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Tuasday, Apri27, 1993, Vaisakha 7, 1915
(Saka)

ThelLok Sabhametat
Eleven ofthe Clock
{MR. SPEAKER in the Chair]
{Transiation}

SHRIRAMTAHAL CHOUDHARY (Ranchi):
Mr. Speaker, Sir, 1am on apointof order.

MR. SPEAKER: Point of order cannot be
(intemyptions)
SHRI RAM TAHAL CHOUDHARY: A

condolence meetinghas been called at4 O'clock
to mourn the death of a person. Such an

amangementisthere ..... (interruptions)
1101hws
ORALANSWE.RSTOQUESTIONS
{English}
Housesfor Fishermen

762. SHRITHAYILJOHN ANJALOSE:
SHRIOSCAR FERNANDES:

WiltheMinisterof AGRICULTURE bepleased
tostate:

{a) whetherthe Government have formulated
anyCentrally Sponsoredscheme forconstruction
ofhouasesforthefishermen with ancillary civic
amenities;

(b) if 80, the detaiis thereof alongwith the
states in which the scheme is likely to be
launched; and

(c)ﬂneumuntallocaiedtorthispurpon
duringthe current year, State-wise?

THE MINISTER OF STATE IN THE
MINISTRY OF NON-CONVENTIONAL
ENERGY SOURCES AND MINISTER OF
STATEINTHEMINISTRY OF AGRICULTURE
{SHRIS. KRISHNA KUMAR): (8) and (b). Yes,
Sir. The Government of india formulated a
Centrally Sponaored Scheme for Development
ofModel Villages for Fishermenin 1966-87 and
the scheme is being continued now as a
componentot theenlarged Centrally Sponsored
Scheme called “Weltare of fishermen®. The
scheme aims at developing model fishermen
villages with a maximum of 100 houses,
appropriatenumber of tubewells, not exceeding
five and one community hall at a maximum total
cost of Rs. 37.5 lakh villages. The scheme is
opento all State/UTs. 135 villages have been
sanctionedsince theinception ofthe scheme.

(c) Theoulay for 1993-94is Rs.327 lakh. No
State-wise allocation of funds is made as the
releasesdepend onthe requestofthe states/UTs
based ontheir programme for development of
villages, progress of implementation of the
scheme and provision of matching contribution
made in the respective State budget.
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SHRI THAYIL JOHN ANJALOSE: Mr.
Speaker, Sir, Iwouldliketo know fromthe hon.
Minister as to whatis the criteriafor giving the
assistanceforthefishermenandthe guidelines
given by the Union Government to the State
Governmentinthis regard.

SHRI S. KRISHNA KUMAR: Sir, the
construction of housesinthis schemeisapart
otthe development of modelfishermenvillages.
The criteria are that each model fishermen
village willhave a minimumof 10houses anda
maximum of 100 houses. Forevery 20 houses
there will be a drinking water tubewell. Each
housewill have amaximumceilingof 35sq.mts.
atacostof Rs.35,000/- atthe maximum; thecost
of each tubeweill will be Rs.25,000/- and the
community hall willbe Rs.1 ,25,000/-. The cost
sharing willbe 50-50 betweenthe State andthe
Central Govemment. Withinthese parameters,
the State Government will select the villages
and also haveflexibility depending onthe local
conditions.

SHRI THAYIL JOHN ANJALOSE: S, |
would like to know whether the Government
have gotany complaintaboutthe misuse ofthe
assistance in Kerala, especially in Alleppy
district where the genuine fishermen were
sidelined. The Fisheries Department did not
invite applications for assistance and this
happenedinmyconstituency, thatis, in Alleppy
district. | broughtthis mattertothe attentionofthe
concerned Minister also. | would like to known
whatthe Central Governmentis goingto doin
this matter. Will the Government intervene in
this matter and ensure that the deserving
fishermen are giventhe assistance?

SHRIS. KRISHNA KUMAR: The selection
of benefciaries under this scheme, once the
village is selected, is the responsibility of the
State Gvoernment. We consider the State
Governmentsto be fully responsible and they
normally do it through their cooperative
socieities. Individualcomplaints can alwaysbe
looked into andifthere aregenuine grievances
they will be redressed.

APRIL 27,1993
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SHRIOSCARFERNANDES: Iwouldliketo
know from the Minister whetherhe hascome
across complaints from the fishermen where
thefishermenare notaliowed tobuiidhouses on
the coastbecause of the decision of the Ministry
of Environment that within 500 metres, no
construction shouldtakeplace. Hotels andsuch
othertouristcentres are allowed.

The problem with the fishermen is, they
should live onthe sea cost, ontheriverline, if
theyhavetomakealivelihood. They areengaged
inthetaskoffishing. ifthey are settiedfaraway,
thenitwillbe very difficuitforthemto dofishing
business. | would like to know from the Minister,
asfarasfishermenare concemed, willtherebe
relaxationorwhetherthe Ministerwilltake upthe
issue with the Ministry of Environmenttofinda
solutionto this problem.

SHRI S. KRISHNA KUMAR: It is true that
thereisabanonregularisation of land holdings
aswellasconstructionofnewhouses otfishermen
withinthe distance 500 metrrs from the water
hine as statedby the hon. Member. Thisisafact.
Butactualfishermen settiements are alreadyin
existence for many years within this distance.
Thebanisforthe constructionofnew housesand
regularisation of holdingandliving pattas.lam
personally aware of the conditions in my State
where also, this is a genuine problem and
pragmatic solution has to be found.

We shali certainly take up the matter. The
conditions vary fromthe Stateto State. Butthere
may be circumstances existing in individual
locations, Inindividual States where exemptions
fromthe environmentalban may be obtained.

THEMINISTEROF AGRICULTURE (SHRI
BALRAMJAKHAR): iwanttoexplaintothehon.
Member, ShriOscar Femandes thatitis notonly
coastal sidethatwe have this restrictionbut also
ontheinlandriver-side. U.P. also has gotthis
restriction. So, it is a question where it is
applicable, whereitistobe done. it willbe done
inthe bestinterest of the people.
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[ Translation}

SHRI RAM LAKHAN SINGH YADAV: A
scheme of model villages for helping the
fishermen has been formulated andfishermen
live insuch villages. Biharhas a large number
of fishermen whose condition is miserable. |
would liketo know whether any scheme inthis
regard has been formulatedfor Biharduringthe
lasttwo years. if at all there has been such a
scheme, what is then the problem in
implementingit?

[English)

SHRI S. KRISHNA KUMAR: Every State
hasbeengiven, asrequestedbythem. Biharhas
been given three villages. As you are aware,
Biharhas onlyinlandfishery villages.

SHRIA.C.CHARLES: Traditionalfishermen
are of the most neglected sector of the weaker
sections of the community. Kerala has gotiong
coastalbelt. in my constituency, Trivandrum,
morethan40kms of coastalbeltisthere. One
teature 1s traditional fishermen are confined
within a narrow belt of about 2,000 feet, notto
speak of 500 metres. Lakhs of people are living
there. During every monsoon their huts are
beingwashed away. in Trivandrum, there are
somevoluntary agencieswhohavecomeforward
togive housesforthose whodo notownhouses.

May | know from the hon. Minister, as a
specialcase, if voluntary agencies cometogive
financial assistance or all possible help for
construction of houses for the traditional
fishermenonthecoastalbelt, willthe Govemment
givepriority to it and all possible assistance will
be given by the Government of India for
encouragingthemsothatthe helpless section of
the community may get the benefit of housing
scheme.

SHRI S. KRISHNA KUMAR: As per the
approvedpattem of scheme ofthe Eighth Plan,
the housing scheme for fishermen, as earlier

stated, I1s already incorporated in the model

VAISAKHA7, 1915 (SAKA)
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village scheme. This is the direct grant for
housing—50percentfrom Central Govemment
and 50 percentfromthe State. Of course, there
are many possibilities. If some voluntary
agenciescome forwardtodonate partof the cost
etc., itisforthe individual State Governmentto
do their thinking on the subject to 50 per cent
Central Govemmentgrantbeinggiven, andifnot
beingexceeded, it may bepossible tolookinto
each case on its ments. But this has to be
recommendedbythe State Government.

SHRIRAMNAIK: Inmy Constituency, there
isavaststretch of seashore Vasai, Palghar. We
areexpeiencing one difficuity. While deveoping
it, wefindthataeven aprimary schoolorasmall
medical unit would notbe constructed even after
havingbeen snctionedbythe Grampanchayat
or zilla panchayat because of the rule of 500
metres. All fishermen stay on the sea-shore
only. Has the Government considered the
difficulty whichhasbeenfacedbythefishermen?

MR.SPEAKER: Thatis replied.

SHRI RAM NAIK: Ultimately, the mode!
village will only come if they are given the
facilities atthe sea-shore.

MR. SPEAKER: ShriOscar Fernandes has
asked that question. The hon. Minister has
repliedthe same question.

SHRI P.C. CHACKO: | congratulate the
Agriculture Minister for introducing this noval
providedforthis Scheme aregrosslyinadequate.
Itisonlyallittle over Rs.3 crores providedorthe
entire housingscheme.

Many such scheme were proposed by the
Kerala Government. For example in my
Constituency, Charakkadand Nattikabeaches,
housing schemes wereproposed. The condition
put forth by the Central Government is that
matching contributionshouldbe fromthe State
Gvoernment's Budget. It 1s a fact that Many
State Governments are not in a position to
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Govemmenthasintroducedthe scheme, iwould
requestthe Governmenttomakeitclearthatthe
Central Government will go ahead with the
scheme even where there is no State
Govemment contributionbecause State Govt.
shareiscominginthe formofinfrastructure. Wil
the Central Government which has introduced
this scheme, think of enhancing the amount
provided for this purpose, so thatthe proposais
from the State Government, wherever it is
absolutely necessary, can be considered
favourably? -

SHRIS. KRISHNAKUMAR: Theimportance
given by the Govemment of india to the
development of fisheries and welfare of
fishermen canbe seenfromthefactthatthetotal
outlay hasbeenmorethan doubledinthe Eighth
Pian,

As far as this particular scheme which
includes housingis concemed, whereasin 1991
theamountspentwas Rs. 1.3crores, in 1992-93
the amountwas Rs.8.4crores, aimostsixtimes
incrase inthe last two years. Of course, alithe
State Governments are asking for a higher
contributionwith reference tocentrally-sponsored
schemes. It 1s a question of the outlay thatis
available forus. The Agriculture Minister has
askedformaximumoutiay andhas obtainedthis
increase. Within the size of the outlay that is
available, we areimplementingcertainschemes.
So, thera is no particular pointinincreasing the
Central Govemment contributionbecausethe
same amount of money could then be spentin
less number of projects. Therefore, we donot, at
the moment, fike to consider the proposal to
enhance the Central Governmentpercentage.
Keralahas nocauseforcomplamtbecausethey
have been given 19 villages. T.ssis athe third
ol vilages after Andhwa pradesh and Tamil Nadu
which have been given 21, 20 villages
respectively. lf there are any other proposals
including those from the hon. Member's
Constituency, we shali only be too happy to
consider them onmerit.
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[ Transiation}

SHRIHARISINH CHAVDA: Mr. Speaker,
Sir, Gujarat has also got a long coastal beit.
Nevertheless, the Central Govemmenthas alos
allocated a sum of Rs.327 lakh to raise model
fishery villages. |would like to knowwhetherthe
Govemment of Gujarat had made any demand
intheregard, andiftherewasademandwhatwas
the amount of money providedto Gujarat.
[English]

SHRIS.KRISHNA KUMAR: Gujaratisone
ofthe mosthighly developedfishery States and
prabably they donotneedthistype of assistance.

They have asked for and they have got three
model fishery villages forthat State.

[Transiation}
Procurement of Foodgrains

*763. SHRINAWAL KISHORE RAI:
DR.CHINTAMOHAN:

Will the Minister of FOOD be pleased to
state:

(a)whetherthe Food Corporatonofindiahas
taken assistance from various other agencies
for procurement of foodgrains dunngeachofthe
lastthree years;

(b)it so, the reasons therefor;

(c)thenames of such agencies, State-wise;

(d) the rate of commission given to these
“agencies duringthe said period; and

(e)thecriteriafixed by the Food Corporation
ofIndiafor selecting such agencies?

[English)

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHRIKALPNATHRAI):
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(a)to(e). Astatementis laidonthe Table of the
House.

STATEMENT
Part(a). Yes, Sir.

Part(b). Food Corporation of india (F.C.1.)is
the Nodal agency of the Govemmentof indiato
procure foodgrains (wheat, paddy and
coarsegrains) atsupport prices/procurement
prises, asthecasemaybe. Thisbeing a gigantic
task, F.C.l. hastoworkin close collaboration
withthe State Governments andtheir procuring
agencies.

Part (c). The names of the procurement

agencies engagedforprocurernentol foodgrains
(wheat, paddy and coarsegrains) duringthe last

VAISAKHA7, 1915 (SAKA)
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3yeas areenclosed(Annexure No. | (A)to 1 (H).

Part (d). Nocommission as such is paid by
F.C.1. to the State Governments and/or their
procuringagencies forprocurementof foodgrains
forthe Central Pool. However, F.C.I. paystothe
agencies the cost of foodgrains procured by
themforthe Central Pool atthe minimum support
price/procurement price fixed by Govemment
of India and incidental charges. Statements
showingtherates ofincidentaichargesforwheat,
paddy andricefor 1990-91, 1991-92nd 1992-93
are attached (Annexures No. Il (A)to 11 (1).

Part (e). The agencies for procurement of
foodgrains are selectedinconsultation with the
State Govemments concemed, keepingin view
inter-alia the infrastructure available with the

agencies.
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SHRINAWAL KISHORE RAI Mr Speaker,
Sir, nconnectonwiththe reply gvenbythehon
Minister | would likke to know the actual
procurement offood grains made lastyearbythe
Food Corporation of India in different States of
the country ncluding Bihar, and i would aisolike
toknow thetargetsthatthe Govemmenthes set
for procurement of foodgrains inthe ensuing
year

Mr Speaker, Sir | would ke to draw your
attentiontothe large scale corruption rampant in
the Food Corporation of Indha in the name of
handing charges Last years wheat was
purchased atthe rate of Rs 280 per quintaland
the same was sold at the rate of Rs 325 per
quintal There is a difference of Rs 45 and
moreover subsidy is also given to the Food
Corporationofindia

MR SPEAKER Whathasbeensoughtto
know through the question I1s regarding
procurementagencis Youshouldaskaboutthat
alone

SHRI NAWAL KISHORE RAl The news
regarding maipractices being committed in
handhing charges very often apear in

Newspapers
{Enghish)
MR SPEAKER Please cometothepoint
(Interruptions)

| will disallow this kind of a question |am
wamingyou Pleasecometothepoint

{Translation)

SHRINAWAL KISHORE RAI lamcoming
tothe pointitself

Mr Speaker, Sir, complaints of distnbution
of adulteration of rejected foodgrains do also

APRIL 27,1983

OralAnswers ¢g

keeppounngin Iwouldkketo knowwhetherany,
attentionhas everbeen paritosuch

and whether any investigation into such
complaints has beenmade andiwouldalso ke
to know whether any steps havebeen takento
mprovethe stuation

SHRI KALP NATH RAI Mr Speaker Sir
there aretwo functions ofthe Food Corporation
ofindia itsfirstfunchonistopurchasetuodgrans
at the prices fixed by the Agncuitural Price
Commussion of the Ministry of Agnculture and
secondly it makes it available to the public
through the public distnbution system

Thequestion asked by the hon Memberis
notconcerned with the main question 1would
therefore, ke to submit that he should restrict
himselftothe main question only

SHRINAWAL KISHORE RAI Mr Speaker
Sir per quintal rate of foodgrains has been
showninthe state-wise details ofthe agencis
Now | would ke to know the amount of foodgrain
procured from different states including Bihar
dunng previous years, and | would also ke to
know the pracurementtarget of the nextyear

SHRIKALPNATHRAI Mr Speaker Sir a
targethas beensattopurchase 100lakhtonne
ofwheat Purchase of foodgrains by the Food
Corporatonof inckais done throughtheagencies
of State Governments and moreover the Food
Corporation of India has its nodal agencies
through which it purchases foodgrains The
State Governments do purchasing through
marketingfederatons, co-operative federatons,
NEFEDetc Foodgransarenotpurchasedfrom
thedefictstates Biharisadefictstatesowheat
or nce ts not purchased from that State
Foodgrams arepurchasedfrom Punyab, Haryana,
Uttar Pradesh etc which aresurplus States

SHRINAWAL KISHROE RAI Mr Speaker,

Sw, therehasbeen nocategoncal reply regarding
procurement

SHRIKALPNATHRAI | have already sad
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thatthetarget of the Govemmentistopurchase
100lakhtonne ofwheatand 100lakhtonneofrice
...(Interruptions)

[Enghsh)

DR. KRUPASINDHU BHO!: Sir, the hon.
Minister, in part (c) of his reply tothe question,
has stated:

“The names of the procurement agencies
engagedforprocurementoffoodgrains (wheat,
paddy andcoarsegrains) dunng the last three
years are enclosed....”

Thehon. Ministerhasfurtherrgplied thatthe
F C.I. andthe State Civil Supplies Corporation
arethe procunngagencies. | wou!dlike toknow
fromthe hon. Ministerwhetherheis aware ofthe
sold fact that procurement is taking place in
Orissain Sambalpur, Balasore and Bolangir.

}wouldlike toknow whether he has received
any memorandum or a personal letter saying
that FClofficials are harging Rs.5 perquintal at
the time of procurement from the agents and
<afterthatthey are receiving Rs.7 atthetime of
distnbutionthroughthe public distributon system
notinthecase of rice alonebutrats are different
forwheatandsugar. If itis atact, Iwouldliketo
know whether the Minister will instruct his
Departmenttohave astrictenquirybywhichthe
correct figures will be known and more
procurementcan take place.

{Translation)]

SHRIKALP NATHRAL: Mr. Speaker, Sir,the
hon. Member has sent a complaint about
Sambhalpur. | have given orderstolookintothe
matter andas soonasthe reportis received, i wil
informthe hon. Member. *

SHRI RAM TAHAL CHOUDHARY: Mr.
Speaker, Sir, there are peoplewho arestarving
astheydonotgetioodtosustainthemselfbuton
the other handthousands of foodgrams rotand
go waste. | would like to know as to whether

VAISAKHA 7, 1915 (SAKA)
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Govenmentproposetomakeanyarrangement
sothatfoodgrains may be saved from goingto
waste.

MR. SPEAKER: Disallowed.

SHRIMOHAN SINGH: Mr. Speaker, Sir, the
hon. Ministerhas statedthatthe Food Corporation
of Indiaprocures foodgramns fromthose states
only where there is surpius wheat or any other
foodgrain andinthe states alsofoodgrains are
procured from those districts where there is
surplus of it. At several places the situationis
thatthe number of procurementcentresinthe
stateissame as that of districts. | wouldfike to
knowfrom the hon. Miruster whether we would
issue any special tiirections tothe states inthis
regard that the target set for procurement of
foodgrains shouldbe achievedas lastyearthe
procurement of foodgrains was 10lakhtonnes
lessthanthetarget. Thesefigures showsthathis
yearthegargetof procurenetoffoodgrainsts 100
lakh tonnes. | would like to know whether the
Govemmentwillissua directionstothe statesto
achieve the target and to introduces mobile
procurementvans as several states have done
80, farachievingthe target of procurement so
thatlastyear's mistake may notbe repdated and
procuremen target of foodgrains may be -
achieved.

SHRI KALP NATH RAI: Mr. Speaker, Sir,
ninethousandandfive hundred procurement
centres have been opendforprocurements of
foodgrains. | would liketotell ShriMohan Singh
thatthe procurement of rice and wheat will be
more than the target. The Government will
consider the suggestions given by him.

SHRISHYAME: JARIMISRA: Mr. Speaker,
Sir, the hon. Ministur has given alist of all the
agencies in his reply through' which the
Government’s making procurement. | would
like to know from the hon. Minister that the
agencies deputed by the Govenrment for
procurement of foodgrains are not giving
adequatepricstothefarmersandthese agencies
have appointedsub-agents forthe purpose and
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they procure foodgrains atlower rates fro the
farmesrs andthenselito these agencies Has
thehon Ministerinformation aboutt? if so, what
arethe steps taken by the Government to stop
this practice

SHRIKALP NATHRA! Mr Speaker, Sir, |
agreewiththe supphementary askedbythe hon
Member andtoday inthe moming the Minister
of Agricuiture informed me ontelephone about
such complaints from several places | have
directed the Food Corporation of indiaandthe
Secretary — Foodinthemomingitselfthat they
should see it that no such malpractice takes
place

{Enghsh}
Capital Formationin Agriculture

'764 DR MAHADEEPAK SINGH
SHAKYA
SRHIBOLLABULLIRAMAIAH

Wiil the Minister of AGRICULTURE be
pleasedtostate

(a) the comparative growth rate of capital
formationin agricultureinthesixties seventies,
eightiesandnineties, and

{b) the steps being taken to remove wide
inter-regional differences in productivity and
produtionof foodgrains inthe country?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRIARVIND
NETAM) (a) Theaverage growthofgross capital
formationin agriculturewas 8 6%, 6 8%and (-
} 1 5% respectively duning sixties seventies
andeighties Theaverage growthduring 1990-
9tand 1991-92was2 8%

(b) Toncrease crop productivity and reduce
nterregional differences, Govemmentof india
1s implementing a number of Central Sector/
Centrally Sponsored Programmes in vanous
dentified regions
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[Translation)

DR MAHADEEPAK SINGH SHAKYA Mr
Speaker, Sir, in reply of my question the hon
Minister has stated thatthe average growthrate
158 6, 6 8, 1 5 respectively and then he has
mentioned anincrease of 2 8percentinit infact
itis not increase in the growth rate rather itis
decrease Theexpectedgrowthintheproduction
offoodgrains could nottake place Lastyearaiot
of discussion took place in this House that why
10lakhtonnes of wheatwas imported and why
thatthe production of wheat was notincreased
Hasthe Governmentmade any suchreview as
to how much oercentthis growth rateshouldbe
increased sothatthe country maybecome self-
rehantinthe field of foodgrains

MR SPEAKER Itis a verygood question

SHRIARVINDNETAM Iinreplytotheonginal
question | had accepted that there had been
decrease in overall capital formation The
Government s considering seriousaly inthis
regardandis makingeffortstoncraseit So far’
as the country’s self-reliance in the field of
foodgrains ts concerned there has been an
incrase inthe plan allocations after 80's There
hasalsobeen anincrase inthe Eight Five Year
Planandincrease in 1991-92 planallocationand
twill fulfil this deficit

DR MAHADEEPAK SINGH SHAKYA
Reply tothe secondpat of my questionhasaiso
notbeengivenproperly My questionwas asto
what efforts had been made to do away the
regional imbatances in productivity and
production? The imbalances betweenthe stats
isduetothreemainreasons, 1 & , drought, flood
andlackofrngationfacilities Thereisaimgaion
project named as ‘Jaldhara’ The National
Development Council has approved 105
schemes out of 117 schemes Similarly the
states have sent 1760projects which havebeen
approved by States Irngation Development
Committees Thedelay inthe implementation of
these schemes Is due to non-availability of
financial aid by the Central Gvoemment
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MR SPEAKER The first supplementary
was good but you are deviating in the second
one

DR MAHADEEPAK SINGH SHAKYA lam
comingtothatpoint These projectshavebeen
started to remove these imbalances and to
enhancethe production but states are unableto
completethese duetolackoffunds |wouldlike
to ask as towhetheryou are ready tobear this
burdentocomplete schmessothatthe country
maybecome self-rehant

THEMINISTEROF AGRICULTURE (SHRI
BALRAMJAKHAR) Mr Speaker, Sir thehon
Memberhas asked two supplementarnes andif
wetrytounderstand itin detailthenwewilicome
to know thathow far we have reached and how
muchprogress we have made Fromthefigures
givenitseemsthatthe mvestmenthasdecreased
orthere s less capital formation but if we seen
anotheraspectofitthenwewillfindthatthereis
progressinourplan, ftwas notsothenwe would
have notachievedthetargetof 118croretonnes
Ifwe are able toincrease it 3 percentmore than
wewillbeaheadofthattarget Youhavepointe
aboutthe regiontoregionimbalances Iwantto
assure you thatwe are very muchconcerned
aboutthisissue andwantto remove ithecause
if we have to meetthe requirement of foodgrains
inthe comingyears or after2000 AD we wilthave
tothinkoverit Thepacewithwhichthepopulation
is increasing we will have to admit this fact |
would fike totell you about the steps you have
suggestedthatthere are problems Many new
schemes are introducedbutfirstof all we have
tocompiete the on-going projects Therefore
ourman stressis on compietingthe projectsin
hand Unless the problem of irngation i1s not
solved we have to depend onrainwater The
Government s taking steps forthat Alithese
things are in ourmind 1would hke totell you

[Enghish)

Steps taken to improve the productivity of
various foodgrains in different states
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{ Transfation}

Whatwe wanttodoinit
{English)

Expansionofarea underhigh yielding vanety
[ Translation}

The Government would like to provide
increased use of qualty seess efficientuse of
fertilizers andefficientuse of irgiation waterand
forthis purpose and we wouldliketo provide 50
percentgrants Productioncanbeincreasedten
times by dnftirngation and sprinkling irngation
andthe Governmentwantto provide subsidy for
thepurpose The Govemmentwantstomakeall
possible efforts for adequate plant protection
and i1s opening Knshi Vigyan Kedras, which
imparttraningto the farmers Alongwith it, the
Governmetn wants to re-organise the sector
throughtransferoftechnology Youaresaying
thatthe Union Government will bear all financial
budento remove the regional imbalance, which
isnotpossible Alithe financialbudenisbeared
jointly Both will have to do something State
Government will bear some part of it and the
major share wilt be borne by the Central
Governmentandwe have donethat Wehave
approved the schemes have made plan
allocation also whichis 22 per centigher than
the lastyear

SHRINITISHKUMAR Mr Speaker, Sir,the
hon Minister has notstated anythingspecificin
his reply aboutremoving regional imbalances in
the agriculture sector Thetargetforfoodgrains
production by the turn of the country 1s fixed at
240 metnic tonnes This target is difficult to
achieve till regionalimbalances are removed
Through you  would like to know from the
Government whether any policy has been
formulated to increase productivity and
agricuitural production in the agriculturally

« backward Eastern region of the country?

SHRI BALARAM JAKHAR Mr Speaker,
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Sir, | would like to impress upon Shri Nitish
Kumarthe need of extending help by his State

" inthis regard. Without State's help nothingcan
be achieved. Only the State can implement
effecively any scheme. The Centre wiligive all
theassistance butpower, irrigation and other
facilities are tobe made available by the State.
Wherever these were made available results
had been quite encouraging. | have great
expectations from Biharandaslongasthereis
hope everythingisfine. | urge ShriNitish Kumar
tomake the power available by his state. Nota
single MW power could be generated in the
State. There everything is inbad shape. The
Centre has invested Rs.60crores in the project
for production and for maize andrice a sum of
Rs. 25 crores and 80 crores respectively has
been aliocated. Fornational pulse development
Rs. 25.5 crores have been allocated. | amin
favour of makingavailable alithefacilities forthe
speedy development of the State. This is my
desire. Youoplease doalithissothatyourstate
may prosper and make progress.

[English]

SHRISUDHIRGIR!: Mr, Speaker, Sir, the
capital formation in agriculture is highly
necessaryintheinterest of higher productionin
the country. The capital formationis very poor
nourcountry.

Inviewof this willthe Govemmento consider
toconsolidate thelandholdings andcoordinate
the land holders so that the goal of capital
formation can be achieved in the field of
agriculture. If the reply is in affirmative whart
steps have been taken by the Government
towards thisend?

SHRI BALARAM JAKHAR: The capital
formation isnaturally due to money and the in
come. Youmight fiketo appreciatethatthe only
thingis to putmoneyinthe pocketof farmers. If
theincomeofthe fammersincreasesthey naturally
willinvest that into agriculture and that is why
duringthe lastone and a half year. you would
notice, that the increase in the procurement
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price, i.e. support price, which | have given was
mehighesteverinmerecofd.maﬁswhylvgam
toputmoneyintothat.

Secondly, about the consolidation of the
project whichis veryimprianttoo. | have putthat
inmy agricultural policy also. Thatis ond of the
majorfactors andthatis why |amgiving subsidy
tomyfarmers like forasmalitractor, Rs.30,000
worthonetractor. Thiswaytheycangettogether
withtheirfandof4 acres or5 acres or 10 acres
andcanmake aplotof 30or40acressothatthey
can produce somethingmore. Make available
all the ingredients which are needed on
technology frontfertilizer and other things like
goodseeds andcanhelptheirincome grow, that
is why, | would say that consolidation is must.

Now accordingto the presentlaw whatwe
havedoessofarandtheprogenyiswhoeverthe
inheritors areitgets divided. So, naturallyitcan
only be on a cooperative basis or only on a
friendly joint venture basis.

[Translation)

SHRI RAJENDRA AGNIHOTRI: Mr.
Speaker, Sir, | wold like to submit to the hon.
Minister thatfarmers income can go up only if
agricultural productivity increases. Thereisa
needtogo inforievelling of cultivable landfor
increasing agricultural production so as to
remove regional imbalances. The farmersin
agriculturally prosper areastakefull advantage
of alitheschemes, butthefammersinthebackward
areaslagbehind asthey are notinapositionto
invest 50 per centof theirincome for irrigation
purposes. i would like to categorically know
whethertheo Govememntwill ponderovergving
special facilities to the poor farmers of the
backward regions so that they may take full
benefits of the ongoingschemes?

SHRIBALRAMJAKHAR: Sir. | didnot find
asingle affluent farmer all over the country. |
know my region which produces maximum
foodgrains inthe country. A region-comprising
Haryana. Punjab, district Kangra. Teshil Una



n Oral Answers
and Chandigarh usedto produce a surplusof
33,000tonnes offoodgrains. Now the same area
(imernruptions) No, only the people havemade it
prosper.

SHRI RAJENDRA AGNIHOTRL: | am
referringto poor andbackward areas.

SHRIBALRAMJAKHAR: The people ofthe

State and the Government have collectively -

madeitpossible andnoonealonecandomucho

onitsown. ltalidepends onthe StateGovemment -~

asto how dothey implementthe schemes and
howdotheyinthis direction? Howmuchlovedo
they haveforthe country andhow muchthey are
commitiedtothe people. (/nterrruptions)

SHRI RAJENDRA AGNIHOTRI: | am
particularly talking about the responsibility of
the Centre. (Interruptions)

[English)

SHRISRIKANTA JENA: Iwouldiiketoknow
fromthehn. Minister aboutthe Eastern Region.
ACommittee, S.R.SenCommittee,, wassetup
by the Reserve Bank of India and the reportis
available with the Agriculture Ministry. They
haveindentifiedsome areas. like Orissa, Bihar,
WestBengal, and EastemUttar Pradeshasthe
mainareasforwhichspecial attention hastobe
paidbythe Governmetnofindiaandtherespective
State Governments. In view of the
recommendationsofthe S.R. Committee report,
whatexactlyisthe Govemmentof india proposing
todointhose areas to enhance the productivity
andalsoenhance the production of foodgrains?

Theposilionofimgationiin Orissaisthatthe
averageis 16 percent, the lowest accordingto
the all indiaaverage. The utilisation offertilizer
per capita is also the lowest in Qrissa when
comparedtotheall indiaaverage. inview ofthat
sprinkler irrigation and drip irrigation are tar-
of the area is infrastructure for irrigation.
Theretlore, | would like to know from the hon.
Minister, inthe context of the Sen Committeee
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recommendations, what 'exactly is the
Govemmentofindiagoingtodoforthose areas?

SHRI BALRAMJAKHAR: May linform the
House thatthis Sen Committee was setupin
1986 andthatnomeetingwas heldforsixyears? ~
Icalledforameeting. linvitedthe ChiefMinisters
and | do not think that they appreciated my
gesture. They did notconsideritimportantto
attendthe meeting; butthey senttheir Agriculture
Ministers. Butlworkedwiththemandformulated
certainproposals. | feel thatthey should have
appreciated the importance and tried to
implements the measures we have suggested.

[Translation]
FishFarms/Hatcheries

*765. SHRIDILEEPBHAI SANGHANI: Witl
the Minister of AGRICULTURE be pleasedto
state:

(a)thedetails of fishfarms/atcheries setup
underthe National Programme for Fish Seed
Production during each of the last two years;
State-wise;

{b) the amount provided by the Union
Government for this purpose, State-wise
particularly which are under President’s Rule;
and

(c)theproduction of fishseedsinthesefarms
inregardto “FRY" State-Wise?

[English)

THE MINISTER OF STATE IN THE
MINISTRY OF NON-CONVENTIONAL
ENERGY SOURCES AND THE MINISTER
OF STATE IN THE MINISTRY OF
AGRICULTURE (SHRIS. KRISHNAKUMAR):
{a} No additional fish seed farm project was
taken up underthe Nationat Programmefor Fish
Seed Production duringthelasttwoyears asthe
schemewastransferredtothe States.
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(b) Rs 14 36lakhto Jammu & Kashmirand
Rs 2 18lakh Tamil Nadu were released during
1991-92forcomplebon ofthe projects sanctioned
earlir Nobudgetprovisionwas maden 1992-
93forthe purpose

(c) The questiondoes not arise

[Translation)

SHR| DILEEPBHAI SANGHANI Mr
Speaker, Sir, through you, | would hke to know
fromthe hon Ministerthe assistance givenby
the Centre to Jammu and Kashmir and Tamil
NaduandwhetheranyotherState has alsosent
requeststothe CentralGovemmentforpioviding
assistance? In view of these requests, how
much assistance has been giventothe States?
What steps does the Governmentpropose to
taketo set up hatcheries for promoting prawn
farming

[Enghsh)

SHRIS KRISHNAKUMAR Assistancefor
freshwaterseedproduction, underthe National
Seed Programme has beengvenbythe Central
Government to 14 States which are basically
inland fishery States They include Andhra
Pradesh Gujarat etc |donotwanttoreadthe
entire hist

As far as the brackish water fishenes are
concerned, assistance has been given by the
Central Govemmentthroughthe brackishwater
fish development agencies Thirty-four such
agencieshadbeensetupinthe country Alsoa
World Bankis beingimplemented inthe State
of Andhra Pradesh OnssaandWestBengal

As regards shnmp seed, about which the
hon Member has mentioned, 22 hatchenes,
nine Govemment sectorhatchenes, three public
sector hatcheries, and 10 pnvate sector
hatchenes have been setup in different States

[ Translation]

SHRI DILLEPBHAI SANGHANI Mr
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Speaker, Sir, through you, | would ke to know
fromthe hon Ministerastowhentheproposals
for settingup fishfarms hatchenes were sentto
the Centreby the State Government and what
were the nature of theirdemands

[Engiish]

SHRIS KRISHNAKUMAR Sir, asthehon
Membertisaware, some ofthe centrally sponsord
schemes were eiminated from the Central list
ofsuchandtransferredtothe State Govemment
as per the report of a Committee under the
Chairmanship of Shn J S Bayjal, Secretary,
Planning Commussion in this move three
centrally sponsored schemes inthe fisheries
sector including this particular programme to
whichthequestionrefersto hadbeentransferred
n 1989-90thoughthe reportwas givenin 1985
Where the schemes were sanctioned earlier
andsome moneoywasdue Onlythe balance of
thefunds are provided in the central Plan now
The schemes are being implemented by the
State Governments

Bogus Ration Cards

*766 SHRIHARISHNARAYAN PRABHU
ZANTYE Wilithe Ministerof CIVILSUPPLIES,
CONSUMER AFFAIRS AND PUBLIC
DISTRIBUTION bepleasedtostate

(a)whetherthe UnionGovemmentare aware
of the serious problem of bogus ration cards in
the country,

(b) so, the details thereof,

(c)whetherthe problem has been studexdin
depth by the Union Government for proper
diagnosis and remedial action, and

(d)#so, theeffective stepstaken orproposed
tobetaken to deal with the problem?

THEMINISTEROF STATEINTHE CIVIL
SUPPLIES, CONSUMER AFFAIRS AND
PUBLICDISTRIBUTIONANDMINISTEROF
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STATE INTHE MINISTRY OF COMMERCE
(SHRI KAMALUDDIN AHMED): (a) to (d). A
statementis laid onthe Table of the House.

STATEMENT

(a)to(d). The Governmentis aware of the
problem ofbogus ration cards/unitsincirculation
inthe public Distribution System (pds). While
the Central Government is responsible for
making bulk aliocation of PDS commoditeis to
the States/UTs, the State Governments are
responsible for actual implementation of the
PDS. Alldecisionsrelatingtooperationalmatters
are taken by State Governments/UT
Administrations. State Government Officers
undentake regularchecks/visits, inspectionand
alsosurprise checks/visitto fair price shopsto
preventmalpracticesinthe distribution of PDS,
the State Govemment/UT Administrations have
reported that more than 9 million bogus ration
cards have been eliminated since September,
1991. The Central Government has been
emphasisingthe needtotake up weeding out of
bogus rationcards onaregualrbasisby ali State
Governments/UT Administrations.

SHRI HARISH NARAYAN PRABHU
ZANTYE: Mr. Speaker, Sir, this is a very
importantguestion. | would liketobringto the
notice of the august House and to the Hon.
Minister, through you, Sir, thatin my opinion 30
pertent of the foodgrains subsidy goes away
duetomalpractices. Again andagain, for thelast
twoyears!havebeentryingtobringtothe notice
of the hon. Minister. Today | have got a real

opportunity.

Sir, Inad already spoken onthis subject
during the Budget discussion. Sir, the hon.
Minister has said that nine millionbogus ration
cards have been eliminated. Notonly there are
bogus ration cards but there are many aother
things aiso. Thelabourers, work for sixmonths
andthengoforharvesting. Duringthe remaining
six months also, their ration cards are also
utilised. Naturally they are tumedouttobebogus
cards. There are many otherways inwhich the
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unutilisedcards are beingmisutilised. Thisis a

veryimpartantquestion. The hon. Ministershould
lookinto very seriously.

| would like to know from the hon.
Minister, how many bogus cardsin Goaforthe
last two or three years have been detected.
Secondly, are the Vigilance Committees, which
areformed ortobeformed. in operation? The
Vigilance Committees areimportant and they
shouldbe panchayat-wise. Theleader of that
particular Panchayat should be taken into
confidence. May | know fromthe hon. Minister
whether these Vigilance Committees are in

operation?

THE MINISTER OF CIVIL SUPPLIES,
CONSUMER AFFAIRS AND PUBLIC
DISTRIBUTION (SHRI A.K. ANTONY): The
question of bogus cards isa very serious issue.
But the issue of ration card is the main
responsibility of the State Government. Again
andagain, the Central Governmentis advising
the State Governments thatthey havetomake
a serious drive to eliminate the bogus cards.
Therearemainly twotypes ofbogus cards. First
is existence of non-existing units inthe otherwise
validcards. Thatis one of majoritems. Theother
is bogus cards inthe name offictitious persons.
TheCentral Govemment with the cooperation of
all the State Governments is making serious
efforts tofind outalarge numberofbogus cards.

Regardingthe otherthing, we have not yet
received a detailed reportfrom Goa.

SHRI HARISH NARAYAN PRABHU
ZANTYE: The hon. Minister has notrepliedto
my question. | am asking particularly of Goa.

MR. SPEAKER: Heis notexpectedtohave
these details. Itis the responsibility of the State
Government. Youcanunderstandit.

SHRI HARISH NARAYAN PRABHU

" ZANTYE:Thematteris very veryserious. lifyou

appointa Cell and inspect Goa, which l know
well, itwillbe and eye opnerforthewholeof Incia
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to show how th malpractices are going on
everywhere. {interruptions).

MR. SPEAKER: The Ministersaysthatheis
goingtorequestthe State Governmenttodoit.
Please come out with aquestion.

SHRI HARISH NARAYAN PRABHU
ZANTYE: This cannotbe left alone tothe State
Government. The Central Governmenthasto
investigate the matter independently by
themselves. The Central Govemment will
racover thousands of time more money than
what is spent for investigation. | would like to
know from the hon. Ministerwhetherthe Central
Governmenttakes keen interestin this matter
andappointaCell.

MR. SPEAKER: This is his second
supplementary. Youcan reply straightway.

. .SHRIA K. ANTONY: Wecanfindoutbogus

cardonly by way of door todoor verification. The
Central Govemmentwillcertainly advisetoalt
the State Govemmentstomake senous efforts
todindoutalarge numberofbogus.  will convey
them the concern expressed by the hon.
Members of this House.

SHRISYED SHAHABUDDIN: lamcertain
thatnooneinthe House remembers, noteventhe
Ministerwhenthe rationing systemwas onginally
intraduced. lts ongins are lostinthe mistof tme
andthe resultis thatin most places that | know
of. therationcards are notbeingupdated. ltis not
only aquestion of havingbogus cards or cards
beingssuedinthename of fictitous persons but
the cards not being updated periodically. For
example. otherdocumentshave gotaprescnbed
Iife. The ration card as such has noprescribed
lite, as faras | know. The resultisthatinscme
States the ration cards are as oldas 15 years.
| would like to know from the hon. Minister
whether the Central Government has sent out
anyguidelinestothe State Govemmentsthatthe
ration cards should be periodically - say every
five years ortenyears re-issuedonthebasis of
afreshenumeration anda freshsurvey.
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SHRI A.K. ANTONY: The issue of ration
cards is State responsibility. | agree with you
thatin many States they have notupdatedthis
list. So, we will certainly request the State
Goveommentstomakeserious effortstoupdate
this list of ration cards.

SHR! KABINDRA PURKAYASTHA: The
problem of ration cards is a very serious one. |
was referringtothe State of Assam. The margin
of profitgiven to the tair price shop holderis very
little. Whenever any fair price shop holder is
askedhow dothey manage, theirreplyisthat the
Department of Supply of the Govemment give
them scope to have bogus ration cards so that
theycanearnsomething. Everyfairpnce shop
holderis havingnotlessthan 100bogus ration
cards and this s donein collaboration withthe
Government officers. | would like to know from
the hon. Minister whether the hon. Minister is
aware of the fact that this is being done
the Government s going to take any actionor
not.

SHRI A.K.ANTONY: Sir, there are
complaintsthatthereissomekindof collaboration
withofficialsandF P.S.ownersincerntainareas.
Butwe cannothave sweeping remarks onthat
Butcentainly this aspectwill also be discussed
byuswiththe State Governments. Wearenow
makingmore elaborate arangementstofindout
about this aspect of bogus ration cards.

SHRI ANBARASU ERA: Sir, yesterday in
zero hour also | raised this issue about refusal
of issuance of ration cards to the knguistic
minorities settled in Delhi. When they go for
taking ration cards, the authorities insiton the
production of certificates fromthelandiords and
naturally the landiords refuse to give such
certificate to them as they do not accept the
tenancy. Therefore, these people aretacing alot
of difficulties in getting ration cards. Without
ratoncardstheycannotgetthe LPGconnections
also.

Therefore. | felithatifacertificateis ssue by
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theemployerorbythe Govemmentodeparnment
wherethesepeopleareworkingorbytheelected
representatives, such certificates should be
acceptedby consideringtheir applications witho
regardtoissuance of rationcards. Therefore, |
urge upon the hon. Minister to issue suitable
guidelines for the issue of ration cards to the
linguistic minorities living in Delhi. Thank you.

MR. SPEAKER: He has just appealed. He
has notaskedfor anything.

SHRIANBARASU ERA: Sir, whetherhe will
issueinstructions ornot?

SHRI P.C. THOMAS: Sir, it is a matter
concering all southern States. it is a very
importantmatter.

MR.SPEAKER: Okay.

SHRI A.K.ANTONY: Sir, the eligibility
conditionforissuing ration cards ineach State
1s decided by the state Govemmentorthe Union
Terntory. But even then we will request the
Union Territory of Delhito examine this case
also.

[Transiation}

SHRI TARA CHAND KHANDELWAL: Mr.
Speaker. Sir, undoubtedly the problem of bogus
ration cards has become a serious one but |
would like to submit to the hon. Minister that
responsibility formaking rationeditems avaiable
tothegenuine ration card holders rests with the
Government. Is the hon. Minister aware that ,
during the last 3 months 300 PDS shops have
beenclosed downin Dethialone. Newspapers
daily report about the hardships beingfacedby
thousands of citizens of Delhi. | would like to
know from the hon. Minister what aiternative
amangements have beenmadetomake avaiable
rationtothe poor.

(English]

SHRI A.K. ANTONY: So far nobody has
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broughtthis matterto mynotice. Wewillexamine
it.

[Transiation}

SHRITARACHANDKHANDELWAL : Reply

- has not come on such a serious, issue. The

CentralGoverment'sseatisin Delhiand Deltu
is directly administered by the Centre. Allithe
newspapers are givingsuch reportsin as many
as Scolumns. Thhon. Ministeris sayingthathe
is not aware of the closing down of 300 PDS
shops and nor he is aware of the plight of
thousands of people of Delhi itisnotclearhow
isheinthedark.

SHRIRAMVILAS PASWAN: Mr. Speaker,
Sir, regardingthe problem of issuance of fresh
ration cards, | would like to submit to the
GovemmentthatinJanuary, 1990wedecidedto
issue ration cardsto all the residents of Jhuggi
jhowpris who applyfor the sameby t 5thMarch
1990. My colleague rightly statedthatpeoplein
Detlhiare facing great difficulty in getting ration
cards issued especially those who have come
from Bihar and remote of Uttar Pradesh.

MR. SPEAKER: This question is regarding
bogus ration cards.

SHRI RAM VILAS PASWAN: There is not
muchofadifference betweentheissue of bogus
andgenuinerationcards. The Govemmenthas
a responsibility to detect and cancel bogus
ration cards and also to issue ration cards to
genuine persons. isthe Govemmentpreparedto
categorically anouncethatrationcardstoalithe
poor in Delhi will be issued?

[English)

SHRIA.K. ANTONY: Sir, Isharetheconcem
expressadby hon. Memberaboutgenuine people
notgettingthe rationcards. Butthe difficultyis
issue of ration cards is a State subject. Wecan
only advise the State Govemmentsto verify all
the compliants. But | assure you that ! will
request all the Staté Governments, especaitly |
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Delti Admurustration tovenfy thesecompliants
There are compiinats aboutgenuine people not
getting ration cards If the comphants are
geneuine we willtry to find out a solution

{Translation}

SHRIMADANLALKHURANA Mr Speaker
Sir the issue of bogus ration cards i1s being
debate uponinthe House Isitafactthatthough
the popuiation of Dethi asper 1991 census s
around 92 00 000butrationcardhadbeenissued
ourmorethan 1 20 crore units? If so whether
these bogus ration cards wili be cancelled by
launcing aspecial compaign? What measures
the Government propose to take to remove
difficulties beingfaced by the people livingin
jhuggtjhompns and migrants from South India
inprocuring ration cards?

SHRIA K ANTONY The Governmentwill
make a special study about Delhi (Interruptions)

MR SPEAKER Question Houris over

WRITTEN ANSWERS TOQUESTION
[English)
Analytical Study of Accidents

*761 SHRISANAT KUMARMANDAL will
the Minister of RAILWAYS be pleasedto state

(a) whether any analytical/scientific study
has been made by the Research Designs and
Standards Organisation or by any Railway
experts regardingthe causes ofthe nse Intrain
accidents

(b)ifso the outcome of the study and

(c)the stepsbeingtakentopreventaccidents
infuture?

THEMINISTER OF RAILWAYS (SHRIC K
JAFFERSHARIEF) (a) Yes Sir

APRIL 27 1993
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(b)and(c) Anumber of studies have been
undertaken by the RDSQ and the Raillways
Analysis of causes of train accidents I1s a
continuous process By the gradual
mplementationofthe recommendationsofthese
studels the number of accidents have come
downfrom7171n1985 86t0524in1992-93 1e
by 27 percent

Some of the steps taken to avoid accidents
areasunder

() Induction oftechnicaldevicestoaidthe
humanelement

(1)  Continuingemphasis on renewal and
rehabilitation of overaged assets
particularlyo track bndges androling
stock

(m)  Improvementin quahty of out-turn from
the workshops

(v) Intenstveinspections oftelecomgears
maintanance depots ofcoaches wagons
andlocomotives

(v) Monitoringthe performance of the staft
of the crnitical safety categories as
dnvers gurads stationmastersetc

(v) Intensive training ncluding
psychological checks of staff in
operational categories

(vi) Surpnse checks against carnage of
inflammable/explosive matenal in
passengertrains

(vi) Provision of whistle boards speed
breakers and road signs at the
approaches of unmanned level
crossings and improving visibility for
road users andtraindnvers
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fix) Educative campargns through public
mediamcluding DoordarshanandRadio
toeducate roadusersonthe precautions
tobetakenatlevel crossings.

(x) Jomnt checks in coordination with the
State Govts, to enforce provisionsofthe
Motor Vehicles Act.

Mahila Samakhya

'767 SHRIGEORGE FERNANDES
SHRISHRAVA KUMAR PATEL

Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleasedtostate

(a)whetherMahila Samakhya, aninnovative
projectto educate womentoachieve equalty as
outlined in the National Policy on education,
1986 has runintoproblems,

(b) if so. the details thereof and the reasons
therefor and

(c) the remedial steps proposecitohetakenin
this regard?

THEMINISTER OF HUMAN RESOURCE
DEVELOPMENT (SHRIARJUN SINGH) (a)
to(c) TheMahilaSamakhya Projectcontinges
to be implemented effectively and true to s
objectives of educationforviomen's equality s
outhned 1n National Policy on education,
1986

VAISAKHA7 1915 (SAKA)
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[ Translation)
FClGodowns

*768 SHRiVILASRAONAGNATHRAQ
GUNDEWAR
SHRICHHEDIPASWAN

Willthe Ministerof FOOD be pleasedtostate’

(a)whetherthereis any proposalto construct
more godowns by Food Corporation of india,

(b) f s0, the details thereof, statewise,

(c)thetotal number of godowns constructed
duning 1992-93 Statewise, and

(d)the number of godowns proposedto be
constructed dunng 1993-94 State-wise?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHRIKALP NATH RAI)
(a) and (b) The storage capacity already
available for storacje of foodgrains is considered
adequate on amacrolevelbasis Howeverto
m2et the tuture requirements for stoirage of
foodgrains and alsoto provide storage taciities
inrenloto, hilly andinaccessible area, the DCI
proposes toconstruct additional capacity of 10
lakhtonne=dunngthe Eighth Five YearPlan A
statoment chowing the tentative additional
stoiage capacity proposedto be constructed,
State-wise, bythe Food Corporation of Indiais
atStatement-i

{c) Statement Ihisannexed

(d) Statement il annexed
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(English}

Retail Outlets and Procurement Centres

*769 SHRIMATICHANDRA PRABHAURS
Wilithe Ministerof AGRICULTURE be pleased
tostate

(a) whether the Government of Kamatakhas
soughtfinancial assistance fromthe National
Cooperative Develiopment Corporation to
establish retasl outlets and procurement outiets
of Horticultural Producers Cooperative
Marketing and Processing Society Limited
(HOPCOMS),

(b) f so, the amount of financial assistance
provided by the National Cooperative

Development Corporabon dunng 1992-93, and

{c) the number of such retail outlets and
procurement centres proposed to be set up
dunngthecurrent year n Kamataka?

THEMINISTEROF AGRICULTURE (SHRI
BALRAM JAKHAR) (a) Yes, Sw, The
Govemment of Kamataka has soughtfinancial
assistance for the society amounting to Rr
450 57 lakhfor expansionof frut and vegetable
marketng actvibes inciudingsettingupof 175
retad outlets and 25 procurement centres ata
costofRs.236.275lakh. The Navonal Cooperative
Development Corporation (NCDC) aftera spot
appraisal approvedthe total project cost at Rs
448 00lakiwinchmnciudedthe componentsfor
setting up 165 retal outlets and 21 procurement
centres costing Rs 246 00lakh

(b) Dunng the year 1992-93, the NCDC
releagsedasumofrs 146 77 lakhfortheproject
inaddshonto the earker releasedof Rs 114 48
lakh upblend of 1991-92

(c) The HOPCOMS, Bangalore expectsto
open43retail oullets and 7 procurementcentres
during 1993-94 i addihon to 122 retail outlets
and 1 procurementcentre already openedunder
the project
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{Transiaton)

Natural Calamities inMadhya Pradesh

*770 SHRISHIVRAJSINGH CHAUHAN
Wilithe Minister of AGRICUL TURE be pleased
tostate

(a)the areas inMadhya Pradesh affected by
vanous natural calambes dunng each of the last

threeyears,

(b) the details of the loass caused as aresult
thereot year-wise,

(c) thefinancial assistance sought andthe
amount actually provided to the State, year-
wise,

(d)whetherany Centralteam has visted the
Stateto review the situation and recommended
rehef measures,

(e)dso thedetaisthereof and

(f) the achontaken by the Union Govemment
thereon?

THEMINISTER OF AGRICULTURE (SHRI
BALRAMJAKHAR) (a)to(f) Accordingtothe
reports received from the Government ot
Madhya Pradesh vanous parts ol the State were
affected by natural calarrwbes ke drought, floods
andhailstorms dunngthe lastthreeyears: e
1990-91 1991-92 and 1992-93 Theextentof
loss caused due tothese calamities year-wise
1sgiven inthe enclosed statement

The State Government had submitted
Memorandatothe Central Governmentsaelang
financial assistance tothetune of Rs 214 48
croresdunng 1990-91 Rs.294 51 crores dunng
1991-92andRs 157 36 crores dunng 1992-93
The Central Govemment released is ull share
of Rs 27 75 crorestothe Calamsty Rehef Fund
(CRF)ofthe Statedunngeachoftheseyearsi e
1990-91 119-82and 1982-93
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ACentral Teamvisitedthe Statein April, 1992
toreview the situation caused by the drought ot
1991-92. Onthebasis of the recommendationof
the Team, the second quarterly instaiment of
Central share of CRF for the year 1992-93
amountingto Rs.6.9375crores was releasedin
June, 1982. Subsequently, the third and fourth
quarterly instalments for the year 1992-93 of
Centrai share of CRF amountingto Rs.6.9375
crores eachwas alsoreleasedinJuly, 1992and
Novemebr, 1992.
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Another Central Team visited the drought
affectedareas of Surguja district ofthe Statein
March, 1983. Onthebasis ofthe recommendation
of this team as also considering the situation
caused by the hailstorm which hitthe Statein
FebruaryMarch 1993twoquarterly nstaiments
of Centraishare of CRF forthe year 1993-94 due
in the months of April 1993 and July, 1993
amounting to Rs.6.9375 crores each were
released in April, 1993.
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(Enghish)

Aliocation for Sports

*771 DR KRUPASINDHU BHOI Wilithe
Minister of HUMAN RESOURCE
DEVELOPMENT be pleasedto state

(a) the allocation made to different States
underthe special schemeforsports activihes in
tnbal areas dunngeach ofthe lastthreeyears,
State-wise, and

(b)the steps proposedto betaken to promote
sports activiies among the backward tribes
dunng 1993-947

THE MINISTER OF HUMAN RESOURCE
DEVELOPMENT (SHRI ARJUN SINGH) (a)
and(b) No State-wise allocationis beingmade
to different states for the promotion of sports
among the backward tribes in the country
However In some of the centres under the
Special Area Games (SAG) scheme, Sports
Project Development Area (SPDA) scheme,
Sports Hostel schemer and National Sports
Talent Contest (NSTC) scheme, the Sports
Authority of India 1s helping in scouting and
training of talented tribalboys andgirls Further
underthe scheme of grants forcreationof sports
infrastructure, central assistance forprojectsin
tnbal area s provided atthe higher rate ot 75
percent of the project cost subject to certain
prescribedceillings

[ Translation}
AmendmentinindianForest Act, 1927
*772 SHRISURAJBHANU SOLANKI Wil
the Minister of ENVIRONMENT AND
FORESTS bepleasedtostate

(a)whetherthereis anyproposaltoamendthe
Indian Forest Act, 1927,

{b) f so, the details thereof and the reasons
therefor,
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(c) the details of the proposed amendements
theremn,

(d) whetherthe draftofthe revisedlegisiation
has been circulated among the State
Governementsforthewr gview beforetakingup
the process of finalising the legisiation

(e)tso, thereaction of the State Government
receivedby the Governmentsofar, and

(f) the ime by which the iegisiation s likely to
befinahsed?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI KAMAL NATH) (a)and (b)
Indian Forest Act, 1927 s the pnincipal legisiation
whichregulates the management of forests by
the States In some states the Act has been
broughtintoforce asitis while some ofthe states
have enactedtheir own Acts whichin essence
arethe adoptedversions ofthe Indian Forest Act
1927 Sinceits adoptionforestry has undergone
many conceptual changes leading tothe new
National Forest Policy in 1988 Consequently
need has been felt for a revised and more
comprehensive legislation which would take
into accountthe new National Forest Policy and
the emrging imperatives of Conservation of
Forests andWildlife andpreservationof nation's
bio-diversity

(c) Broadly speaking, the new provisions/
amendments proposedfall ntothree categones,

(1) Amendments to the existing provisions
with aview to make them more effective

(2) Incorporation of provisions which already
exist In some of the states erther by way of
amendmenttothe Indian Forest Act, 1927 orby
virtue of new Acts enacted by the States

(3) Newprovisions whichare requiredtogive
effect to the pronouncements made in the
National Forest Policy, 1988
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(d) Adraftofthe revisediegislation has been
circulated among the State Governments for
their views before taking up the process of
finalising the legislation

{e) Comments have been recewved fromthe
States/UTs of Andaman & Nicobar Islands,
Arunachal Pradesh, Goa, Gujarat, Haryana,
Himachal Pradesh, Kerala, Maharashtra,
Mizoram, Punjab, Uttar Pradesh Lakshdweep,
Pondicherry and West Bengal

While the State of Arunachal Pradesh
has suggested delegatingmore powertothe
State Governments, the States of Goa, Gujarat,
Hayana Mizoram Punjab, and Uttar Pradesh
andthe UTs of Andaman and Nicobar islands,
Lakshdweep & Pondicherry have agreed with
the proposeddraftact The States of Himachal
Pradesh, Kerala, MaharashiraandWestBengal,
while broadly agreeingwith the draft Act, have
suggestedcertamamendments

(f) The draft Bilwould have tobe reviewedin
the hght of the comments from the State
Governments as well as considered through
jointandcollectiveconsultations in inter-State
Council Itss therefore, notpossible atthes stage
to indicate any definite time frame for its
finalisation

[Enghish]
Cost of Freight Operations

‘773 PROF UMMAREDDY
VENKATESWARLU Will the Mirister of
RAILWAYSbe pleasedtostate

{a) whether there 1s any proposal toconduct
astudytodevise ways and meansfor reducing
the cost of freightthrough ral transport,

(b)¢so the detadls thereofandthe stepsbeing
takenforbetter use of railway wagons tobnng
down capital cost,

1c) whether a large number of wagons are

APRIL 27,1993

WnttenAnswers 116

used as storage facilities by the transporters,
and

(d) it so, the steps being taken to improve
economic functioning of freight movement by

Raiways?

THEMINISTER OF RAILWAYS (SHRIC K
JAFFER SHARIEF) (a) and (b) Efforts to
devise ways andmeansforachievingecenomy
m Raway working, including freight operations,
15anongoing exerciseonthe Rallways One of
the Corporate objectives of the Railways s 15
percent reductionin cost of transportby 2000
AD Amongstother, thestrategres plannedtobe
adopted are improvement in productivity of
assets, technology upgradation, investment
optimisation, reducing fuel consumption,
matenal costs, etc

(c)and(d) Everyeffortismadetodiscourage
railusers fromdetaining Railway wagons For
earty reloase of wagons and quick movement of
freighttraffic, demurrage charges areleviedon
wagons detanedbeyondnomalfreetme Penal
demurrage charges are aiso levied incase of
abnormaldelays These charges have been
enhanced recently

[Translation)
Noise Pollution
*774 SHRIANAND RATNAMAURYA
SHRI BRI BHUSHAN SHARAN
SINGH

Will the Minuster of ENVIRONMENT AND
FORESTS bepleasedtostate

(a) the permissible mit of noise poliution,

(b) the level of noise poliution reached in
metropohtiancities, especially in Delh,

(c) whether the incidence of noise related
aiments has shownamarkedncreaseoverthe
lastfew yearsin Dethi, and
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(d)ifsothe actiontaken/proposedtobetaken
by the Governmentin this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI KAMAL NATH): (a)
Permissible limit of noise prescribed underthe
Environment(Protection) Act, 1986 forindustrial
commercial, residential and silence zonesis
75,65,55 and 50dB (A) fordaytime and 70, 55,
45 and 40 dB(A) for nighttime, respectively.

{b)Asurveyconductedbythe Central Pollution
Control Boardin various metropolitancities in
the country reveals thatambient noise levels at
some of the heavy traffic intersections have
beenfoundtoexceedtheprescribedstandards.
In Delhi, the important intersections having
excessive noise level are the following : ITO,
Kashmere Gate, Kingsway Camp and
Mooichand.

(c) No such information is available with
Govemment.

(d) The steps taken by the Government to
control noise pollution includes:

(i) Noise limits have been prescribedfor
constructionequipmentto be adopted
atthemanufacturingstage. Noise limits
forappliances and equipmentaretobe
metby 1993.

(i)  Codeofpractice forcontrollingnoise
pollution from sources other than
industries and automobiles, has been
evoivedbythecentral Poliution Control
Board. The areas include: public
address system, aircraftoperationand
bursting of crackers.

(iii) Othermeasuretocontrolnoise include
- declaration of silence zones,
regulating the use of loudspeakers,
restrictions and use of loud horns in
vehicles, regulatingthe movement of
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heavy vehicles and segregating
industries from residentail areas.

(English]
ISi Certification for Soaps

*775. SHRIV. SREENIVASA PRASAD:
SHRIG. DEVERAYANAIK:

Will the Minister of CIVIL SUPPLIES.
CONSUMER AFFAIRS AND PUBLIC
DISTRIBUTION bepleasedtostate:

(a) whether the Scientists in the Bureau of
Indian Standards (BIS) have revealedthat there
is notasingle toilet soapinthe marketthathas
beentestedfor safety and quality by BIS;

(b) if so, whether the use of various toilet
soaps is causing skin diseases:;

(c)whetherthe Governmentproposetotake
concrete steps to make ISi certification
compulsory fortoilet soaps in the country; and

(d)ifnot, the reasons therefor?

THE MINISTER OF CIVIL SUPPLIES,
CONSUMER AFFAIRS AND PUBLIC
DISTRIBUTION (SHRIA.K.ANTONY): (a)ina
Paper on“Safety Evaluation of Toilet Soaps,
Bathing Bars and Synthetic Detergents”
presentedby a BIS Scientist atthe Seminaron
“Toxicology-Status, trends and Prospects”
organised by Shnram Institute for Industnal
Research on31stMarch 1993 at New Delhiit
was stated thatsofarnothird party testingand
certification of toilet soaps for their quality and
safetyunderthe Schemeof ECOMarkhasbeen
done. :

(b) Nosuchreporthasbeenreceived.

(c) and (d) Health Ministry have initiated
steps to include toilet soap and certain other
soapsin Schedule ‘S'tothe Drugs and Cosmetic
Rules, 1954, whichstipulates that products isted
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in the schedule shall conform to the Indian
Standard specifications laid down from timeto
timebytheB | S

FairPrice Shops

*776 SHRIG MADEGOWDA
SHRIC P MUDALAGIRIYAPPA

Wili the Minister of CIVIL SUPPLIES
CONSUMER AFFAIRS AND PUBLIC
DISTRIBUTION bepleasedtostate

(a) the numberof Fair Price Shops beingrun
bythe Women s Organisationo State wise

(b) whetherthe Government have resetved
certainpercentage of icences for allotment of
Fair Prnice Shops to women cooperatives
scheduled castes and scheduled tribes
unemployed graduates ex servicemen and
physically handicapped and

(c)ifso the details thereof category wise?

THE MINISTER OF CIViL SUPPLIES
CONSUMER AFFAIRS AND PULIC
DISTRIBUTION (SHRIA K ANTONY)(a)to
{c) The Operational responsibility for
implementing the Public Distribution System
(PDS)isthatofthe State Governmentsand UT
Administrations Decisions relatingtoallocation
of Fair Price Shops (FPS) includingthe question
of reservations and preferences to specific
categones of persons/organisations are taken
bythem The CentralGovemmenthadrequested
State Governments to consider preferential
aliotmentorreservation of certain percentage of
FPS to SC/ST ex servicemen and women
including cooperatives run by such categories
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of people Record onthe numberof FPS runby
such persons/ organisations preferential
allotmentand reservation of percentagetosuch
categoreis is notavailable

Railway Routes in Far-off Areas

*777 SHRIN J RATHVA Wilithe Minister
of RAILWAYS be pleasedto state

(a)whetherahighlevel Committee constituted
in 1984 has selected certain railway routes in
1989for extension inthe far-off areas

(b)ifso the details thereof andthe names of
routes selected by the Commuttee for further
extension

(c)the number of new areas includedby the
Governmentinthe Eighth Five Year Planas per
the recommendation ofthe Committee

(d) the steps beingtaken by the Government
regarding remaining new areas

(e)thefunds provided tor this purpose during
the Exghth Five Year Plan and

(f)thetime by whichitis hikely to be completed?

THEMINISTER OF RAILWAYS (SHRIC K
JAFF RSHARIEF) (a)Ahigh levelcommittee
was constitutedin 1987 forexpansion of railway
network This Committee submitted its reportin
the year 1989

(b) The new lines proposedby the Committee
as required to handle traffic in the year 2000
2001 areasunder .

Name ofthe Propsediine Length
1 Koderma to Maripur 520Kms
2 Bhimsen (shortof Kanpur)to

Kanpur KasganjMG lineby

construction of aflyover 20Kms
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Name ofthe Propsediine Lengih
3 Kasganj-Aligarh-Paiwal-Rohtak 300Kms o
4 Rewan-Alwar (parallel BG) 74kms
5 Batharshah-Bibinagar 290kms
6 Nadikude-Venkatagin 346kms
7 Godhra-Dahod-indore and Dewas-Masks) 316kms
8 Konkan Railway Project 836kms
9 Jaipur-Phulera (parailel BG) 55kms
10 Bhildi-Viramgam 145kms
) 1Tc:t;I T ) 2902kms o

(¢) Ofthese, the following routes have been taken upin the 8th Five Year Plan -

Name ofthe Project

1 Rcwan-Alwar

? Godhra Dahod-Indore and Dewas Maksi
3 Konkan Railway Project

4 Jaipur Phulera(parallel BG)
5 Bhiidi Viramgam

1d1 The Government hastaken up amassive
gauge conversionprogrammewhichwilldevelop
alternative routes and generate considerable
additional capacity as aresull of which some of
the linos recommendedby the Committee will
nolonger be required since this commitee has
recommended ines only onconsideration of
capacity genrationto meet the requiredievel of
trafficto be handled by the year 2000 However
keeping in view the resouice avaiability the
te manung lines io:_whuch needwill be felt will

Length

74kms (aspet of Guage Conversion of
Dethi-Ahmedabad)

316kms
83bkms (Re.ierdlengthis 760kms

55kms (instead of parallel BG
conversionofone ine hasbeenundertaken )

145kms (new ine notrequied in view of
Deitw Ahmedabad Gauge Conversion )

be considered in the coming years while
formulatingthe Annual Plans

(e) Funds are provided annually by the
Planning Commussion fnt construction of new
lines and are of the order of Rs 200 crores per
year Outofthese funds allon goingnewlines
projects have to be progressed pnornty beng
giventothose required urgently onoperational
stiateqgic consideration and those nearing
completion
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(f) This 1s an on going prqcess in which the
progress and completion will depend on the
available funds

Ticketiess Travel

*778 SHRIRAMNAIK Willthe Minister of
RAILWAYS bepleasedtostate

(a) the total amount recovered from the
ticketless travellers and from the local
commutersofthe Centraland Westem Raiways
in Bombay dunng each of the last three years,

(b) the total amount collected under the
scheme by utilisation of staff, otherthancheciang
staff, onoluntary basis there,

(c) whether the above scheme has been
recently discontinued by both the Raways, and

(d) i so, the reasons therefore?

THEMINISTEROF RAILWAYS (SHRIC K
JAFFER SHARIEF) (a) Railway dues
amountingto Rr 2 10crores, 2,53 crores and
2 68 crores were recoveredfrom passengers
travelling without properticket in the suburban
sections of Bombay during 1990-91, 1991-92
and 1992-93respechvely

(b) Volunteers from railway staff utiised for
ticketcheckingwork realised Rs 45 90lakhs
59 601lakhs and 66 27 lakhs dunng 1990-91
1991-92and 1992-93respectively

{c) and (d) The scheme has been
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discontinued on Western Ralway with effect
from1 1 1993aftercreationof sufficientnumber
of additional posts of ticket checking staff The
scheme is stillin vogue on Central Railway

Youth Activities/programmes

*779 SHRIKIRIP CHALIHA WilltheMinister
of HUMAN RESOURCE DEVELOPMENT be
pleasedtostate

(a)thedetails of youth activibes/programmes
proposed tobe undertaken dunngthe current
yearineach State and

(b) the amount allocated therefor dunngthe
currentyear?

THEMINISTER OF HUMAN RESOURCE
DEVELOPMENT (SHRIARJUN SINGH) (a)
and(b) Govemmentdoes notundertake youth
programmesonastate-wisebasis Govemment
hasts ongoing schemes forpromotonof Youth
devalopment activities inthe country (as parthe
enclosedstatement) which are implementedby
vanous Government and Non-Government
agencies The Departmentreleases fundsto
theseagencess maccordance withcertain
lines onthe basis of viable proposals received
Funds arenotmarked on a state-wise basis by
the Department However incase of National
Service Scheme the funds are allocated to
State/UT onthebasis of NSS Volunteers, strength
allocatedtothemonyeartoyesarbasis Dunng
1993-94 thefunds allocatedto each State/UT on
NSS Programmes are atthe enclosed Statement
0



VAISAKHA7, 1915 (SAKA) WrittenAnswers 126

125 WhnitenAnswers

SqNID YInoA Buipuesing 10) piemy

$0.Ua) WeWdOASQJ LRNOA

uogenjea3

uawdojena YINOA JO 8inigsuy jeuoijeN

saquj premyoeg JO YINo Aoy} Buowe S8AioY JO UOoWOId JOj aweyds fenads
Spiemy YINoA feuctieN

YInoA jo Buiuresy jo awwesbosd

$QRID YINOA

S9ISOH LINOA

YINOA 10} UoipGiyx3

eunuesfoid uonesBeiu; jeuonen

SOWOLOS SIBBJUNIOA BIINISS [BUOHBN

Buiping 1 Guynoog

sanjjsuj Buueautejunopy jo Juswdoieaaq pue Juswysiqels3
SONIAIOY SINMUBAPY JO UOIOWOId

suorjesiuefisQ Aejunjop o} sduelsissy

ueyjelues eipue)| BANA ruyeN

SW8aYIG SIIALIBS [BUONEBN

v &N M T D © N~ O &

4

S8WeYIS JO BWEN

ONIS

| - Juswsiels



APRIL 27, 1993 WhnttenAnswers 128

127  Whtten Answers

EECEE IS ueyiseley i
000's5¢'96 qelund '€l
EEC'E8'68 essuQ 2l
€E£'96'8 welioziyy H
€€£'e2's0’t eljuseseyen 01
00S'LL'S indivepy 6
999'95°'6. ysapeiq eAypen g
008'19'62 ejesay| L
199'99°20'1 exejeuse) 9
00000 ¢4 Juysey g nwwep [
999’1 1wl . ysepeld |pydsewiH t
000 5. LS euefieH €
060 00 44 leselng Z
299'¢c0't ysaprid jeyoruny 1
€ 4 i
r6-£661 W paleaoje spund 11, 9:elS jo BWEN ON IS

HAIN3WILVYLS



130

Whritten Answers

VAISAKHA 7,1915 (SAKA)

129  WrittenAnswers

629'25'€6'EL elog
000 99 deampeysye 08
000092 ipgol in 4
000'SS 1RQOJIN B UBWEPUY K74
00S ev'S emduj 12
€£8 08'1 puejeben ‘92
€80°cSy efejeybapyy ‘G2
00S 2v'S BOD) 874
£8S 6¥'2Y reyg ‘€2
005'22'91 wessy ‘22
£€8 G¥'66 ysapeid eiypuy 12
00S LL'S Kuisyoipuogd ‘02
000 €0'8 webipueyn ‘61
000 0S'8E rebuag isepm ‘81
EECEE'BT ¢ ysapeid Jeln L}
999'99'6.'| npeN jiuey ‘94
. 000'G8'E wopis ‘G
€ 4 [}
F6-E661 UI palEDOJfE SpUny 1nvelEls jo sweN ON'IS




131 writtenAnswers
iICDS Scheme

*780. SHRIMATI VASUNDHARA RAJE: Wil
the Minister of HUMAN RESOURCE
DEVELOPMENT be pleasedtostate:

(a)whetherthe Integrated Child developrment
Services (ICDS) Scheme has nowbecome the

world’s largest nutriton programme;

(b) 50, the number of children expectediobe
brought under the purview of the scheme n

different States dunng the remaining period of
the Eigth Five Year Plan; and

(c)the amount proposedtobe spentundertius
programme dunng the Eigth Five Year Plan?

THEMINISTER OF HUMAN RESOURCE
DEVELOPMENT (SHRIARJUN SINGH): (a)
and (b). It 1s one of the largest nutntion
programmes in the World. Underthe Integrated
Child Development Services (ICDS) Scheme,
3066 projects have beensanctionedaioverthe
country. Ason31.3.93, 155lakh childrenupto
theage of 6 years werebeing provdedservices
1n2412 reporting ICDS projects. Itis expected
that an additional 51 lakh children wouid be
provided services when all the sanctioned
projects get operationalised. Plans of further
expansion dunngthe remainingperiodof Eigth
Five yearPlan wouldbe prepared onan yearty
basis,

(c) During the Eigth Five Year Plan it 1s

proposed to spend Rs. 1749,84 Crores under
Central Planforthis Scheme.

Energy Output

6776. SHRIGUMANMAL LODHA: Willthe
Ministerof AGRICULTURE bepleasedtostate:

(a) whether energy input in farming is
increasing repidiy and the output going down;

(b)itso, whetherany study has been madetfor
increasing energy output which is essentialin
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sustainable agriculture;
(c)ifso, the details thereof; and

(d)whetherthe Govemment proposetogive
mpetusto expiore other sources of ranewable
energy easily available in viliages for the
development of farming community?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRIARVIND
NETAM): (a) Energy inputas welt as outputin
tamingareincreasingoveryears. However, the
rate of ncrease ofinput and output varies.

(b) and (c). Under the Comprehensive
Schemefor Studyingthe Costof Production of
Principal Crops, data on inputand outputare
beingcollected and analysedonaregularbasis
which provide a useful basis for planming for
ncreasing outputon sustainable basis.

(d) The Government have been providing
high pnority to use of non-conventional and
renewable sources of energy ncluding use of

mill etc., inthe farming sector.

[Transtation)
Suicide Committed by Studentsinl.l.Ts.

6777. KUMARI VIMLA VERMA: Will the
Minister of HUMAN RESOURCE
DEVELOPMENT be pleasedto state:

(a)whetherthe Governmentareawarethata
number of students committed suicide for
different reasons in various Engineering

Collegesand1.|.Ts.

(b) it so, the names of the Institutions and
colleges in which such incidents havs taken
placeduringeach of the lastthree years andthe
reasons therelore separately; and

(c)thestepsbeing takenby the Govemment
tochecksuchincidents?
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THE DEPUTY MINISTER FOR
EDUCATION AND CULTURE IN THE
MINISTRY OF HUMAN RESQURCE
DEVELOPMENT (KUMARI SELJA): (a)to(c).
Theinformation is being collected andwillbe
laid on the Table ofthe House.

[English]

Financial assistancefor Purchasing of
Bulldozers and Tractors
6778. SHRI SUSHI|. CHANDRA VERMA:
Willthe Ministerof AGRICULTURE bepleased
tostate:

(a) whether the Government of Madhya
Pradesh has sought foreign assistance for
purchasing of bulidozers and tractors for
agnculturaluse;

(b) if so, the details thereof; and

{c) whenthe proposals were received from
the Government of Madhya Pradesh andthe
presentstatus of those proposals?

THE MINISTER OF STATE IN THE
MINISTRY OF NON-CONVENTIONAL
ENERGY SOURCES AND MINISTER OF
STATEINTHEMINISTRY OF AGRICULTURE
(SHRIS. KRISHNA KUMARY): (a) Yes, Sir.

(b) Government of Madhya Pradesh had
submitted a proposal forimport of 112 nos. of
crawler tractors, 140 nos. of heavy duty mould
boardploughand 7 nos. of iowbedtraflors atan
estimated cost of Rs.15.26 crores under
Japanese assistance.

(c) The proposal was received in August,
1989. It was examined and not posed for
Japanese assistanceontechnicalgrounds. M.P.
Gowt. wasinformed of decisioninMarch, 1991,

Issue of Duplicate Monthly Passes

6779. SHRI MOHAN RAWALE: Will the
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Minister of RAILWAYS be pleasedto state:

(a) whetherduplicate monthly passes were
issuedfrom the Kalyan Railway Station ticket
windowinMaharashtra;

(b)if so, the details thereof; and

(c) the action taken against the persons
involvedin this fraud?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRIK.C.LENKA):
(a) Some fake monthly season tickets were
detectedinMaharashtra, in Degember 1980 at
Thane Station, rotat Kalyan.

(b) During a surprise check conducted at
Thane Booking Office on 20.12.1990, the
vigilance teamhad caughtrehanded an outsider
ShriShamim Ahmed FazalAhmedwith 146 lind
class fake season tickets.

(c) An FIR was lodged with GRP . outpost
Thaneon20.12.9Qagainst ShriShamim Ahmed
Fazal Ahmed and GRP, Kalyan registered a
criminalcase agaisthim. Afterconducting a raid
at the suspect's residence and recovery of
incriminating material prosecution has been
launched against Shri Ahmed. The case is

subjudice.

Discontentment Among indian Forest
Service

6780. SHRI RAM NAIK: Willthe Minister of
ENVIRONMENT AND FORESTS be pleased
tostate:

(a) whetherttis Government have received
any reportin regard to the discontentmentin .
Maharashtra Cadre of Indian Forest Service;

(b)ifso, the reasons for such discontentment;
(c)whetherthe managementoftorestsinthe

State is adversely aftected due to this
discontentment; and .
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(d)ifso, the stepstaken/proposedtobetaken
toremove the discontentmentearly?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRIKAMAL NATH): (a)to(d). A
few representations had been received from
some IFS officers of Maharashtra Cadreinthe
matter of postings and promotions. These are
attended to by the State Government in the
normal course of cadre management. Thereis,
however, no report of any general discontent
amongthe IFS Officer's of Maharashtra State or
of the management of the Forests beinginany
way affected because of it.

Demonstration by MCD School
Teachers

6781. SHRI BHOGENDRA JHA: Will the
Minister of HUMAN RESOURCE
DEVELOPMENT be pleasedtostate:

(a)whethertheteaohers ofthe DelhiMunicipal
Corporation Schools havebeen demonstrating
at Town Hallsince 26thMarch, 1993;

(b) if so, the details of their demands and
grievances; and

(c)the stepstaken by the Governmentin this
regard?

THEDEPUTYMINISTERINTHEMINISTRY
OF HUMAN RESOURCE DEVELOPMENT
DEPARTMENT OF EDUCATION AND
DEPARTMENT OF CULTURE (KUMARI
SELJA): (a) and (b) Yes, Sir. According to
informationfumished by MCD, theteachers sat
ondharnain Town Hallfrom26.3.93t02.4.93.
Theirmain demandsareasshownintheattached
Statement.

(c) TheCommissioner, MCD had ameeting
withtheteacherstodiscusstheirgrievances. He
ordered that acommittee be constitutedtolook
into the grievances. A committee has since

APRIL 27,1993

WrittenAnswers 136

been constituted and the first meeting of the
committee was held on 16.4.93. The MCD
proposes to hold a further meeting of the
committeeto enable remedial steps ongenuine
grienvances oftheteachers.

STATEMENT
Salary shouldbepaid onistof everymonth.

immediate implementation of Senior
ScaléandSelection Scaletoteachers.

Statementof Accountof provident Fund
and Group Insurance Schemes be
providedannually:

Paymentofdeath Retirement Benefits/
Retirement Benefits within one month.
Immediate comassionate
appointments.

Zone levelincreases in the posts of
LDC.

Appointment of Education Officerfrom
withinthe teachingcadres.

Grant of Selection Scale and Senior
ScaleandpromotiontoLibrary Staffon
time boundbasis.

Strength of students in a section be
restrictedto thirty.

Appointment of son/daughter of a
teacher on completion of 20 years of
service or 45 years of age.

Formulation of transfer policy.

Appoinotment of an officerforwelfare
andsecurity of SC/ST teachers.

" increasesin General Fund andscience
Fund, :

Immediate promotion as per rules.
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Increasein Teacher's Welfare fund.

Furnishing of Departmentinstruction
ineach schools/library.

Non-Paymentof Saiariesto Teaching
Staff

6782. SHRIRAJNATH SONKAR SHASTRI:
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleasedtostate:

(a) whetheralarge number ofteaching and
non-teachingstaff of Universitties in Bihar, Uttar
Pradesh and other States arefacing hardships
because of non-payment of their salaries.

(b) if so, the details thereof, and

(c)the actiontakenbythe Govemmentinthis
regard?

THEDEPUTYMINISTERINTHEMINISTRY
OF HUMAN RESOURCE DEVELOPMENT
DEPARTMENT OF EDUCATION AND
DEPARTMENT OF CULTURE (KUMARI
SELJA): (a)to(c). Accordingto theinformation
furnishedby UGC, slariestothe staffin Central
Universities are paid ontime. Insofar as State
Universities areconcemed, itisforthe respective
State Governments, which have established
these Universiteis, toensurethat salaries to the
staffinthese Universities are paid ontime.

Production of Manure

6783. SHRI PARASRAMBHARDWAJ: Will
the Minister of AGRICULTURE be pleasedto
state:

(a)whetherthe Government have conducted
any survey to find out total quantity of excreta of
cattleandhuman andothersuchwaste products
which can be utilized as manure every yearin
thecountry;

{b) the percentage of the above products
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which s being utilzed as manure;

(c) whetherthe Government have formulated
any plan for optimum utilization of the above
products; and

(d)if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRIARVIND
NETAM): (a) Although no systematic survey
hasbeenconducted, yetitisestimatedthatthe
potential availability of rural and urban compost
production s approximately 830 million tonnes
and 21 milliontonnes, respectively.

(b) Nearly 30-33 per cent of the available
organic wastes are being utilised for the
productionof manure.

(c) and (d). Use of organic resources as a
complementarysource ofplantnutrientsis being
propagatedforthe Balancedand integratedUse
of Fertilizers and State Governments advisedto
tap alithe conceivable maurial resourcesinthe
country.

Development Programmein
Collaboration with Commonweaith Youth
Progrqmme

6784. SHRIMANIKRAO HODLYA GAVIT:
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleasedtostate:

(a) whether any development projects had
been taken up in collaboration with the
Commonweaith Youth Programme by the
National Service Scheme, during 1991-92; and

(b)if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPARTMENTOF YOUTH
AFFAIRS & SPORTS AND MINISTER OF
STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRIMUKUL
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WASNIK): (a) Yes, Sir

(b) The NSS unit of Rajanshi Govemment
College, Alwar, Rajasthan in collaborationwith
Commonwealth Youth Programme, Asia
Centre, Chandigarh hastakenupa projectofall
round development of Rawandera village in
Alwar Distt (Rajasthan)which is an adopted
willage Undertheprojecttheworks undertaken
are desiiting and deepening of village tank,
construction of check-dams, tree plantation,
andconstructionand deveiopmentofapnmary
school. The budget estimate of the projectis
Rs 2 70lakhs, CYP, Asia Centre, Chandigarh
has provided Rs 2 lakhs forthis projectsofar
whichis ncurredon purchases of raw matenals
and hiring of skilied workers The NSS unit of
RajarshiGovt Collegessprovidingthe voluntary
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manualiabour Theprojectwillbecompletedis
199394 !

‘Post-Matric Scholarships

6785 SHRIPROBIN DEKA' Wilithe Miruster
of HUMAN RESOURCE DEVELOPMENT wilt
pleased to state. the number of post-matric
scholarships awardeddunngthe lasttrvee years
tothe studentsfrom non-Hindi-spealking States,
State-wise and Course-wise?

THE DEPUTYMINISTERINTHEMINISTRY
OF HUMAN RESOURCE DEVELOPMENT
DEPARTMENT OF EDUCATION AND
DEPARTMENT OF CULTURE (KUMARI
SELJA) The avaiiable information s givenin
theenclosedStatement.
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[ Transiatior}

Science Educationin Madhya Pradesh

6786. SHRI KHELAN RAM JANGDE: Wilt
the Minister of HUMAN RESOURCE
DEVELOPMENT be pleasedtostate:

(a) whetherthe GiSvemmenthaveintroduced
any special programme under the scheme
“Improvementof Science Education™inMadhya
Pradesh;

(b) ifs0,the details thereof; and

(c) the targets fixed and the achievements
made during the last two years under this
programme?

THEDEPUTYMINISTERIN THEMINISTRY
OF HUMAN RESOURCE DEVELOPMENT
DEPARTMENT OF EDUCATION AND
DEPARTMENT OF CULTURE (KUMARI
SELJA): (a) to {c). The Centrally Sponsored
Scheme, 'improvement of Science Education
n Schools’, does not envisage introduction of
special programmes in States/UTs. Underthe
Scheme, financial assistance is provided to
States/UTs as and when suitable projects
formulatedinaccordance withthenorms ofthe

VAISAKHA 7, 1915 (SAKA)
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Scheme are recieved form them. As such, no
statewise targets arefixed.

No proposal contorming to norms of the
Scheme andprocedural requirementfor release
oHunds was receivedfromhe State Government
ofMadhya Pradesh dunngthe lasttwo ysars

[Engiish
Allocationfor Project Elephant

6787 SHRIGOP!NATH GAJAPATHI: Wit
the Minister of ENVIRONMENT AND
FORESTS bepleasedtostate thattotal amount
eamarked in Eighth Plan under the Project
Elephantand State-wise allocation thereot?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONEMNT AND
FORESTS (SHRIKAMAL NATH). Anamount
of Rs.6.25 crores has been allocatedfor Eighth
Five Year Plan under the Project Elephant
Schemae. State-wise allocations are made on
yearto yearbasis depending on the approved
programmes of the State Governments

AsumolRs.200lakhs was releasedtovanous
states dunng 1992-93 as under

SNo. State Amount releaséd (inlakhs)
1. AndhraPradesh 06.00
2 AnnachalPradesh 1700
3 Assam 2200
4  Biher 1350
5  Kametska 34.18
6  Kersla 1402
7. Meghalsya 1390
<&  TamiNadu 1450
8 UttarPrudesh 19.40
10.  WestBengal 4550
Total 20000
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Coastal Zone Management Planfor
Puri-Konark Sea Beach

6788 SHRISRIBALLAVPANIGRAHI Will
the Minister of ENVIRONMENT AND
FORESTS bepleasedtostate

(a) whetherthe Government have received
the Coastal Zone Management Plan fromthe
Government of Onssa in regard to the Puri-
Konarkseabeach,

(b) f so, the salientfeature:s of the said plan,
and

(c)theactionbeingtakenby the Government
thereon?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRIKAMAL NATH) (a)NoStr,

(b)and{c) Donotarse
Maize Cuitivation

6789 PROF ASHOK ANANDRAO
DESHMUKH Will the Mimister of
AGRICULTUREDbepleasedtostate

(a) whetherthe Governmentpropose tobring
more areas under maize cultivation,

(b)ifso, the States where additional areas are
likelyto be broughtunder maize cultivation, and

(c)the assistance proposedtobe giventothe
farmers to undertake maize cultivation?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRIARVIND
NETAM) (a) and (b) There 1s no specific
scheme proposed to bring more areas under
maize cultivation However, a Central Sector
Scheme”on Special Foodgrains Production
Programmes (SFPP) for Maize & Millets 1s in
operation inimportant maize growing States
viz AndhraPradesh Bihar, Gujarat, Haryana,
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Himachal Pradesh, Jammu & Kashmur,

Kamataka, MadhyaPradesh, Punjab, Rajasthan
and Uttar Pradesh to increase the production
and productivity of maizenthe countryandto
encourage maize producton dunng rabiseason
inpotential areas whereever itis feasible.

{c)Underthe Scheme, fmancial assistanceis
provided for cntical inputs hke distnbution of
certified seeds, herbicides, plant protection
chemeicals, plant protection equipments,
improvedfarmimplements and conducting the
field demonstrations, training tofarmers etc

Train Between Kharagpurand Sealdah
6791 PROF SUSANTACHAKRABORTY
Wilithe Minister of RAILWAYS be pleasedto
state

(a) whetherthere s no directtrain between
Kharagpurand Sealdeh,

(b) if so, whetherthe Governmentproposeto
startany directtrain-link in near tuture,

(c)if so, the detaills thereof, and

(d)if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHR!I KC
LENKA) (a) There i1s no direct train between
KharagpurandSealdah

{b)No Sir

(c)Doesnotanse

(d) Operationally notfeasible

Fair Price ShopsiniTDP areas

6792 KUMARIPUSHPADEVISINGH Will
the Minister of CIVIL SUPPLIES, CONSUMER
AFFAIRS AND PUBLIC DISTRIBUTION be
pleasedtostate
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(a) thenumber of Fair Price Shops openedin
the Integrated Tribal Development Project
(ITOP) areas as onMarch, 31, 1993 underthe
Revmped Pubilic Distribution System;

(b)thenumberoutofthemopenedinMadhya
Pradesh;

(c)whetherthe Govemmentproposetoopen
more such Fair Price Shops in madhyapradesh
during 1993-94; and

(d) if so, the steps taken or proposed to be
takenbythe Govemmentinthis regard?

THE MINISTER OF STATE IN THE
MINISTRY OF CIVIL SUPPLIES, CONSUMER
AFFAIRS ANDPUBLICDISTRIBUTION AND
MINISTEROF STATE INTHEMINISTRY OF
COMMERCE (SHRIKAMALUDDINAHMED):
(a) to (d). The Integrated Tribal Development
Projects (ITDP) areas formpartofthe Revamped
Public Distributon System (RPDS) areas from
partofthe Revamped Public Distribution System
(RPDS)from 1.1.1992. The State Govemments/
UT Administrations have reported that 10433
additionalfairprice shops have beenopenedtili
31.3.1993 in the RPDS ares out of which the
number of fair price shops openedin Madhya
Pradeshunder RPDSis 1276. Decisions relating
toopening offair price shops are taken by the
State Govemments/UT Administrationskeeping
in view the needs of the consumers and the
economic viability of the fair price shops.

Clearanceto Damaged Wagons

6793. DR. K.D. JESWANI: Willthe Minister
of RAILWAYSbepleasedtostate:

(a) the number of wagons and coaches
involved in accidents are lying off the track at
stations andsections formore thantwomonths;

(b) the total cost of these wagons/coaches;
and

{c)themeasurestakentoclearsuchdamaged
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wagoris?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI K.C.
LENKAY}: (a) 130 coaches and 1710 wagons
(Vehicle Units).

(b) Estimated scrap value of these coaches
andwagonsis Rs.550lakhs.

(c)Salvage anddisposalofaccidentdamaged
rollingstockis a continuous process. Proramme
for salvage is prepared depending upon
availability of traffic block for crane operation.
lirepairabie Rolling Stocktothe extent possible
are auctioned off at site subjectto availability of
road access andsuitable offers.

ExportotH.P.S. Groundnut

6794.DR. AMRITLAL KALIDAS PATEL: Wil
the Minister of AGRICULTURE be pleasedto
state:

(a) the target of H.P.S. groundnut crops in
Saurashtra regionduring 1992-93;

(b) whetherthe Govenment proposetoexport
H.P.S. groundnuts to Japan, Russia and Gulf
countries;

(c)if so, the details thereof; and

(d) the stepstaken orproposedtobetakenby
the Govenrmentfor providing adequate support
pricetoH.P.S. groundnutgrowers andtoprotect
theirinterestinthe marketing of the produce?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI S.
KRISHNA KUMARY): (a) Noseparatetargethas
beenfixedforH.P.S. groundnutin Saurashtra
Region.

(b} and (c). During 1992-93, the target for
exportof H.P.S. groundnut had beenfixed at
22,000 MT by the Ministry ot Commerce.
Country-wise targets had notbeenfixed.
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() The minimurn support price of groudnutin
shellhadbeenincreasedfrom Rs.645perquintal
in 1891-92 to Rs.750 in 1982-83. Apart from
deciaring & minimum support pros (MSP),
markettoensure remunerative price 10 Ollssed
growers.

Draugitin Palamau Tiger Reserve

6795 SHRI GURUDAS KAMAT: Will the
Mmnister of ENVIRONMENT AND FORESTS

bepleasedio siate:

{a) whetherthe Government have received
any reportin regardio acute shortage of watermn
Palamau Tiger Reserve;

(b) # 80, the details thereof,

(c) whether due to this problem tigers and
otherarumals ofthe Palamau Tiger Reserve are
migrating ot the neighbouring jungies through
cofridors;

(d)# 80, the steps taken to meet this problem
properly, and

(o) the additional financall assistance, f any

soughtbythe State Govemmentio, thispurpose
andthe amount actually released?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRIKAMALNATH): (a) Yes, Sx

(b)thm:ourcuhlvegomdn;d
drybecuase of acute drought conditons.

(c)Nou:lmp;!L‘bunmu
State Govemnment.

{(d) Dossnotaries.

{e) As againet the additional demand of
Rs.8.50 lakhs soughtby the Staite Government
to augment the water supply, an afount of -
Rs.5.50laichs hes been released under project
TigertSchems.
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Kuth Crop

6796. SHRI RAMKAPSE: Will the Mimster
of AGRICULTURE bepleasedtostate:

(a)whetherthe Kuth Crop (locally known as
Saussaurea Lappa) which serves asbase for
French, Germanand.Japanese perfumestaces
exdinchon; and

(b)itso, thesteps proposedicbetakenbythe
Govemmentforthe preservaion andculvation
of Kuth Crop in view of its wide apphcation m
perfumendustry?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRIARVIND
NETAM): (a) and (b). The Kuth (Saussaurea
Lappa) 1s commercsally grown in Lahaul and
Spali, Distnct of Hmachal Pradesh, and does
notface extinchion Hence there 18 no urgent
need for is preservation. However, Central
Govemment ismplementinga achemeforthe
Development of Medicnal & Aromatc Plants,
underwiuchassistance has besn prowdsdio Dr
Y.S. Pammer, Umiversity of Horticulture &
Forestry in Himachal Pradesh for production
and dstnbution of quaity planting matenal,
eatablshment of herbal gardens and nursery,
cantresforaromaiic andmedicinal plants under
whnch Kuth may benciuded

Hindustan Samacher industrial
Cooperative Sooeily Lid., NewDelhi

6797. SHRIRAMASHRAY PRASAD SINGH.
Wikithe Minister of AGRICULTUREbe pleased
tostale:

(a)thereasons forwithholding election of the
Board of Directors of M/s. Hindustan Samacher
Industnal Coopevative Soceity Lid., New Delhi
since August, 1988,

(b) the reasons for allowing the Board of
Directors to continue after expiry of ks tarmin
1988 anct
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(c)when, the elecion otnew Boardof Directors
1 likely to be held?

THE MINISTER OF STATE IN THE
MINISTRYOF AGRICULTURE (SHRIARVIND
NETAM): (a) and (b). Due to persistent
irregulatities in the working and financial
conditions of the society, the Registrar of
Cooperative Societies, Delhi, exercisingthe
powers of Central Registrar, issued a show-
<ause notice on 20.3.86 for liquidation of the
society. The society challenged show-cause
noticeinthe High Coustat Dethi and the Court
granted a stay on 20.4.87. The Registrar of
Cooperative Societies, Dethi withdrew the show
cause notice to initiate other suitable action
underthe provisions of Multi-Stat 2 Co-operative
Societies Act, 1984. An enquiry under the
provisions of the said Act was instituted. in
pursuance of the findings of the enquiry, ashow-
cause notice was issued on 17.1.81 for
suppresston of the Board of the society. Dueto
pendency of the case and stay against the
winding up proceeding of the society, the Board
of Directors of the society was not removed.

(c) Approptiate action in this regard willbe
taken afterthe vacation of the stay, forwhichthe
Office of the Registrarof Cooperativee Soceities,
Delhihas filed an applicationin the High Court.

Pollution By H-Acid in Udaipur

6798. DR. R. MALLU: Will the Minister of
ENVIRONMENT AND FORESTS be pleased
tostate:

(a)whetherthe Goveomment haveconducted
any study to assess the damage caused by H-
Acid poliution in Udaipur;

(b) it so. the detailsthereof indicatingfinancial
socio-economic and agricultural losses;

(c) the stepstaken to recover these losses;
axl

(cf) the actiontakenby the Govememntagainst
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thedefaulters?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI KAMAL NATH): (a) Two
studies have been conductedindependently by
the National Environmental Engineering
Researchinstitite, Nagpur and Central Pollution
Control Board, Dethito assess the magnitudeof
poliution causedby H-acid, factors responsible
forthe occurrence of the problem andtosuggest
remedalmeasures to restore the environmenntal
quality inthe affected areas.

(b) and (c). The studies did not cover the
financial, socio-economic and agncuttural
losses.

(d) The Govemmenthastakenthefollowing
action against the defauiters:

(i) The productionof H-Acid has beenstopped
afterthe closure of the pollutingunits.

(ii) The State Govemments has arrangedfor
thedrinkingwater supplytothe affected
villages.

(iii) Toxic sludge in fow-lying careas has
beenscopped; part of which hasbeen
detoxified and disposed of in secured
pits. Amangements are alsobeingmade
toisolatetoxic constituents of the restof
the sludge forits disposal.

Vaccine for Rinderpest

6799. SHRIMANORANJAN BHAKTA: Wil
the Minister of AGRICULTURE be pleasedto
state: ’

(a)whetherthe Nationai Diary Development
Boardhas sought Government clearancetotest
anewgenencally-engineered American Vaccine
for Rinderpest disease which causes high
mortality amongcattiein incha; and

(b)if so, the detavis thereof?
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THE MINISTER OF STATE IN THE

MINISTRY OF AGRICULTURE(SHRIARVIND

NETAM): (a) Yes, Sir.

{b) A proposal from the National Diary
Development Board for the import of alimited
quantity of recombinant Rinderpestvaccinefor
trial purposes was cleared fromtechnical angle
by the Ministry of Agriculture. However, the
proposalis beingexaminedfromenvironmental
angle by the Ministry of Environment and
Forests.

Educational Facilities toMigrant
Students

6800. SHRIANAND RATNAMAURYA: Will
the Minister of HUMAN RESOURCE
DEVELOPMENT be pleasedtostate:

(a) whether a large number of students
migrated from Kashmir Valley are unable to
pursue their studeis;

(b} if so, the details of Educationalfacilities
provided by the Governmenttothese students
to complete theircourses of studies undertaken;
and

(c)the numebr of students benefied duriing
lastthree years?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPARTMENT OF
EDUCATION AND DEPARTMENT OF
CULTURE. (KUMARISELJA): (a)to(c). The
children of Kashmiri migrants were admittedin
various Kendriya Vidyalas as a special category
overand abovethe normalcalss strength. Since
the concentration of suchchildrenwasheavyin
Jammu, the secondshiftwas introducedtocater
to the educational needs of such children.

The year-wise details of admissions granted
by Kendriya Vidyalaya Sangathan is given
below:-

APRIL 27,1993
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Session Numberadmitted
1990-91 - 5012

1991-92 525

o288 297

There are six Navodaya Vidyalayas in
Kashmir Valley. Parents of some students of
such institutions requested the Navodya
Vidyalaya Samitifortransferoftheirchildrento
Navodya Vidyalayaslocatedoutside the valley.
Allthese requests havebeen accomodatedby
the Samiti.

[Translation)

Ban onMining in Forest Land
6801, SHRICHINMAYANAND SWAMI: Wil
the Minister of ENVIRONMENT AND
FORESTS bepleasedtostate:

(a) whethercases ofillegal miningin forest
landhave been reportedfrom Bihar;

(b) if so, the details thereof;

(c) whetherthe Governemnt proposetoban
onmininginforestlandtosavetheforestsintheo
State,

(d)itso, the details thereof; and

(e)if not, the reasons therfor?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRIKAMAL NATH): (a) and (b).
Representations have beenreceived against
allegedillegal mining beingdoneinsome forest
areasin Bihar.

(b) No, Sir.

{(c)Does not arise.
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(d) As per the prowvisions of the Forest
(Conservation)Act 1980, priorapprovalofthe
CentralGovernment s requiredbefore any forest
landcan be diverted for non forestry purposes
including formining forwhich formal proposal
1srequiredtobesentbythe StateAUT Govemment
inthe prescnibed proforma Finall decisionon
the proposalis taken aftercareful exammation
of all the retevant information including hikely
adverse effect of the project onthe environment
ncludingonFloraand Fauna

[Enghsh}

Subsidy to Farm as for Fish/Prawn
Culture

6002 SHRISOBHANADREESWARARAQ
VADDE Willthe Ministerof AGRICULTUHEbe
pleasedtostate

(a) the details of the guidelines piovidinga
stibsidytothefarmerswhohavetakenupbrackish
waterfish/prawn culture

(b)whetherthe subsidy 1s applicable only to
the farmers who have obtainedioans fromthe
commercial banks

(c)whetherthe Govemmentproposetoissue
new Instructions tothe State Governments to
ensure payment of subsidy to the farmers who
have taken brackish water fish/prawn culture
and provistons forioans to the tarmers in this
regard

{d)ifso the details thereof and
(e)ifnot thereasonstherefor?

THE MINISTER OF STATE IN THE
MINISTRY OF NON-CONVENTIONAL
ENERGY SOURCES AND MINISTER Ot
STATEINTHEMINISTYROF AGRICUL TURF
(SHRI'S KRISHNA KUMAR) (a) Under the
centrally sponsored Scheme called Integrated
Brackish Water Fish F arm Developmert  the
Department of Agriculture & Coopetatinngives
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subsidy for brackish water fish/prawn farming
asper the yardstick furnished below -

(1 Amaximumsubsidy of Rs 30,000perHa
per beneficiary for developemnt of brackish
water farms and first crop mputs through
Brackish-water Fish Farmers Development
Agencies, whoareregistered as farmers under
such agenceis

(1) Amaximumsubsidy of Rs 30 000perha
per beneficiary for construction of new semi-
intensive shnmpfarms of maximumiandholding
of 10ha toall categoites of tarmers

() Subsidy imted amaximumof Rs 1lakh
for setting up of small/back yard shnmp
hatchernes

TheMaiine Products Export Development
Authonty (MPEDA) under the Ministry of
Commercealso provides subsidy tothetammers
who have taken up brackist water fish/prawn
culture underthe following pattern -

1 25percentcapitalinvestmentsubject
toamaximumofRs 30 000 perha
andRs 1 50 000perbeneficiary The
maximum area of subsidy per
benehciaryis 10ha Theschemeis
apphicable only to such prawn
tarmers registeredwith the authonty
and who were not availing such
benefits underother programmes

2 After selection offarmers and survey
ofthe land a hankable project report
1s prepared and recommended to,
scheduled bnak for the loan
component When the loan s
sanctionedoythebank thebenefi ary
hasto romplete « onstruction watk
unger the supervisionaf theo <t of
the Authonty anrt the subsidy 1s
r lease 1 by the « Authonty to the
hankaaunstthc b 2 avil dhvthe
bene fictariee o sty tay
completion fthe work
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(b)to(d) Eventhough subsidyis normally
hnked withbank loan, aprovision exists under
the Centrally Sponsored Schemeforpaymentof
subsidy to the farmers for construction of
braciash-waterfishfarms, evenfthe remamning
portion of capital cost 18 met from their own
sources without bank loan However, State
Govemments have been instructedto monitor
sanction of loans for fishermen taking up
brackishwater fish/prawn cufture andfaciltate
sanchon thereot

() Questondoesnotanse
Reorganisation of Crops Directorate

6804 SHRITEJSINGHRAOBHONSLE Wil
the Minister of AGRICULTURE be pleasedto
state

(a) the composthion, terms and conditions

ofthe Commuttee for studying reorgamisation
oftheo Crops Dwectorate,

(b)the expediture ncurredthereonsofar,
and

(c) the recommendations made by the
Commitiee and the achontaken thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRIARVIND
NETAM) (a)o(c) Nostanding Commuttee has
been studywng reorganssation of the Crops
Development Dwectones Therefore, the
questonof the Commetise’s recommendations
orincurmng any expenditure thereon does not
anse However, asmall Departmentalworking
Groupunderthe Chesmanshipofthethen Special
Secretarywas constitutedio work outproposals
onmorgansakonotthe Commodity Development
Directorates and no final decision has been
amved, yet, on reorgarssation propasals

Overbridge Neer Dindigul Junction

6805 SHRI C SREENIVASAN Will the
Minister of RAILWAYS bepleasedto state
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(a) the progress made so far in the
construction of overbndge near the Dindigul
raiway junction,

(b) whether the work is behind schedule,
(c) i so, the reasons therefor;

(d) whether any target date has beenfixedfor
the compietion of thes overbndge, and
)

(e} i so, the details thereot?
THEMINISTEROF STATEINTHE
MINISTRY OF RAILWAYS (SHRI
K C LENKA) (a)to(e) Workincludedn
Raiways Works Programme 1990-91, was
dropped in 1992-93, duetolack of response
from State Governments

TurDal

6806 SHRIMATI CHANDRA PRABHA
URS Wiit the Minister of AGRICULTURE be

pleasedtostate

(a) whether Tur dal produced m Gulbarga
(Kamataka) was miestedwith cssease resulting
mloss of huge crops recently,

(b) if so, whether there is any testmg and
research laboratory for Turdal at Guibarga,

(c) v not, where such laboratory is located,

(dywhether the Indian Counci of Agncultural
Repe grchhas recommendedfor sethngupof a
Regional Testing and Research iaboratoryfor
TurdalatGuibarga,

« (e)iso,thedetaisthereot, and

(f) the steps proposed to be taken by the
Govemment to set up a Regional Testing
Laboratory ntheregion?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI S
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KRISHNA KUMAR): (a) Yes, Sir.

(b) No, Sir. s

{c) University of Agricultural Sciences
Hebbal, Bangalore s responsile foragricutural
Sciencs Hebbal, Bangalore is responsiblefor
agricultural researchfor Guibarga District.

{d)to(f). The Indian Council of Agricultural
Research(ICAR) has noproposaltosetup any
regional testing and rsearch laboratory for turdal
atGuibarga. Theworkoftesting is beingcarried
out in the laboratiries of State Agricuitural
Universities of Kamataka.

]
Overbridje at Auvaneeswarem
(Southern Railways)

6807. SHRI KODIKKLINIL SURESH: Will
the Minister of RAILWAYS be pleasedto state:

(a) whether the Union Government have
received any representation from the
Governmentof Keralaorfromotheriocalbodies
toconstructanew bridge at Auvaneeswaremon

(b) #s0, the details thereof; and

(c)theactionproposedtobetakenthereon?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI K.C.
LENKA): (a) No, Sir.

(b) and (c). Donotarise.

Poliution in Gujarat

6808. SHRICHANDRESH PATEL: Wilithe
Minister of ENVIRONMENT AND FORESTS
be pleasedto statu:

(a) whetherthe Government have received
. certaincompiaintsin regardtosevereindustrial
pofiution in various districts of Gujarat;
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(b)if so, the details thereof; and

(c) the action taken by the Government

thereon?
L4

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND
FORESTS (ShRI KAMAL NATH): (a) and (b)
no complaints of severe industrial pollutionin
various districts of Gujarat have been received.
Complaints have been received by the Central
Govemment regarding poliution caused by oil
mills, a chenucal factory and coke producing
unitinJamnagar District.

(c) The Gusarat Polution Control Board has
nvestigatedthe materandhas reportedthatthe
oil milis and the Tata Chemicals limited have
adequate pollution control devices; with regard
toermissionsfromthe coke producingunitinthe
area, themalterwas nveshgated andnodamage
tothe agriculturalland was found. Based onthe
directionsissuedbythe Board, thecokeunithas
made modificationsinthe process equipmentio
further reduce emissions of pariculate matter.

Paddy Stockad in Jagannath Temple

6809. SHRi RABIRAY: Willthe Miruster of
HUMAN RESOURCE DEVELOPMENT be
pleasediostate:

(a) whetherthe attention of the Govermment
hasbeendrawnto areportin ‘Ststesman’ dated
April 2, 1993 that heaps of paddy stocked for
hundreds of years have beenfoundby A.S.1.in
Jagannath Tempilo at Purt;

{b)it g0, the details thereot;

(c)the proposes made so far in repair work
of Garbha Griha and other places of the temple;
and

(d) when the works fikely to be completed?

THE DEPUTY MINISTER IN THE
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MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPARTMENT OF
EDUCATION AND DEPARTMENT OF
CULTURE)(KUMARISELJA) (a)and(b) The
Archaeological Survey of India has noticed the
presence of a thicker layer of paddy in the
second floor of the Garbhagnha of Jagnnath
Temple Pun butthe exact period when the
paddy was placed inside has not been
established

(c) Besides replacing the damagedcorbelled
and other stones with new ones the work of
dnlling grouting & pinningthe intenor walls of
the main Shikhara inteh Groundand 1stfloors
1s neaning completion while similar work inthe
lindflooris nprogress inaddition thefabncation
of a stainless stell space frame below the
corbelled roof in the ground floor of the main
Shikharas inprogress

Externally the work of deplastering on the
southem western and eastern sides has been
completeduptoover30metersinheightandthe
work of watertightening thejoints and structural
reparrs are also in progress simultaneously

(d) The conservation work inside the ground
andfirstfloors ofthe mainShikharais scheduled
tobe completed by the endof May 1993

Conservation of Jaina-Mudkhed
Section

6810 SHRIMATI SURYAKANTA PATIL
Willthe Minister of RAILWAYS be pleasedto
state

(a) whether conversion work from metre
gaugetobroadgaugelineon Patch-Jainasection
toMudkhed n Nanded districtof Maharashtiais

goingon

(b)ifso thedet wis the revf andthe ime by
whichitislikely to be comrplete d and

() the steps Governmentprop ssetotaketo
expedite thiLonve 1eion work so a< tucomplete

APRIL 27,1993
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itas per schedule?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI KC
LENKA) (a) and (b) There are two gauge
conversion works sanctioned inthis area (1)
Manmad-Parbhani-Parlivaygnath, and (2)
Parbhani-Adrlabad

Manmad-Jaina & Parbhani-Parlivainatha
havebeencompleted Jalna-Pumaistargetted
forcompletionin 1993-94 Mudkhed-Adilabad
in 1994-95 and Mudkhed-Puman 1995-96

(c) Theworkis progressingas perprogramme
and adequate funds are being to ensure
completionas per schedule

[ Translation)
Renovationof Temples

6811 SHRIPRABHU DAYAL KATHERIA
will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleasedtostate

(a)whetherthe ancienttemples at Bateshwar
near Agra are notbeing maintainedproperly

{b)ifso the reasons therefor

{c) whether the Government propose to
renovatethese temples by bnngingthemunder
the Achaeological Survery of Indiato increase
the tourism potentiaal in this histroical area

(d)whetherthe Governmentalsoproposeto
handoverthe maintenanceof Saunpur afamous
jan pilgnmage centre to the Archaeological
Surveyofindia and

(e)ifso thedetails thereof?

THE DEPU'Y MINISTER IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPARTMENT OF
FDUCATION AND DEPARTMFENT OF
CULTURL) (KUMARI SELuUA) (a) and (b)
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Ancienttemples at Bateshwarnear Agraarenot
under Central protection As suchthe Central
Government 1s not responsible for their
mantenance

(c) There 1s no such roposal under
considertaion atpresent

(d) Thereis nosuch proposal
(e) Does nofanse

Doubling of Railway Line from Bareilly
toHowrah

6812 SHRIRAMPUJAN PATEL Wilithe
Minister of RAILWAYS be pleasedto state

(a) whethertis proosedtodobletheexisting
ralway line from Bareilly to Howrah, and

(b)#so the details thereof?

THE MINISTER OF STATE IN -THE
MINISTRY OF RAILWAYS (SHRi KC
LENKA) (a) and (b) The existing Bareilly-
Howrahlines already dobled exceptbetween
Utraitia and Zafarbad, where doubling is not
required as there ines are available between
these points via Farzabad, via Sultanpurandvia
Unchahar/Pratapgarh

[Enghsh]
indira Gandhi National Open University

6813 SHRI MOHAN RAWALE Will the
Mimister of HUMAN RESOURCE
DEVELOPMENT be pleasedtostate

(a)whether attention ofthe Govemmenthas
been drawnto the news-tem captioned “indira
GandhiMukta Vishwa Vidyalaya Ki Panksha
mein Sirf 44 Chhatra Uttiran™ appearing inthe
‘Navbharat Times’ dated March 30 1993,

(b)if so, the facts thereof,
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(c)the reaction of the Covernment thereto
and

(d)the remedial measures proposedtobe
takenipthisregard?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT DEPARTMENT OF
EDUCATION AND DEPARTMENT OF
CULTURE (KUMARI SELJA) (a) to (d)
According tothe information furnished by the
Indira Gandhi National Open University, the
students have to complete 96 credits to qualify
forthe Bachelor's Degree Programme Forthis
they are requiredto submit 72 assignments and
complet 12 major subjects As per IGNOU
requirement To complete BA in 3 years, a
studenthas to spenda minmumof 3study hours
adayandnotlessthan960hoursinayear Since
this is notpossible for part-time students the
University allows 8 years to complete the
programme The Universtty allows the students
to complete the exams as well as submit the
assignments attheirown pace and accordingto
their convenience A large number of these
students are withoutanyformalqualdfication and
wilitake considerable time to complete BA or
B Com

The news tem pertains to the first batch of
students of 1988-89 whotooktheirexamination
inDecember, 1991 and suppplimentary inJune
1992 55 students have completed the
programme in the mimimum period of 3years
The University offers a large number of
programmesbesdesthe B A andB ComDegree
programmes inthe comingconvocation4435
canddates arequalfyingfortheawardofdegrees
diplomas andcertificates 339candidates are
qualifying inthe MBA Degree alone

SCs/STs Employees in FCl
SHRIANADICHARANDAS

SHRI ASHTBHUJA PRASAD
SHUKLA

6814
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SHRIMATI SURYAKANTA
PATIL:

SHRIS N.VEKARIA:

DR R MALLU:

~
Will the Minister of FOOD be pleased to
state:

(a)thepercentage of empioyeesbelongingto
the Scheduled Castes andthe Scheduled Tribes
workingm the Offices of the Food Corporation of
Indiaineach State and Union Ternritory, category-
wise;

(b)whetherthereis anybacidoginthereserved

(c) if s0, the time by which these posts ae
hkely to befilled; and

(d)if not, the reasons therefor?

THE MINISTER OF STATE OF THE

APRIL 27,1993
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MINISTRY OF FOOD (SHRIKALPNATHRAI):
(a) Percentage of employees belonging to SC/
STinthe Food Corporation of indiais enclosed
as Statement.

(b) Yes, Sir.

(c) and(d). Backlog vacancies in Category-
| havealready beenadvertised andinterviews
arein progress. As regards Category-il posts,
respective Zonaimanagers are being diected to
initiateimmediate steps forfilling up of existing
backiog vacancies.

Asforclearance ofthebacidogin Category-
11l & IV, the FCI has appointed a High Level
Committee consisting of Zonal Managers for
reviewingthe existing sanctioned strength and
revising the staff norms. After receipt of the
reportof the Committee, the FCl wilitake a view
tofillthe backlog vacancies.
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Damageto Soya-BeanCrops

6815 SHRIRAMESHWARPATIDAR Will
the Minister of AGRICULTURE be pleasedto
state

(a) whether Soyabean crop in Madhya
Pradeshwas recently damaged duetotheuse
of a pesticide manufactured by a reputed

company,

(b} if so, whether the Government have
mnvestigated into the alleged damage of crops,

(c)if so, the details thereof, and

(d)thestepstaken or proposedto betakenby
the Governmentto compensatethelossesthus
causedtofarmers andpreventsuchdamagesn
future?

THE MINISTER OF STATE IN THE
MINISTRY OF NON CONVENTIONAL
ENERGY SOURCES AND MINISTER OF
STATEINTHEMINISTRY OF AGRICULTURE
(SHR!S KRISHNAKUMAR,) (a) Yes, Sir

(b) Yes, Sir

(c) The details are givenbelow

()  AreaofSoyabeancrop

treated with Diuron 766 Oha
() Netareaof Soyabean
cropattected 2552ha

(1) No offarmers affected an
~

(d) The stepstakern/proposectobe takenby
the Government to compensate the losses
caused to the farmers due to damages to
Soyabean crop by Diuron and preventive
measures are as under

()  Al277farmers affected dueto Diuron
havebeencompensatedtothetune of
Rs 17 60lakhsbytheconcemedfirm

APRIL 27,1993
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asperinformationgivenby Madhya
Pradesh Government

(n)  The Directors of Agncuiture of all
States/UTs have been directed to
advise soyabean growers nottouse
Diuron in soyabean crop fro weed
controt

L]

(m) The Association of Pesticide
Industnes have alsobeendirectedto
adwvise theirmembers nottopromote
the use of Diuron in soyabeancrop

(v) TheRegistration-holders of Diuron
havealsobeendirectednottopromote
the use of Diuronforweedcontrolin

soyabeancrop

(v) RegstrationCommittee has decided
torecalithe Registration Certificate
of the firmto lay down a condition not
to promote the use of Diwuron on
soyabeancrop

Manmad -Nardana Railway Line

6816 SHRIZM KAHANDOLE Will the
Minuster of RAILWAYS be pleased to state

(a) whetherthere has been along standing
demandforManmad-Malegaon-Dhule-Nardana
railway ine by the people of the area,

(b) f so, whether the Government of
Maharashtra has proposed o undertake this
projectandto bearthe expensaes for the earth
work required on thistrack, and

(c) i so, the details thereof and the action
proposedtobetakenthereon?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRIK C LENKA)
(a) Yes, Sir

{b)and(c) Noconcrete proposal hasbeen
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received frdm Government of Maharashtraso
far

Kottagudhem-Kovvur Raliway Line
(A.P)

6817 SHRIRAMAKRISHNAKONATHALA
Willthe Minister of RAILWAYS be pleasedto
state

(a) whether the Govemmenthad conducted
any feasibiity survey few years back for
construction oi new railway ine between_
Kottagudhem and Kovvurin Andhra Pradesh,

(b)if so, the details thereof and the dicision
takenthereon, and

(c)the steps beingtaken inthe regard?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRIK C LENKA)
(a)and (b) Thesurveyof newBG Iinebetween
Kovvur Bhadrachellam (Kottagudhem) was
carned outby South Central Raillway in 1971
The cost of the 149 kms new line was then
assessedatRs 10 38croreswitharateofretum
of 3 8percent Asthe surveyhadrevealedthe
projecttobe ofunremunerativethe projectcould
notbe takenup

(c) Due to constraint of resources 1tis not
feasible totake up this work

{ Translation]

Environmental Protection of Govind
Ballabh Pant Sagar

6818 SHRI RAM NIHORE RAl Wiil the
Minister of ENVIRONMENT AND FORESTS
be pleasedto state

(a) The total area covered by the Govind
Ballabh Pant Sagarreservorr,

{b)thenames of the thermal power plants set
up and the number of Coal minesof NC L

VAISAKHA 7, 1915 (SAKA)
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operatingin this area presently, and
?

(c)themeasures taken by the Government
toprotectthe environment of the Govind Ballabh
Pant Sagar reservoir fromthese projects?

THE MINISTER OF STATE OF
ENVIRONMENT AND FORESTS (SHRI
KAMAL NATH) (a) GovindBallabh PantSagar
reservoircovers an area of about 450 Kms*

(b) Five thermal power plants, namely
Singrauli STTPP, VINDHYACHAL STPP,
Rihand STPP, Anpara Power Station and
Renusagar Power Station, havebeen setup At
present, 11coalminesofN C L areoperatingin
thearea

(c) The project authonties are required to
treat the liquid effluents to conform to the
shpulatedstandards as laddown by the statutory
authonties before discharging the treated
effluentsintothe reservoir

[English}
Basic Amentities at Stations in Delhi

6819 SHRITARACHANDKHANDELWAL
Willthe Minister of RAILWAYS be pleasedto
state

(a) whetherthe basic amentities at the New
Deihi OldDetvandHazaratNizamuddin raiway
stations are inadequate to meet the demands of
the railway commuters,

(b) if so, whether the Government have
surveyed these railway stations toidentify the
bottienecks inthe basic amenities, and

(c)ifso, thedetaisthereofandby whenalithe
basictacilities are proposedto be provided at
thesestations?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRIK C LENKA)
(a)No Sir
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(b)and (c) Donotanse

Expansion of Wheels and Axie Plant,
Yelahanka
6820 SHR!I G MADEGOWDA Wil the
Minister of RAILWAYS be pleasedto state

(a) whether the Wheel and Axle Plant,
Yelahanka has formulated any expansion
programme to augment its production,

{(b)ifso, thedstallsthereof andthecost ofthe
proposed expansion project,

(c)whethertheproject hadbeen approvedby
the Government,

(d)theprogress made sofarinthisregardand
the time by which the expansion work s likely
tobe completed, and

(e)thetotalnumber of wheelsandaxlestobe
produced on account of the expansion

programme?

THE MINISTER OF STATE IN THE
MINISTRY OR RAILWAYS (SHRI
K C LENKA) (a) Yes, Sir

(b) The capacity for wheel manufacture is
being increased The antcipated cost of the
projectis Rs 31 89 Crores

{c) Yes, Sir

(d) Theexpenditureupto31-3-19931sRs 5 73
Crores Thefullaugmented capacityislikelyto
be available by 1996-97

(e) The capacity of wheel manufacture 1s
proposedtobe augmentedfrom 77000 wheels
to 95000 wheels peryear Thecapactty ofaxle
manufacture would remain unchanged
| Translation}

imported Machines in Delhi Milk
scheme

6821 SHRINITISHKUMAR
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SHRIMANJAY LAL.

Will the Minister of AGRICULTURE be
pleasedtostate

(a) whether the Deltu Milk Scheme has
imported anumber of machines dunngthe last
threeyears,

{b)ifso, the name ofthe countnesfromwhere
machines have been importeddunngthe said
penodindicating the names of machines and

3 valuethereof,

(c)whetherseveraimachinesoutofthemare
notbeing utihsed,

(d)if so, the reasons therefor and purpose of
therr installationm in Delhi Mitk Scheme, and

(e) the steps proposed to be taken by the
Government for the proper utifisation and
maintenance of machines installed m Dett Milk
Scheme?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE{SHRIARVIND
NETAM) (a) No machines were imported by
DethiMilk Scheme dunngthe lastthree years

(b)to(e) Donotanse inview of reply at (a)
above

Haltof Sarvodaya Express at Gangapur

6822 SHRIKUNJEE LAL Wilithe Miister
of RAILWAYSbe pleasedtostate

(a)whetherthe Sarvodaya Express hasbeen
provided a haltat Gangapur city,

(b)ifnot, the reasonstherefor; and

(c)the steps beingtakento provnide ahaltto
thistrain atthe above city?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRIK C.LENKA)
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(a) Sarvodaya Express trains do not stop at
Gangapurcity.

{b)and(c). Thiswasexaminedandstoppage
is notfound commercially justified.

CorruptioninUndertakings/
Organisations

6823. SHRIKASHIRAM RANA:
SHRILAL BABURAL

Wil the Minister of CIVIL SUPPLIES,
CONSUMER AFFAIRS AND PUBLIC
DISTRIBUTION bepleasedtostate:

(a)whetherthe Governmenthaverecieved
complaints about corruption prevailing in
Undertakings and Organisations under his
Ministry;

(b)ifso, the details thereof, separately;

(c)the actiontaken against the guilty officials
duringthelastthreeyears, year-wise orproposed
tobetakeninthis regard; and

() the otherefforts made by the Government
to check such malpractices in these

undertakings and organisations?

THE MINISTER OF STATE IN THE
MINISTRY OF CIVILSUPPLIES, CONSUMER
AFFAIRSAND PUBLIC DISTRIBUTION (SHRI
KAMALUDDINAHMED): (a)to(c). ThisMmistry
has received afew compliants aboutcorruption
in Undertakings and organisations under its
control. The compliants pertain to misuse of
government money, purchase tn excess of
requirement, hastein makingimports, issue of
certificates without proper investigations etc.
Alithesecases arme underinvestigationwiththe

(d) Vigilance Divisions are functioninginall
thess Organisations. Closewatch onthe conduct

VAISAKHA7, 1915 (SAKA)
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ofofficers/official workinginthese Undenakings/
Organisationsiskept. Onthoroughinvestigation,
ifthe officer/officialis foundinvolvedin corruption
orother malpractices, suitable punishmentis
awarded as per service rules governing the

Undertaking/Organisation.

[English]
Class Project in Uttar Pradesh

6825. SHRI HARI KEWAL PRASAD:
SHRIARJUN SINGH YADAV:

Will the Minister of HUMAN RESOURCE
DEVELOPMENT bepleasedto state:

(a) whetherthe Educational Technologyand
Class project have been implementedin Uttar
Pradeshdunng 1991-92; and

(b)if not, the reasons therefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT DEPATMENT OF
EDUCATION AND DEPARTMENT OF
CULTURE (KUMARISELJA): (a)and (b). Under
Eductional Technology Scheme inthe State of
Uttar Pradesh following activities are bieng
assisted:

(a) Assistanceto State Institute of Educational
Technology, Lucknow, Uttar Pradesh for
production of TV Programmes for
educationaltelecastsin the State;

(b) Distribution of Radio-cum-Cassette
Playersin Primary schools; !

(c) Meeting 75 per cent of the cost of Colour
TVswith atotal costceiling of Rs. 13,000/
-inupper primary schools.

The State Institute of Educational
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Technology, Lucknow continued to produce
educational TV films during 1991-92 and the
schooitelecasts through Doordershan Network
in Uttar Pradesh continuedthroughoutthe year.
Anamountof Re.39.06lakhs was sanctionedto
the Institute duringtheyear 1991-92.

As regards items (b) and (c) an amount of
Rs.3.26 crores was sanctioned to the State
Govermment durning 1991-92 for purchase of
14,400 Radio-cum-Cassaetie Players and 2000
CTVs. The State Government continued to
implement these aspects of scheme with the
funds made availabel tothem durinq 1991-92,

2.CLASSPROJECT:

Nonewschools havebeen addedunder this
project afterthe year 1989-90 anywhere inthe
country. The project 1s, however, under
implementation in schools selected until that
year. accordingly, the project continuedto be
implemented in 276 Secondary/Senior
secondary Schools inthestate ofUttar Pradesh
during 1991-92.

Computer Centres inUttar Pradesh

6826. SHRISURESHANAND SWAM!L: Will
the Minister of HUMAN RESOURCE
DEVELOPMENT be pleasedtostate:

(a)thenumberof Computercentres setupfor
imparhngofvacational coursesinUttar Pradesh;

(b) the number out of them actually
functioni

(c) the redsons for not functioning of the
remainingcentres; and

(d)thestepsbeingtaken bythe Govemment
inthis regard?

THE DEPUTY MINISTER IN THE
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MINISTRY OF HUMAN RESOURCE
DEVELOPMENT DEPARTMENT OF
EDUCATION AND DEPARTMENT OF
CULTURE (KUMARI SELJA): (a) Under the
Centrally Sponsored Scheme of
Vocationalisahon of Secondary Education, there
isnoprovisionforsettingupof ComputerCentres.
to the State Governments for introduction of
vocationalcourses invanous subjects including
computer based vocational courses at +2level
mschools.

A Y

(b)to(d). Donotanse

[Transiaton].
Construction of Stadia

6827. SHRISATYA DEO SINGH: Wilithe
Minister of HUMAN RESOURCE
DEVELOPMENT be pleasedtostate,

(a)the numberof stadia constructed with the
central assistance at vanous places in Uttar
Pradesh;

{b)whethertheres any proposaltoconstruct
morenew stacha in the State; and

(c)ifso,thedetails alongwim;helocanom
thereol?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPARTMENT OF YOUTH
AFFAIRS AND SPORTS) (SHRI MUKUL
WASNIK): (a)43 Stadia have beenconstructed
with Central assistance at various placesinU.P.

(b) Yes, Sir.
(c) The details of 19 Stadia sanctionedfor

Central agsistance with locations thereot are
giveninthe enclosad statement.
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STATEMENT
- Listof Proposedstadia Centrally assisted and not Completed
S No Projectwithlocation Approved Central assistance
(Rs inlakhs)

1 IndoorandOutdoor Stadiumat

Naini, Allahabad 1000
2 StadiumatBanda 050

N

3  StadumatGopeshwar

Chamo District 500
4  IndoorHallatLal Bahadur

Shastn National Academy, Myssone 2250
5 StadiumatGhaziabad 100
6 SportsComplexatNOIDA 2000
7  Indoor Stadium atNOIDA 500
8 StadwumatKanpur 500
9 Sports Complexat Uttar Pradesh

Sponts College, Lucknow 2000
10 Table Tenms HallatMamipun 500
11 Multipurpose Hall at Lucknow 500
12 StadiumatMirzapir 500
13 Stadwm at Haldwani (Namnnal) 100
14 SPDA Centre atKashipur(Naintal) 4456

Mut masalali ot Pratapgarh 500
16 SPDA Centre at RaiBareilly 3000
17 Stadiumat Saharanpur 100
18 Sports Complex atAmethi 5000
19 Multipurpose HallatUnnao 500
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Muitinational Companiesin Dairying

6828 SHRIRAJENDRAAGNIHOTRI
SHRIBRIBHUSHAN SHARAN
SINGH

Will the Minister of AGRICULTURE be
pleasedtostate

(a) whether the Government propose to
encourage multinational companiesto enterin
thefield of Dairying,

(b)#so, the reasons therefor,

(c) whetherthe Govemmenthave studiedits
impactonthe Indian National Cooperative Diary
Federation, and

(d) f so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
MINISTEROF STATE INTHEMINISTRY OF
PARLIAMENTARY AFFARIRS (SHRIARVIND
NETAM) (a)and (b) Thereisnorestrictionon
entry of multinationals in the dairy sector
However, the Milk and Milk Products Order
1issued by the Governmenton 8th June, 1992
provides for preferential treatment to
cooperativesinregistration of diary units handiing
milk in excess of 10,000 hitres per day or milk
products contaimingmildsolids inexcess of 500
tonnes peryear

(c) Government have not studed its impact
on National Cooperative Diary Federation of
Incka

(d)Does notanse

Co-Operative FarminginMaharashtra

6829 SHRIBAPUHARICHAURE Wilithe
Minister of AGRICULTURE bepleasedtostate

(a)the number of Co-operative Organisatons
working at present in agnculutral sector n
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Maharashtra,

(b)thescheme-wisaallocationmadetothese
Co-operative Organisations by the Union
Government during the last three Five Year
Plans, and

(c)the details of theirachievements?

THE MINISTER OF STATE IN THE
MINISTRYOFAGRICULTURE (SHRIARVIND
NETAM) (a) There were 324 Farmers
Cooperative Socteties as on 30 6 1991 in
Maharashtra

(b) There 1s no scheme for assisting
Cooperative Farming Societies by the Union
Govemnment

(c)Does notanse
[Englsh)
Private Dairies

6830 SHRI DHARMANNA MONDAYYA
SADUL WilitheMinisterof AGRICULTUREbe
pleasedtostate

(a)whetherthe Governmentproposetoaliow
pnivatedainesinthe areas which are at present
served by cooperative daines

(b)ifso, thereasonstherefore and

(¢)the areas where cooperative daines are
functioninghavebeen identrfied throughout the
country especially in Maharashtra?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRIARVIND
NETAM) (a)to(c) There is no restriction in
regestration of pnvate daines where cooperative
daireis are already functioning, underthe Milk
andMilk Product Orderissuedon 9thjune, 1992
by the Government under the provisions of
Section 3 of Essential Commodities Act, 1955
(100f1955) The Mitk andMilk Product Order
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1992, however, doesprovide thatin registration,
preferentialtreatmenttocooperative sectorshalt
be keptin view.

Guruvayoor-Trichur Rallway Line

6831. PROF. K.V.THOMAS: Will the
Minister of RAILWAYS be pleasedto state:

(a) whetherthe construction of Guruvayoor -
Trichur railway line has been completed;

(b) if so, the total cost of this project; and

{c) when this raiiway line is likely to be
operational for passenger/freighttraffic?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI K.C.
LENKA): (a) Yes, Sir. !

(b)Rs. 25.40crores.
(c) By end of April, 1993,
JNUScholars

6832. SHRISRIKANTA JENA:
SHRICHANDRRJEET YADAV:
SHRIRAM VILAS PASWAN:

Wil the Minister of HUMAN RESOURCE
DEVELOPMENT be pleasedto state:

(a)whetherattention ofthe Governmenthas
been drawntothe news-itemcaptioned “Official
apathy hits JNU Cholars” appearing in the
Pioneerdated March 29, 1993;

(b)ifso, thefacts thereof; and

(c) the steps contemplated by the
Govemnmentinthisregard?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT DEPARTMENT OF
EDUCATION AND DEPARTMENT OF

VAISAKHA7, 1915 (SAKA)

WrittenAnswers 202
CULTURE (KUMARI SELJA): (a) Yes, Sir.

(b) and (c). According to the information
fumishedby Jawaharlal Nehru University, the
press reportsuffers from factualinaccurecies.
Thebulk of M.Phil./Ph.D results are announced
within reasonable time of receipt of dissertatior/
thesis. Delays may occurinsomecases where
examiners holding eminent positions are not
able to evaluate reports within the prescribed
time are unable to make themselves available
forviva-voce because of theirpre-occupations.
However, every care is taken to see that the
resuits are announced well in time to avoid
hardshiptothestudents.

[Transtation]
JamalpurWorkshop

6834. SHRIBRAHMANANDMANDAL:Will
the Ministerof RAILWAYS be pleasedtostate:

(a)thefunds allocated during 1992-93forthe
modemisation of Jamalpur Railway Workshop;

(b) whether the amount allocated for this
purposehasbeen utilised;

(c)if so, the details thereof;

(d)fnot, the reasonsthereforandthe purpse
forwhichthe aboveamounthasbeenspent; and

{e) the details of the works done in the
workshopduring 1991-92and 1992-93?

THE MINISTER OF STATE IN THE
MINSTRY OF RAILWAYS (SHRIK.C. LENKA):
(a)Rs.10.43crores.

(b) No, Sir.

(c)Doesnotarise.

(d) The estimate for this project 1s under

detailed examination and expenditure will be
incurred after its finalisation.
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(e)Nil (c)thepresentpostion oftheprojectinregard
toftsclearance,
{Enghsh)

Pirtala Halt Station

6835 SHRI ZAINAL ABEDIN Wil the
Minister of RAILWAYS be pleasedto state

(a)the eamings perannum, of Pirtala halt
station on th Scaidah-Lalgola section of the
Eastern Raliway dunngthe lastthree years,

(b) whetherthe density of passengertraffic
andthe eamings warrantconvenon of that hait
stationinto afull-fledgedstation,

{c)dso whetherthe Govemmentproposeto
take any stepinthisregard, and

(d)tso thedetails thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRiI KC
LENKA) (a) The eamings of Pintala hattwere
s 2 39,142/-, Rs 2,22 256/-and Rs 2 98,505/-
ntheyears 1990 1991 and 1992 respectively

(b) The presentievel of traffic and earnings
thereof do not ment its conversion as a full-

fledgedstation

(c)and(d) Donotanse

[ Translation)

Bodghat Hydro-Electric Project

6836 SHRISUSHILCHANDRA VERMA
Will the Minister of ENVIRONMNT AND
FORESTS bepleasedtostate

{(a) whether the Bodhghat Hydro-Electric
Projectis still pending wml the Goveornment
underthe Forest(Conservation) Act 1980,

(b)#t so, the reasons therefor,

(d) whether the terms and conditions
stipulated by the Government have already
been metbythe project Authonties,

(e} so, the detials thereof, and

(f)the steps bemng taken by the Government
toclearthe projectearty?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRIKAMAL NATH) (a)to(c)A
proposalfordiversionof 5704 332 haforestiand
underthe Forest(Conservation) Act, 1980for
Bodhghat Hydro-Electnc Project in Bastar
drstncthas been receved fromMadhya Pradesh
State Government After exarmination of the
proposal, it has been decided to constitute a
committee for indepth analyss of the project
includingthe social aspects

(d)and(e) Donotanse atthis stage,asno
decisionon the proposal has beentakensofar
underthe Forest (conservation) Act, 1980

(f) As and when report from the above

mentionedcommitees recerved proposalshall
be processed expeditiously for decision

[Enghsh]
Consumption of Sandatwood
6837 SHRIC P MUDAL GIRIYAPPA Will
the minister of ENVIRONMENT AND

FORESTS bepleasedtostate

(a) the estimated domestic consumption of
sandaiwood durnngeach ofthelast three years,

(b) whether reguiar consumption of dead
sandalwoodis athreatto environment,

(c)#s0, thedetais thereof, and
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(d)thestepstakenbythe Governmentin this
regard?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI KAMAL NATH): (a) The
estimated average domestic consumption of
Sandalwoodinthe lastthree years have been
around S00M.T. per annum.

(b) No Sir
(c) and (d). Question does not arise.

Doubling of new Bongaigoan-Guwahati
RailwayLine

6838. SHRI PROBIN DEKA: Willthe Minister
of RAILWAYS bepleasedtostate:

(a)whetherthereis any proposalfor doubling
of railway line fromNew Bongaigaonto Guwahati;

(b) if s0, the details thereof; and

(c)ifnot, the reasons therefor?

THE MINISTER OF STATE IN THE
MINSTRY OF RAILWAYS (SHRIK.C.LENKA):
(a)No, Sir.

(b) Doesnotanse.

(c) A new line is under construction from
Jogihopato Guwahativiathe southbankofthe
Brahmaputra. Since BongaigoantoJogihopais
already linked by Rail, this ine willbecome an
additional line between Bongaigaon and
Guwahatiandwillserve the purpose of doubling.

Canning Station

+ 6839, SHRISANATKUMARMANDAL: Wil
the Minister of RAILWAYS pleasedtostate:

(a)whether any provision hasbesn madein
the Eastern Railway's annual programme for

VAISAKHA 7, 1915 (SAKA)
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currentyeartoimprove andexpandthe various
facilities at Canning Railway Stationso as to
attractmore tourists tothe area;

(b) the details of renovation work to be
undertaken onthis stationin veiw of tsbeingan
importantcentre of tourism; and

(c)ifnot, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRIK.C LENKA):
(a)No, Sir.

(b) with a view to prowide more faciliteis,
works forprovision of additional platform shed
atacostof Rs.2.78 lakhandwatercooler atacost
ofRs.0.81 lakhhavebsentakenup. Theseworks
were sanctioned in 1992-93 and 1991-92
respectively.

(c) Amenities already provided at Canning
Station are adequate for the existing level of

(Translation]

Compiaint Against Station
Superintendents

6840. SHRIN.J.RATHVA: Wilithe Minister
of RAILWAYS be pleasedtostate:

(a)the number of Station Supenntendentsin
various railways zones covering against whom
complaints have been received during the last
twoyears; )

(b) the number of cases in which the

(c)the action taken so faragainst the guity
persons; and

(d)the steps beingtakenby Governmentto
ensurethat Station Supenntendents/Station
Masters pay due respect to all passengers
including Members of parliament?

,
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THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRIK.C LENKA)
(a)to(c) Theinformationsbeingcoliectedand
willbe laid on the table ofthe house

{d) Instructions already existto the Station
Supenntendents and StationMasterstopay due
respect to Members of Parlament and all

passengers
[Engiish)
Production of Isabgol

6841 SHRIHARISHNARAYAN PRABHU
ZANTYE Wilithe Mimister of AGRICULTURE
bepleasedtostate

(a) thetotal area under cultivation of Isbgol
andproductivity percare

{b) whether the entire production Is taken
through monopoly network by the multinational
companyproctorand Gamble,

(c) if so, the price per kilogram paid to
farmersforthe lastthree years,

(d)whetheranycaseofunfairpractice adopted
bythe Proctorand Gamble affectingthe interest
of farming community has cometo the notice of
the Govemment, and

(e)if so the action taken or propsedto be
taken in this regard to protect the interest of

famers andtoncreasethe production ofisabgol ,

inthecountry?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE(SHRIARVIND
NETAM) (a)to(e) infomrationisbengcollected
and will be laid onthetable of the Sabha

Education toall Citizens
6842 SHRIGOPINATHGAJAPATHI Will

the Minister of HUMAN RESOURCE
DEVELOPMENT be pleasedtostate
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(a) whether the Government proposed to
imparteducationtoalithe ctizens above theage
groupof 6years,

(b) i so, the details thareof

(c)whether any targeted time imithas been
fixedforthe purpose,

(d) i s0, the year by which the educationis
likely to be provided to every citizens of the

country,and

(e) the remedial steps being taken by the
Govemnmentin thatdirection?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPARTMENT OF
EDUCATION AND DEPARTMENT OF
CULATURE)(KUMARISELJA) (a)to(e) The
National Policy on Education as revised in
1992, resolved that free and compulsory
education of satisfactory quality istobe provided
to all children upto 14 years of age before we
enterthe21stCentury Towardsthisend the
Programme of Action 1992whichwaslaidonthe
Table of both Houses of Parliament on 19th
August, 1992 stresses on the follwoing
measures

() Microplanning thorugh a process of
community participation and effective
decentralisation of educational
managementtothe village level,

(1) Shiftingthe emphasis on retention and
attanments by monitonngthe number of
chiidren completing Class V and Class
Viitand devising programmetoensure
thattheMinimum Levels of Leamingare
achieved by all children completing a
stage of education,

(m) BExpansonoffacihites andimprovement
of pnamry and Upper pnamry schools
by expanding the scope of Operation
Blackboard
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(iv) Diversification and improvement of
programme of non-formal education for
children who will remain outside the
formal school system,

{v) Strengtheningofpre-schoolcomponents
of Early Childhood Care and education,
ad

(v1) mproving andexpanding programmes
for teacher education by providing
network of centres for in-service and
continuing education of schoolteachers

The NPE gives very high pnonty to Adult
Educationalso The National Literacy Mission
amms atimpartingfunctionaliteracyto 80 million
adult literates inthe 15-35 age group by 1995
The dominantstrategy underthe Missionis the
total Literacy Compaign So far 189 distncts
have been covered under the Total hteracy
Campaign and66distnctsunderthe PostLiteracy

Campaigns
Upgradation of Navyug Schoolis
6843 SHRIMATI VASUNDHARA RAJE
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleasedtostate

(a) whetherthe Government have receved
representationsfor upgradation of the existing
N D M C Jr Navyug Schools inthecapital, and

(b)fso, thedecisiontakenbythe Govemment
thereon?

THE DEPUTY MINISTER IN THE
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MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPARTMENT OF
EDUCATION AND DEPARTMENT OF
CULTURE){(KUMARI SELJA) (a) Yes, Sir

(b) Duetopaucity of space in the schools for
construchonof addtionalclass rooms, adecssion
has been taken by NDMC not to upgrade Jr
Navyug Schools this year But the students
passingoutofclass Villwillbe accomodatedn
the Navyug schools at Sarojnt Nagar and
Peshwa Road

Contribution of Foodgraints to Central
Pool

6844 DR K D JESWANI! Wilithe Minister
of FOOD be pleasedtostate

(a)thenamesofthe Stateswhichareregularly
contnbutingfoodgrainstothe Central Pool, and

(b) the contributions made dunng 1991-92,
and 1992-93 sofar Statewise?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHRIKALP NATH RAI)
(a) Punjab, Harayan, Uttar Pradesh, rajasthan,
Andhra Pradesh, Kamataka, Madhya Pradesh,
Mabharashtra, Onssa, West Bengal and Union
terntory of Chandigarh are the regular
contnbutors of foodgrains tothe Central Pool

(b) A statement showing State-wise
guantities of foodgrains procured during the
1991-92 and 1992-93 marketing seasons Is
aftached



APRIL 27,1993 Witien Answers 212

Whitten Answers

211

68ty £v55 698¢ 6¥2y qelung
- 9lg 992 essu0
o 8L 09 s eiysesByelN
9 BaN 219 vob ysepeid eAupe
16 Gil eyejeuwIe)
l - eLEL vesl 206 616 euekieq
8 9 wessy
ban 6aN ysapeid feyoeuniy
£ 1.€2 1922 ysapeld eiypuy
Z 9 S 4 € 2 i
(e6v 12 01dn) (€6 ¢ 12 0idn)
o () o () ) (o) -
£6-2661 26-1661 £6-2661 261661 €6-2661 2671661
sureiBessBo) eeym .80y \.ceso )| voIun eIeIS

{seuuo} ,000 uj)

{enuay) 10j suosees Bunexiew £6-2661 PUB 26-1661 Buunp sumiB pue paym ‘eau Jo Jusweindosdesim-9)e|s

uswa\ng



VAISAKHA7, 1915 (SAKA) WrittenAnswers 214

213 WnttenAnswers

{yosep - judy) - 1eaym

(sequeldag-18qoidQ) - suresfosieos) § aoiy - see ABunaiepy
lemol PaInojoasIp pue oejq JO SaUUO} pUenoyl L6€ Sepnjou;
$BUUo} 00S Mmoljeq ajqibyben Bapy

feuoisinoxd ase sainbiy 4

(aou jo suua) u Apped Bupniour) 8oy ,

e - 08¢9 2sLL 82901 9626 felog
R . . . . S g Auayapuog
. . ; . 9 s Qg
- . . - 62 vz webipuey
- - - - 251 6L febuag i1sam
- - L6 89€ 981 1£8 ysepeid Jenn
- - 22 L 12 0z ueyseley
Vi 9 5 4 £ F4 '
(€6 ¥ 12 010n) (€6 v 12 01dn)
() (d) (d) ) (d) {d)
£6-266} 26-1661 £6-2661 26-1661 £6-2661 26-1661
suipsbesieo) leaym R-5TY Aiojuse ) uoiun,eieig

(sauui0} 000 u))



215 Whnittan Answers
Diversion of Kerosene

6845 SHRIGEORGE FERNANDES Wil
the Minister of CIVIL SUPPLIES, CONSUMER
AFFAIRS AND PUBLIC DISTRIBUTION be
pleasedtostate

(a) whetherattention ofthe Govemmenthas
been drawntothe newsitem captioned “Large
scale chversion of FPS Kerosence oil detected”
appearing n the Indian Express dated the
December,24 1992,

(b)if so, thetacts thereof, and
(c)thereaction ofthe Governmentthereto?

THE MINISTER OF STATE IN THE
MINISTRY OF CIVILSUPPLIES CONSUMER
AFFAIRS AND PUBLICDISTRIBUTIONAND
MINISTER OF STATE IN THEMINISTRY OF
COMMERCE (SHRIKAMALUDDIN ADMED)
(a)to (c) Yes Sir Delhi Administration has
reportedthattwotanklormes wereapprehended
inDecember, 1992 for diverting 30,000 Iitres of
kerosenceoll ithasalsobeenreportedthatthe
lomes were seized, FIRs were lodged andthe
dnvers were arrested in both the cases The
State Government/UT Administrations have
been delegated powers under relevant
legisiations to take action against such
malpractices

[ Translation)
OilMilisin Madhya Pradesh

6846 KUMARIPUSHPADEVISINGH Will
the Ministerof CIVIL SUPPLIES, CONSUMER
AFFAIRS AND PUBLIC DISTRIBUTION be
pleasedtostate

(a) whether the Union Government have
received any proposal fromthe Government of
Madhya Pradesh for settingup of some oitmilis
inthe State

(b)fso thelocation-wisedetails thereof, and
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(c)the stepstaken orporposedtobetakenhy
the Union Govemmentinthis regard?

THE MINISTER OF STATE IN THE
MINISTRY OF CIVIL SUPPLIES, CONSUMER
AFFAIRS ANDPUBLICDISTRIBUTIONAND
MINISTEROF STATE IN THEMINISTRY OF
COMMERCE (SHRIKAMALUDDIN AHMED)
(a)No, Sir

(b)and(c) Donotarise
Engineering Colleges

6847 KUMARI VIMLA VERMA Will the
Minister of HUMAN RESOURCE
DEVELOPMENT be pleasedtostate

(a) the number of Engineering Colleges
opened inthe rural areas duringthe Seventh
Plan, the location thereof State wise, and

(b) the funds earmarked for this purpose
duringthe Eigth Five Year Plan?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPARTMENT OF
EDUCATION AND DEPARTMENT OF
CULTURE) (KUMARISELJA) (a)INfomration
isbeing collected

(b) Dunngthe Eigth Five Year Plan theState
Planoutlays on Technical Education aggregate
toRs 1804 66crores GovemmentEngineenng
Colleges would have to be set up from out of
these outlays

ConsumerCourts

6848 SHRIRAJENDRA AGNIHOTRI Will
theMinisterof CIVIL SUPPLIES, CONSUMER
AFFAIRS AND PUBLIC DISTRIBUTION be
plesedtostate

(a)whetherconsumercourtsenjoythepowers
andprvileges of First class magistrate,
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(b) whether the warrants issued by the
Consumer Courts are less effective thanthe
warmatsissuedby First Class Magistarte; and

(c)if so, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF CIVILSUPPLIES, CONSUMER
AFFARIS ANDPUBLICDISTRIBUTION(SHRI
KAMALUDDIN AHMED): (a) to (c). Under
Section 13 (4) ofthe Consumer Protection Act,
1986the DistrictForumhasthesamepowersas
arevestedina Cvil Courtunderthe Code of Civil
Procedure, 1908 while tryinga suitin respect of
the following matters; namely:-

(i) the summoning and enforcing the
attendance of any defendantor witness
andexamining the witness onoath;

(n) the discovery and production of any
document or other matenal object
producible as evidence;

() the reception of evidence on affidavits;

(iv) the requisitioning of the report of the
concerned analysis or test from the
appropnate laboratory orfromanyother
relevantsource;

(v) |s'su|ng of any commission fo rhte
examination of any witness; and

(w) any other matter which may be
‘prescnbed.

Themethodof secunngattendancebyway of
awarrantis same inconsumer Civilcourts as
inthe case of cnminal courts.

[Enghsh]

Problems of visually handicapped
students

6849. SHRIMANORANJANBHAKTA: Will
the Minister of HUMAN RESOURCE
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DEVELOPMENT bepleasedtostatethe details
of the steps being taken by the Government to
tackle the problems of dearth of text-books and
reading materials being faced by the visually

handicappedstudents?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPARTMENT OF
EDUCATION AND DEPARTMENT OF
CULTURE)(KUMARISEL.JA): Atpresent, there
are 14 Braille Preskes inthe country which are
printing books in different regional languages.
As these presses are using old production
technology, they are not able to meet the
requirement oftext-books in Brailie forthe entire
nation.

Thedetails of steps beingtakenbythe Ministry
of Human Resource Developmenttoincrease
the availability of reading matenal for visualty
handicapped students are as follows'-

()  Promotion ofthe latesttechnologyfor
production of text-books in Braille.

) Tofacilitate purchase of braille text-
books the Government provides
financial assistance upto Rs.400.00
per year to the students under the
Scheme of Integrated Education for
Disabled Children.

i) Finacial supporthasbeenprovidedto
the Resource andDevelopment Centre
of Sn Ramakrishna Mission Vidyalaya
College of Education, Coimbatore for
theu Jtallation of computensedbrailie
facilities forthe production andsupply
oftext-books.

v}  Education Secretaries in the States
have been advised by the National
Council of Educational Research and
Tramingtosendrequirementsofbraille
textbooks to Sri RamaknshnaMission
Vidyalaya College of Education,
Commbatore.
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v)  Rolingfundhasbeensanctionedfor
the production and supply of brailie
text-books by the Universtiy Grants
Commission to Sn Ramaknshna
Mission Vidyalaya College of
Education

Sports Complexesin Kerala

6850 SHR! THAYIL JOHN ANJALOSE
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleasedtostate

(a) whetherthe Government of Kerala had
submitted any proposalforfinanciel assistance
forthe construction of sports cor-plexes,

(b)f so. whether ithas been approved,
(c) the funds sanctionedtherefor, and
(d)f not, thereasons theretor?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPARTMENT OF YOUTH
AFFAIRS AND SPORTS ANDMINISTEROF
STATE IN THE MINISTRY OF
PARLIAMENTARY AFFARIS) (SHRIMUKUL
WASNIK) (a) Of the proposals for sports
infrastructure developmentin Kerala, following
two proposals for construction of sports
complexes have been received from the
Govermnmentof Kerala,

(1) Sports Project Development Area (SPDA)

Complex at Quilon

(1)  SportsProject Development Area
(SPDA) Complex at Tsissur

(b) Yes, Sir

(c) Rs 44 lakhs have been sanctioned fro
eachofthe twoSPDAs Incaseof SPDAQuilon,
the entire amount of Rs 44 lakhs has been
released Incaseof SPDA TnssurRs 10lakhs
havebeenreleased Thebalancewilbereleased
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on receipt of Utilisation Certificate from
Government of Kerala

(d)Doesnotnse
[Transiation)
Financlal Assistance for Mobile Vans

6851 SHRI VILASRAO NAGNATHRAO
GUNDEWAR Will the Minister of CIVIL
SUPPLIES, CONSUMER AFFAIRS AND
PUBLICDISTRIBUTIONbepieasedtostate

(a) the amount of financial assistance
providedto the Govemmentof Maharashtrafor
thepurchase of mobile vansunderthe Revamped
Public Distnbution Systemdunng 1991-92and
1992-93,

(b) the number of mobile vans purchased
durngthe said penod, and

(c)theamountdemandedbythe Govemment
ofMaharashtraforthis purpose dunng 1993-94?

THE MINISTER OF STATE IN THE
MINISTRY OF CIVIL SUPPLIES CONSUMER
AFFARISAND PUBLICDISTRIBUTIONAND
MINISTEROF STATE INTHEMINISTRY OF
COMMERCE (SHRIKAMALUDDIN AHMED)
{a)to(c) TheGovernmentofMaharashtrawas
given financial assistance of Rs 30 lakhs and
Rs 60 lakhs for purchase of 12 and 15 mobile
vansrespectivelyin 1991-92 and 1892-93 No
proposal has been recevedfromMaharashtra
Government dunng 1993-84 As per reports
received from Maharashtra Government, 11
vans have been purchased by them out ofthe
assistancefor 1991-892

[Enghsh)

'PasmwFacllmultKanemuml

6852 SHRIRAMKAPSE Wilithe Minister
of RAILWAYS pleasedtostate
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(a) whether the Govemment have received
representations for prowiding additional
passenger facilties at Kalwa Terminal (contral
Rasiway)m Thane Distnct of Maharashtra; and

(b) ¥ s0, details thereof and the achon talken
orproposedto betakennthe matter?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRIIKC C.LENKA):
(a) No, Sir.

(b)Does notariee.

Computarisation of Raliway Sectors

6853. PROF. UMMAREDDY
VENKATESWARLU: Will the Minuster of
RAILWAYS bapleasedtostate:

(a)thedetads of the scheme of the Railways
forintroduction of computensation in different
sectors;

(b) the sector-wise progress made sofarin
this regard; and

(c) the steps prgposed to be taken in the
coming years in this regard and the time by

whichtheprocess s expectediobecompleted?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRIK.C.LENKA)
(a)to(c) Thedetails, progress made andthe
steps proposedtobe taken inthecormng years
are as under-

D} PASSENGER RESERVATION

Computensed reservation systems have
been instalied n 43 majorcities and work s n
progressin 13locabons. Extensonolthescheme
toabout 11 more statonstowns has alsobeen
approved. With these stations 80 per cent of
reservation workioad wouldbe computensed

n)  FREIGHTOPERATIONS

tisplannedtocomputerise freght Operations
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on indian Railways. Work has commenced on
Northem Railway

W) PREPARATION OF RAILWAY
RECEIPTS

Workonsix stations s in progress. Workon
10moreloadingpoints has been approved

wv) OFFICEMANAGEMENT

Personnel Computers are being used in
vanous departments of indian Railways

v) PERSONNEL & FINANCIAL
MANAGEMENT

Work has been implemented/unde

mmplementationon 27 Dvisions Workn respect
of 7more Divisions has been approved

vi)  WORKSHOP MANAGEMENT

The scheme has been implementedin 14
workshops andfurther extension of this facility
n sixmore workshops has been approved

vi) INVENTORY CONTROL &
PURCHASE FUNCTIONS

The scheme has been implementedin 18
States Depots and further extension atthree
more Stores Depots has beenapproved

vin) UNRESERVED TICKETING
Computensation of ticketing has been
implemented/under implementation in New
Deltw, Guwahati & Bangalore Theschemes
proposedtobe extendedto atew othercities
ix)  CLAIMSINFORMATION

The scheme has beenimplemsnted/under
implementation in 6 Raiiway Headquarters
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x) HOSPITAL INFORMATION takenbythe Rallways;and
MANAGEMENT
(e) the purpose for which this loan 1s to be
Theschemehasb*mmplemmdlundar utihged?
implementation in 5 Railway Hospitals
THE MINISTER OF STATE IN THE
ComputensationisacontnuingactvityNew  MINISTRY OF RAILWAYS (SHRIK.C.LENKA)
locations/apphcations willbe addedeveryyear  (a)to (e) No, Sir
dependingonavailability of funds '
- However, Indian Rialway Finance
[Translation) Corporaton, apublicsecior Undertalangs under

Stoppage of Gomti Expressat
Firozabad

6854 SHRIPRABHUDAYALKATHERIA
Wilithe Minister of RAILWAYS be pleasedto
state

(a) whetehrthere has been alongstanding

demandotprovide astoppageof Gomt Express
atFirozabad, and

(b)ifso, theactionbeing taken thereon?
THEMINISTEROF STATE INTHE
MINISTRY OF RAILWAYS (SHRI
K C LENKA) (a) Yes, Sir
(b) Examined but notfoundfeasible
[English]
LoanFromUT!

6855 SHRI MOHAN RAWALE Will the
Ministerof RAILWAYS be pleasedto state

(a) whether his Ministry has taken a short
term loan fromthe Unit Trust of India (UT!),

(b) f so, the amount of loan taken from the
uTi,

(c)therateofinteresttobechargedbythe UTI
onthis loan amount

() the penod for which this loan has been

the Ministry of Railways, secured a temprory
bndging loan of Rs 417 crores from UTI in
March, 1983 as itcould notsacurefundsthorugh
public borrowings owing to adverse money
market conditions Out of this, an amount of
Rs 305 60crores has alreadybeen pesdbackby
the Corporation to the UTI and the balance
amount is hikely to be repaid by Septembe,
1993 Theloancarnes aninterestrateof 18 per
centperannum

Investment in teak and Horticulture
Spoecies

6856 SHRISANAT KUMARMANDAL Will
the Minister of ENVIRONMENT AND
FORESTS be pleasedtostate

(a) whether his Ministry has inthiated any
action plan tostudy the claims made by the big
industnal groups in regardto the nvestments n
teaktrees and horticulture species, and

(b) fso, the outcome thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRIKAMAL NATH) (a)and(b)
There are noteak plantation of 20 years of age
which have had the inputs suggested by the
promoters in their prospectus, to facilitate a
precise finding aboutthe yield clasmed by them
However, pnmafacie the results of even best
teak forests as available fromforestyweldtables
show thatthe volume of timber yrelds projected
by plantation promoters are on the high side
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Admissionof SC/STinLLTs.

6858, SHRIMANIKRAOHODLYAGAVIT:
SHRIBAPUHARICHAURE:

Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleasedto state:

(a) the number of Scheduled Caste and *

Scheduled Tribes candidates who secured
admissionin B.Tech.courseinthei.l.Ts.during
1982;and

(b) the number of Scheduled Caste and
Scheduled Tribe candidates, out of them
admitted on meritbasis againstthe reserved

quota, separately?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPARTMENT OF
EDUCATION AND DEPARTMENT OF
CULTURE)(KUMARI SELJA): (a)and(b) The
number of SC & ST candidates who secured
admission in B.Tech. course in 1.i.Ts. during
1992 was 156 and 24, respectively. Outofthem
89 SC and 12 ST students were admitted on
meritbasis.

Private Foreigninvestment

6859. SHRIBOLLABULLI RAMAIAH:
DR.D.VENKATESWARA RAO:

Wiilthe Minister of RAILWAYS bepleased
tostate:

. (a)whetherthe Raiways have beenpemitted
to attract more private foreign investmentand
loans;

{b)if so, whether aseparate subsidiary with
the Indian Railway Finance Corporation has
been createdforthis purpose.

(c)itso, whetheranumber of NRis are keen
toinvestin Railway projects;

VAISAKHA7, 1915 (SAKA)
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(d)ifso, theextenttowhichthe Raitwayshave
startedtappingforeign marketsinthis regard;
and

(e) the details of agreements reached inthis
regard?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS SHRIK.C.LENKA):
(a)No, Sir.

(b)to(e). Donotanse.
international Tiger Forum

6860. SHRI SHRAVAN KUMAR PATEL:
Will the Minister of ENVIRONMENT AND
FORESTSbepleasedtostate:

(a) whetherthe Govemment proposetoset
upan Intemational Tiger Foruminthe light of
observations and suggestions made at the
International Symposium on project Tiger held
inNewDelhi.

(b)so, thecompositionandfunctionsthereof;
and

(c)the steps sofartakeninthatdirection?
THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRIKAMALNATH): (a) Yes, Sir.

(b) and (c). The setting up of Global Tiger
Forumisin proposalformulation stage.

Production of Garlic

6861. SHRICHANDRESH PATEL: Wilithe
Ministerof AGRICULTUREbepleasedtostate:

(a) the prices of the Garlicin vanous States
duringthe lastthree years State-wise;

(b) whether the Government propose to
declare mimmumsupportprice of Garlic;
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{c) # 80, the details thereof; and

d)hupsﬂmhbmum
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THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRIARVIND
NETAM): (a) TheMarch-sndWholeaale prices
ol giwficinthe major States/centres during the

andexportof Garlic? lastthrea ysars are as under:
(Rs. por quintal)

Year Sisle/Contre , :
AnchvaPragesh TamiNsc: Mahemshta Dol
Hydprabad Nizamabad Mackas Bombay Deiti
W, . NA 710 o5 200 900
e 850 380 o . &0 900
1988 70 0 & 900 ]

NA  :NotAvailable

(b) No- s“-
(c) Does notarise.

(d) inordertoset-up the produciion of garlic,

For increesing the export of garlic, the
Govemmenthas adopted aliberal exportpolicy
onexportsol

branded spices in consumer packsinoversess
markets; and sponesoring of sales cum-study
missions tomarkets abroad.

Vacant Posts of Lechurers

6862. SHRISURESHANAND SWAMIL: Will
the Minister of HUMAN RESOURCES
DEVELOPMENT be pleasedio state:

(a)whetheranumberotposts ofiecturers are
lyingvacantinvarious colleges in Uttar Pradesh
foralongtime;

(b)i 30, the details thereof;

(c)themain reasons therelor;

(d)thesteps takenproposediobe takentofl
upthe vecantposts; and

(o) thetimebywhich sllthe vacantposts are
Helytobe flledup?

THE DEPUTY MINISTER IN THE
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MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPARTMENT OF
EDUCATION AND DEPARTMENT OF
CULTURE) (KUMAR) SELJA) (a) to (e)
Accordingtothe nformationfurmishedby UGC,
the systemofhughereducation s a decentrahsed
one with each Universtiy being autonomous
and, theretore, responsiblefor self-regulation in
addtion, there s some coordinaton machansm
atState level forcommon matters concerming
all State Unwversiies State Governments also
control and regulate the administration and

managementof Government Colleges

While UGC collects and maintains statistics
concerning higher educatior, it has no
administrative or direct supervisory authonty
over the Universites and Colleges The
Commussion does not mamntain dataaboutthe
day to day functioning and management of
colleges including the number of vacancies in
thefaculty positions inthese colleges ltistorthe
State Govemments and Private Managements
to fill up the vacant posts without any delay

VAISAKHA7, 1915 (SAKA)
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[ Transtation)
Close Circuit TelevisionSets

6863 SHRISATYADEOSINGH
SHRI BRIJBHUSHAN SHARAN
SINGH
Willthe Minister of RAILWAYS be pleased
tostate

(a) whetherthe Govememntproposetoinstal
close circurt television sets at major railway
statons,

(b) # so, the names of statons where
televisions sets have been installed/proposed
to be installed dunng 1992-93 and 1993-94,
zone-wise, and

(e)# not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRIK C LENKA)
(a)and(b) Astatementsattached

(c)Doesnotanse
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[English}

Unutitized Equipment inliT

6865. SHRI GURUDAS KAMAT: Will the
Minister of HUMAN RESOURCE
DEVELOPMENT be pleasedtostate:

(a)whetherseveral equipments worthlakhs
of rupees are lying unused in the research
Departmentofl.l.T., Delhi;

(b)itso, the details thereof;

(c) the reasons for not utilising these
equipments; and

(d) the steps proposed to be taken by the

Governmentinthis regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPARTMENT OF
EDUCATION AND DEPARTMENT OF
CULTURE) (KUMARI SELJA): (a)No, Sir.

{b)to (d). Do notarise.
Minor Forest Produce
6866. SHRISOBHANADREESWARARAO
VADDE: Willthe Minister of ENVIRONMENT
AND FORESTSbepleassedtostate:
(a) the objectives ofthe centrally sponsored
schme for raising forest produce including

medicinal plants;

(b)theamountspentundertheschemeduring
each ofthe lastthree years, State-wise;

(c)the work undertaken by the Government

VAISAKHA 7, 1915 (SAKA)
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under the scheme during above period,
particularly in Madhya Pradesh;

- (d)whether the tribals of Madhya Pradesh
depend mainly on the income derived from
these smallforestproduce andmedicinalplants;
and

(e)ifso, the stepstakento provide adequate
financial andtechnical assistance to the State
for development of these medicinal plants and
smallforestproduce?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRIKAMAL NATH) (a) The main
objective ofthe Schemeis raising plantations of
Minor Forest Produce, including medicinal
plants, and augmenting production thereof, like
bamboos, cane, oilseed andfruitetc., specially
inthetribal areas.

(b) and (c). Details of the amount spentand
the areacovered underthe Scheme by the State
Governments, including Madhya Pradesh,
during the last three years are given in the
enclosed Statement.

(d) The dependence of the people including.
the tribals in Madhya Pradesh on the income
from smallforestproduce and medicinal plants
is determined by various factors like the nature
andextentof theforest, the species mix, distance
offorestfromhabitations, market conditions etc.
This dependence is substantialin thecase of
tribals who five within the forests areas orinthe
immediate vicinity of forest areas.

(e) Central assistance is beingprovided for
projectproposals submittedbythe Government -
ofMadhya Pradesh withinthe costnorms ofthe
scheme.
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Assitance for Cultural Heritage

6867, SHRI PROBIN DEKA: Wilithe Minister
of HUMAN RESOURCE DEVELOPMENT be
pleasedto state:

(a) the amount of financial assistance
provided to organisatiop/institutions and
individuals for preservation, expansion,
developmentand promotion oftribal culture in
eachstate, particularly in North-Eastern States
duringthe lasttwo years, years-wise; and

(b) the details of utilisation of the said
assistance?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPARTMENT OF
EDUCATION AND DEPARTMENT OF
CULTURE) (KUMARI SELJA): (a) The
Departmentof Culture operatesamodestscheme
titled Financial Assistance for promotion and
dissemination oftribal and Folk artand Culture.
During the year 1991-92, the Department of
Culture provided assistance underthe above
scheme to individuals/institutions to the extent
of Rs.27,83,820/- covering various states.
Particularly in the North-Eastern states the
individuals/institutions were assisted to the
extentof Rs.1,27,500/- inthe State of Manipur
andRs.7,500/-inthe State of Nagaland. During
the year 1992-93, asumofRs.27,97,148/-was
released as assistance to vanous institutions/
individuals amongdifferent states. Particularly
in the North-Eastern states individuals/
institutions were given assistanceinthe following
manner:-

Manipur Rs.1,47,000-
Nagaland « 30000~
Arunachal Pradesh 30,000/

(b) The various individuals and isntitutions
havebeen grantedthe assistancefor utilisation
forthe purposes of preservation, expansion,
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development and promotion of tribal culture as
per their individual projects submitted to the
Departiment.

Surplus RBallwayLand

6868. SHRISUSHIL CHANDRA VERMA:
Willthe Minister of RAILWAYS be pleasedto
state:

(a)whetherthereisanyproposaltolease out
sumplus railway land to private parties;

(b)if so, thetotal surplusiand andthe areas
identified as surpius zone-wise;

(c) theterms and conditions for leasing out
surplusland; and

(d)thetotal area of such land already leased
out sofarandthe zone-wise details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRIK.C.LENKA):
(a) No, Sir.

(b)to(d). Donotarise.
High-Tech Communications Network

6869. SHRIHARISHNARAYAN PRABHU
ZANTYE: Will the Minister of RAILWAYS be
pleasedtostate:

(a)whetherthe Governmenthaveformulated
any action plan for adoption of high-tech
communication networkin Railways duringthe
Eighthplan;

(b)if so, the details of the planformulated/to
be implementedin various zones/divisions in
general andforcentral railway inparticular; and

(c) the implications of the proposal, the
expendituretobeincurredthereon andthetime
schedule forimplementation of this plan?

THE MINISTER OF STATE IN THE
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MINISTRY OF RAILWAYS (SHRIK. CLENKAN
(a) Yes, Sir. :

{b) and (c). Technological upgradation of
telecommunication network in Railways is a
continuing process. Specificprojects are taken
up keeping in view the urgency and availability

APRIL 27,1988
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of resources. A beginning has already been
made with the introduction of modern
telacommunication systemsuch as optical fibre,
digital microwave and digital electronictelephonse
exchanges inthe Railway telecommunication

, network. A statement giving details of work

already sanctioned which are in progress is -
attached. -
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Rattan (INBAR)

6870. SHRIMAT! VASUNDHARA RAJE:
Will the Minister of ENVIRONMENT AND
FORESTSbeploeasedtostate:

(a) whether an International Network for
Bambooand Rattan(INBAR)hasbeensetupby
the Government,

(b)if s0, the main abjectives thereof;, and

(c) the other particiapting countries in this
Researchnetwork?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRIKAMAL NATH): (a) Nosuch
network has beenset up by the Government.

(b) and (c). Questions do notarise.

Piling up of Export-items at Rallway
Station, Amritsar

6871. SHRIGEORGE FERNANDES: Will
theMinisterof RAILWAYS be pleasedtostate:

(a) whether large stocks of export items
destined for Pakistan and Afghanistan have
been piled up at Amritsar Railway station as
reportedinthe Statesman dated December 23,
1992

(b)ifso, the reasons with details thereof; and

(c) the steps taken by the Government to
clearthesestocks?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRIK.C.LENKA):
(a) Yes, Sir.

(b)and(c). The movementof exportitems for
Pakistanform Amntsarstationis done by 4607
Indo-Pak Express whichwas cancelledforafew
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daysin Dacember 1992 duetocivi disturbances.
Thig train is now being run bi-weekly and the
position is satisfactory.

Sunderbans Tiger Reserve

6872. SHRISANAT KUMARMANDAL: Will
the Minister of ENVIRONMENT AND
FORESTSbepleasedtostate:

(a)whetheranyplan has beenformulatedfor
the development of Sunderban Tiger Reserve
duringthecurrentyear;and

(b) it so, the details thereof; and
(c) the capital outlay invoivedtherein?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI KAMAL NATH): (a) The
annual planotoperationforthe year 1993-94 for
Sunderban Tiger Reserve has not yet been
receivedfrom the State Govemment. However,
the works under the centrally sponsored
schemes ‘project Tiger' and ‘Eco development
aroundNational Parks and Sanctuariesinciuding
Project Tiger areas’ are likely to continue during
thecurrentyear.

(b)and(c). Donotanse.

Loss of Foodgrainsin Andhra Pradesh

6873. PROF. UMMAREDDY
VENKATESWARALU: Will the Minister of
FOODbepleasedtostate:

(a) whether the Central Warehousing
Corporation andthe Fodd Corporation of India
have stipulated anyloss of foodgrains storedin
theirgodowns;

(b) if so, the details of loss of foodgrains
suffered and valuethereol during eachofthe last
three years n Andhra Pradesh; ’

(c)thereasons therefor; and
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(d) the details of the quantities of foodgrains
storedingodowns of Andhra Pradesh dunngthe
abovepernod?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHRIKALP NATH RAI)
(a)to(c) Storagelosses occurdueto various
factors such as moisture loss, metabolic loss
period of storage infestation type of storage
structure, ciimatic conditions use of hook by
labouretc The storage losses infoodgrainsby
FCl in Andhra pradesh during the last three
years are as under

APRIL 27,1993
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Year Quantty Valiie
(MTs) (Rs lakhs)
1989-90 3243 12097
1990-91 8830 3153 ‘
1991-92 21521 836 76

(d) The stocks of foodgrams stored as on
31stMarch in Andhra Pradesh dunng the last
threeyearsaregivenbelow Howeverthequantity
fofoodgrans handled dunngtheyearwas much
higheras indicated

(inlakh MT)
Year Stocks as on 31stMarch year stocks handied
1990 1008 1889-90 2842
1991 207 1990-91 3268
1992 885 1991-92 4602

Utilisation of Sandalwood Stock

6874 SHRIC P MUDALA GIRIYAPPA
Wil the Minister of ENVIRONMENT AND
FORESTS bepleasedtostate

(a) whether Karnataka Kerala and Tamil
Nadu have alarge quantity of Sandalwood

(b)ifso thedetailsthereof, and

(c) the steps taken by the Government to
utihse thataccumulated stock of Sandalwood?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRIKAMALNATH) (a)and(b)
The annual production of Sandalwood In
Karnataka Keralaand Tamii Naduis 800 MT
150MT and 1000 MT respectively

(c) The State Govemmentholds public auction
for sale and also supplies to the Handicrafts
Development Corporation, Pharmaceutical

Corporation and other agenceis to utiise the
stock of Sandalwood

Railway Hospitals

6875 SHRIN J RATHVA Wilithe Minister
of RAILWAYS be pieasedtostate

(a)whetherthe Government have takena
decision to instal modem equipments in the
hospitals of Northern Railways for the vanous
tests of blood and heart chseases,

{b) if so, the detalisthereot, andthe names of
the hospitals in which these equipments woulkd
be installed and the expenditure likely to be
incurredthereon

(c)whetherthe Government alsoproposeto
provide suchfeciiies 1the Railways hospitals 4
locatedin Gujarat,

(d)ifso names of Hosprals nGujarat, where
suchfacilitels are proposedtobe provided and
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thetotalexpenditurelikelyto beincuredthereon,
hospitalwise; and

(e) thetime by which this scheme slikely to
befinalised?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRIK.C.LENKA):
(a)and(b). Nospecificdecision hasbeentaken
regarding provision of any specific in any
particular Railway Hospitals. However, asapart
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of normal update depending or requirement
railway hospitals are being modernised with
latest sophusticated equipments including
iaboratory equipments for testing of biood and
heart disease in a phased manner subjectto
availability of funds.

(b) The details aboutthe hospitals onNorthem
Railway which would be provided with modern
equipemntareasunder:
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Hailstormsin Uttar Pradesh

6876 SHRIRAJENDRAAGNIHOTRI Will
the Minister of AGRICULTURE be pleasedto
state

(a)thedistricts In Uttar Pradesh affected by
the recent hailstorms,

(b) the estimated loss caused as a result
thereof

(c) the financial assistance soughtand the
amountactually provided tothe State,

(d) whether any centralteam has visited the
Statetoreviewthe situationand recommended
relief measures

(e)itso the details thereof, and

(f) the action taken by the Government
thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRIARVIND
NETAM) (a)and(b) Accordingtotheinformation
recieved fromthe Govemment of Uttar Pradesh,
18 districts namely, Deona, Mirzapur,
Farrukhabad Maharajgan, Pratapgarh Nalaun,
Jhansi Banda Kanpur, Dehat Unnao,
Allahabad Almorah, Merrut, Balha Laltpur
Khen Mathuraand Bymhavebeenaffecteddue
to hastorms which occured in the months of
February-march 1993 Basedonthe Preliminary
assessment of the State Gowvt , the extent of
damage s asunder

1) Humeniveslost 2

) No ofcattlelost 53

) Damagetocropsinverying
degrees from 5 percentto 100 percent

) No Ofhouses damaged
Fully -
Partially 4614
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(c)and(d) Govt of Uttar Pradesh has not
sought any financial assistance from
Government of Indiaover and abovethe funds
made available in the State Calamity Relief
Fund AssuchnoCentral Teamhasbeendeputed
tothe Stateto reveiw the situation

(e)and(f) Donotanse
Training of Women in Agriculture

6877 DR KRUPASINDHU BHOI Willthe
Minister of AGRICULTURE bepleasedtostate

(a)whetherthe Govememnthave established
anationalcentre durning 1992-93 for training of
women in Agriculture

(b)ifso theschemes drawnup by the said
centredunng 1993-94

(c) whetherthe ruralwomen who arewiliing
toworkin the field of Agricuiture would be given
traininginthatnationalcentre and

THE MINISTER OF STATE IN THE
MINISTRY OF NON CONVENTIONAL
ENERGY SOURCES AND MINISTER OF
STATEINTHEMINISTRY OF AGRICULTURE
(SHRIS KRISHNAKUMAR) (a)No Sir buta
National Research Centre for Women in
Agricuiture 1s proposedtobe set-up duning the
Eighth Five Year Plan which wiil organise
advance training courses fortheresearchand
extensionpersonnelwhoaredealingwithwomen
Inagnculture

(b)to(d) doesnotanse
Sex Education
6878 SHRIGOPINATH GAJAPATHI Will
the Minister of HUMAN RESOURCE
DEVELOPMENT be pleasedtostate
(a) whether the Governmetn propose to

introduce sex Education at school and college
level,
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(b)f so, the details thereof,

(c) whether the University Grants
Commussion has sent any guidelines to the
State Governments inthat direction,

(d) if so, the response of the State
Governmentsthereto,

(e) the decision taken by the Union
Govemmentthereon,

(f) whether any seminar in this regard has
beenorganisedbythe NCERT, inDelhirecently;
and

(g)tso the outcome thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPARTMENT OF
EDUCATION AND DEPARTMENT OF
CULTURE)(KUMARI SELJA) (a)to(e) Some
components of Sex Education, suchas human
reproduction, have already been incorporatedin
the NCERT text books of Life Sciences,
especially at the Secondary and Semor
Secondarylevels UndertheNational Population
Education Project, whichis beingimplemented
by the NCERT, attempts have been made to
ntegrate contents andideas relatedto population
Education intothe syllabiand textbooks and
instructionai matenals .

According to the information furnished by
UGC introduction of new subjects oftopics at
the Colleges level i1s considered by the
Universities themselves The desirability of
SexEducationatcollege level, exceptinmedical
courses I1s notwell establishedinthe contextof
Indiansociety The UGC has not farmed any
guidelinesinthematter However,the academia
themselves will debate the 1ssue and take
appropnate steps in the sphere of higher
education

(f)and (g) A 2-day National Seminarwas
organisedby NCERT on April 12-13, 1993,0n
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‘Adolescent Education’ The recommendations
ofthe seminarareawarted

Coach Repair Factoryat Bhopal

6879 SHRISUSHIL CHANDRA VERMA
Willthe Minister of RAILWAYS be pleasedto
state

(a) the total investment made In the
establishment of Coach Repair Factory at

Bhopal,

(b) the broad outline of the nature of work to
be taken up in this factory, its total present
capacities and also the capacity after its
completion,

(c)whethertheprojecthas beencompleted,
if so, the details thereof and if not, the time by
whichitis likely to be completed, and

(d) the total work done by this factory during
1991-92and 1992-93 under the presentworking
capacity?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRIK C LENKA)
(a)Rs 64 87 crores approximately

(b) The workshop s planned to undertake
mid-life rehabilitation of Broad Gauge coaches
Its presentcapacityis 100coaches perannum
The capacity afterits completion would be 500
coachesperyear

(c)No, Sr Theprojectisiikelytobecompleted
byJune, 1993

(d) The total work of mid-life rehabilitation
donenthis workshop dunng 1991-92and 1992-
93 was 78 coaches and 104 coaches,
respectively

Research Activities

6880 SHRIGEQRGE FERNANDES
SHRIBOLLABULLIRAMAIAH



267  Whritten Answers

Will the Minuster of AGRICULTURE be
pleasedtostate

(a) whetherthe Indian Councilof Agncultural
Research has decided to raise funds by
commercial research,

(b)if so, whether any concret formulaforthe
commercialisation or vanous research activiters
hasbeenformulatedby ICAR,

(c)if so, the details thereof, and

(d) to what extent it will be helpful for the
country?

THE MINISTER OF STATE IN THE
MINISTRY OF NON-CONVENTIONAL
ENERGY SOURCES AND MINISTER OF
STATE IN THE MINISTRY OF
AGRICULTURE(SHRIS KRISHNAKUMAR)
(a)No Sw ICARhasnottakenanysuchdecision

(b)to(d) Doesnotanse

Rented Godowns of FClin Andhra
Pradesh

6881 PROF UMMAREDDY
VENKATESWARALU Will the Minister of
FOOD bepleasedtostate

(a)whetherthe Food Comporationof Indiahas
taken godowns/warehouses on rentbasis from
the Central Warehousing Corporatonandpnvate
entrepreneursinAndhra Pradeshdunngthe last
threeyears,

APRIL 27,1993
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(b)f so, the details thereof, distnct-wicc,

(c)theterms and condibons of the rent payable
duning the above penod,

(d) whetherthere s any discrepancy inthy
rents paidby the FClfor defferent premises «

(e)itso, the reasons therefor?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHRIKALPNATH RA!)
(a)and(b) Yes,Sir Astatementshowingthe
storage capacity ured by the Food Corporation
ofIndiafrom CWC andpnvateparhesis Andhra
Pradesh, distnct-wise for the last 3 years 1s
attached.

(c) The CWC godowns are operatedby CWC
staff andare hired erther (a) on actual utiisation
bais from monthto month or (b) onreservation
of a specific capacity reserved irrespective of
utiksation Inthe caseof pnvcateparty godowns
(operatedby FCl) the entire capacity is hwred for
aspecific penodby Freld Offices as perpowers
delegatedtothem

(d)and(e) Therentsofgr Jow shiwedbyFCl
varyfromplacetoplace and from time depending
uponvanousfactors suchaslocationofgodowns,
type of construction, proximaty to the market,
infrastructuralfacilives, demand and supply at
agventimeandthelike Therate of rentpaidto
Central Warehousing Corporation are genraily
higherthanthose of pnvatepariners as tincludes
administrative and preservationcharges, etc
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Samjhauta Express

6882. SHRI C.P. MUDALA GIRIYAPPA:
Willthe Minister of RAILWAYS be pleased to
state:

(a) whether Samjhauta Express between
india and Pakistan had been cancelled during
December, 1992;

(b)if so, the reasons therefor;

<c)whetherthere is any proposalito restore
it;and

(d) if so, whenitis likely to be restored?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRIK.C.LENKA):
(a) and (b). Yes, Sir. 4607/4608 Indo-Pak
express, popularly called Samjhauta Express,
was cancelledfor afew daysin December92to
civildisturbances.

(c)and(d). lthas already beenrestoredasa
bi-weekly service.

W
‘

Hand Pumps at Stations

6883. SHRIN.J. RATHVA: Wilithe Minister
of RAILWAYS be pleasedtostate:

(a) whether any decision has recently been
taken by the Northern Railway to instal hand
pumpson the platforms of all the stations of the
2zone to remove the problem of drinking water
beingfacedbythe stationsinthe remote areas;

(b) if so, the details thereof;

(c)whetherthe Governmentproposetoinstal
hand pumps onthe platforms of such railway
stations of Gujarat also particularly in those
station which are in bckward and tribal ares;

(d)if so, thetime by thewhichthe decisionis
likely tobe implemented; and ’

VAISAKHA7, 1915 (SAKA)
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(e)if not, the reasonsthereior:

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRIK.C.LENKA):
(a) Yes, Sir.

(b)to(e). Withaviewtoremovethe hardships
of passengersingettingdrinkingwateratstations
(includingthose inbackward andtribal areas)
where other sources of water supply are not
available, itwas decidedtoprovide hand pumps
(where feasible). During 1992-93, 110 hand
pumps were provided atstationsin the State of
Gujarat. The work atremaining stations willbe
completedbyMarch, 1994,

Pink City Express

6884. SHRIMATI VASUNDHARA RAJE:
Willthe Minister of RAILWAYS be pleased to
slate:

(a)whetherthegovernmenthaveanyproposal
to link Pink City Express with major cities in

Rajasthan;
(b) if so, the details thereof; and
(c)itnot, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRIK.C.LENKA):
(a)to(c). Majorcities of Rajasthan like Alwar &
Jaipur are connectedby Pink City Express. A
partof thetrain alsoconnects Ajmer, Udaipur&
Chittaurgarh.

Thereis noproposalforanyfurtherextension
duetoresources and operational constraints.
[ Translation)

Surplus Railway land alongtracks
SHRI RAJENDRA

AGNIHOTRE:
SHRISATYADEOSINGH

6885.
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SHRI BRIJ BHUSHAN
SHARANSINGH,

Willthe Minister of RAILWAYS be pleased
tostate

(a) whether large area of the raiiways land
adjoining raiiway tracks is lymg unutiised,

(b)fso, the totalestimated areaof such land
andwhetherthe Governmenthave formulated
any scheme to utilise this land for agricultural
pumoses, and

(c)ifso, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRIK.C LENKA)
(a) Yes, Sir However, this land has been kept
vacant for maintenacne and safety of railway
assets and for future development works

(b)About61,000hectare Thereisnoscheme
to utiisethis land for agncultural purposes

(c)Doesnotanse

{Englsih]
Productionand Consumption of Rice
[
6886 SHRIGEORGE FERNANDES Wil

the Minister of AGRICULTURE be pleasedto
state

(a)thepercapiaproduchonandconsumpbon
of ncentop tendevelopmgcountnes andn incka
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dunngtheisstthree years, and

(b)thestepstakenorproposedtobetakenby
the Governmentto increase the production of
nceinindiamcollaboration with other developed
countnes?

®

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE(SHRIARVIND
NETAM) (a)Statementindicatingthe average
percapita production of nce dunng 1989, 1990
& 1991 aswellas average percapta production
and supply of nce dunng 1984-86 in top ten
developingcountries andin indiais annexed

(b) Forncreasing the producton/productivity
nthemgated ecology, efforts are underwayfor
raising the genetic yeild ceiling thorugh
development of hybnd rice suited to our
conditions Collaboration has been developed
forexperts visitadvice fromcountnes ke China
andIRRI, Phiippines under ICAR-UNDP Project
in Developement and use of Hybird nce

technology

For maximising the production and
product:vty of eastem India Researchthrustis
beinggventhrough Astan DevelopementBank
Funded Research Consortium for Rainfed
Ecologies of IRRI, Philippines

For stabilizing yield in different nce
ecosystemns, collaborative programmehasbeen
developedwith Natural Resources mstitute, U K
inselected locations inthe country for utilizing
Pheromone disruptiontechnique inmonitoring
and control of yellow Stem borer, leding to
reduced losses inendemic areas
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[Translation)

Employmenton Compassionate *
Ground

6887. SHRIN.J.RATHVA: Wilithe Minister
of RAILWAYS be pleasedtostate:

(a)theumberofpersonstowhomemployemt
has been provided on compassionate grounds
in Gujarat (Western Railway) during the last
threeyears, year-wise;,

(b) whether several such cases are still
pendingandif so, the details thereof; and

(c)the time by which these cases are likely
tobedisposed of?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRIK.C.LENKA):

(a) 1990-91 464
1991-02 386
199293 484

(b) Yes, Sir. There are 192 such cases.

(c) It will difficult to fix any time limit as the
same depends upon several factors like
occurance of suitable vacancy, wards becoming
major, etc.

[English)
Damageto Railway property

6888. DR. KRUPASINDHU BHOI: Wilt the
Minister of RAILWAYS be pleasedtostate:

(a) whetherthere have been huge damage
and losss to Railway property by recent
economic blockadeby Jharkhand activities in
the South Eastern Railway Zone;

(b) if so, the details thereof; and
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(c)thestepstakentosafeguard the Railway
propertyinfuture?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRIK.C.LENKA):
(a) Damage to Railway property during the
recenteconomic blockade by Jharkhandactivists
onSouth Eastern Railwayis estimatedat Rs.41
lakhs approximately.

(b) Thecases of damageto railway property
include 14 cases of bomb explosion, 4 cases of
derailment, 2 cases of fish pJate removal and
onecaseoffire.

(c) Thisbeingalaw andorderproblem, close
liason is maintained with the State Police
authorities to deal with the situation and to
preventdamageto Railwayproperty Guarding
of vulnerable points and vital installations,
patrollingof track, armed picketing inbetween
twostations bythe side of railway lines roundthe
clockare undertaken. Inaddition, pilotengines
underarmedguards are sentahead ofimportant
trains. Patrolling by trollies, motor trollies and
towerwagons is also taken up extensively.

Work on Konkan Rallway Project

6689. SHRIMATI GEETAMUKHERJEE:
SHRIVIJAY KUMAR YADAV:

Wiltthe Minister of RAILWAYS be
pleasedtostate:

(a) whetherthe work of the Konkan railway
projecton the controversial section between
Mayem and Balliin Goa sector has suddenty
beensuspended;

(b)if so, the details thereof and the
reasons thevefor, and

(c) the steps taken to resume the work
early?

THEMINISTEROF STATEINTHE
MINISTRY OF RAILWAYS (SHRI
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K C LENKA) (a) Yes, Sir

(b) A suggestion was recieved for an
altemative ahignment whichwas projected as

muchcheaper Theworkwastemporantystopped
toenableexminationofthisaltemative vis-a-vis
the existing Konkan raiiway ahignment

(c) A decision will be taken shortly by the
Government after considening ments and
implications of the altemative

Timber Quota
6890 SHRISOMJIBHAIDAMOR
SHRIRAMCHANDRAGHANGARE
DR K S SOUNDARAM

Will the Minister of ENVIRONMENT AND
FORESTSbepleasedtostate

(a) the quantity of imber sanctionedforthe
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plywoodand otherwood-basedmndustnesdunng
last year andfor 1993-94, State-wise

(b) whetherthe Govemmenthave sanctioned
extraquota oftimberin 1992-93and 1993-94to
certaincompanies,

(c) if so, the number of such companies,
State-wise,

(d) the effect of such extraquota of imberon
theforestwealth, and

(e) the steps taken to ensure mimimum
explottation offorest wealthforits conservation?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRIKAMAL NATH) (a)Allotment
oftimberto the plywood and otherwood-based
industnes has beendoneby thefolowing States/
Union Terntones as per the quantiteis shown
agamnstthem -

State/U T Quantty
1992-93 1993-94

Arunachal Pradesh 80323 80323 (proposed)

Andaman & Nicobar Islands 61000 61000 (proposed)

Maharashtra 6400 Teak 6400 Teak (proposed)
6800Non-teak 6800Non-Teak

(proposed)
West Bengal 2030 Nil
{b) No, Sir Conversion of Phulera Jodhpur
RaillwayLine

(c)and(d) Questiondoesnotarse

(e) Extnction oftimber is done as perworking
plan prescriptions strictly on siivicultural
principles and all precautions are taken for
conservation and regeneration of worked over
forestareas

6891 SHRIMATI VASUNDHARA RAJE
Willthe Minister of RAILWAYS be pleasedto
state

(a) whetherthe Govemment has aproposal
for the conversation of the rail ink between
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Phulera and Jodhpur;

(b) if so, the expected time by which the
conversion work is tobe started;

(c) the estimated cost of the project; and

(d) the target datefixedforthe completion of
thework?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRIK.C.LENKA):
(a) Yes, Sir.

(b) Work s alreadyin progress.
(c)Rs. 127 crores.

(d)By313.94.

Programmefor Traction of Trains

6892. DR. KARTIKESWAR PATRA: Will
theMinister of RAILWAY S be pleasedto state:

(a) whether aprogrammetor the traction field
of Railway/AC EMU Trains/High power
locomotives and for railway signalising has
beenevolved; and

(b) if so, the details thereof and the places
wherethe said programmeis beingimplemented
orproposedtobeimplemented?

THE MINISTER OF STATE IN THE

MINISTRY OF RAILWAYS(SH{ ... . C.LENKA):
(a) Yes, Sir.

(b) The details of some of importantitems of
the programme beingimplementedor proposed
tobeimplemented are as under-

(i) inchan Railways havedecidedto electricity
the high density routes on programme
basis in aphased manner. itis proposed

to electricity at an average rate of 700
Route kilometer (RKM) per year during
Vil Plan. Sofar 11288 REM have been
centifedand presently workis inprogress
for electrification of 3842 RKM.

(ii) Introduction of Min Line 10'8" wide Broad
Guage (BG) AC EMU as atriailmeasure
onasansol-bardhman SEction of Eastern
Railway.

(iii) Developmentofchoppercontrolequipment
inDirect Curent EMU rakes for extended
trialsin Bombay area.

(iv)Manutacture of 5000 Horse Power (HP)
WAGT7 class ofiocomotives atChittaranjan
locomotives Works Sciw), Chittaranjanto
increase the throughput on congested
routes.

(v) procurement of energy efficient and
virtually maintenacne free, 6000HP
electric locomotives with 3-phase drive
alongwith simuitaneous transfer of
technology and productionofthe same at
ciw. -

(vi)Inhouse, development of microprocessor
based control system for thyristor
locomotives by Research Design and
Standards Organisation (RDSO),
Lucknow.

(vii)Development of signallingsystems using
State-of-Art electronic technologic viz.
axle counters, beinginstalledon various
Zonal Railways, solid state interlocking
beinginstalledatonestationechonNorthem
Railwayand Central Railwayforfieldtrials
andfibre optic signalling systemis under
developemtn jointly by Indian institute of
Technology, Madras, Electronic
Corporation of India, Hyderabad and
Research Design and Standards
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[Transiation)

SHRISHARAD YADAV (Madhepura): Mr.
Speaker, Sir, with regard to the air-crash that
occurred yesterday, | would like to submit that
the working of the Civil Aviation Ministry forthe
lastoneortwoyearshasbesnsuchthetthe ives
of passengers who travelin aricraits are always
indanger. Almost everyday there is either an
incident of hijacking or aircrafts. This airservice
isfor Delhi, Udaipur, Jaipur, Aurangabad and
Bombayandthe entire amangements ofthe Civll
Aviation, the infrastructure and the technical
know-howis verypoor, thus creating a great risk
to the lives of people travelling in the aircraft.
Once | also got an opportunity to travel by that
plane and | reached Bombay with the plane
having a pumber of halts at various places and
aiso with a fear thatan untoward incident may
take place any moment. Thatis why | find that
dedication to workin our citizens is very poor.
They are not at ali concemed about human
element. The main cause of the aircrashthat
tookpiacehas beenthatthe planehastolandand
take off again and again at various places.
(Interruptions)

MR. SPEAKER: This service is meant
primarily fortourism,

(intermuptions)

SHRISHARAD YADAV: My submissionis
thattheinfrastructureis notsoefficient andthus
itinvolves the high riskboth atthe time of landing
asweilastaking off. When the aircraft takes off,
themachineryis undermaximumpressure and
both the engines have to be used, similarly
maximumresistance has tobe maintainedwhen
thepianelands. Therefors, theinfrastructure wil
have to be mobiiised to check these incidents
which havebscmae quitefrequent. itissucha
serious happening that, inmy opinion, there is
only one way that the Government and the
concemed Minister should resign immediately,
only then the working of the ministry is likely to
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improve because the concemed Minister, his
staff andother officers are much bothered about
their faciiities rather other officers are much
bothered about their facilities arather than
discharging their duties with dedication. Strict
vigilance is required to keep such a sensitive

" machinery as that of an aircraft in proper

functioning order so as ensurs the safety and
facilitate the joumey of the passengers.

mm.nwsubmiss'iomoyoubmme
aircrafts fying on iong routes having halts at
various places tace the highest risk. Bacause
whatevertechnicians are availablein midway
cities like udaipur etc., can manageto replace
onlyaselected parts of the machinery while the
competenttechnicians are available only inbig
cities like Delhi, Calcutta, Madras etc. The
technicians in smalier cities are not able to
locatethefaultinthemachinery. Therefors, lam
confidentthathadthe piane notfour nothave met
withthe accident. This type of planes should not
bemanutactured. (Interruptions)

otherwise such a plane is going to prove
disastroustous.

Mr. Sepeaker, Sir, the situation with regard
toprovidingcompensation tothe civtims is also
veryregrettable. For, the persons whodieintrain
accidents, getlesseramount thanthosswhodie
inaircrash. All the citizens of India should be

treated equatly.

Sofar as this aircrsh is concemed, | would
urge upon the hon. Minister to resign with
immediate effect, so that the coming Minister
may workefficiently. (Interruptions)

Further | would like to know astowhenthe
Govemment would make a statement in the
Houseto provide necessary infomationinthis
regarc.

[English)

MR.SPEAKER: Is there going tobe any
statement on the aricraft accident at
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Auranghabad?

THEMINISTEROFWATERRESOURCES
AND MINISTER OF PARLIAMENTARY
AFFARIS (SHRI VIDYACHARAN SHUKLA):
Sir, the Minister has gonetothe accident site. |
checkedup withhimand he hadindicated that
he would make a suo motu statement on the
accident.

[ Translation)

SHRI DAU DAYAL JOSH! (Kota): Mr.
Speaker, Sir, | reng up ShriGhulam Nabi Azad
atleastiwice orthrice yesterdaybecause one of
my guests from Aurungabadhadgone to Kota
and he wantedto know whethertherewas any
casualty from his area. Buteverytime the reply
from his house was thatthe hon. Ministerwas not
athome andthatnoinformation was available
regardingthe casualties.

MR. SPEAKER: Aspecialcounterhasbeen
openedattheariport andthe requiredinformation
canbegatheredfromthatplace. Thehon. Minister
does nothave theinformation.

(Interruptions)

SHRIMADANLAL KHURANA (South Delhi):
Mr. Speaker, Sir, there is a very serious mater,
the police employees are on strike in Kashmir
andthey, equipedwith weapons, demonstrated
outside the office of UNO.

. Mr. Speaker, Sir, | would like to raise this
matterbecausethe Govemmenthaddeclaredto
openanewchapterinkashmir. Goveroraswell
asthe advisor were replaced. Arrangements
were planned to bring back the former Chief
Minister and an announcement was made to
restorethesituation asthatprevailedinthe 1953,
which the opening of this new chapter, the
situation in Kashmir hasbecomesimilarto that
which prevailed in 1989. Mr. Speaker, Sir,
contradictory statements made with regardto
Kashmir recently have created distrubance
againinthevalley andthetemorists havebecome
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active. itis othereffecthas beentahtthetenorists
haveextendedthere activities outside the vallye,
inJammuregiontoo, andthe people from Dode
area have started migrating to other places.
About200Hindufamilies have already migrated
within a very short period. If this process
will also start migrating and the situation would
become out of control, | would like the hon.
Ministertomake a statement on thisissue.

Mr. Speaker, Sir, | would also like to raise
anotherpointinregardto.

[English)

The Consultative Committee constituted
under the jammu and kashmir legislature
(Delegationof Powers) Act, 1992.

[Transiation]

Itis a very serious matter. A Consuitative
Committee comprising of ten Members of
Parliament viz. Shri Saifuddin Choudhary, Shri
Indrajit Gupta, ShriMirdha, ShriDigvijay Singh,
myself etc., was constituted on 10th November.
Butnot asingle meeting of that committee has
been heldtili date. | would liketo submittothe
hon. Minister of Home Affairs that the situation
in Kashmir is deteriorating, the hon. Minister
may please make astatementwith regardtoit
andfumishinformation about the meeting ofthe
Consultative Committee.

Mr. Speaker, Sir,a20 Members, delegation
including the hon. Prime Minister went to
Kashmir valley on 27th, 28th October. This
delegationwastogotoJammuandLadakhtoo.
(Interruptions) .

Mr. Speaker, Sir, the outcome of the visit of
this 20MemberdelegationwasthattheMembers
having various opinions on the situation
prevailingin Kashmirbecame unanimous and
took certain unanimous decisions which, infer
alia,includedthe opinionthatkeepinginviewthe
prevailing situation in Kashmir, elections could
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notbe held. An all party team should be sent
there, a mesting of Consultative Commitiee
shouldbe hled andstatement shouldbemadein
theHouse.

[English]

SHRIPETER G. MARBANIANG (Shiliong):
Iwantto drawthe attention of the Government
aboutthe case of Scheduled Caste Chnstians.
These Scheduled Cast Chnstians consisting of
more than 10 million memebrs who are residing
inallparts of Indiaare victims of caste apartheid.
Thediscriminations goes against the ideals of
human rights, secularism and equaljustice. In
the year 1990, a Billwas broughtforwardby Shn
Ram Vilas Paswan, the then Welfare Minister
wherein the Constitutional Orderwas amended
toinclude neoBuddhists. Atthattime, | remember,
60 amendments fromdifferentMembers ofthe
Housebelongingtodifferentparties were brought
inaskeingthe Govemmenttoincludethose SC
converted Christians alsointhe Amendment
Order. Hon. Shri Ram Vilas Paswanjipromised
to bring another Bill. However, thatwas only a
dream.

Inthe year 1991, about 200 Members have
signed a memorandum and submitted to the
Prime Minister, Shri P.V. Narasimha Rao
requesting forequal justice to the Scheduled
Caste Christians. itis very unfortunate thatthe
Constitutional (Scheduled Castes) Order, 1950
wantedthatthe Scheduled Castes shouldbelong
to onlythe religion. Those communities originally
beloningto Scheduled Caste who have been
convertedinto Christianity lose their statutory
right. Fromyeartoyear, assurances have besn
giventhat a Bill will be broughtforwardtoinclude
SCChristians alsointhe Constitutional Order of
1850. Buttilltoday nothing has beendone onthis.
Tenmillion people are anxiously waitingto get
equal, socialjustice.

Irequestthe Government, throughyou, that
aBillshould be brought forwardin this Session
of Parliament to satisty these 10 million
Christians.

VAISAKHA7,1015 (SAKA) Re: SettingupofNational 230

Rural Bank of India

SHRIP.C. THOMAS (Muvattupuzha): We
supportthis demand andwe wantresponsefrom
the Government.

[Transiation)

SHRIUPENDRANATH VERMA (Chatra):
Mr. Speaker, Sir, 100 coal minesin Biharhave
beenclosed, obuttheir pitdeads have notbeen
sealed. lllegal mining andsmuggling are going
ontherein fullswing. | would, therefore, liketo
demandthatthose coalmines should againbe
started, sothatone lakhpersons canbeprovided
employmentthere. (Interruptions)

12.13hrs.

RE:SETTING UP OF NATIONAL RURAL
BANKOF INDIA

[Translation]

SHRINITISHKUMAR (Baran): Mr. Speaker,
Sir, thousands of employees of regional rural
banks are sittingondhama.

(Interruptions)

SHRIBASUDEB ACHARIA: We have just
maguratedit..(Interruptions),

SHRINITISHKUMAR: Theirdemandis that
a National Rural bank of indiashoud ba set up.
theregional rural banks are runningindeficit, but
they are not to be blamed for it. The money
depositedbythe villagersin regional ruralbanks
1s deposited in their sponsor banks. These
sponsor banks get the benefit of it, but the
regionalrural banks do notgetanything. Earlier,
itwas decidedthat35percentoftheamounttotal
advancestobe madebyregional ruratbank, wil
begivenbythe sponsorbank, butthisis notbeing
done. Ononehand, the sponsorbankistaking
the benefit of the deposits, while on the other
hand, it is not fulfilling its commitement. The
regional ruralbanks have limited areas, buttheir
work 1s of a very vast nature.
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12.15hrs.

~ (MR.DEPUTY SPEAKER in the Chair)

The money is deposited by small depositors
whilethesebanksarerequiredtohelpthefammers
and workers. That is why, these banks are
runninginloss. So, they are demandingthata
National Rural Bank shouldbe setuptoensure
~ bettermanagement. | wouldlike to requestthe

- Government through you, thatabill regarding
setting up of National Rural Bark should be
introducedinthis sessionitseif, sothatthe credit
system prevaleni in the vnllages can be

strengthened.

[English]

SHRI BASUDEB ACHARIA (Bankura): A

Committee hastobe constitutedforthis purpose.
| recommend for setting up of National Rural
Bankofindia. Itis pending with the government
for the last many years. Government is not

taking decision. Thousands of rural bank

employees are now in Dharan in Constitution
club. Justnowthey raised Dharan. Thousands

from all over India are there and they are

demanding that National Rural Bank of India
should be constitutedand, for this purpose, a Bill
be brought in this Session because the
Committee which was constituted for this
purposehasreoommendedﬂns The RuralBank
lsdomgverygoodwod(fortherumlamsansand
rural poorpeasants. This organisation shouidbe
strengthened andrestructed andNational Rural
Bank of India should be constituted and a Billbe

broughtinthis Session fo)his purpose.

SHRI NIRMAL KANTI CHATTERJEE

(Dumdum): | have given notice exactly on this. -

[Translation)

PROF. PREM DHUMAL (Hamirpur): We
hadmetthethen prime Minister Shri Vishwanath

Pratap Singh twice in connection with the,
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_ thatthis problem canbe solved forever.

. justtoaddafew points forthe consideration of .

" banks for export and import. We have
- specialised banks for housing. We have

W
,fﬁ
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wemet ShriNarsimhaRaoalso. Boththeumes ,
Both the Prime Ministers had assured ab0ut
talongnmmedsatestepsforsemngupanat:ona1
ruralbank. Notonly this, buteverytimewemet
ShriManmohanSingh, he gave assurancetoys .
inthis regard. So thousand of employeeé are
working inthe rural areas and everytime they
come hereto stage ademonstration. Theyare |
sitting outside the Pariament House ondhama
today also. The Govemmentis notconsciousto
this problem. The rural banks are working ;
efficiently inthe villages. So, we wouldliketo
demand that a Bill shouid be broughtinthis
sessionforsetting up of anational ruralbank,so

[English]
SHRINIRMALKANTICHATTERJEE: Iwant

the Ministry. The pointis we have specialised

specialised banks for industry. Bui very
strangely, thereis resistance aboutaspecialised
bankforthe ruralsector. Itisthisthathastobe
considered. Thatis numberone. i

. Theargumentseemstobethatruralsector,
byand large, being the priority sectorandthe -
priority sectorlendingratesbeinglow, aNational
Rural Bank will not be able tomake profitinthis
activity. Thatis nottrue, becausethe stipulation
for all comeercial banks is that 40 percent of
their creditshould goto the priority sector and,
asyouknow, inthe rural areas, nowadays,we
are encouraging industries tobe established
andthe National Rural Bankin the rural areas
canadvance creditbeyond 40 percenttothese
industries which are coming up there and that
would be asource of profit compared to these
othercommercial banks.

The third aspect is that in the commercial
banks, particularly inthe urban areas, thereisa
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large amountofcurrentaccount. Savings Bank
account is very small. The Savings Bank
Accounts inthe ruralbanks would have a very
large quantumisterms of deposits. Forthat, they
pay interest of only 5 5 per cent or 6 per cent.
Therefore, eveniftheylendtothe Priority Sector,
they willbe able to gamera gooddeal of money.
Inanycase, they are sitting onadhama. ltisnot
goodforour country that the employees of the
Banking Sector should give up their
responsibility forthe day andcome. here andsit
onadhama. Theredors, itis possible tonegotiate.
We draw the attention of the authorities to this
issue. Letthemnegotiate. Thereare afewweeks
to go forthis Session. Let them come forward
with a Bill for establishing this National Rural
Bankotindia.

SHRI KAMLA MISHRA MADHUKAR
(Mothihan). Mr Deputy Speaker, Sir, this
assurancewas given lasttime also. The position
nrural banks havecometosuchapassthatits
employees are forced to sit on Dhama here.
Theirdemandisthatanational ruralbank should
be set up. The Government perhaps 1
considenngtobring abillinthe current session
onit, sothattheproblems facedby theemployees
of rural banks canbe solved. This wilt also help
in the development of industries in the rural
areas So, lwouldrequastthe Govemmentthat
should pay mmedsate atléntion towards settng
up of anational rural bank.

DR. LAXMINARAYAN PANDEYA
{Mandsaur): Mr. Deputy Speaker, Sir, | would
hke to addtwo more pomnts in . Firstly, | would
hke to know what action has beentakenby the
Government on the report submitted by the
Reserve Bank of india in regard to setbngup ot
anational Rural Bank. Secondly, the Finance
Minister had also assuredinthe Housethatthe
issue was under consideration and an early
decision would betaken. butitis regretfulthatno
decisionwas takentill now and the employees
of ruralbanks are on strike today and sittingon
Dhama. More than 8o thousand employees are
demandingthatthe Government shouldtake an
earty decision about theirfulure andtheproposed
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bill shouldbe brought at the earliest.

[English]

SHRI SRIKANTA JENA (Cuttack): The
sefting up ofa National Rural Bankis notonlythe
demandofthe employees of the Rural Bank but
alsoitis ademandof thecommon, rural people.
Allthe Members of Parhament who come from
the rural areas probably support this issue cutting
across the party lines.

The National Rural Bank hasbeen madean
istrument of exploitation by the Commercial
Banks. They are explomting the rural people.
They are getting the deposis from the rural
areas and passing the money on to the
Commercial Banks investing in someother
areas. Butthemoney s notbeinginvested inthe
rural areas. Thatis the mainissue. Thatis why
itis nota demand of the employees alone. itis
ademandofthe rural peopie thafthere shouldbe
abank{orthem andtheir money, their deposits
atleastshouldbeinvestedfor their development.
But this money goes to the urban areas; the
beneftt goestothe urban areas. Thatiswhyall
of us demand thatthere should be a National
Rural Bank. The Government should
mmedkately come forwardwith a Bill as faras
thisissue s concerned.

SHRIF.C.CHACKO(Tnchur): Sir, Isupport
the opinon expressed by Shn Snkanta jena.
Rural Banks have become a part of the indian
rural economy. Risapromuse of thus Govemment
that a National Bank would be set up. But,
unfortunately, anew argumentis beingadvanced
now sayingthatthis National Rural Bankwillnot
be viable and # should be merged with the
nationalised banks. Itis mostunfortunate. The
Rural Bank has got a separate identity;
personality. It s a separate entity. itis meantfor
catering to the rural economy. The Central
Govemmenthasmadea study andthe reportis
very clear and the Finance Minister has also
made this promise inthis House and outside
Once the Nationai Rural Bankis merged with
othernationakisedbanks, t cannotperformthe
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functions expectedofit. So, the ruralbanks have
tobeintegratedinto aNational Rural Bank. Any
delay from the Government's side is
unpardonabile. Unfortunately, the employeesare
now pushedtoawar-path. | agree with the hon.
Members whohave expressedinfavour ofthis.
We want an assurance from the Government.
This is an important matter on which there is
nearunanimity. So, we wantthis Government
to come out early with decisions so that the
National Rural Bank is made a reality.
(Interruptions)

MR. DEPUTY SPEAKER: Mohan Singhiji,
are you speakingaboutbankagitation?

(Interruptions)

SHRISRIKANTAJENA (Cuttack): Theentire
Houseis oneonthis (/nterruptions)

MR. DEPUTY SPEAKER: If there is a
confusion, sometimes Chairwill err. Itis notfair.
Ifcalmnessis maintained, the Chairmay notbe
allowed to commit any mistake. Therewas a
mistake and probably everybody is fully aware
ofit.

{Translation]

Areyouspeakingaboutbankagitation, Mohan
Singhji?

[English)

MR. DEPUTY SPEAKER: You will have
anotherchance.

(Interruptions)

SHRIMOHAN SINGH (Ferozpur): | have
givennotice about the railway sytem there.

MR. DEPUTY SPEAKER: Those who got
the opportunity to speak onthe bank agitation,
they feelthatthe Government should respond
immediately. Those who could not air their
opinion, theywanttospeakoneortwo sentences.
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SHRIANNAJOSHI(Pune): Wewanttoknow
the Government's response.

MR.DEPUTY-SPEAKER: Butstifithere are
some hands. 1 think, it is not fair to shut their
mouth.

(Intenuptions)

SHRICHETAN P.S. CHAUHAN (Amroha):
Isupportthe earlyformationofthe National Rural
Bank of India. We have already met the prime
Minister., we have hadaseries of meetings with
the Finance Minister. A committee was
constituted by the Reserve Bank of india. They
havealreadysubmittedthe report. The National
Rural Bank should be formed because it 1s
losing Rs.1 crore per day. Also the deposits
whicharetherewiththeregionalruralbanks are
all going to the sponsor banks for which the
interestbeingpaidby the nationalised bankis
very less. Itis only eigth per cent wheras the
deposits of the regional rural bank is about
Rs.800 crores. Early formation of the National
Rural Bankof Indiawill also help the people from
ruralareas becausethe creditwillcomefromthe
regionaftural banks tothe people inthe rural
sector. indemandthatin this sessionitseif, the
Government should come with a Bill for early
formation of the Bank.

SHRIA. CHARLES (Trivandrum): Iwantto
highlightone additional fact. Itis a problem ofthe
very small industrial units which are workingin
the rural areas of the country. All the small
industrialunits are being benefited banks have
branches in the rural areas, they never give
loansto smallindustrial units. They have imited
theirloans upto 15 percenttothe agricultural
sector.

There are several lakhs of small industral
units alioverthe country. I strongly pleadfor their
properworking. Accordingtothe Credit Deposit
Ratio, only the Rural Banks can help these
smaller units As it has been unanimously
recommended by most of the Members of this
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House, | plead that a Bill should be brought
forwardfor givingife tothe National Rural Bank
of India and all steps should be taken in this
direchion

SHRIBASUDEBACHARIA (Bankura) The
Minister should respondto this

MR DEPUTY SPEAKER May |requestthe
Hon Minister of pariamentary Affairs to respond
on this? They want to know about the
Government’s opinion on the agitation thatis
going on atthebehestoftheemployees They
wantto know aboutthe Govemment's opinionon
this matter

THEMINISTEROF WATER RESOURCES
AND MINISTER OF PARLIAMENTARY
AFFAIRS (SHRI VIDYACHARAN SHUKLA)
Employees of what?

MR DEPUTY SPEAKER Wouldyouliketo
say something onthis?

(Interruptions)

SHRIBASUDEBACHARIA The Minister
of Financeishere he shouldrespond

SHRIE AHAMED (Manjen) Alisections of
the House are agitated over this issue and the
Minister says, ‘Employees of What?” The Chair
shoulddirectthe hon Ministerto come outwith
astatementonthisissue (/nterruptions)

/
SHRIVIDYACHARANSHUKLA Ofthand, |

willnotbe able to reactto this situation We will
coliectthefacts andthenwe willreacttoitwhen
necessary (Interruptions)

SHRI NITISH KUMAR S, the Banking
Ministerishere (Interruptions)

ANHON MEMBER He s notthe Banking
Minister
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[Translation)

SHRIRAMVILAS PASWAN (Rosera) Mr
Deputy Speaker, Sir, through you, | wouldliketo
drawthe attention ofthe house towards agrave
Issue

[Enghish)

SHRIBASUDEB ACHARIA The Minister
for Bankinghascomenow He shouldrespond
toi, thatis, aboutaseparate National Rural Bank
ofindia

[Transiation)

Thehon Ministershouldmade astatement
inthisregard This House unanimously demands
thata National Rural Bank of indiashouldbe set
up Allpartiesare agreedonthisissue Wehave
methimseveraltimes onthisissue Theentire
House demands thatthe hon Ministershould
informtheHouseaboutthe actionbeingtakenby
the Government in regard to this issue

(Interruptions)

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE AND MINISTEROF
STATE INTHE MINISTRY OF
PARLIAMENTARY AFFAIRS (DR ABRAR
AHMED) Twodaysback, dunngthe Question-
Hour, | had repliedtothe same question The
hon Members have again asked me this
question My reply is the same as was given
earler

We have referred this matterto R B | for
seeking theiropinion

SHRI BASUDEB ACHARIA "How many
months have passed?

DR ABRAR AHMED Today you wantto
know, the position 1amtellingyouthesame
{Interruptions) | shali not divuige the matter for
which youare coercing me We havereferred
thisissuetothe R B | foreliciting its opinton
Soonafterrecewvingits opinion, the Govermment
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[English)

SHRISOMNATH CHATTERJEE (Bolpur):
The Finance Minister has said that RBI's
functioning is all wrong. RBI is a bogus
organisation according to the Finance Minister.
Alithe difficulties of this country, according to
ShriManmohanSingh, areduetothe Reserve
Bank of india of which he was the Govemor.

SHRI AMAL DATTA (Diamond Harbour):
Youask RBlto handitovertothe Govemment.

{Transiation)

DR. ABRAR AHMED: We are expeditingit.
Thiscasehasbeen referredtothe Reserve Bank
of India.

SHRINIMISHKUMAR: Inhowmany daysthe
opinionfromthe R.B.1. is fikely tobe received?

DR. ABRARAHMED: Youshould notexpect
me to oblige you . But if you want to know the
reality, | would like to submit that we have
referredittothe Reserve Bankofindiatogiveits
apinion.

SHRI BASUDEB ACHARIYA: The entire

- Houseisinfavourofthe bilintroduced duringthe
current session.

(Enghish)

SHRIAMAL DATTA: Heis now tangshelter
behnd RBI.

12.33Mvs.
RE:LATHICHARGE INDELHION

STUDENTS OF ALIGARHMUSLIM
UNIVERSITY

[ Transfation)
SHRI RAM VILAS PASWAN: Mr. Deputy
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Spesker, Sir, throughyou lwouldiike todrawthe
attention of this august Houseto a very serious
matter. Thismatierrelatestothe AligarhMuslim |
University. TheHouse as wellas youknowthat
duetothe death of two students the skuationhas
beentense thers. Students were openedfire .
direct killing two of them. Therefore, the
Govemnmentstatedthat they were goingtohold
judicial enquiry into it. We have demanded it
time and again in the House. Yesterday aiso.
Govemmentpromisedto take actionagainst
those police personnelwho were found guilty in
kashmir. In this context you have at least
tranforred an S.S.P. But we have repeatedly
demandedthatasiongastheS.P.andD.M. are
“there, the enquury cannatbe conductadyffoperty.

Mr. Deputy Speaker, Sir, yesterday a
demonstration was held by the students mfront
ofthe residence of the hon. Prime Minister in
support of then demands. When they were
marchingaheadpeacefully they werebeatenup
verybadly. Thehon. Ministerof human Resource
Development Shn Arjun Singhis sitting here.
Throughyou, | wantto request himto give reply
toit. (interruptions) Lknowthat youcan doit. This
issue relates to students. Yesterday, students
wentto the residence of the hon. Prime Minister
where they were assuaulled very ruthlessly. We
metabout 25 students atnightand cameback at
120'Clock. And| would like to inform the House
thatthe Chairman, ofthe Achon Committee Dr.
8.M. Sarvar Hussam, whois also the convenor
ofthe Action Commiltee, was beaten up badly.
Syed Abrar Chicko, the former Secretary, also
received headinjuries. The leg of Dr. Abdulia
Mannan was broken. Mohammed lsrar has
been admittedn the Al india Institute of Medical
Mohammad Salim wasboardedonavan and
taken away. He askedthepoliceto amesthimbut
hewastaken awayonavaninstead. Hewas not
putintojail, hewasratherbeaten ornithe way and
desertedininjuredcondition. Shi M.P. Reddy,
the Vice President of the All india institute of
Medical Science has also been injured. Dr.
Solanki s aleo injured. Dr.M.M. Arwar hussain,
President, Aligarh University is lying injured.
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Dr. Ajijis lyinginjured. Mr. Deputy Speaker, Sir,
|, would therefore, fike to know through you
whetherthereis any rule oflaw orajunglerajis
prevriling. if the poice wantedto arrestthem, it
would have done so. But why did the police
instead of arresting them broke the legs and
hands ofthe students. and subjected themto
inhumantorture. This is notthe case of Aligarh
Muslim University alone. We have always found
that whenever any boy or a child meets an
accilent, the angry people stop the vehicle and
bum it down. But it is very distressing that
officers started opening fire from theirrevolvers
onthestudents and whenstudents approached
them with their demands they started beating
them. Mr. Deputy Speaker, Sir, itisnotanissue
of minorities alone. Be itthe Aligarh University,
the Delhi University, the Hawahar Lai Nehru
University, the Jamia Milia University, the S.F I,
P.U.LS.F.L,P.8.U, AS.F.l,the YuvaJanata
dal, the B.M.S., Artist Group, the Delit Sena or
the Chhatra Janata Dal, all have the same
demand. itisnotthecase of one university alone.
if the government wants this agitationto spread
alloverthe country then it will break out fikefire,
it will spread like anything. Butthe mannerin
whichstudents of University arebeingbeatenup
indiscrimunatly is not proper atali.

Mr. Deputy Speaker, Sir, Shri Rajesh Pilot
had also vigited the site and assured thatthe
culprits will be brought to book. But all such
persons have been promoted on high posts
instead. The S.H.O. hasbeen promotedthere. |
want to urge upon you that the treatment of
Government with students is very shameful. If
the Government have any iota of humanity or
shameleft, itshouldtake actionandtransterthe
S.P. and the D.M. forthwith. This is what we
demandfromthe Government. (Interruptions)

SHRI SHARAD YADAYV (Madhepura): Mr.
Deputy Speaker, Sir, this issue is being raised
time and againinthe House. The Government
hasnotbeen ableto find outany solution. Today,
thisissueis being raised herefor the thirdtime.
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Therefore, the Govemment shouldtake action
on itandfind outa solution. (Interruptions)
{English]

MR. DEPUTY SPEAKER: Nothingis going
on record. (Interruptions)**

MR. DEPUTY SPEAKER: Wehave agreed
tocaltthe names of the members whose names
are listedbeforeme.

(Interruptions)

MR.DEPUTY SPEAKER: Please, excuse
me. Kindly take your seats. Todaywe havebank
agitations inourcountry. We had discussions on
thatandmarryy Hon. Members participatedinthat
debate. This is the second one but there are
some subject on whichhon. Members are not
heard at all. They are not allowedto speak.

(Intemuptions)
MR.DEPUTY SPEAKER: Rtistruethatitis

asenos matterandyou have drawnthe attention
oﬂheramm."‘heGovatmlerRhasheam
it

{Intemuptions)

MR. DEPUTY SPEAKER: Please allow your
own brothers to speak. ( indermuptions)

MR. DEPUTY SPEAKER: Wilithe Minister
like to react? {Interruptions)

SHRI SAIFUDDINCHOUDHURY (Katwa):
This cannotcontinue like this. we demand the
explanationfromthe Govemment{inlemuptions)

SHRI ANBARASU ERA (Madras Central): |
would like to draw the attention of the hon.
Minister for Water Resources. {Interruptions)

MR. DEPUTY SPEAKER: Please take your
seats. Bythis method canwe solve theprablem.
lfmorethanhalf-a-dozenmembers standupand
speak like this can we solve the problem?

(interruptions)

MR DEPUTY SPEAKER: Kindly resume

“*Notrecorded.
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seats.

SHRIANBARASU ERA: 1 wouldliketodraw
the attention of the hon. Minister for Water
Resources.

MR.DEPUTY SPEAKER: Hon. Ministeris
onhisiegs, please take your seats now.

THEMINISTER OF HUMAN RESOURCE
DEVELOPMENT (SHRI ARJUN SINGH):
Respected Sir,. (Inferruptions)

[Translation]

SHRIMATI SHEELA GAUTAM (Aligarh):
Mr. Deputy Speaker, Sir, this issueiis related to
myconsiituency. |, therefore, shouldbegivenan
opportunity to speak. (Interruptions)

[English]

MR. DEPUTY SPEAKER: Shebelongsto
that constituency. Let her have a chance to

speak.
(Interruptions)
[ Transiation]
SHRIMATI SHEELA GAUTAM: Hon. Mr.

Deputy Speaker, Sir, when the hon. Minister
Shrt Rajesh Pilot had gone there, Shri

Farooq..(Interruptions)
| English]

MR. DEPUTY SPEAKER: Hon. Members
wanted the Government to reply, but are not
allowing themto reply. Thisisnotfair.

(Interruptions)
[Translation}
SHRIMATI SHEELA GAUTAM:- The

statement beingmade hereis quite contraryto
whathappenedinthe Aligarh Muslim University
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..{Interruptions) The statement of Shri Farroqui
hasbeenpublished. Hehassuggestediochange
theconstitution. He has added that itis notwrong
toknockthe doorofeventU.N.O. inthis connection.
Thiskind of statementis beingmadeby a Vice-
Chancellor. Inordertomisieadthe students, he
has written letters that he has accomplished
suchandsuchtasks. (Inferruptions) Hehasnot
made any promise atafl. But | would like topoint
outwhathe has suggested...(Interruptions)

{English)

Thepolice will notenterthe universitycampus
withoutthe prior approval of the Vice-Chancellor.

[Transiation]

This Vice-Chancelior has writtentostudents
thathe has gotitdoes fromDethiwhichiswrong.
ShriRajesh Pilothas not given any word. There
are 5 or 6 such points which | amquoting.

[English)

The tratfic on Anup Shahar Road will be
regulated by the Aligarh Muslim University. in
otherwords, this part of the Anup Shahar Road
willbe treated as a part of the University Road.

[Translation)

Now efforts arebeingmadetoclosetheman
road which leads to Anup Shahar. The third
point.

[English}

Those students who died in the accident of
seven-eight night will be paid compensation of
morethanRs 2iakheach.

[Translation]

This all has been sent in writing by Shri
Farooqui. It is totally talse. Shrn Rajesh Pilot
shouldmakeastatementclanifyingastowhether
he had made any promise ornot.
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{Interruptions)
[{Enghsh]

MR DEPUTY SPEAKER NOw the hon
Minister would like to respondto your request
(Intermuptions)

[Transiation]

SHRIMAT! SHEELA GAUTAM The
University has become a den of Kashmin
militants (/nterruptions) A conspiracy isbeing
hatched to get the sales tax office building
vacated (/Inferruptions)

SHRI MOHAMMAD ASHRAF ALI FATMI
(Darbhanga) Mr Deputy Speaker, Sir, whyare
younotgnvngmean opportuntytospeak |have
alsogiventhenotice (Interruptions)

[Englsih]

MR DEPUTY SPEAKER fitis not fair to
have exchange of words in this fashion

(Interruptions)
[ Translation}

SHRIATAL BIHARI VAJPAYEE (Lucknow)
Mr Deputy Speaker, Sir, there aretwo aspects
ofthe Aligarhissue OneisthatShnRajesh Pilot
had made a statement on what happened in
Ahgarh Thatcanbediscussedandalithepomnts
otviewcanbeexpressed Butithasananother
aspect alsowhich has been raised by some of
mycolleagues Thatis notrelatedto Aligarh, it
isrelatedto Deltn The studentsof Aigarhcame
to Delhi tor demonstration They were lathi-
charged Ithasbeensaidthatthereweresome
otherpersons with those students

Thisis Parhament The Govemmentshould
makeastatementregardingthelathi-charge on
the demonstrators who were demonstratingin
front of the Pnme Minister's house The
Government should clear its posttion in this
regard would requestthatthis questionshouid
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notbe made acommunalorpoltical issue We
aregoingtohave adiscussiononthedemands
for grants in respect of the Ministry of Home
Affairs andtheissue of Aligarh canbe raisedin
detanl dunngthesame discussion Youcash ask
the Govemmenttomake a statementregarding
thelath-chargeonthestudentsinDely Thiscan
pactfythematter (Interruptions)

[English)

SHRIE AHAMED (Manjer) Sir, whatShn
Vajpayee has said thatitshall notbe treated as
a communal issue Is more applicable to the
Members of his own Party because even the
Member from Ahgarh has mentioned in her
statementthe Vice-Chancelior, Mr Farooquiin
adifferentcolour Thatwaswrong Thatis why
we say that we shall nottake tias acommunal
issue but as students and national issue
(Interruptions) | agree with Shn Vajpayee when
he saidthat these issues should notbetreated
oncommunal angle

.

S, the Aligarh University students have put
forward only justand necessary demands that
aroad, whichis passingthroughthe University
shouldbeclosed Thisshouldbedonemthebest
interests ofthe University as wellasthe students

Anotherdemand of them is the transfer of
officers includingthe police officials, who were
responsible forthe unjustifiedfinng

Sir, the treatment meted outto the students
of the Aligarh University before the Pnme
Minister’s residence isdeplorable We shouid
condemn such high handedness and also
atrocthes commutted on the Aligarh University
students (/nterruptions)

[Transiation)

SHRI MOHAMMAD ALl ASHRAF FATMI
(Darbhanga) Mr Deputy speaker, Sir during
the last few days we also have raised this
question in the Parhament and put up some
demandsofthestudentsbeforet NineMembers
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of Parliament have met the President and
submitted the Chapter of demands of the
universitystudents before him. The Govemment
hasnottakenany actionsofarnothossdemands.
« Ithas made the students very much agitated.
Recently, | have office of the President of india
which states that letter containing the Chapter of
demands of the students has begn sentto Shri
Arjun Singh. | would like to know as towhy the
Govermnment has not taken any action of the
basic four or five demands of the stadents.
Whythe healthy atmosphere for opening the
University is not being created? Why the
assurance given by Shri Rajesh Pilot and Shri
Chavan to the students that the action willbe
taken against the D.M. and the S.S.P. is not
beingfulfilled. The purposeof Constituting the
enquiry committee will be served only offer
takingaction against them. ifthe D.M. andthe
S.S.P willcontinuetofunctionasitis, there can
notbe aproperenquiry abouttheir misbehaviour
withthestudents. Thelathi-charge made onthe
students yesterdayinfrontofthe P.M's. residence
was anunprecendemedone.

{English]

SHRISAIFUDDINCHOUDHURY (Katwa):
S, actually todaywe are concemed aboutwhat
happened yesterday beforethe residence of the
Prime Minister. The students of the Aligarh
University came to Deihi and they gave prior
permission to the police. They were supported
by many nationally recognised students any
youthorganisations. They hadtheridemands.
Theydemanda Parliamentary inquiryintowhat
happenedat Aligarh University; suspensionof
D.M., SSP., etc. These are their demands.
S neallegations have beenmade againstthe
Vice Chancelloralso. | do not know whethery
they aretrue or not Butstudents are demanding
the resignation of the Vice-Chancetior. So it
cannotbe said that the students are linked up
withthe vice-Chancetior.

Now thepointis thatin Dethi after giving prior
intimation to the police, the students who are the
future of our country, came hereto raise certain
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demands before the house of Prime Minister.
Whyshouldtheybebeaten Up? Isthis acivilised
Govemment? Are we livingin a democracy or
living in a policy raj? Why are the police
intolerant? Do they know howtobehave withthe
students who come tomake theirdemands? |
wantto know, whois the officer responsiblefor
this. Did they come within guns? Did they open
fire onthe police? lwantto know as towhyeven
democrated agitations cannotbe conductedin
Dethi. Thigis a vital questionand an answerhas
tobe givenby the Govemmentin this House.

[Transiation]

SHRIMOHAN SINGH (Decria): Mr. Deputy
Speaker, Sir, | wouidlike to strongly condemn
thebarbarous lathicharge made onthe students
infront of the Prime Minister's residence
yesterday. The HumanResources Developrhent
Minister is sitting here. | would like to knowfrom
him, as to what action has been taken by his
department for easing tension among the
students in Aligarh. Willbe give an assurance
thatthe action will be taken against the officers
responsible for this lathi-charge? (interruptions)

{English]

MR.DEPUTY SPEAKER: This should not
be adebate. Afterall, itis the duty ofthe House
tobringthemattertothe notice of the Govemment.
The hon. Ministeris on hisiegs to answer it. My
difficulty is that there are 8o many names. For
example, ShriNarayanwantstosay something.
ShriEraAnbarasuwantstosay somethingelse.
For the past thre-four days, there are hon.
Members who wanttoraise some problems in
thericonstituencies. itis unfortunate that they
arenctbeinggivenafairopportunity. itis our duty
torespondtothe weakersectionsinthe House,
who have gotfeeble voice. The hon. Ministeris
onhislegs.

THEMINISTER OF HUMAN RESOURCES
(SHRIARJUN SINGH): have nothingtosayon
the incident at Aligarh because the judicial
enquiry has been orderedanditis notproperfor
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there. Yesterday, evening, the studentsfromthe
Aligarh University met me and narrated the
events thattook place. | requested them that
since this i1s notamattterinwhich | can directly
mtervene, they shouldseek an appointmentand
meet Shri Rajesh Pilotand have a dialogue with
him. | have invited them this evening that after
they have talked to Shn Rajesh Pilot, they may
come andtell me. Oncé they come andtell me
today, | wifl definitely take up the matter with Shn
Rajesh Pilot myself because whatever maybe
the case, | donotthink, the students shouldbe
preventedfrom sayingwhatthey wanttosayto
anybodyhere.

SHRIANBARASU ERA (Madras Central): |
would like to draw the attention of the hon.
Ministerof WaterResources regarding theacute
shortage of drinking waterinMadras City.

In the year 1976, Mrs. indira Gandhi
announced the Telegu Ganga Project in the
Manna Beach, Madras. Theproblem of drinking
water scrarcity iIs very acute since 1976. The
city's water reservoirsat Poondy, Red Hills and
Cholavaram were constructed by the British
way back in the beginning of centurywhenthe
populationinthecity was hardly less than alakh,
The water availability in Madras City has not
increased since then, though the population of
Madras had now swellto 75 lakhs.

Eventhe state Government has nottaken
senous steps In renovating the existing
reservours forthe storage of water dunng rainy
season, because ofthe glaring negligence
sufficient water could not bestored in these
reservows. (Interruptions)

MR. DEPUTY SPEAKER: Itis his optmion.
Why are you so muchwounded?

SHRIANBARASU ERA: Whatisthis? This
1snotthe way. | shouldbe allowedtospeak. Then
youspeak. (Interruptions)

MR.DEPUTY SPEAKER: Should any mater
pertaining to TamilNadubetaken up after6 ‘0
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SHRI ANBARASU ERA: The per capita
water availability at Madras city isthe lowestin
the world. Now the situation has become so
gravethatthe people of Madras city cannothave
bathevenforweeks together. Thecity willhave
normal supply of wateronce in 10 years only if
the cycione hits directly Madras city otherwise
thecity wilthavetogowithoutwaterformorethan
8 months in a year. The shortage of drinking
water hasbeena chronic problemof citizens of
Madras for the last 25 years. Both the Central
andState Govemments have notdone anything
concreteto solve this problem (Interruptions)

What doyousay now? {Interruptions)

MR. DEPUTY SPEAKER: ShriAnbarasu,
i1sitover? :

SHRIANBARASU ERA: Si, cutting across
party lines | want to put the facts before the
House. This 1s a public problem.

Boththe Central and State Govemmenthave
not done anythingconcrete to solve this problem.
The Centre has not given clearance for the
Telugu-Gangaprojectonfiimsy grounds. lwould
urge the Centreto give clearance to the project
andensure World Bank funds fliowto the project
onpnority basis, andtotake up withthe Andhra
Pradesh Governmentforthe supply of 15 TMC
of wateras agreedupon.

lunderstandthat the World Bank has sought
a feasibility report from the Government of
Andhra Pradesh for supply 15 TMC water to
Madras for providing loan. But | rehably learn
thatthe Government of Andhra Pradesh has not
sentthe report. Hence, lurgethe Governmentof
Indiato intervene in this matter gndto directthe
Govemmentof Andhra PradesHtoexpeddtethe
submission of the feasibility reportandalsoto
releaseatleast about Rs.250 crores immechately
pendingsanctionof the World Bankloanforthe
implementation ofthe project.



lalsocautionthe Central Governmentthat
any further delay will only complicate thematter.
Idemand the Central Government to expedite
theclearance ofthe Telugu-Gangaprojectbefore
the end of the session failing which all Tamil
NaduM.Ps. willbeconstrainedto stageadhama
insidethe House. (Inferruptions)

SHRI P.G.NARAYANAN
(Gobichettipaiayam): Sir, with your permission,
first| have tomake certain observations by way
of reply onthe issue raised by Shri Anbarasu.
(/nterruptions) He has madecertaincharges.

MR. DEPUTY SPEAKER: No, no Shri
Narayanan. (/nterruptions)

SHRIANBARASU ERA: You canmake your
point. The reply willbe given by the Minister, not
by ADMK.

(Interruptions)

MR. DEPUTY SPEAKER: Please resume
yourseat.
(Interruptions)

SHRIANBARASUERA: Inthatcase | should
be give opportunity to speak on the points said
byhim.

{Interruptions)

MR. DEPUTY SPEAKER: Shri Anbarasu
toldcertaindifficuthes thatthe people are facing
regarding dnnking water. Whatever you have
done, youcantellit,

(Interruptions)

SHRI P.G. NARAYANAN: | have to make
clearthe real picture.

MR. DEPUTY SPEAKER: No, no. Why?

SHRIM. KRISHNASWAMY (Vandavasi):
You are notthe Minister. (/nterruptions)

MR. DEPUTY SPEAKER: Shri
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Krishnaswamy, pleasetake yourseat. | request

ShriAnbarasualsoto resume hisseat.

(interruptions)

SHRIP.G.NARAYANAN: You havemade
your point. (/nterruptions) On this
issue...(Interruptions)

MR. DEPUTY SPEAKER: You are
deliberately violatingthe principles ofthe House.
Itis really very unfortunate. Firstly, there are
peoplewhowantedtospeakforthepast4-5days
and they have notbeen given an opportunity.
Now, Shri Anbarasutold the difficulties thatthe
people are facing. He has charged the State
Government, he has charged the Central
Government also. He requested both the
Govemmentstorushtothe people’'s help. That
isall. Therefore, you need notsay thathe has
made some allegationagainstthe Govemment.

SHRIP.G.NARAYANAN: Onthisissuewe
wanttoclarify.

SHRI R NAIDU RAMASWAMY
(Periyakulam). The entire expression Is
msleading. (interruptions)

MR.DEPUTY SPEAKER: Letusbeftar.

SHR1P.G.NARAYANAN: Sir, thedrinking
waterproblem. ...

SHR!I ANBARASU ERA: Why should you
reply?

SHRI R. NAIDU RAMASWAMY: Let him
reply. (Interruptions)

SHRIANBARASUERA. inthatcaselshould
be given achanceto reply.

SHRIP.G.NARAYANAN: | have to explain
my stand. (Interruptions)

MR. DEPUTY SPEAKER: By this process
wearedefinitely denyingopportunity tothe hon
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Members who have givennotice under rules.

This s notfair.
(Interruptions)
MR. DEPUTY SPEAKER: | request Shn

Ramaswamy and Shn Rajendran totake their
seats.

SHRIP.G.NARAYANAN: Sir, onthisissue
thaveto say something. (Inferruptions)

SHRIANBARASU ERA: Youneednotreply.
Only the Ministercan reply. (Inievuptions) Ehe
rephes, |shoukibegivenachance. {infernobons)

MR. DEPUTY SPEAKER: | am verymuch
compelledto go to the next subject.

(Interruptions)

* SHRI ANBARASU ERA: Sir, this is not
parhamentary procedure.
{Interruptions)

MR.DEPUTY SPEAKER: Irequestthehon.
Members toresume their seats.

SHRI A. ASOKARAJ (Perambalur): Sir,
have got a point of order. (Interruptions)

MR. DEPUTY SPEAKER: Mr. Asokaraj, in
the zero Hourthereis no pointof order, you are
aware of it. Secondly, he has not made any
allegation againstthe Tamil Nadu Government.
Why do youteel he has wounded you?

(intemruptions)

SHRI P.G. NARAYANAN
(Gobichettipalayam): Sir, on this issue of
scarc.ty, aminotentitiedto speak. (infernuptons)

MR. DEPUTY SPEAKER: You kindly have
your seats. My requestis, kindly hear what he
says.
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SHRI ANBARASU ERA' Then | am also
entitied tospeak after um.

MR.DEPUTY SPEAKER: Itisnotaquestion
of question andreply. No, no.

{Interruptions)

MR. DEPUTY SPEAKER; Mr Anbarasu,
evenbetforeyou, Mr. Narayanan has raisedhis
hand, he alsowantedto say something.

(Interruptions)

MR. DEPUTY SPEAKER: Now, Mr. Era
Anbarasuhas made anallegation regardingthe
problem facing under the Tamil Nadu
Govemmentandhehas aisosaidthatthe Central
Govemmentalso should rushtothe help ofthe
people. Therefor, no allegations are made.
Therefore, whateveryouwanttosay, yousayit,
butdon't make any allegations. Don’tputitinthe
way ot reply.

SHRI P.G.NARAYANAN: No reply.
(Interruptions). On this 1ssue | have to say

(infermuptions).

MR. DEPUTY SPEAKER" Why do you

presumeitis reply? itisnotareply. No, no. You
are alsoviolating the rules, | am sorry. He s not

gvingany reply.
{interruptions)

MR. DEPUTYSPEAKER: Unnecessarily
you are mistaking him. Please don't mistake
himunnecessanly. Has he no chance to speak
onthe floor of the Housé if it is within the rules?

-

(Interruptions)

MR DEPUTY SPEAKER: Itisnotareply

SHRIP G.NARAYANAN. Sir, the dnnking
water problem i Madras City 1s alongstanding
problem. Duringthe DMK rule, they proposed



315 Re LathichargeinDelhion

Students of Ahigarh Mushm Umversity
Veeranam projectwhich has miserably falled
Durningthe Emergency Madam indira Gandhi
announcedthe Telugu Ganga Project buttwas
notimplementedbythe Congress Govemment
of Andhra PradeshandMaharashtra Dunngthe
MGR sregime we have advanced sufficient
amountto Andhra Pradesh Goveinment The
present Tamii Nadu Government is taking all
necessary and effective steps to combat this
waterproblem (/nterruptions) Sir there had
beenfarlure of monsoon inthe catchment area
adjoiningtheMadras City Hencetherehadnot
beenenoughstorage 1admit inthetanks New
our Governmentmade elaborate arrangement
to get waterfrom Neyveli through rail transport
Weare doingourbestinthe area of distribution
Sir rain and wateris notin the province of State
GovemmentorCentral Government So Irequest
the Congress Memberstopray forenoughrain
n Tamil Nadu especiallyinMadras City Inthis
connection | would request Shn Narasimha
Rao Government to implement the Cauvery
Tnbunalawardimmediately which willhelpto
solve the drinking water probelm and help
ngation throughout Tamit Nadu

Sir wanttoraise anotherimportantmatter
Regarding the postponement of Ranipet
Assemblyelection (Interruptions)*

MR DEPUTY SPEAKER ltdoesnotgoon
record Now papers Laid on the Table Shn
Arvind Netamyl

* (Interruptions)

THEMINISTER OF WATERRESOURCES
AND MINISTER OF PARLIAMENTARY
AFFAIRS (SHRIVIDYACHARAN SHUKLA)
Sir kindly see thatitdoes notgoonrecord it
cannotgoonrecord

MR DEPUTY SPEAKER itdoesnotgoon
record | have alreadytold

(Interruptions)

“Notrecorded
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1306hrs
PAPERSLAIDONTHETABLE

Review onthe working ofand Annual
report ofthe Madhya Pradesh State Diary
Development Corporation Ltd Bhopalfor
1991-92 and statements for delay inlaying

theseReports

|Englsh]

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHPIARVIND
NETAM) Ibegtolay onthe Table

(1)  Acopy each of the following papers
(Hindi and English versions) under
section 619A of the Companies Act
1956

(a) (1) Statement regarding Review by the
Government on the Working of the
Madhya Pradesh State Dairy
Develepment Corporation Limitea
Bhopal fortheyear 1930 91

(1) Annual Report ofthe Madhya Pradesh
State Dairy Development Corporation
Limited Bhopal fortheyear 1990 91
alongwith Audited Accounts and
comments of the Comptroller and
Audttor Generalthereon

(1 Placed in the library See No LT
3912/93)

(b) (1) Statement regarding Review by the
Government on the working of the
Madhya Pradesh State Dairy
Development Corporation Limited
Bhopal fortheyear 1991 92

(u) Annual Report ofthe Madhya Pradesh
State Dairy Development Corporation
Limited Bhopal fortheyear 1991 92



317  PapersLad

alongwith Audited Accounts and
comments of the Comptroller and
Audttor Generalthereon

(2) Two statements (Hindi and English
versions) showing reasons for delay
inlayingthe papers mentionedat (1)
above

(PlacedintheLibr=ry SeeNo LT 3913/
3)

Standards of weights and Measures
{Packaged Commodities) Amendment
Rules 1993,

THE MINISTER OF STATE IN THE
MINISTRY OF CIVILSUPP! IES, CONSUMER
AFFAIRS AND PUBLIC DISTRIBUTIONAND
MINISTEROF STATE INTHEMINISTRY OF
COMMERCE (SHRIKAMALUDDINAHMED)
|begtolay onthe Table acopy ofthe Standards
of Weights and Measures (Packaged
Commoditis) Amendment Rules, 1993, (Hindi
and Englishversions) pubhished in Notification
NO G S R 252(E)inGazette of India datedthe
2ndMarch, 1983, undersub-section (4) of section
83 of the Standards of Weights and Measures
Act, 1976

(PlacedintheLibrary, SeeNo LT-3914/93)

Reportofthe Comptrolier and Auditor
General of indiaUnion Government (No.4
of 1993) forthe yearended 31.3.92etc.

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
M V CHANDRASHEKHARAMURTHY) Ibeg
tolay onthe Table-

1 Acopy each of thefollowing Reports
{Hindi and English versions) under
article 151(1) ofthe Cohstitution -

(1) Report ofthe Comptrolierand Auditor
General of india Union Govemment
(No 40f1993)forthe yearended the

VAISAKHA 7 1915 (SAKA)

PapersLad 318

31stMarch, 1992 (Revenue Receipts
-indirect Taxes)

(Placedin Library SeeNo LT-3915/93)

() Reportofthe Comptroller and Auditor
General of India Union Government
(No 7 of 1993)forthe yearendedthe
31st March 1992 (Posts and
Telecommunications)

(Placedinthe Library SeeNo LT-3916/
93)

() Report of the Comptrollerand Auditor
General of india- Union Government
(No 10of 1993)fortheyearendedthe
31stMarch, 1992 (Civil)

(Placedinthe ! brary SeeNo LT-3917/
8)

2) A copy of the Union Government
Appropriation Accounts (Postal
Services)fortheyear 1991-92, (Hindh
and English versions)

(PlacedinLibrary, SeeNo LT-3918/
B)

(3) A copy of the Union Government,
Appropriation Accounts
(Telecommunication Services) forthe
year 1991-92, (Hindi and Enghish
versions)

(Placedinthe Library SeeNo LT-
3919/93)

(4) A copy of the Union Government,
Finance Accounts fortheyear 1991-
92, (Hindrand English versions)

(Placed inthe Librory SeeNo LT-
3920/3)

(5) A copy of the Union government,
Appropnation Accounts (Civil) for the
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[Sh.M.V.ChandrashekharaMurthy) () Annual Report of the Haryana Agro
Industries Corporation Limited,
year 1991-92, (Hindi and English Chandigarh, for the year 1991-92,
versions). alongwith Audited Accounts and
comments of the Comptoller and
(Placedinthe Library SeeNoLT- AudiiorGeneralthereon.
3621/83)
' (Placedinthe Library, SeeNo. LT-3923/
Review on the working of and Annual )

report of the Andhra Pradesh State Agro
industries Depeartment Corporation Lid. (c) (i) Review by the Govemment on the
Hyddhrabad: For 18t October 198810 31 working of the Uttar Pradesh State
March 1988etc. Agro Industrial Corporation Limited,

THE MINISTER OF STATE IN THE
MINISTRYOF AGRICULTURE (SHRIARVIND
NETAM): Sir, on behalf of Shri S. Krishna
Kumar, | begto lay onthe Table-

(1) Acopyeachof the following papers
{Hindi and English versions) under
section 619A of the Companies Act,
1956:-

(8) (1) Review by the Govemment on the
working of the Andhra Pradesh State
Agro Industries Development
Cotporation Limited, Hyderabed, for
theperiodfromthe 1stOctober, 1986
tothe 31stMarch, 1988,

(i) Annual report of the Andhra Pradesh

theperiodiromthe 1stOctober, 1086
to the 31st March, 1988, alongwith
Audited Accounts and comments of
the Comptrolier and Auditor General
thereon.

(Placedinthe Library SesNo. LT-3622/
)

{b) (i) Reveiw by the Government on the

Lucimow, forthe year 1986-87.

() Annual Report of the Uttar Pradesh
State Agro INdustriat Corporation
Limited, Lucknow, for the year 1966-
87, slongwith Audited Accounts and
comments of the Comptroller and
Auditor Generalthereon.

(Placedinthe Library, SeeNo. LT-3824/
)

(d) (i) Review by the Government on the
working of the Maharashtra Agro-
industries Development Corporation
Limited, Bombay, forthe year 1991-
€®

(¥) Annual Report of the maharashtra
Agro-industries Development
Corporstion Limited, Bombay, forthe
year 1991-92, slongwith Audited
Accounts and comments of the
Comptroller and Auditor General
thereon.

(Placedinthe Library, SeeNo. LT-3925/
)

(2) Four Statements (Hindi and English
wessions) showing ressons for delay in
laying the papers mentioned at (1)
sbove.

(Placedinthe Library, SeeNo. LT 3922
302543)
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J3) Acopyofthe Report (Hindiand English

versions) of the Comptrolear and
Auditor General of india - Union
Government (No.10 of 1992) -
(commercial) - State Farma
Corporation of India Limited under
article 151(1) of the Constitution.

(Placedinthe Library, SeeNo. L1-3926/

)

Reviwon the working of and Annual

Report ofthe School of Pianning and
Architecture, New Deihi, for 1980-91 etc.

THEDEPUTYMINISTERIN THEMINISTRY
OF HUMAN RESOURCE DEVELOPMENT
(DEPARTMENT OF EDUCATION AND
DEPARTMENT OF CULTURE (KUMARI
SELJA): Ibegtolay on the Table-

(1) (i) Acopyofthe Annual Report(Hindiand

@

English versions) of the School of
Planning and Architecture, New Delhi,
forthe year 1990-91, alongwith Audited
Accounts.

(i) Acopy ofthe Review (Hindiandenglish

versions) by the Governmentonthe
working of the Schools of planningand
Architecture, New Dethi, forthe year
1990-91.

A statement (Hindi and English
versions) showing reasons fordelayin
laying the papers mentioned at (10
Above.

(PlacedinLibrary SeeNoLT-3927/83)

(3) (i)Acopyofthe Annual Report(Hindiand

English versions) ofthe Rampur Raza
Library, Rampur, forthe year 1980-91,
alongwith Audited Accounts under sub-
sechon (2) of section 22 ofthe Rampur
RazaLibrary Act, 1975.

(¥)Acopy ofthe Review (Hindiand English
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versions) by the government on the
working of the Rampur Raza Library,
Rampur, forthe year 1990-91.

A statement (Hindi and Enghish
versions) showingreasonsfordelay in
laying the papers mentioned at (3)
above.

(Placedin Library SeeNo. LT-3828/93)

(5) (i)Acopyotthe Annual Report(Hindiand

G

English versions) of the University
Grants Commission, new Delhi, for
theyear 1991-92, undersection 18 of
the University Grants Commission
Act, 1956.

(#) Acopy ofthe Review (Hindiand English

versions) by the Govemmentonthe
working of the University Grants
Commission, New Delhiforthe year
1991-62

Astatement (Hindand English version)
showngreasonsfordelayinlaymgthe
papers metioned at(5) above

(Placedmn Library SeeNo. LT-3928/93)

(7) (i) Acopyofthe Annual Report(Himd and

English versions) of the Regional

Institute of Technology, Jamshedpur,
for theyear 1990-91

(n) Acopy of the Annual Accounts (Hindi

and Enghish versions) of the Regional
Insititute of Technology, Jamshedpur,
for the year 1990-91. together with
Audit Reportthereon.

(#i) A copy of the Review (Hind: and Enghsh

versions) by the Government on the
working of the Regional institute of
Technology, Jamshedpur, forthe year
1990-91.

(8) Astatement(HindiandEnglishversions)
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showingreasonsfordelay inlayingthe
papersmentionedat(7) above

(PlacedinLibrary SeeNo LT-3930/93)

(9) (1)Acopyofthe Annual Report (Hindiand
Enghshversions) ofthe Indian Institute
ofManagement, Calcutta, forthe year
1991-92, alongwith Audited Accounts

(n) Acopy ofthe Review (Hindiand English
versions) by the Governmenton the
working of the indian Institute of
Management, Calcutta, forthe year
1991-92

(10) A statement (Hindi and Englsh
versions)showingreasonsfordelayin
laying the papers mentioned at (9)
above

[PlacedinLibrary SeeNo LT-3931/93]

(11) (1) Acopy of the Annual Report (Hindiand
English versions) of the Salar Jung
Museum Board, Hyderabad, forthe
year 1991-92

() Acopy of the Annual Accounts (Hindi
and English versions) by the
Govemmentontheworkingofthe Salar
Jung Museum Board, Hyderabad, for
theyear1991-92

(m) A copy of the Review (Hindi and
Enghish versions) by the Government
ontheworlangofthe SalarjungMuseum
Board, Hyerabad, fortheyearof 1991-
R

(12) A statement (Hindi and Enghsh
versions) showing reasons fordlay in
laying the papers mentioend at (11)
above

[Placedinthe Library SeeNo LT-3932/

93]
(13)(1) Acopy ofthe Annual Report (Hindrand
English versions) of the National

APRIL 27,1993

PAC Report 34
Museum Institute of History of Art,
Conservation anbd Museotogy, New
Delhi, forthe year 1991-92 alongwith
Audrted Accounts

(1) Acopy ofthe Annual Report (Hindi
and English versions) by the
Governmnet on the working of the
National Museum institute of History
of At, Conservation and Museology,
New Delhi, forthe year 1991-92

(14) A statement (Hindi and English
versions) showingreasonsfordelayin
laying the papers mentioned at (13)
above

(PlacednLibrary, SeeNo LT-3933/93)

(15) (1) Acopy of the Annual Report (Hindiand
English versions) of the Indian
Museum Calcutta, fortheyear 1990-
91, alongwith Audited accounts

{n) Acopy ofthe Review (Hindiand English
versions) by the Governmnetonthe
working of the Indian Museum,
Calcutta, forthe year 1990-91

(16) A statement (Hindi and English
versions)showingreasonsfordelayin
laying the papers mentioned at (15)
above

(Placed n Library, SeeNo LT-3934/93)

13.06 hrs.
PUBLICACCOUNTS COMMITTEE
Forty-Fifth Report
and
Forty-Sixth Report
[English)

SHRIATAL BIHARI VAJPAYEE (Lucknow)

Sir, Ibegto presentthefollowing Reports (Hinds
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and English versions) of the Public Accounts 13.07Y,hrs.
Committee
STANDING COMMITTEE ON
(1)Forty-Fifth Report on Avoidable extra EXTERNAL AFFAIRS
expenditure onimport of sugar First Report
(2)Forty-Sixth Reporton Action Takenon [Enghsh)

Third Report (Tenth Lok Sabha) on
Non-matenalisation ofthe Schemefor
construction of staff quarters

13.07hrs

COMMITTEE ON THE WELFARE OF
SCHEDULED CASTESANDSCHEDULED
TRIBES
Sixteenth Report
Ninteenth Report
Twentieth Report
and
Minutes

[Enghst]

SHRI K PRADHANI (Nowrangpur) S, |
beg to present a copy each of the following
Reports and the Minutes of the sittings relating
thereto (Hindi and English versions) of the
Committee onthe Welfare of Scheduled Castes
and Scheduled Tribes -

1)  Sixteenth Reportof Ministry of Finance
(Department of Economic Affairs-
Banking Division)-Reservationsforand
employmentof Scheduled Castesand
Scheduied Tnbes in State Bank of India
and credit facthities prowvided by the
Bank to Scheduled Castes and
ScheduledTribes

2)  Ninteenth Report on Ministry of Civil
Aviatton and Tounsm (Department of
Civil Aviation)-Reservations for and
employmentof Scheduled Castes and
Scheduled Tribes in National Aurports
Authonty

3)  Twentieth Reporton Ministry of Steel-
Reservations for the employment of
Scheduled Castes and Scheduled
Tribesin Visakhapatnam Steel Plant

SHRIATAL BIHAR! VAJPAYEE (Lucknow)
Sir Ibegtopresentthe firstReport (Hindiand
Englishversions)ofthe Standing Committee on
External Affairs on Demands for Grants (1993-
94) of the Ministry of External Affairs

13.08hrs.

STANDING COMMITTEE ONSCIENCE
AND TECHNOLOGY, ENVIRONMENT AND
FORESTS

FirstReport
[English]

SHRIOSCAR FERNANDAS (Udupt) Sir, |
begtolay onthe Table acopy ofthe First Report
ofthe Department Related Standing Committee
onScience and Technology, Environmentand
Forests on Demands for Grants (1993-94) ofthe
Departmentof Space

MR DEPUTY SPEAKER Shn Chedi
Paswan

SHR! CHEDI PASWAN (Sasaram) Mr

Deputy Sepeaker Sir my name is ‘Chhed
Paswan andnot‘ChediPaswan’

13.08'7hrs.

COMM; 1EEONPAPERSLAIDON
THE TABLE

Seventhand Eigth Reportsand
Minutes.

[Translation)

SHRICHHEDIPASWAN (Sasaram) Sir |
beg to presentthe Seventh and Eighth Report
and the Minutes of the sittings relating thereto
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(Hindi and English versions) of the Commiittee
on Papers laid on the Table. (Inferruptions)

13.09hrs.

Atthis Stage, ShriP.G. Narayananand
some otherhon. Members came andstood
onthefloornearthe Table.

(Intemuptions)

MR. DEPUTY SPEAKER: Mr. Narayanan,
kindly go to your seats. The zero Hour is not
taken with seriousness. if youweretobe here,
itcannotbe recorded. So, kindly ghback toyour
seats.

(Interruptions)

Atthis stage, Shri P.G. Narayanan and
some other hon. Members went back to their
seats.

(Interruptions)

MR. DEPUTY SPEAKER: Kindly take your
seats. Shr Arjun Singh to make a statement
nNOwW.

(Interruptions

SHRI P.G. NARAYANAN
(Gobichettipalayam): Sir, we are walking outin
protestbecause we are notgivenan opportunity
tospeak.

13.10hrs.

Atthis stage. ShriP.G. Narayanan and
some otherhon. Memebrs lef ‘he House.

13.11hrs.
STATEMENTBYMINISTER
[English]
Setting up of the Rashiriya Mahila Kosh

THE MINISTER OF HUMAN RESOURCE
DEVELOPMENT SHRI ARJUN SINGH: Mr.
Deputy Speaker, Sir, | rise with pleasure to
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Mabhila Kosh
annouce the settingup of aNational Credit Fund
forWomen, called the RashtriyaMahila Kosh.
This proposal has beenunderthe consideration
ofthe Governmentforsometimeandlamhappy
to statement that we have now finalised the
matter.

Institutional creditis knowntobe animportant
toolforsocialchange. Unfortunately, however,
access to such credit has usually been quite
limitadforthe poor, particularly for poorwomen.
usuallythese womenintheformal sector need
repeateddoses of creditthrougninformal grass
roctmechanisms atminimumtransactioncosts.
Sincetheformalbanking structureis notalways
gearedtorespondtothis need, itwas decidedto
setupthe RashtriyaMahila Kosh. lam confident
thatthis Koshwill meetthe long-standingdemand
for better funding of the credit needs of poor
womeninthe informal sector. The Kosh willbe
extending credit to non-governmentai
orgamisations established in the field of credit
and allied activities andthese NGOs, intumn, will
be extending credit to poorwomen atthe grass
roots level. The Kosh will formulate suitable
criteria for NGOsto be eligible to receive credit
assistance under this scheme. |am happyto
announcethatwe have keptthecreditstructure
on parwith other soft lending schemes of the
Govemment. The uitimate beneficiaries witbe
gettingthis ensurethatthe Govemmentremains
anactivistpartnerinthe economicempowerment
of women. | am happy to announce that an
amountof Rs.31 croreshasbeenreleasedinthe
year 1992-93forthis Kosh. Thisamountof Rs.
31 croresis expected to generate substantial
lending duringthe nextfiveto six yearstobenefit
poorwomen. The Kosh has beensetupas a
registered society with a GeneralBodyanda
Governing Board to manage its affairs. The
Govemment Board will have representatives
from Govemmnet Departments, Ministries,
NGOs andprotessionals andexpertsinthe field
of credit. The Kosh will provide for the creation
of arisk fund, will extend credit education and
ensure Group Insurance coverforthe loanee
woemn. TheKoshwillcommenceits operations
shortly.
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Sur, icommendthus endeavourtothis august
House

[ Transiation]

SHRIRAM VILAS PASWAN (Rosera) Will

the peopie belongingto alithe sectionbe keptn
the newlyconstituted Board

SHR! ARJUN SINGH He shouid be my
endeavour

SHRISATYANARAYAN JATYA (Uyjain)
How much provision has been made for t?

SHRIARJUNSINGH Rs 31crores

[Enghsh)

SHRI MAN!I SHANKAR
AlYAR(Mayiaduturas) While weicoming this
entiremeasure, may | enquire fromthe Minister
whenweare likely to have the implementation
ofthe indiraMahula Yojanawithoutwhich ithink
weare gongtobe verypiecemealinourapproach
tothe development of women

[ Transtation)

SHRI RAM NAIK (North Bombay) This
declaration inworth welcoming Wewouldlike
to have atwo anda half hour discussiononthe
subjectastohowthe cooperation of wormencan
behad

ifthe ministers ready to have a discussion
ona, twould be abettercourse

SHRIARJUNSINGH {amreadyforanytype
ofdiscussion itisforthehon Speakertodecide
whether a discussion should be held or not

(Enghshj

MR DEPUTY SPEAKER Now matters
underRule377 ShnShravanKumarPatel
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13.19hrs.
MATTERS UNDERRULE 377

(1) Need to take steps for Immediate

conversianat Jabalpur-Gondia-Chandelpur
railwayline.

[Enghsh]

SHRI SHRAVAN KUMAR PATEL
(Jabalpur) Sir, the conversion of Jabalpur-
Gondia-Chandelpur line hasbeenapprovedby
the Govemmentintwo phases - thefirst phases
inthe Eighth Plan is between Chandelpur and
Gondiaandlaterbetween Jabalpurand Gondia

In the Railway Consultative Committee
meetings andthrough severalletters, ihave ben
impressing uponthe Minister of Railways that
the conversion work should be taken up
simultaneously from both sides, that is from
Chandelpur to Gondia on one side which |
understandhas alreadystanedandfromJabalpur
toGondiaontheotherside Thiswouldgenrate
employmentopportuntiestothe tnbals of Madhya
Pradeshandwouldfutfilalong-chensheddream
of lakhs of people of Jabalpur region, as this
conversion willopencorridorbetween the South
andthe North andtherebyhelp millions of tnbals
andbackward peopletojomnthe mainstream of
economicdevelopment

|, therefore, urgeuponthe ministerof Rasiways
toensurethatthe conversionworkforbothsides,
1 e Chandelpurto Gondia and from Jabalpur
towards Gondiais takenup smultaneously and

expeditiously

(n)  Needtoensure electrification of
every ward in the tribal villages by Rural
Electricity Corporation.

[ Translation)
SHRI MANKU RAM SODI (Bastar) Mr

Deputy Speaker, Sir, a village which hasbeen
given electric connection by the Rural



331 Mattersunderrule 377
[Sh MankuRam Sodi]

Electrfication Corporation underthe Tnbal Sub
Planhasbeendeclaredas electnfied Thereare
anumberofwardsinavillage located atdistant
placesandthelocalpanchayathasbeenentrusted
the responsibility of electrifying the remaining
wards Thereis nosource of income with Tribal
Panchayats Itisnotpossible forthe panchayats
toperformthe job of providing electnc connection
to the remaining wards of the village This
situation is creating asense of jealousy smong

thepeople

The Central Government 1s theretfore
requestedtoappiovethescheme ofelectrfication
ofeverywardbythe R E C inthe Tnbal Subplan
areas Intheexistingsystemofprovidingelectic
connection there s no ikely hood orproviding
electnc connection to every house of tribal
villages underthis Subplan eveninthe next fifty
years

() Need to provide Financial
Assistance for ongoingirrigation Projects
of Orissa.

[Enghsh}

DR KRUPASINDHU BHOI (Sambalpur)
Theirngation projects in Orissa, particularly the
on-going projects, have been facing severe
financial crunch Besides Suvamarekha inter-
State multi-purpose project, there ae fourmajor
rrigation projects namely, Upper indravaty,
ARangali, Upper Kolab and Potteruwhich have
beenapprovedsince 1978, 1973, 1975and 1973
Till today, these projects have not been
completed There are 12 on-going irngation
projects includingHanharjore, Harbhang, Upper
Jonk, Badanalla and Dev Baghuawhich have
beenapprovedsince 1978,1979 1981,1992,1978
respectively These projects have the irngation
potentialto caterto the need of the entire State
Butthe State Governmentis notinapositionto
bearmorethan Rs 300crores fortheseprojects
and with amount these projects cannot be
completed So, itis very necessary to obtain
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fundstrom Worid Banktobearthecost ofthese
projects The State Governmenthas made an
estimate of Rs 5300crores fortheseprojects In
thenterest of abckward State like Onissawhich
1s faced with drought, flood, cyclone or some
natural calamity or the other every year, itis
necessary to clear the proposali of the State
Government and request for World Bank
assistance to get early sanction of Rs 5300
crores

Irequestthatfunds desiredbythe Govemment
of Orissa forthe on-going major and medium
irngation projects be arranged by the Centie
fromthe World Bank dunngthe currentfinancial
year

MR DEPUTY SPEAKER The approved
portion of the text will only be recorded

(v} Needtodiscontinuelevyoftolitax
In respect of bridges where construction
costhasalreadybeenrecovered

[ Translation)

SHRIMOHANLAL JHIKRAM (Mandla) Mr
Deputy Speaker, Sir the amountspentonthe
construction of bridges on niversis recovered
throughtolitaxandmore overthe recovery of toll
taxis alsojustified Butthere are manybndges
inrespect of which the construction cost has
been recovered alongwith 'nterest soitis not
justified to continue chasing toll tax on them
There are hundreds of bridges whose
constructioncosthadbeenrecoveredever 10
or20years alsobuteventhenthetolitaxisbeing
recovered on those bndges Every year
constractsforthose bndges are beingawarded
Thus the recovery oftolltax causes the comon
people to suffer The Central Governmentis
therefore, requestedto discontinue the levy of
tolltaxin respectofthe bndges where construction
costhasaireadybeenrecovered Iwouldhiketo
requestthe State Governments as well asthe
Central Governmenttotake actioninthismatter

urgently
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(v) NeedtoopenDegreeCollegeand

Navodaya Vidyalayas at certain places in
Kanpur dehat districtin Uttar Pradesh

SHRISHYAMBIHARI MISHRA (Bilhaur):
Mr. Deputy Speaker, Sir, Kanpur Dehatin U.P.
isanewlycreateddistrictwhichis verybackward.
itis completelybackwardinthe fieldof education.
Atthoughithas apopulation of nearly 30lakh, six
Tehsils, 7 Town Area Committees, 167 Nyay
Panchayats and 1430 gramsabhas,yetthereis
nodegree college, Higher Secondary Schools,
Girls Schoois, montesary school and hostel.

We, therefore, request the Central
Govemmentto opentwo degree colleges, three
Central Schoolsin Bilhaur, Saraand Ghatampur
respectively and two navodaya vidyalayasin
Rasulabadand Chaubaipur respectivaly.

(vij Need to take steps for
commissioninga3000line C-DotExchange
atPuri, Orissa

[English}

SHRIBRAJAKISHORE TRIPATHY (Puri):
Sir, one 2000-Line Remote Line Unit (RLU) was
scheduledforcommissioning at Puriin Orissa
forwhich orderwasplacedbythe departmentof
Telecommunications, New Delhi. Subsequently,
itwas assessedthat2000-Line Remoteline Unit
will be insufficient and there will be frequent
technical problems if RLU is commissioned at
Puri asthe distance between Puri andthe Main
E-10B, Exchange at Bhubaneshwar will be
approximately 60kms. Therefore, subsequently,
a3000-Line C-DOT exchangewas proposedfor
installationatPuri. Accordingly, projectestimate
was sanctionedby CGMT, Orissain April, 1992.
So far, the building work for installing this
exchange hasbeencompletedandequipmentis
yettobe received fromM/s. Indian Telephone
Industries Limited. Thetargetdate forinstallation
isover.
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|, therefore, urge uponthe Central Govemment
to take immediate steps forcommissioning of
the Exchange.

(vil) Need to protect the interests of
workers employed inJamalpur Workshop,
Bihar .

[Translation)

SHRIBRAHAMANDA MANDAL (Monghyr):
Mr. Deputy Speaker, Sir, the condition of 131
yearold Jamipur Railway Workshop which was
famousforits quality work and efficienty through
outthe country, has been deterioratingday by
day. The labourers are being retrencheddueto
reduction incapacity. The efticient and skilled
labourers of this Workshop have produced a
numberof highly sophisticated equipments and
spare parts of machineries and reduced our
dependence on foreign countries to a great
extent.

Therefore, | urge the Central Government
that

1. Thecharge of those 335 components
which have been manufactured in the
workshopshouldbe handedovertothem.

2  Thenumber of box wagons should be
increased.

3. Wegonrepairwork shouldbe increased
andwagons shouldbe entrusted.

4. Themanufacture of coaches andwagons
should be undertaken.

5. Thesparepartsandcomponentsofthe
imported D.M.U. trains should again be
producedinthe workshop.

6. Theexistingvacanciesof 6000 labourers
shouldbefilled up.
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(viil) Need tosupply adequate quantity
of keroseneto Ranchi in Bihar

SHRIRAM TAHAL CHOUDHARY (Ranchi):
Mr. Deputy Speaker, Sir, underRule 377, Iwould
like to inform you that there is acute shortage of
kerosence oilin my parliamentary constituency
Ranchi. Thisis atribal dominated area andis
quietbackward. Themsidsqlsoimisplaueuse
kerosene ol for all purposeinciuding mairiages,
imigationetc. The residents of urabanareas use
kerosence for cooking purposes. Due to heavy
cutinsupply of kerosene affectedfromJanuary,
the people are facing a lot of difficulties. The
short supply of kerosene is causing a lot of
inconveniencetothe studentsbecausetheyare
unable to undertake their studies as well as
marriages ceremonies are alsobeing affected.

|, therefore, urge the Government to make
arrangements for the adequate supply of
kerosene oil to Ranchi.
13.30hrs.

The Lok Sabhathen adjournedforiunch till
thirty minutes pastfourteen of the clock.

TheLok Sabha re-assembled after Lunch
atthirty-five minutes past Fourteen of the
Clock.

(MR. DEPUTY SPEAKER inthechair)

14.35hrs.

DEMANDS FOR GRANTS (GENERAL),
1996-94

[English]
MINISTRY OF DEFENCE

MR. DEPUTY SPEAKER: The Houseshall
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now take up discussion and voting on the
Demands for Grants under the control of the
Ministry of Defence.

As has already been annonced by the hon.
Speaker yesterday, the Members willing to
send their cut motions willsend them within 15
minutes, indicating the Serial Numberofthe cut
motions thatthey woukd like to move.

SHRIJASWANT SINGH (Chittorgarh): Mr.
Deputy Speaker, Sir, to the best of my
recollection, the lastdebate onthe demands for
grants of the Ministry of Defence was held in
September 1891, That is amongst the other
reasons underlying the crucial importance of

Isubmit, Sir, that tobetter examine this very
important Demand for Grant, we havefirstlyto
wdentify the yardstick against which we are
judging this Demand. Secondly, you have to
attempt to specify some of the very speciai
circumstances oftoday that confront the nation;
andtis only againstthese twothatwe oughtto,
thereaftor,

Motionmoved:

*“Thatthe respective sums notexceeding the
amounts on Revenue Account and Capital
Account shown in the Fourth Column of the
Order paperbe grantedto the President, outof
the Consolidated Fund of india, tocomplete the
sums necessary to defray the charges that will
come in course of payment during the year
endingthe 31stday of March, 1994, inrespect
ofthehvads of Demands enteredinthe Second
Columnthereofagainst Demand Nos. 161022
relatingto the Ministry of Defence.”
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MR DEPUTY SPEAKER Shn Jaswant
Singh thirdly examinethe present Demand for
Grant asindeedsomeof the longtermtrends of
Defence expenditure thatwe have beenfoliowing
and the consequences of those Defence
expendtures

Mr Deputy Speakei, Si |ammindful ofthe
time constrain and | would only set out what
would be the 1dral way to assess this very
important DemandforGrant |willendeavourto
do so, butinthe process of doingsoandbeing
mindful of the time that 1s available for this
debate, | shall necessarnly haveto abridge my
submission andtake great many things as self-
evident Whereverldoso however, I will specify
and not state what is either contained in the
Report of the Ministry of Defence orhas been
stated somewhere else oris likely tobetakenup
eleswhere

| do submit that as a proper yardstick of
assessment particularly in the Ministry of
Defence,asindeedalsointheMnistryof Extemal
affairs, we can only judge the functioningeither
of the Ministry of Defence or of the Ministry of
External Affairs against stated and given
objectives That is where my fundamental
ditficulty hes the second yardstick is that in
examining the Demands for Grants of the
Ministry of Defence one oughttotry and notto
examineanndividualyear'sGrant The attempt
shouldbe todentify alongerter perspectie but
because the Demands for Grants ofthe Ministry
of Defencestobe examinedindetial, onanyear
to year basis that exercise too, of course, is
importnat But inanimportantdebate like this,
the yardstick mustbe longterm Now, Sir,what
1s my difficulty against these two stated
yardsticks?

Firstly bnefly iwillhave to resubmitwhat |
havesaidinthisHouse Thereisnoarticulated
Defence Policy thatthe nationhas Whenevet
this has been asked of the Governmnet the
Government has said that the tasks allotted to
thethree service headquarters are the policies
ofthe Government | subrmit, Sir, thatadistinction
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has to be made between a task and a policy
Quite oftenthetask ofthe Service Headquarters
isreally aself-adoptedtask andthatself-adopted
task moves from the service headquarter
upwardsto the Defence Ministry andflows down
back on to the service Headquarters as the
Governments directie | submat, Sir, that this
aspectwhich | am pointing outthat there isno
document specifying nrdetailingthe Defence
Policy of the country 1s a matter of concern, a
concem that has been voiced earlier also

Verybnefly | wishto submitthat thereisthen
an absence of asense of history, of strategic
thought perhaps because of whichanabsence
oftimely decisionmaking Letmepointoutwhy
Isubmit, Sir, aboutthe sense of history Since
1947 the nationis engaged in many conflicts
Official hustory of only the 1948 conflictin Jammu
and Kashmir has been released so far The
offical history noteven of 1965 ops, leave alone
of 1971 ops, leave alone the operations
undertakenas OPS Pawan, hasbeen released
bythe Defence Ministry Theresapointinthis
Uniessanofficial history i1s releasedthe lessons
ofthose particularoperations cannot andwilinot
devolvedown The lessonswillnotbeleamtand
ifthe lessons are notleamt, aproperhistorical
sensewillalsonotdevelop And,intheabsence
of aproperhistoncal sensetherewillbeabsence
of appropnate strategic thought |donotwishto
elaborate this pointbecausethe pointspeaks for
itself There isthen no formal examination of
policy If there was a policy that existed, the
formal examination of it would follow, because
we engage atleastinthis annual exercise once
ayear But, inrealitythere has been anyformal
examination forexample oftheOPS Pawan?
Whatarethe lessons learntout of OP Pawan
andwhetherthoselessons have devolveddown
tothethreeserviceheadquartersanddowntothe
unitlevelbecause OF Pawanwas anexercise
whichhasleftinanylessons |wouldbereverting
tothatina minute

When | say noexamination of policy, | have
to go no further than to cite the hon Prime
Minister Very recently while addressing the
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NavalCommander s Conference twasreported
thathementionedthe needfortheesablishment
of an institution whetherthrough Committes or
otherwise but thatthe Defence Ministry oughtto
have an examination of this policy atthe turn of
thiscentury Itis adifferent matterwhetherthe
hon Pnme Minister was reali; giving voice to
astraythoughtor he wasgving voiceto aformal
statement of policy but ifthe e existedaformal
methodology for examination of policy, certainty
forthehon DefenceMinister suchathingwould
not have ansen Why do | saythatthereis no
examinglion of the policy? It is because the
figures speakforthemselves

was discussing this with some friends the
otherday Between 1980and 1993 thatistoday,
tothe bestof my ability to caiculateand recollect
properly there have been 13 Defence Minister
Iwouldbe veryhappytobeprovenwrongonthis
figwe Forfive andahalfyears inthatpernod
from+1980 to 1993 there was no Defence
Ministers | would be very happy againiflam
provenwrong

Withvery highregardforthe greatexpenecne
thatthe hon Prime Minister brings to his office
andwith such distinction but | do submitin all
humility thateventhe hon Prime Minister with
alithe experiencethathehas cannotdojustice
to the Ministry of Defence if he holds it
simultaneously with other responsibilities

Inthese 13years, from 1980to 1993wehave
had 13 Defence Ministers for five and a half
years there was no Defence Ministerand | do
submitthat policy examination isamongst many
other things which will in consequence suffer

Ineed hardly pointoutthatinthese 13years
there have been roughly six Chiefs of Army,
Navy and Arr Staft and six Defence Secretanes
Butsomewnhereroughly onanaverage :findthat
the Defence Minister s tenure s about eightto
ninemonths andthe Chief stenureistwo andthe
Defence Secretary stenureisabouttwo Thisis
not a sufficrenttenure forthe factor of continuity
thatthe Defence Ministry musthave because|
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started as ayardstick that the we mustexamine
inthelongterm

Whydoisaylongterm? Tome ofcourse it
isself-evidentbut tisbestillustrated if | point out
whatis notbeingdone The Defence Seventh
Five Year Planwas approvedandithadalready
runthree years of tsife Havingrunthreeyears
of its life the Defence Seventh Five Year Plan
was then approvedbythe then Govemmentwith
aclear defimition that this Defence Five Year
Ptan 15 approved without any financial
commitment When|pointoutiongterm when
Isay thatdecision makingis importantthen this
certainlyis notdecision making You approvea
Defence Five Year Pian youapprove itthree
years afteritis run andthen you say thatthisis
withoutany financial commitment Whatisthe
fate ofthe Defence Eighth Five YearPlan? Tothe
best of my knowledge itis to runfrom 1980 to
1995 Tothebestof myknowledgethe Defence
Eighth Five Year Pan i1s yet not approved
becausefitis approvedwe do notknowwhatits
financial alfocations are Andwhere arethose
financial allocations? What is the size of the
Defence Eighth Five Year Plan further what
werethe actualachievements againstthe stated
objectives of the Seventh Five YearPlan These
arethetwo yardsticks againstwhich ihave said,
wehavetoexamine thepresentDefence Budget
Butlhadalso saidthat | would attempttolist not
allbutcertainly some whichtomymindarethe
especial circumstances of today

What are these? | call them the factors of
compound uncertainties The special
crrcumstancestoday arethefactors of compound
uncertainty and the first uncertainty 1s about
thenature of conflict whichthe Defence Ministry
will have to contend with But if it 1s true that
conventinal confiict what we have been
examiningitandourunderstanding ofit has
receded somewhat as a possibility thentiis
also true 1t has not entirely ehminated as a
possibility Butwhatcompounds the situationis
thatthe nature of contlict creates difficulties for
proper planning inthe Ministry of Defence Isit
going to be open conflict? Is it going to be
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unstated openconfiict, aproxywaroflowintensity
or medium intensity? Or, is it going to be a
combinationof alithese thetthe Defence Ministry
willhaveto contend with? Thatis why | say that
this factor of uncertainty about the nature of
conflictis atactor that the Defence Ministry has
tounderstand. tisnotaneasy assessment that
the Defence Ministry hiis to undertake. Butthat
reallybegs aquestionbecauseifitisnotaneasy
assessment, itis alsonotan assessmentwhich
the Defence Ministry cannot or need not
undertake.

Sir, thereis the second factor of compound
uncertainty, whichis the uncentainty about our
security environment. The Annual Reportofthe
Ministry of Defence has listed some of these.
Verybriefly, Swr, letme share my views with the
honourable Prime Minister.

The end of the cold war is not the end of
regional conflicts. And if the end of the cold war
isnotthe endof regional conflicts, thentherefore,
delence preparedness given the complexnature
of today’s conflict, mustcontinue. Butthereisa
difficulty here andthatdifficultyis that the relative
immobility or the reiative predictability of
response of the two bloos is gone. When the
globe was divided into a system of blocs, then
relative discipline prevailedbut thatis now not
available as afactorof planning. Thiscompounds
the difficulties of the Defence Minstry. But atthe
same time it underlines the importance of
something, thathastobedone.

The third which is so obvious is that our
neighbourhoodis turbulent. Butnthe turbulence
of our neighbourhood, there are two worries
whichthe Annual Report of the Defence Ministry
hasperhpasnotemphasisedto theextentthat|
would have liked to have seen. Here | treat
Afghanistan as a separate category. The
continunghubulence nAfghanistanhas security
consequences for india. | willnot elaborate this
further. Thepresentphasethalwe are witnessing
insomeofthe Central Asian Republics of former
USSRtheir real status upon the demise of the
former Soviet Unionhas consequences forthe

APRIL 27,1993

1993-9¢ 34
Ministry of Defence
nation's security. Andbecause the linkages of
Indian history with Central Asia are so ancient
| donot have to even beginto identity how our
sacurity is directly atfected by developments
whetherin AfghanistanorinCentral Asia. There
is another worry. The Annual Report of the
Ministry of Defence has listedthat, | amworried
aboutthe re-armament programme of the Islamic
Republic of iran. Itis posiible that the Islamic
Republic of Iranis undertaking its present re-
armament programme to requip some of the
losses of the iraq iran war. Butas the majorbuyer
ol miltary hardware 1o day andgiventhe historical
linkages between india and Iran, | am worried
about the path of military preparedness, on
whichiranisset. Andlamalsowomiedaboutthe
fact of intemational islarmc fundementalism.

| have one more worry, which is that the
People's Republic of China has extended its
trade and other relations with Myanmar. The
influence of the Peopie’s Republic of Chinain
Myanmar today is not whatit was even three
yearsback. The People’s Republic of China, to
myknowledge, Sir, 1s negotiahng with Mynmar
forthe longtermieasing of port outiets into the
Bayof Bengalfromthe Government of Myanmar.
| would, therefore, be very grateful o the
Government of India share what mformation
they haveinthis regardwithmebecauseidonot
think that an access of the peoples republic of
Chinaontothe bay of Bengal from a loa§ term
leasethatthey acquiredthroughthe Government
of Myanmaris necessasily ofbenefitorconsonant
withthe secunty interests of India.

There s another tactor of uncertainty
and that does not affect the matter of today's
debate thatuncertainty is about the ntemal and
economic situation fo the country. And the
economic has a direct consequences on the
Demands of grants of the Ministry of Defence.
supply of military hardware. | do not wish to
elaborate this pointbecause itis self-evident,
yetdependence ontheformer Soviet Union, the
drying up of those sources, the connected
difficulties all these are real concemns. Here |
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would leave a request with the hon Prime
Minister 1n his role and function and
responsibiities as the Detence Mimster Donot
engage inconfidence bulding onlythroughpublic
relations Therearesomevery realdifficulties
with thethreepointformulathat President Yeltsin
has presentedtothecountry andwhetheritisto
tell his factonies to expedite the supplies when
thefactones are notreally ready, orwhenalithe
supphies are not really concentrated in the
Republic of Russia orto go infor producton here
inthe country which as atime lagof ts ownor
togoinforproduction outofthe countrymathird
country these are all worthy of examination
certainly But to the extent that the cntical
shortages of arms that we have, | do notthink
confidence is really built only through pubhc
relations Thereisthenaquestionwhichitreat
asthe secuntyissue Thefactorof unresoved
nuclearuncertainty Inthefaceofall roundand
no doubt unconscious butto me very unhappy
degradation of our conventional forces inthe
face of anuclearpeoples republic of China, of a
self-declaredly nuclear Pakistan, a nuclear
CentralAsia Kazakistanwe dowestandexposed
and | am compelled to voice this uncertainty
because of justthree lllustrations Now, | would
hke to know from the Prnime Minister as towho
deals with the nuclear question? To the bestof
myknowledge the Ministry of Extemnal Aftairs
deals with the aspects of disarmament The
Departmentof Atormc Energy deals withhuclear
power TheMinistry of Defence has nothigntodo
withthe nuclearquestion Then, whodealswith
this question? the IDSA orthe BJP andwhy do
| point out this because there 1s a relevance to
this?

The point | am making is that a reputed
columnists writing in ajournal of some reputein
theU S A hascited whatis hecalledthe 1990
nuclearcnsis Whatwere thefacts? Aboutthe
moved into the months of March, Apnt 1990,
three infantory divisions were moved intothe
State of Jammu and Kashmir because the
situation there haddetenorated ONe division
was movedtoth. bestofmy recollectiontothe
State of Punjab because Punjab> mentet
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constderation of thatkindthen andthearmoured
hadbeenmovedtoMahajan ranges tothebest
of my recollection forftield finng or training

15.00hrs.

Pakistancompletedmisguidedthe situation
misseditthen Andthisishow twas described
by that journal of United states of Amernica a
certain chain of events then took piace the
United States Deputy Secunty Adviser thethen
U S AmbassadortoPakistanandthethenHead
of C | A ,Mr Gates, saidthatnuclearweapons
had been loaded on to the F 16sin Pakistan
pilots were atthe s adyanditwasonlyaquestion
ofaskingthemtotake off Thishasbeen inpait
rebuttedatplaces ithas notyetbeen reputed
authontatively by the Govemmnetofindia |put
it hke this because it 1s a matter of very deep
concem aboutthesecurty preparedness of the
country

Whenl recollectvery wellthatavery emmnent
scientist averygminentmanwhowasthe thenr
Minssterof Statefor Defence Dr RejaRamanna
whoto the best of my knowledge spoke inthe
other House inthemiddie of May and he conveyed
his distress at the developments but he also
suggested whatwould be the response ofthe
Govemment of india should such a path be
adoptedby Pakistan

1donotwanttobeflippant about this matter
Thehon the Pnme Minister has suggesteda
certain caurseofaction itis notinconsonance
withwhatDr Raja Ramannahadsaidthen What
has happened? Where has this divide come
from?

15.02hrs.
(SHRISHARAD DIGHE in the chatr)

Why do | emphasise this | emphasise this
because this matter hastobethotight through
Thisisamatterthatcannotbetaken ightly This
18 not a matter that | refer to only because a
certanU S joumalhasreferredtotorajoumakst
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of some repute has referredtor. Itisbecauset
hasthe stamp ofauthonty of certainfunctionanes
ofthe Governmentof U.S.A andwhich has not
yet been demied officially, to the best of my
knowledge, evenbythe GovernmentofU S A
Thatis why itis necessary forthe Government
to come out authontatively to think over this
1ssue

Here again lam notbeing thppant With all
due regard for the senionty and years of
expenence, f suggesttothehon PnmeMinister
thatifseventonnes of RDXcaniandonthecoast
of Maharashtra whatis to prevent some mad
maninthe nearfuturetolandaonetonnenuclear
device also onthe coastof Maharashtra?

Thatkind of nuclear profligacy, that kind of
nuclear uncertainty today does prevail in the
country's neighbourhood That 1s why |
emphasise thisfactorasafactor of uncertainty
I requestthe Governmenttothink overthis Itis
after these yeardsticks and these factors of
uncertainty and secunty apparatus thaticome
to the factor of dechning defence expenditure

| am examining notjust the Defence budget
of 1993-94 | will really relate to to just say
roughly four to five years back, upto 1988-89
Here 1s a submission that | make that as a
peercentage of Central Govemmentexpenditure
our Defence budgethas declinedtrom 16 3per
centthatitwasin 1988-89to about 13percent
thatitistodayin 1993-94 Admittedlythe Budget
1s higher in quantum terms The total money
availabletothe Ministry of Defence s more ? But
as apercentage of the total expenditure of the -
Central Governmentithas declined |thinkthat
1s percentage that worries me Why does it
worryme? Because, of course, as percentage
of GDP alsotthas declined simultaneously from
2 8 per cent roughly 1 do not have this year's
figures to 2 11n 1992-93 from 2 8 percentin
1988-89 Now!amwomedaboutthisdeciine H#
thisdectine was onaccountof reduced manpower
great of efficiency, reducedsecunty threatsto
the nation, better secunty ciimate, greater
economising, one would be happy Whocan
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possibly advocate thecontinued highexpenditure
ondefence whenthere are critical shortages in
the country like health, dnnkingwater orroads?
Alithesearecntical factors. |amnotsuggesting
thataconstantly ascendingdefence expendture
oughttobe the aim of any Government inthis
country Notatall Butlamfortthatwhenweare
declining from 16.3 percentto 3percentinthe
lastfourorfiveyears, this is agaisnt virtually a
globaltrendbecause hereagain, I relyonfigures
thatread andattempt to educate myself abest
this runs counter to all the expenditure in the
whole of Asia, tiruns counter, of course, to our
pnncipal neighbours, but it runs counteralso to
the Budget of the peopl’e Republic of China,
whichhasgoneupby 12 Spercent Now, ifindia
1s the only country which 1s emperincing a
declininggraphindefence expendttureandthat
dechning graph runs counterto atrendthatwe
arewitnessingcertainlyin Asiaandcertainly in
our neighbourhoodand if all other factors have
remained constant, security, force levels
manpower, expenditure, modernisation, if all
thesefactors evenifthey hadremanedconstant,
Sir, even then the dechne wouldworryme and
Iwould requestthe Governmentof India andthe
honourable the Pime Ministerto explainthis
because here again | could be well corrected
Why do ! say this? For example, pay and
allowances Ifl combine pay andallowances
andstores and letme)justtakethe Army Thepay
and allowances of the Army Iin the 1993-94
BudgetareRs 4,598crores ThisamountofRs
4598 crores is pay and allowances, and stores
expenditureis Rs 3267 crores thetotal ofthese
two put together is a total of Rs 7865 by my
simpleanthmatic Nowpay andallowances Sir,
| am only talking in the context of the Army
include auxilary forces and civilan and stores
expenditure incidentally includes petrol oil
lubricants, tincludes ordnance store, tincludes
provisions, vehichles and relatec stores
pertaimngto maintenance Now, ifthesetwo,
Sir, payandallowances andstores expenditure
onlyofthe Army aretakeninto acoount, thatRs
7865 crores, that is roughly alimost 75 percent
of the total aflocation forthe Army Itisavery
great worry for me It is worry about whose
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aspects, | donothaveto explaincertainly not the
implications of it to the hon Prime Minister
L.ook atthe capital expenditure |donotwantto
againgomntodetailed examinations ofthe capital
expenditurebecause caprtal expenditureinother
termsisthe nations’ investmentforthe future of
its secunty because capital expenditure I1s
synonymous with modernisation | am very
worned about indian Navy 1amveryworrnied
aboutit. Because | have sore of my handwntten
figures here. iwouldbe happy If Iwerecorrected
becausetisonlymyownefforts Theactualbill
for 1988-89 on capital expenditure capital
expenditurejustforthesake of myunderstanding,
notbecause the other Members do notalready
know this, but, Sir, for my own understanding,
the capital expenditure bili really comes out of
the capital equipmentthatarrives because the
equipment is worked out with credits etc In
1988-89 the Navy had acapitalexpenditure of
Rs 1026crores. In 1993-941tisRs 1069 crores
from Rs 1026 crores to Rs 1069 crores, the
increase from 1988-89, not from last year, 1s
only4 19percent Oncapitalintensiveservice
fikethe Navy youdefaultoncapital expenditure
andunfortunately in capital expenditure itis, not
like purchasinggrocenes, one cannotenterthe
shopandpurchaseatabletof soap of one’sown
preference Capital expenditure outlays are
always long-termoutlays |amwormedaboutthe
Navy'sfigures ofcapitaloutiaybecause someone
hasto pay somewhere Ifyouhave ateredthe
role andtheconceptofthe Indian Navy, thenwe
havea nghttoknowandthe nationhas anghtto
know If the inflow 1s not there, the Ministry of
Defence cannot place orders, the Ministry of
Defence cannot place orders because the
budgetary aliocatonsarenotthere Vesselsare
notbuit overnight and if vessels are not built
overnight, thencapital outlay shouldbe increased
forthe Army, the Navy and the Air Force

Sir, while participating inthe General Debate
onthe General Budget, | hadmade somebraod
observations on the Defence Budget This
Defence Budgetbarely meets the essentials it
1snota Budgetfordeveiopment itis a Budget
whichwillbarely maintainthe status quo Itisin
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this evdving situation of uncertainties that the
Ministry of Defence addressed itselfto amere
maintenance of the status quo This, isubmit,
canonlybedone atthe costof national secunty
Ihaveasecondobservationtomake and | would
requestthehon PnmeMinisterto explainthis
point inthe Ministry of Defence as awhole, all
ourservices havetoday arrived at a situation
whereinthe inflow of the capital equipmentis
daclining, butthe budgetary outfiow of capital
expenditure as awholeis goingup, becausewe
aregoingtopayforthe vastacquision of capital
equipment The flow of capital equipment is
decliningbutcapital expenditure is ascending
tisthehitus Whenseeninthelightofwhatlhave
pointed outjust now that as worri some | would
like to give justtwo example lfthe mainbattle
tankstobe introduced intothe Indian Army, then
the Ministry of Defence mustbe able to order for
thosetanks, tmustbe able toplace ordersand
it mustbe ableto place sufficient orders sothat
thepre-productiontnals are conductedto some
satisfaction Ifthe orders aretobe placednow,
themoneyshavetobetoundsothatthetanks will
become available to the Army whenwe intend
them to become available

Now, | have one more difficulty with this
Defence Budget | recognise that all Budgets
cannot possibly be made with all kinds of
contingencies, but there are some significant
provisions that have not been made in this
Budget |submitthateven aroutine nse of costs
tothe Ministry of Defence on account of whatthe
Governmenthas itself done in other respects,
such as railway freight hike, the possibility of
hike in petroleum prices etc , have not been
includedinthis Defence Budget Thisisavery
bigandstrategiclacunainthis Defence Budget
The question of oil exists, thislacunaexists in
the General Budget itself and if t exists in the
General Budget itself, then it devolves andfalls
on the Defence Budget also This is a major
weakeness that some of the provisions of
increased prices, which are theconsequences
of whatthe Government's nght handts doing,
have not been provided in the Budget of the
Ministry of Defence
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knowledge and | wouldbe happytobecorected
by the hon. the Prime Minister. | could have
fatteredinthe exactness of myfigurebutfromthe
roughcalculation, that | have madethe costiothe
Ministry of Defence duetothe unified exchange
rateis goingtobe anywhere between Rs. 1200
crores to Rs.1400 crores of additional
expenditure. if it was the Governments decision
to have a unified exchange rate, surely the
Govemmentcouldhave providedforanacdiional
Rs.1200croresto Rs. 1400 croresinthe Ministry
of Defence Budget so that this gap does not
remian uncovered. By my caiculation, atieast
Rs.1200croresto Rs. 1400crores areunprovided
forinthe Budget of the Ministry of Defence.

|submit whatare the consequencesofthis.
The consequences arethatyoucannotcutinthe
Defence Budget yet keep placing
simultaneously, more demands ontheservices
andstill maintaining the same Army, the same
Navyandthe same Airforce. Somethinghasto
give andin ourcase, what has given, I say, with
utmostsenousness isthecombateffectiveness
of our Armed Forces.

Very briefly | will conclude by submitting that
my single greatest worry is the state of
preparedness and combateffectiveness of our
Amedforces.

Aligreatnations, | have subscribedtothis alt
mylife—iamnotsayingsobecause | amuttering
something militarists, but | do passionately
believe thatallgreat nation have to have great
military traditions. Itis anintegral ofthe nation
core of being. In the evolution of great military
traditions, itisthe functionofthe Govemmentof
thedaytoensurethatthe combat effectiveness
ofthe Amhed Forces is maintained. Whatarethe
constituents of combat efectiveness? itisthe
state of equipment, state of training and the

amount of welfare that you provide to your -

officers and otherranks, above all, itisthe state
of morale. | submitwith allhumility that profigate
employment of the Armed Forces combined
withconstant adhocismhas erodedourcombat
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effectiveness. | again submit that Operation
Pawanisagrimreminderof the lessons of 1962
whichwe are againnotleaming, whichwearenot
recountingandthatitis alsoawaming. { willnot
elaborate either of these two points.

Butl do submitthere are three orfourthings
which | leave withthe hon. the Prime Minister as
suggestions orthoughts. ltisfor himto consider,
amanveryssniortomebothinysars, experience
andinthe greetmany decades of servicethathe
bringstopubliclife of ourcountry. Butif | submit
these things to him, | am notsubmittingthemin
any combative form | am submittingthese as
distill=tion of my womies. Please reduceinthe
Ministry of Defence the time lag between
decision-making and its implementation. Mr.
Prime Minister, youcannotdo ityourseif. The
Ministry of Defenceis notaparttimejob. if Icited
earlier the statistics, itis notto be littie the hon.
the Prime Minister as anindividual butitis only
toemphasise theimportance of the job.

Secondly, | submit, do not appoint
committees, commissionss, enquiries, the
findings of which you do not wish orintend to
implement. Here, | am directly pointing to a

‘committee that was appointed under the

chairmanship of my good friend, a former
Minister of Statefor Defence, Shri Arun Singh.
Thatwastheintentionofthe Govemment, notto
implement what Arun Singh Committee has
done. Donotrepeat such exercise.

Ihavejustone ortwo important questions to
ask. | dowishtoknowwhois respongibleforthe
defence of the country. fwe ask the Ministry of
Defence, theywillsay that Servica Headquarters
are responsible. | am not being flippant or
reactions when | ask this question, who is
responsible for the detence ofthe country? By a
processthat we are witnessingtoday, if | were
toaskthis question, the questionis thrownback
atthedoors of the Service Headquarters andit
willbounce back.

| leave another thought with the Prime
Minister. We are possibly the only demacracy
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inthe World where the Chiefs of the Staff of the
three Services, are notpartofthe Government.
Otcourse, | amnotgoinginto the historyofhow
this came about but we are possibly the only
democracy where thethree Service Chiefs are
notpartofthe Govemmentatall. Please reflect
onthis and rectify it.

lieavefortheconsideration ofthehon. Prime
Minister a fifth point, a plan of action for the
Ministry of Defence. | appealto my colieagues
in Pariiament that it is time that Parliament
reflected upon demanding of the Govemment,
whichever Govemmentis in office, whoeveris
holding the responsibility, the Parliament must
ask of that Government, a certificationand a
demandstobe placedonthat Govemment, that
the Govemmentcertifies tothe Parhament about
the combat worthiness of the armed forces. |
make this demand in all seriousness, as
somethingthatthis Parliamentoughtto adopt
andexpectofthis Government. The Partiament
1sto demand of this Government, imespective of
which Government is in power, and such
certification ought not to be provided by the
Govemmentunlessthey have themselves very
deeply and very exhaustively examined what
liesin such acertification.

My next two suggestions are repetitions but
they bear repetition. Please reflectagainupon
the decision-making processes in the Ministry
of Defence and streamiine them.

Thirdly, please thinkabout your nuclearpokicy
andstraightenitout.

Fourthly, nthe uncertaindays oftoday, there
1S no stinginess that we can afford so far as
defence RD is concemed. Defence RD1s your
mvestmentin seif-rekance andin yourfuture. Do
notbe stingy with that.

My final recommendationisthatthetmehas
comeforthe Govemmentto refiect very deeply
and to examine very closely the entire man-
power policy, the Forsce levels that we are
presently following and to come to the right
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conclusion afterexamining these.

| conclude by sharing a thought. It is a
Rajasthani quote. That when we in Rajasthan
draw thesword outofits sheath, we donotdraw
tflippantly. inthe same light, as a Rajasthan,
Iwouldlike toshare with the Prime Minister, a
thought about our three Services, about our
armedforces:

Donotbluntthe sword of State,
Donotdrawitfromthe sheath
unless you wish to employ it,
Donotwave itemptily inthe air,
Donotsheath it without its reward.

SHRIAMAL DATTA (Diamond Harbour). |
begtomove:-

“Thatthe demand underthe Head Defence
Services-ArmybereducedtoRs. 1.”

/Failure to have a smaller standing army
alongwith alargetreserve /(4)

{That the demand under the Head capital
outlayon Defence Services be reducedtoRe. 1

/Failureto encourage domestic production of
amsanddiscourage purchasefromabraod./(5)

“Thatthe demand underthe Head Defence-
Services Army be reducedto Re.1.”

fFailuretoeffect appropirate economy asper
recommendations made./(24)

/Failure to develop the Main Battle Tank
‘Arjun’to production stage./(25)

/Failuretodevelop the Light CombatAircraft
forthe inchan Air Force./(26)

/Failure to bulld and maintain a strong
Termtonial Army./(27)

Failuretobuiidadequate andstrongtramning
Institutes forthe defence personnel.428)
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/Failure to build an adequate and strong
medical service for the army personnel /(29)

/Falure to establish and practice a
progressiveandeniightenedresearchpersonnel
policy /(30

{Faiiureto bullda proper monitoring structure
forthe vanous military works /(31)

Failuretouse National cadet Corp toimpart
military trainingtoasubstantial numberofyouth /
(32)

‘Thatthe demand under the Head Defence
Services-Navybe reducedto Re 1

[Failure to formulate and apply a proper
training policy iInthe Indian Navy /(33)

/Failure to institute proper inventory
managementsysteminthe indian Navy /(34)

/Failure to formulate a proper weapon
acquisttion policy /(35)

“Thatthe demand underthe Head Defence
Services-Air Force be reducedtoRe 1

/Failure to develop advanced Jet Training
facility /(36)

/Failure to acquire the proper electronic
surveillance system /(37)

/Failure to formulate and apply proper
inventory management and control systemin
Indian Air Force /(38)

/Failure to institute proper induction and
promotionsyteminthe Indian Air Force /(39)

SHRI AJOY MUKHOPADHYAY
(Knshnagar) |begtomove
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“Thatthe Demand underthe Head Ministry
of Defencebe reducedtoRe 1"

/Failure to stop malpractices in Defence
deals /(6)

Thatthe Demandunderthe Head Defence
services-army be reducedtoRe 1"

/Failuretorecruit personsfromthebackward
classes and minonty communities in defence
services /(7)

Thatthe Demand underthe Head Capital
outlay on Defence ServicesbereducedtoRe 1 °

/Failure to stop import of defence articles
therebyreducingthe empoymentpotential ofthe
country /(8)

/Failure to stop foreign multinational from

entenngthe sphere of defence productionthereby
endangenngthe indigenous industnes /(9)

SHRIHARADHAN ROY (Asansol) 1begto
move

That the Demand under the Head Ministry
of Defence be reducedtoRe 1~

/Failure to stop malpractices indefence
deals /(10)

/Falluretomodemise andexpandthe defence
production units with a view to generating more

employment opportunities /(11)

SHRIHANNANMOLLAH (Ulubena) Ibegto
move

Thatthe demand underthe Head mirustry of
Defencebe reducedbyRs 100"

Need to increase indigenous defence
production andto reduce importto achieve self-
rellance indefence /(22)

Needto reject joint Naval exercise with US
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Navy /(23)

PROF RAS SINGHRAWAT (Ajmer) Ibeg
tomove

“Thatthe Demand under the Head Ministry
of Defence be ReducedtoRe 1"

Failure to make effective efforts for making
atom bomb in order to make the Indian Army
sophusticated, powerful andself-dependentinall
respect /(40)

Failure to protect the interest of ex-
servicemen /(41)

Failure to stop malpractices inthe purchase
of arms aircrafts and other necessary items
fromvarnous countries for defence needs ofthe
country /(42)

Failure to make the nation self-dependent in
field of defence production andresearch /(43)

Thatthe Demand under the Head Ministry
of Defence be reducedby Rs 100

Needto provide alithe necessaryfacilities to
the army personnel espectally those postedin
borderareas /(44)

Needtoimpartcompuisory militry trainingto
allthe able bodied youths of the countryandto
introduce N C C scheme in schools and
colleges /(45)

/Needtocheckwidespread malprctices and
rregulanties inrecrutment melas organisedby
thedefenceforces /(46)

Need to strengthen Air force and Navy by
ensunngallround development /(47)

Need to check pilgerage of arms and
ammunition fromthe Ordnance factory /(48)

/Needto avoid use of Army forcivilpurposes
to curb communal disturbances and maintain
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law and order /(49)

Needtoraiseagainthe Amer Regimentand
the Merkada Battalion inthe Inchan Army /(50)

SHRI SUDHIR SAWANT (Rajapur) Sir |
rise to support the demands for Grants of the
Defence Ministry

Atthebeginning, |donotsharethepessimistic
formulation of Shn Jaswant Singhji when he
talked about the combat effectiveness of the
armedforces

lamcertainthatthe Government hastaken
allnecessary steps toensure the secunty of this
great nation andalso providedthe wheiewtthal
forarmedforcestocaterfor any sortofthreatthat
mightemerge inthe near future a policy inthe

long-term perspective

Sir,the worldhas undergoneadrasticchange
Inthe postcold-warera, one didexpectthat the
nternational stuation, the security environment
willbe conducive tobringing permanentsolution
by formulating a collective secunity system
underthe United Nations Butthe situation that
has developed afterthebreakdown ofthe Soviet
Unionhasbrought about a situation, asecunty
environmentfull of uncertainty and instability
Thisis mainly because of tworeasons Thefirst
reasonis the lack of multi-polanty inthe present
world order wherein one miltary super power
hasemergedwhichis capableofdictatingterms
the world over The second is that after the
breakdown of the Soviet Union, there 1sthe rise
in national and ethinic sectanan conflicts in the
erstwhile Soviet Unton wherein the large
stockpiles of arms have been dumped, there s
abraindrainandthere s the emrgingdanger of
transfer of nucleartechnology to powers which
can afforttobuy that sortof technologoy Thus
ntheshorttermandiongterm, the international
secunty environment wilt be governedby two
factors Onefactorispurely the economic factor
The battle for markethasbeenstarted Asthe
time passes by, this battle will become more
vicious Therein emerges the danger of the
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{Sh. Sudhir Sawat] isonefactorwhichwewillhavetocatertowhen

’ weownthreatpercepton, ondesignofourDefence

developed countries goingin for arms-twisting
tactics in regardtothe lesser deveioped countries
to open their market. On the basis of this
environment, the future alignments - various
alignments - maybe decided.

The second factor is the rise of
fundamentalism. So, these two factors gain
primacy atthat point of time whersin the various
alignments would be decidedbecause, today,
there is nothin which is in black and white.
Everything s full of grey areas. As faras india
is concerned, the collapse of the soveit Union
hascreated asenoussituationforourcountry so
far asdefence 1s concemed. So, onboththese
counts, whether economic or on the
fundamentalism, there is a great cause of
concem

The United States has initiated aninitiative
asfaras disarmamentin conventional arms is
concerned The five PermamentMembers of
the Secunty Councilmetand decidedthatthere
should be control in arms transfer. But the
actions have not shown their sincerity. The
passage of the resolution of the United Nations
General Assembly establishedtheglobalarms
register which requires allthe Members of the
United Nations to reporttheirarmstransfersand

alsotocaterforthefuture reporting ofprocurement
throughproduction.

Butwhatis essentialin alltheseinitiatives is
the sincenty of the nation in reporting. But after
these initiatives were taken by the Permanent
Members of the Security Council, afterthelraq
War, the United States hadtransferred 19bilion
dollars of armsto 17 middie East countries. And
alsoitextended guaranteestothe Import Export
Bank for arms transfer. So the actions of the
United State$do not golong withwhatthe United
States preaches. Also, the United States’
President Mr clinton has emphasised the
arming of the iIndianOcean. This isa cause of
greatconcemtothe South Asian countries, the
Middle East andbasically the third world. This

policy.

Thesecondfactoris Pakistanandits design.
There was a talk of Operation Topakin 1984
under General Zia-ul-Haqandthe basic concept
of Operation topak though it was called an
imaginary operation, but actions have been
takensubsequenttothe so-calledformulation of
thatOperation Topak andwhathas happenedin
Indiatoday goesto provethat thereisiotof truth
inthis Operation andits plan. Pakistan's basic
design, basicforeign policy objective, the basic
military strategy whenitwas designed, Pakistan
optedforlowcostoption like the Britisher's rule
of 150 years of dividing Hindus andMuslims and
later creating Pakistan, was aiso Pakistan's
design acreate apermanentdiftin this nation
Unfortunately, political parties in this country,
namely, the BharatiyaJanataParty, RSS family
hasfallenunderthistrap. And | would say that
Pakistan andthe Bharatrya JanataPartytogether
areleadingthis country to doom. (Interruptions)

DR. K.D. JESWANI (Kheda): Donotequate
BJP with Pakistan. (/nterruptions)

(Translation)

PROF.RASASINGH RAWAT:BJP's name
should notbe linked with Pakistan. Thereisno
other nationalist organisation like the BJP.
{Interruptions)

[English]

MR. CHAIRMAN: Thatis sufficient. Now go
on.

{Interruptions)

SHRI SUDHIR SAWANT: The Bharatiya
Janata Party has cleverly practised pseudo-
nationalism. When they talk of pseudo-
secularism, what|findis thatthey are preaching
pseudo-nationalism. Unfortunately, youmay
not be realising what you are doing. But your
actions have helped Pakistan. Till 1987. the
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situation m Jammu and Kashmir was not
communalatall Butafteryoubroughtaboutthus
hydraof Ram-Janmabhoom-BabnMaspdissue
(Interruptions)

Political considerations are fundamentalto
defence policy That is why | have slightly
disgressed But what | would say is that you
provide Pakistan with atime-bomb Pakistan
uttised it very cleverly in Jammu and Kashmir
and Palustan succeeded incommunalising the
situation inJammu and Kashmir

SHRICHETANP S CHAUHAN (Amroha)
Alithis started only in 1971 whentheyfoughta
war and when India defeated Pakistan
(Intérmuptons)

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCEAND TECHNOLOGY
(DEPARTMENT OF ELECTRONICS AND
DEPARTMENT OF OCEANDEVELOPMENT)
AND THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS

(SHRI RANGARAJAN
KUMARAMANGALAM) It 1s not correct
(Interruptions) There s nothing

unparliamentary YoucannottellaMemberas
to what he should speak and should not You
cannot stop a Member from saying what he
wantstosay (/nterruptions)

[Transiation]

SHRIK D JESWANI Youshouldalso ask
your Member to speak with
restrain (Interruptions)

PROF RASA SINGH RAWAT Mr
Chariman, Sir, we are holding a discussion
aboutthedefenceafthecountry Thehon Pnme
Minister s very much presenthere Youmay
pleasetakethetrouble ofaskinghimastohow
canwekeepquietinthematterthatis regarding
thedefenceofthecountry (Interruptions)

SHRI SUDHIR SAWANT We are talking
aboutthatonly |amtalking aboutthe policy of
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Pakistan (Interruptions)

SHRIDAUDAYAL JOSHI(Kota) Speakin
suchagoodmannerthatweshould alsofeellike
thumpingthe desk

SHRISUDHIRSAWANT |willdoeventhat
Basically | am speaking aboutthe Pakistan’s
foreignpolicy objectives and Pakistan’s strategy
andthatis where Palustanhas succeeeded, that
where, thanks to our country and fomenting
terronsmintheentirenation itsucceededasfar
as PunjabisconcemedandJammuandKashmir
isconcerned But Pakistan’s nextdesignisto
forment minonty terronsm inthis country And
thatiswhere, wecometothe Bombayblasts So
Pakistan has cleverly utiised the macro-
terronsm Itpromoted drug trade consciously
From 198410 1986, thetumoverfromdrugstrade
in Pakistan was 3 2 billion dollars This, of
course, 1s unofficial account Thedrugstrade
was promoted by Pakistan, whichcameviathe
Pakistan border and anintemationaldrugchain
was keptwhennthe westem sea border of india
was utilised to transfer drugs to the gulf and
thereon tothefinal destinations in Europe and
the United States And this drug money was
usedtofund Punjabterronsts andthatis why, for
thelastone andahalfyears, whenMaharashtra
Govemmenttook fimactonagansttheterronsts
in Bombay- Rs 220 crore worth of drugs were
apprehended and 1,200 cases were launched
againstthe narcotic traders, drug runners and
Punjabterronsts - andthatiswhat has resulted
in the Bombay blasts because people ke
Dawood Ibralim were setup inplaces hike Gulf
by Pakistan Andunfortunately, these people
couldgetholdonsomeof these institutions of the
State, where the underworid ruled the Bombay
Andthanks, dunngthelastoneandahalfyears
tothe policy of our Govemment, the underworid
isonthe runis Bombay andthis has resultedin
whatwe have recently expenenced So, thisis
asortof strategy which Pakistan i1s attempting

One 1sthe external threatagainst whichwe
haveto safefuardthe border andthe secondis
themntemalthreat The Arned Forcedhavebeen
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given boththese tasks of guarding the country
agamstextemal andintemalthreats And thatis
why whenthere is lot of talk about the use of
Army in the internal secunty operations, |
disagree withothers | agree that Army should
beutilsed asalastresort But whenrequired,
itshouldbe utiised and utiised effectively And
Idonotthinkthatithas any debilitating effecton
the ArmedForces Itisthefallacy whichisused
asapropagandaissue So thereisnoharmas
faras|amconcernedinusing Armywhenitis
required Of course there are some other
measures required to be taken to ensure that
Armyisnotcalled againandagain

On the other frontier we have got China
Chinahasgotwhateverdesignsthatareavailable,
but the reality 1s that india and China have to
cometogether atapointinhistory ifwehaveto
survive because India and China together
constitutethe largestsectionofhumanity india
and Chinatogetherconstitute atarge amount of
naturalresouices Wemustresolve ourproblem
and the problemisa minor problem Thatisthe
boundary pioblem Thisboundary problemcan
beresolvedamicably tam fully confident that
bytheinthativestakenby late Shn Rayv Gandh,
this boundary problem can be resoived But,
here | would like to request our hon Prime
Ministerthatwhateverway we ventureto do, we
must take decision should be unanimous
Otherwise, whathashappenedin 1958 and 1959
wouldbeboundtohappenagan lfwegothrough
the speeches ofthose stalwarts, in Parhament
of 1959and 1960 youwillfindthattheypropagated
thatthey will fight il the last drop ot blood What
happenedthen? Theunprepared Army was put
to fight against the weli-prepared and well-
discipinedwarmachine inabattle which could
notbewon Thatis why, rhetoncs and emotions
should not given our decistons or our policies
We must design our policy taking ali thefactors
into consideration and tell our armed forces to
catertoallthe threats

| disagree with Shn Jaswant Singhwhenhe
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saidthatthere s nodefence policy Basically,
defence policy neednot be articualted and itis
notrequiredthatthe defence policy shouldbe
madepubhc But thereisaclearcutdesignas
far as the force level is concerned, there are
certainplans therearelongtermplans andthere
areshorttermandiongtermthreat assessment
andthreat analysis on the basis of which our
forces havebeentoldtocaterdtothesethings
Thatiswhy thereis adefencepolicy., butthere
1s arequirementof great coordination

The National Security Council the
consttutionof whichwas alongstandingdemand,
isto basically evolve asecuntypolicy adetfence
policybecause defenceis notonly amatterthat
15 confined to military Defence involves the
whole gamutofthings onwhich considerationis
required and the very important input to the
National Secunty Council or evolution of a
defence policy i intelhigence |amsorrytosay
here that our inteligence agencies are
functioninginamannerwhichis notconducive
to national interest There are many hosts of
inteligence agencies Inteligence shouldbe
based onthe principle of multiplicity of fogces
the principle of inteliigence i1s notmuttiplicity of
intelhigence Asfarasinteligencesconcerned
in the design and the method of functioning
primacy I1s given to the cloak-and-dagger
techniques Therehance placedonhumanagent
istotally againstthe nationalinterestbecauseas
farasintelligence s concerned ifyousee inthe
borderareas youwillfindthatthere are hosts of
agents going around, same agent selling the
sameinformationto RAW, intelligence Bureau,
Miltary intelligence and the BSF Intelligence
What happens basically s that there 18 no
coordination at the gorund level or at the
functioninglevel, thus, everyone istryingtotake
whatever he getsto Delh, andfromthere, again
ttis percolated down So, whatis requiredtoday
1s the integration of intelligence effort The
functioning of joint intelhigence Committee
requiresmuchtobedesired Vanousinteligence
agenceis havetogive Inputto thiscommittee |
would requestthata Parlamentary Committee
be established to oversee the functioning of



365 Demandsfor
Grants (General),

nteligence agenceis asisbeingdone inmany
States A degree of opennessisrequiredinthis
regard Ifthiscanbe donetiwiliresultinsubstantial
savingn the Budget

The nextpointthati would ke tobnngto your
notice 1s about the state of armedforces Arun
Singh Committee has given certain
recommendations Todaythebasicrequirement
1sthat we must design our armedforces onthe
principle of having a small standing army and
large reserves The eftective mobilisation
scheme can ensure their effectie functioning

Today there aremanyunwantedelementsin
thearmedforces The manpowerstructureofthe
armedfoicesisinflated AtthetimeofBntishers
the infantry battalion used to have four rifle
companies Today also ourarmedforces are
basedonthe Bntishpattem Ithastobechanged
We havetobecome more professionalbecause
in our Indian army there are approximately
70 000soldiers who are working as orderly or
backmen and about 50 000 workingaswaiters
Nearly 10 percent of the manpowerstrengthis
notavailabletothe defence forces Oursoldiers
aredoing minimum job This has to be stopped
becausethisis nolongeraMaharajaamy This
has tobe aprofessional army Some steps will
havetobetakenonthisfront Butthis tselfis not
sufficient Wehavetotake anoveraliviewofthe
wholething

The Air Force has its own method of supply,
theNavy has its ownmethodof supply Isuggest
that the entire supply machinery inthe indian
Army 1s to be streamiined so that there I1s
differenceinthepeacetime organisationandthe
war time organisation We are discussing itin
the committee of Home Affairs also

The otherproblem1s aboutthe manpowe We
cannot affordtoincrease the burden of pension
onthearmedforces |wouldrecommendthatall
recrutmentinthe paramilitary forces shouldbe
madethroughthe armedforces Asoldierafter
having a service of 5 or 7 years in the armed
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force, should be recommended to the
paramiltary forces This wasagreed toby many
Members ithinkthe service headquarters will
accept this proposal There Is no question of
giving pension Only the professional cream
needto beretained Afterputtingin 7 years of
service as an infantry soldier he i1s not fit to
continue inthe army The traumawhich asolderr
undergoes-like they serve nplaces hike Siachin
1sonly anexpenenceseentobebelieved One
cannotexplainit Now!cometoanotherpoint
that s inthe entire civil service stream, inthe
entirepublicsectorundertakings therecrutment
should be done through the Aimed Forces
Thosewhohadtoworkinthese Forces inthese
Services, shouid have served in the Armed
Forces Thisisanotherprincipleunderwhichwe
havetowork, togenerate discipline inthe entire
machinery ofthe administration

Iwould like to make one otherpoint thatis
aboutinfantry The infantryisthe worstaffected
lotinthe indianArmy andthe Armed Forcesin
general They have to serve in places hke
Siachen Therr three fourth’s time of service
goes In hostile borders and they have to live
under subhuman conditions Butthey do not
haveanyfacility Nowwhenthe infanitryan goes
topeacestation, he againtakesthe nfieandgoes
forinteral secunty work The resultisthat, that
perosn today 1s extremely affected and
demoralisedbecause of continuous demandon
him There are battalions who have been
continuouslyonfieldforthelasteightyears And
thatiswhy, | would requestthat thereshouldbe
incentive The Officers are commussioned from
the indian Military Academy Onlyfive percent
Officers optforinfantry The peoplewouldgladly
undertake the hardshipin defence of thecountry,
wouldgladly undertake thehardship ndetence
of the country, would gladly sacrifice their life
Theyshouldbegivenproperincentive ittakes
21yearsforanOfficerininfantrytotake overthe
command Bythetime, heistooold Whereas
in AirForce andNavy itisdifferent inNavy, it
takes 14years inAirForceittakes 16yearsand
in Army it take 21 years This 1s something
whichshould sorted out
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1would like to speak on many more points. |
think, the time is over. Last but not the least, |
wouldrequestthatthe reportingsystemofthese
officersbe reviewedbecauseithasieadtomere
psychopancy. And the officers who have
sacrificedforthe organisation, whofoughtonthe
borders, who have beendecorated, havebeen
sidelined; whereas chocolate soldiers serving
inpeace station have been given promotionsin
the indian Army. And this is a fact. In my last
speech on Defence Budget, | had given an
example. Fortunately the officers had been
reinstated.

When we ask as to why this meritorious
ofticer has been sidelined, they say
‘comparative merit". There can be no
comparative merit as far as whoare fightingon
the borderis concerned. The perosnwho has
foughtontheborder mustbe rewarded. Iitis not
sufficient to give a good lecture during the
discussions. His performance which hasbeen
seenonground,incombat, isimportant. Hence,
thisentire reporting systeminthe Armed Forces
should be reviewed. Also the Grievance
Redressal Celishouldbe modified. The Officer
hastoreportaboutthepersonwhowas aggneved
by him and the result is that the subsequent
supenorwntes as per the juniorofficer. Andthat
is whythe Gnevance Redressal system must
be modified andthe officers who are aggrieved
shouldbe allowedtocompliandirectto at least
the Chief of the Staft of services.

| have come to the end of my discourse
mainly because of time. | heard the speech
deliveredby ShriJaswant Singh. | respecthim
greatlyforhis service. Butdefinitely |amconfident
thatthe Government underthe able leadership
of ShriNarasimha Raojihastaken all appropriate
steps to ensure that the defence machine is
geared up. Unfortunately there dre problems
whichare beingthrown uponday inandday out
by irresponsible elements inthe indian polity.
But, | am certian that with the new Economic
Policy. anewdefenceenvironmentemerges,a

is continuously being modified which would
safeguardtheinterests of this country and help
thecountrytotravel towards the 21st Century
wherewecan expectagreatnation, anationwith
economic strength, anation which can project
itsown.

SHRICHANDRAJEET YADAV(Azamgarh):
Sir, | think we are discussing our Defence
Budgetataveryimportanttime intenmationally
and nationally both. Itis alsoimportantandthis
is, Ithink, very fortunate thatthe Prime Minister
atpresenthappens to be himselfthe Defence
Minister of India. This is high time, that our
Govemmentshouldgive very serious thoughtto
several important viable Defecne Policies of
India. Defence is one subjecton which the entire
nation aimostis united. Inatime of emergency.,
inatime of national security probelim, this has
beena greattradition of ourcountry tospeakwith
onevoice. But, this s also has tobe noted that
dunngthelastaimostthree decades, there was
an arms race in the world and the two super
powers engaged themselves in the most
sophisticated, dangerous nuclear arms
developmentandthatledthe worldtoa pointof
annihilation. The entire humanity atone point of
time was senously anxious the way the two
super powers had entered into an arms
developmentandalso the competitionhas gone
uptoapointofstarwar, thatwas aperiod of cold
warinwhichnotonlythese two super powers and
theirpeople warehavingsleepless nightsbut the
entire humanity was seriously concerned
particularly the developing countries, the non-
aligned countnes. India very rightly inthe very
beginning after ourindependence took aposition
thatwe will be a non-alginedcountry, wewilinot
join any warning tank, rather we will put our
moral pressure and alsowe will work with those
forces. Wewantpeace andthat thereshoukibe
aworldfreefromarmaments. We took several
initiativesinthe United Nations Orgnanisations
fortotal disarmament. We were always oppose
to nuclear weapons development. Our policy
hadagreatsupportof almost the entirepeace
loving people of the world. But, unfortunately, in
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our short history of 4.5 decades, after our
freadom, we had some bitter experiencesfrom
our neighbours. We were the civtims of
aggression. Perhaps in the very beginning
because of our policy we did not wanttospend
our foreign exchange resources on the
developmentof armaments and maintaininga
large arms stock andwe hadtopayforthat. One
whowill go through the debates of, this House
willfindthatthere was onetime whenaimostthe
entire Parliamentwas againstthe Govemment
andthe Govemmentwas chargedofneglecting,
ignoring and not paying proper attention to
strengthenourdefence.

16.00hrs.

Butthatwas notoutofawrongunderstanding.
ltwas outof awellthough-outunderstandingthat
Indiia did not wantto be anarmy power. india did
notwantto be anuciearpower. India didnotwant
tomaintainalarge armyand develop andspend
its resources on armedforces. Butafterthose
expenecnes, we hadto pay greater attentionto
strengthen our army andalsotoequip ouramy
with modern armaments and very rightly the
attention was ailso paid to research and
development work in our own country so that
Indiacanbeaseti-sufficientcountryinits defence
also.

But, today, Ithinkthe Pnme Ministerwhen he
is heading thus Ministry, he and his Government
mustgive very serious thoughtto certian major
policy issues. | would very shortly like to point
outthose major issues which require serious

thoughttoday.

A few years back our late Prime Minister
Rajiv Gandhi and the former President of the
SovietUntonsigned anagreementherein Delhi.
and we said that we want a world free from
nuciearweapons and violence. | thinkthatwas
arightlead givento the entire workdbecausethe
most haunting problem today is the nuclear
weaponty, nuclearweapons-notthatthey have
great destructive capacity butthat they are most
costly weapons aiso. We musthave aproper

policytoday.

MR. CHAIRMAN: Shri Yadav, justaminute.
The hon. Minister wants to make an urgent
statementregardingthe aircrash at Aurangabad.

I will allow him. You may continue later.
16.03hrs.
STATEMENTBYMINISTER

(il) Crash of indian Airlines Boeing 737
Aircraft near Aurangabad Airport on
264.1983

[English}

THEMINISTER OF CIVILAVIATIONAND
TOURISM(SHRIGHULAMNABIAZAD): The
House is aware ofthe tragic accident to inchan
Aurlines flight 1C-491 on 26th Apnl, 1993 at
Aurangabad.

Theaircraft, with 112 passengers and6crew
members, hadjusttaken off from Aurangabad
for Bombay. Beforeit could gain enoughheight,
its wheel gear hit a high-nse truck, loaded with
cotton, passing on the road close to the runway
outside the perimeter wall at the eastem end.
The landing gear of the aircraft broke off under
the impact and the aircraft swered to the left.
Thereatterit hita powertransmission ineand
crashedinthefieldat a distance of about 7 km'
fromtheairport. The aircraft broke into pieces
andcaughtfire.

While 63 persons including the pilot, the co-
pioit and 2 other members of the crew have
survived, itis a matter for deep regret that 53
passengers and2members ofthe crewlosttheir
lives. 12 ofthe surviving passengers, whohad
sustained injury, were admitted to the local
hospital; 3 of them left the hosprtal after first aid
andthe restarerecovenng.

| visited the crash site along with sentor
officials of the Ministry and Indian Airines and
metsomeofthesurvivingpassengers, including



371 Statementby Minister
[Sh. Ghulam Nabi Azad]

those in the hospital. Chieft Minister of
Maharashtra hadalso come overfrom Bombay
and the State Government took all possible
rescue and relief measures.

Specialinformationcells havebeensetupat
Delhi, Udaipur, Jaipur, Aurangabadand Bombay
fo provide information to relatives of the
passengers. Amangements have alsobeenmade
formemebrs ofthe bereavedfamilies of Bombay,
Jaipur and Udaipurto be takento Aurangabad.

Compensation forloss of life inthe accident
wouldbe paid attherate of Rs.5 lakhs foradults
andrs.2.5lakhs forchildrento the next of kin.

The available information and the situaiton
primafacie, do not indicate any sabotage.
However, Government havedecidedtoinstitute
ajudicial inquiry whichwill reveal fullfacts and
circumstances of the unfortunate accident.
DGCA has commenced preliminary
investigations.

The sorrow we feel on this sad occasion
cannotbe describeinwords. |am sure Hon'ble
Members wilijoin me inshanngthe gnef of the
kithandkin of those who lost their precious lives
inthis unfortunate incident

[Transiation)

SHRISHARAD YADAYV (Madhepura): Mr.
Chairman, Sir, | was rarsing this issue today in
the morningitself and while doingsolsaidone
thing. itwas aboutlanding andtakingoffof planes
atsmaller airports like Udaipur. | saidthatas per
the existingwork cultureinindia, tisunfortunate
that the persons in the public sector orinany
other Government machinery do not perform
theri duties with a sense of responsibility. The
Government has, of course, instituted ajudicial
inquiry, but it willtake alongtime for submitting
its report. | have myself had an experiene of
going through this route. Mr. Chairman, Sir,
thorughyou, | would like to ask or say, Iwould
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like to convery to the hon. Minister that the
technicians appointed at smaller stations like
Udaipur are irresponsible and inefficient in
checkingthe airworthiness of planes while the
technicians working atbig stations like Calcutta
or Bombay are competentand highly skilled.
Wheneverweundertakejourneythorughplanes,
we observethatthe technicians come andreturn
within 5 minutes. What can they check in 5
minutes? They might be checking two-three
things andthen they return. Suppose the said
planehadnotstoppedat4 stationsthatistosay,
ithad nottotake off on 4 stations. Youknow, a
plane has to exercise maximumenergy atthe
time of landing and taking off andsince ithasto
apply allits energy at the time of landing and

-taking off. So the chances of accident are

maximum on those two occasions. So | would
like tosubmit thatthere shouldbe animmediate
review about the scheduled under which the
plane hasto stop at 4 stations. ifthe plane had
taken off from hereitself, thenitwouldhave had
2take offs and 2 landings and inthatcase this
accidentcould have been averted. Thatis why
lamsayingthattheseaccidents areduetothe
passengertype system of flight. | wouldfurther
liketoknowwhetherthehon Ministerhasgotthe
information aboutthis or not?

SHRIDAUDAYAL JOSHI: Mr. Chairman,
Sir, lwould liketo know from the hon Minister
and would like to tell him that the day before
yesterday one person had come to attend a
marriage in Kota city from Aurangabad and
yesterday he was goingbackto Aurangabad via
Jaipurbythe sameplane. The news of accident
ofthatplanecame ontelevision at3o0’Clockand
withthat | grew anxious about that fellow. | kept
ontryingtogathersome newsinthis regardever
since 30'Clock, buticould notsucceed. Itwas
notconveyedthroughtelevision as to at which
place information regardingthe accident could
be avialable. | was, however, trying my bestto
getanyinformtioninthis regard. I rangup atyour
residence at 6 O’Clock at last and only then |
cameto knwthatthehon. Ministerhadpersonally
gone to the site of accident and | could know
noting morethanthat. Thatistosay there was
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no arrangement to provide any information in
thisregardevenatyourresidence {hopedthat
there must be some arrangement to provide
information In this regard at least at your
residence |wasmuchwornedfornotgettingany
information from anywhere !tcould be okayf
infromation in this regardwould have atleast
beengiveninthe eveningnews até 05p m on
TV orradio You should have made some
arrangementofthiskind The peoplethroughout
the country were worned following this accident
andthe family members ofthe travellers hadto
undergo acute mental agony due to lack of
arangementtoprovide informationinthis regard

The lack of information arrangement added
furtheragony to the already wormed members of
the family

Secondly, | would like to ask whetheritis a
factthatthere was atruck onthe unway ioaded
with cottonbales Ifitisafact thenitisanother
subject ot inquiry asto how a truck loaded with
cotton bales came onthe runway Itis all nght
thatyouhave setupaninquiryinthisregard But
generally it has been observedateveryplace
that people keep movingon the runway inan
unauthorisedway | would like youto make a
reply inthis regardalso {Interruptions)

[Enghsh)

SHRI E AHAMED (Manjen) Sir the
airworthiness of some of our aircrafts I1s not
good Then thereisalsoacomphantthatthe
maintenance was not adequate and also the
over-utiisation of these aircrafis is causingthis
type of accidents Wehave ageing 737 awcrafts
| would like to know whetherthe Governmentor
the Ministry has been paying sufficientattention
totake care of the maintenance when ali other
countries are phasingout 737 senes Willthe
Governmentapply its mindonthis very important
questionso astoremove theapprehensionsin
the minds of the people?

MR CHAIRMAN Ordinanly, wedonotallow
any clanifications onthe statement Butsince
thisbeingaverysaid incident, | am allowingtwo
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orthree Members to ask clanfications

[Transiation)

KUMARI MAMTA BANERJEE (Calcutta
South) Mr Chairman Sir,itis a highlytragic
accident Thewaytheincidents of hyackingand
awr-crash are takingplace has left the people in
doubts Iwouldliketo know astowhat steps are
being takenbythe hon Ministertoboostupthe
morale of the public The inquiry will take six
months to submitits report Private Airlines are
readyto give more salary tothe captains than
whatis givenbythe indianAmines Thecaptians
of Indian Airines have been offered rupees five
lakhbythe other Alines The Captains ofindian
Arrlines are given 10-12thousand only

There s apossibility of internal sabotage 1s
theaccidentthattook placeyesterday Otherwise
the accidentcould have been averted

[Enghsh]

MR CHAIRMAN Hehas instituted ajudicial
nquiry

[Translation)

KUMAR! MAMTA BANERJEE It 1s very
unfortunate The judicial enquiry will take at
leastsixmonthstime Itisthe matter pertaining
to general public M Ps and Ministers The
M Ps were discussing in the Central Hall
yesterday whetherthey shouldtravelby Airines
ornot

{English]

SHRICHETANP S CHAUHAN (Amroha)
Sir mytirstpointis so far 105 pilots ofthe indian
Airlines have left and they have gone either
abroadortheyhavejoined pnvatearines Due
tothis dowe havetechnically trained pilots of
the aircrafts? Thatis one pomntandmynextpoint
1s,the 737 planes have already outlivedtherr life
of 10 years or whatever and they have been
discorded all over the worid But we are stili
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flogging those aircrafts. What is the Minister
goingtodoabout itbecausethe people havelost
the confidence? Inthelastone month, thisisthe
fourthincident; three planes have been hijacked
and the fourth is this crash. Earller, his
.predecessor has resigned for only one crash.
Whatis the Minister doing? He shouid resign
immediately.

[Transiation}

THEMINISTEROF CIVILAVIATIONAND
TOURISM (SHRI GHULAM NABI AZAD):
Yadav ji was sayingsin his question thatthere
are accidents dueto thefactthataircraft lands
at3-4places. lamsorry that! donotsharethis
viewofthe hon. Memberbecausethisis notthe
new arrangement, rather it is in practice for
several years. | think that in our country the
number of landings of a plane 1s least in the
world.ouraeroplanesareunder utilised. Accident
has nothingto dowithit.

Asregards theinformationsome otherhon.
Member has soughtto know, | would liketo say
thatinformationwas not availabletif 6 O'Clock.
Nobodywas abletosay astohowmanypersons
died and how many are alive (/nterruptions)

SHRIDAUDAYAL JOSHI (Kota): itwas not
knownwhodiedthere. (Interruptrons)

SHRI GHULAM NABI AZAD: We were
presenttheretill2 A.M. ltwas notknowntilithat
time. Thenhowyoucangetinformationat6 A.M.
Iwas myselftheretill2 A.M. and weweretrying
our besttotake outthe deadbodies. The Ministry
has sent an aeroplane with doctors and
madicines from here. Another aeroplane was
sentfrom Bombaywhichalsocarriedmedicines.
Thelocal administrationwas very active. The
plane caughtfire so atthattime the best effort
washowtotakeoutthebodies. Wehaveleftthree
planes there from yesterday. The Government
has madeallarangementstofurnishinformation
totherelatives of thepassengers in Bombay,
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UdaipurandJaipur. We hadaisotakenthecrew
members with us. Some passengers have
retumedby momingfiight. itis wrongthatatruck
wasstationedontherun-way. idonotknowhow
this rumourwas spread.

SHRI DAU DAYAL JOSHI: The truck was
stationed on the runway..{/ntermuptions)

SHRIGHULAMNABIAZAD: Inmystatement
| have said that the road is very close to the
runway andthereisawalibetweenthetwo. thave
accepted this thing in my statement that the
runway and road runparallel. Bychance when
this plane took off the truck was also passing
throughthere andunfortunately thetruckwas not
any ordinary truck. it was loaded with cotton.
People who have knoweldge of cotton know welt
that cotton is loaded 30-40 feet high. Due to
weight theplane rose up and hitéotton. Afterthat
oneof its wheels came out. Eftorts were made
tocontrol the plane upto 1-2kms. Therewas a
hightension line andit entangled with this line
andtheplanefelldown. Eyewitness saidthatthe
planecaughtfire fromtheback portion andthen
it spread to the front. Persons sitting there
whether they are the crew members or the
passengers, jumped out ofthe plane, butthe
passengers sitting backside coulr: not have
opened the door due to fire as a result all the
passengers sitting there died of bums. The
passengers whodiedinthisplane crash did not
die ofinjuries but of fire. Hadthe plane notcaught
fire, 55 passengers sitting on back-side could
havebeensavedas63 passengerssittinginthe
frontwere saved. (Interruptions)

SHRIDAU DAYAL JOSHI: This accident
occured due tothe truck and the truckwas on
the runway.

SHRIGHULAMNABI AZAD: The accident
occured dueto truck but, howitcanbeonthe
runway. 10thousandpeopleweresittingthere.
Iwas notalonethere, thenhowthetruckcanbe
ontherunway ...(Interruptions)

SHRI SHYAM BIHARI MISRA (Bilhaur):
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Hon. Lal Bahdur Shastrihad resignedduetoa
rail accident. So youshouid also resign.

SHRIGHULAMNABIAZAD: Donotsay so
for your own publicity. Kindly listen to me.
(Interruptions)

[English}

SHRI AMAL DATTA (Diamond Harbour):
Wasthedangerous situation notknown earfier?
Now lunderstand that this road has beenclosed
temporarily, after the event has taken place.

Why was it not thought of bv the Indian
Airines and the Administration € exjier?

SHRIGHULAMNABIAZAD: Yesterday, the
hon. Chief Minister was also there. He has
orderedthatthere shouldbesomebamcades so
thatwhiletaking off anc landing, the road should
beclosed:

Onehon. Memberhassaid, Boeing 737isan
ageingaircraft. Yes, some of the 737 aircraftare
agedaucraft. Butaccordingto the manutacturers,
as far as therr Iife i1s concerned, with normal
maintenance and overhaul, theminimum/ifers
20..(Interruptions)

Theyhave notreached even minimumifeso
tar. Flight utilisation, | must say, cycle flown
shouldbe 60,000; ithas justflown only 50,000.
Hours flown shouldbe 60,000. ithas justfiown
only 43,000. So, ageingfactoris not correct. of
course. There mightbe othercontributory things.
Thatis why, we instituted a judicial enquiry.

[Transiatior)

SHRICHETANP.S. CHAUHAN: First. tefl
us how will youtake the publicinto confidence.
(Interruptions)

SHRI GHULAM NABI AZAD: It is an
unfortunate thingthatthe accident occurred byt
it was not in our own hands to avoid it

(Intermuptions)

1993-94 Min. of Defence
SHRIDAUDAYALJOSHI: The yearis just
beginning and two accidents have

occurred...(inferruptions)
16.200ws.
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SHRI CHANDRA JEET YADAV
(Azamgarh): Sir, lwas saying that afterhaving
signedthat agreement that we will build aworld
freefrom nuclearweapons anviolence, lwould
ke toknow fromthe Prime Minister whether,
after having signed that treaty oniy with one
country, we stopthere, orweas agreat country
which has taken severalinitiatives for the total
disarmament andalso evolvedaworld free from
nuclearweapons, whether we wilitake further
initiative, may with some other neighbounng
countnes, may be with China, whetherwe have
exploredthe possibilities ot signing this kind of
agreement or, may be with other non-aligned
country, with Indonesia which happenstobe
fodaythe Chasrmanofthenon-alignedmovement
or whether we will collectively, from the non-
aligned cout counnt countries, will take some
initiative so that this major burden which is
basically onthe developing countriesis nomore
there besides the danger which continues tobe
annihilation of humanity.

1621 hrs.

(SHRIPETER G. MARBANIANG inthe
Chain

Sometimes theressems tobecontradictions,
inourpolicies, n ow pronouncements andin our
implementation andthat crestes unnecessary
doubtandit aiso provides opportuniteis to our
enemies and opponents to us. that situation
againstus. Forexample, ontheone hand, wetalk-
thatwe are against nuciearweapors. Butitis
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reportedthatwhen ourformer Defence Minister
was visiting Russian Federation in last
September, 1982 hewas negobatingforacquiring
nuclear power submarines unleashed. There
was also areportthatthe Secretary ofthe State
ofthe Russian Federation Mr.Gennady Burbulis
made aproposal that Russtan Federationand
India should have collaboration in defence
hardware and we can produce perhaps jotntly
tanks, aircrafts andother hardware inthird world
countries. If it is a fact that we were trying to
explorethese possibilities and also negotiating
for this kind of collaboration for production of
weapons, then it goes against our pronounced
policy of peacg, of control of armaments.
Sometimes this kind of situation developed
which goes againstus.

Duringthe lastfew years, particularly after
" the disintegration of Soviet Union, certain
unfortunate situations had developed in
Yugosloviaandin Gulf countnes.

Nowthe United Nations inthe name of peace-
keepingand alsointhe name of peace-making,
aresendingtheirforces. Thisis alsocreatinga
serious situation. Today the world is only a
single super-power world. Everybody knows
that United States of America is having its
almosttotal domination inthe Security Council
and in the United Nations and its armies are
being sent to many countries in the name of
peace-keeping and peace making. Whatsthe
policy ofthe Govemment of india?

Iwouldliketoknowwhetherthe Government
of India contribute to this policy because we
ourselves had senta peace-keepingforcetoSri
L.anka. Of course, it was onthe request of the
Govemmnetof Sri Lanka. But now this kind of
a situation is sometimes misused. There are
serious apprehensionsintheminds ofthesmatler
countries, in the minds of the military weak
countnesthatif there are anyinternal conflicts
or if there is any political destabilisation or if
there are any political conflicts withinthe country,
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the UnitedNations forumwillbeusedforsending
these peace-makingandpeace-keepingforces.
So, we must have aclearpolicy about this. We
mustwork outa very clear policy towards this
end. Sometimes, we also unitediy join those
peace-making and peace-keepingforces.

Sir.anew policy, anewannouncementbeing
made afterthe unfortunateconfiictbetween iraq
and Kuwait. Rather, | willnotsayitis a confiict.
| will say that 1t is Iraq’s aggression against
Kuwait. The question is that after that conflict,
some countries started saying thatthereis a
powervacuuminthatarea, that hasto befilled
up. After all, the Philipines took theinitiative that
they would not permitthe strenghtening of the
army bases in their country and the foreign
forces will have to leave Philippines. Then,
again, the talk started. It has been stated that
there wilt be power vacuumin that region. What
is this power vacuum? Who is goingto fulfil this
power vacuum? The point is that sometimes
these moves are taken by certain countries
whichtry to project themselves asif they have
the monopoly of making peace and keeping
peace anditis their responsibility only. Inthe
name of that responsibility, ina given situation,
theytry to gxploit the situation.

There s another thing which | would like to
remind the Prime Minister. Pandit Jawaharial
Nehru, when he was the Prime Minister of our
country, wasinterveninginthe Defence debate.
Thatwasinconnecthonwiththe Defence debate
inthe Lok Sabha. Inhisintervention he saidtwo
importantthings. First, he said:

“The equation of ourdefenceis ourdefence
forces plus our industrial and technological
background_and overall economy of the
country. ."

He also said that in addition to that, our
economy should also be strong. Uttimately our
economy hasbeen strengthenedto the defence
and security of ourcountry. The mostimportant
thing, he said, 1s:
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itisthepatriotric spiritforunity, for the safeguard
of our security and sovereignty that is very
important.”

Thatisalsoveryimportant. That relates not
onlyto our Defence policy orto oureconomic
policy but it also relates to our educational
policy, it relates to our national integration
approach, Rrelates to our communal harmony
and our securily also. it also relates to a new
approach to meet the challenges which are
thrownoutof the society and also thrownonthe
intemational arena. Therefore, itis important,
He alsofurther asked: how s itthat ourdefence
burdenincreases? itincreases because if with
some of our neighbours our relations are not
good, fsomeof ourneighbours tale anopposite,
aggressive and anti-country policy, in that
situation also it increases. Thersfore, he
emphasisadbysaying:

“The right approach is to avoid unfriendly
relationship with other countries eapeciallywith
ourneighbours..”

There is a good opportunity today. Our
relationship with China is improving. Shoukd we
nottake muchinitiative today atthistime notonly
formutual understanding, joint cooperation in
economic areas but also joint initiative in the
intemational arena. india and China were
signatories to the Five Principles of peaceful
coexistence. At that time we were not
economically very strong, militarily also we
werenotstrong. Butwe werastronginourvalue
orientation. We were strong with certain
philosophy which gives us strength. Therefore,
theprinciples of Panchasheel becamethebasis
andtoday | think, itis hightimeitis notthat China
shouldtake theinitiative and we should wait that
again India must take initiative for regionat
cooperation. |am nottalking of regional security.
ithas otherimpiications. Thathasto be thought
for regional cooperation. We are facing dertain
probiems in the SAARC countries.
(Interruptions)
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SHRIDAUDAYAL JOSHI (Kota): Youarea
seniorMember. Sometin!eswe havetothinkit
caimiythatChina has ocoupied ourland. During
Nehruji's regime an oathwas taken inthis House
thatunless we reclaimedevery inch oflandfrom
China we will not sit quiet. (Interruptions)

MR. CHAIRMAN: Do not record anything.
Youcan express your party's viewpoint. Heis
expressing his party’s point of view. Let us
behave ourselives.

(Interruptions)

SHRICHANDRAJEET YADAV: Thankyou
very much. Therefore, | was saying, perhaps,
foday, infmy opinion thereis a tavourable sitluation
andindiamustiake advantage of this favoursble
situation aigo. itis notthat | am talking of Ching
only. lamtalking of Indonesia. | am seeing and
exploring the possibility of talking 1o those which
have similar approach. May be in today’s
situation, United States of America also will
have to think afresh because the situation of
confrontation withanotherpowerful superpower
isnomorethere. Butthe questionis, there are
certain points on whichcertaincountries might
havecertainideals. With certain ideals, certain
understanding, they shouid take inltiatives. | feel
thisisthetime when india shouldbe able totake
this kind of initiative.

Iwill now cometo certian specific things in
ouramy. I think, thatindian Army, by andlarge,
has stoodwell and has alsobeen able togetthe
respect, appreciation of Indian people in any
difficulties. By and large, our Army has been
effective, hasbeenpatriotic has donewellinany
period of crisis andhas been alsovery objective.
More than that, the responsibility which has
beenassignexito Indian Ammy ratherthey have
done much more than that. Unfortunately, they
are being used for peace and law and order
situationinside the country aiso. itis unfortunate
thatthe law and order situation in ourcountry,
particularly the communal country has been
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deteriorating and people fortunately have full
falth in army today and wherever anmy wes
deployedthey were able to play an admirabie
role. Butwemustalsothink of the shustionwhich
wetacetodey. Thesituation isnotvery hopetul,
varyopiimistic. | fesl that this decade is goingto
beadecadsciconfroniation, adecadscfviclence,
adepadeofpoliical destablission onlybecause
ofthefactthatthere arecertainserious problams
condrontingthe society. Thereis certain vacuum
in our value system. There are certain now
foroes which arefighting over their rightful place

inthe saciety.

There are peoplewho are notaccepiingthe
change, who are becoming blind to the new
situations, 10 the questions of justice, to the
question of equaiity, 1o the question of iuman
diginlly. And, tharelore, this sitation may aries.
Wae are sesing this forsometime and even the
minority Governmentwhich isfunctioning atthe
centre, maybe, for some more years, is slso
soeing this. in this new situation, | think, our

bscomes muchmoregreater. We
havetogointothe basic problessas o howto
strengthen certain things. Our Prime Minister
88id, in the beginning, when he took over as
Prime Minister, that he willtry to find a national
consensus. | amsayingthatitis notonlynational
congeénsus but the collective wisdom of the
nation shouid try to find collectively certain
sohutions for certsin problems. itmay be sbout
oursystem, asto how o improve our system,
how oursystemshouldbe able 1o meetthe new
chalienges, and how to meet this communal
virus. Certainforces are openly challenging our
basic values, the vaiuss which give sirengthto
ournalionaiunily. lfthere are deliberate attempls
focrestethiskind of asitustion, arewe going o
usethe Armymore and moreforthese purposes
orwillwetrytofindoutcertain other altematives
tolookinto thatsituation?

Sir, lummmmam
burden of modemisation of the Army.
aquitelarge standing ammy. Now, itis hightime
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hatwemustthink, whatherwe canhave ressrve

foross, whether we can make compuleory the
miltarytraining for ouryoung peopile, whocan
bepmparedandwhocanbekeptinreserve and
in time of crisis, whether they can offer their
services forthe defence of thecountry, tomeet
the challenges. Nowsuch abigburden, | donst
think, that a deveioping country and & poor
country e indiawillbe abls tobear. Therelore,
thisis hightime to think aboutthat. Andtoday,
m-wmummwm ]
you send an Ay, a dynamic Amny, well-

whichcanmeetthe challenges,
thatithinkis a question about which | would ke
the Privne Minister and the present Defence
Minister to have a policy. Today, itis also a
questionafpayingmore attentionfioour ressarch
and development. It is not dnly that the
Govemnmentshould do that. Inindia, there are
other private organisations. On a very small
scalethas startedthat Wearetryingtogetthe
helpofcertainprivate organisations which can,
porhaps, manufacture certain things orwhich
canconceniraleincertainareas of research and
contritxde to ourdefence. Thathas started. But,
still, R is on a very small scale. | think that the
Government must emplore the possibilities. |
amvery sure thatthe indianindustrialists and
the indian scientists, if given the responsibility,
forcooperation and contribution inthe areas of
defence, they willbe able to dot with asense of
patriotism. There willbe noletdown. We should
rise above suspicion or above that policy of
rigidiity that no, it has fobe exclusively in the
hands of the Army. | think thatis ancther thing
where we musttry to think.

Sir, 1feel that our Navy has fo be upgraded.
Wehaveaveryiargecoastine ol 7600 kme. We
havetopsygreateraiiertion. Certainneighbouring
countries have paid graster attention. . One of
our problems is that our neighbouring country
Paldstan the wey it is going on developing -.
nuclear power, nuciear weapons, it is paying
more attention to its Army, Air Force. It is
spendingaiotofmoney. Risnoinecessary that
we shouldimitate Peldstan, Butwe havetobe

very careful because we know that if mera::
A
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political instability inthatcoutry, fweknowthet  countries have during the last few
thelsadershipotthocountry-whetherkismiltary  years, several trainer aircrafts, to train their
feadership orpoiiicelieadershipistiyingtotals  people, wehavenctbeenablstodothisbeceuse
aniiHndiansiand, crealesaproblem. Thereloss,  of shortage of money. This kind of shortage of

we haveto have aproper line on that also. But
itdoes not mean that we fall prey to their anti-
indianism. We shouid make an attempt
continuously on the basis of our policy, to
develop friendly relations with the peapie of that
country and even with the leadership of that
country, ifthey are responsive. They aretrying
toisolate.

One weakness in our policy is that our
propagandamachinary, publiclty machinery and
public relationship is very weak. Somehow, we
have seen that Pakistan always tries to expiloit
the situation and many times puts indiainthe
wrongbox; and we, later on, go on explaining
things. Thatweakness aiso must be removed.
{thinkthat we should pay greater atientiontoour

recruitement and training policy.

Iwasreading, onlyyestsrday, aboutDr.B.R.
Ambedkar. One of the issues whichhemade at
that imte, in 1930 and 1932 was that certain
sectionsofthe sociely, the weakar section, were
unit, theythought andthatthey wouldnotbegood
soldiers. That was a wrong policy, imperial
policy, afeudal policy and anti-pecple. Therelore,
1think that we should pay greater attention; alt
sections of our society shouldhave asense of
participationin thelargest organisationwhich is
responsible for the defence ofthe country.

There aremanycomplaintsinthe recruitiment
policy. | hope that the Govemment will pay
greateratisntiontosesthathe recrulimentpaiicy
is free from corruption, is free from nepotism;
and proper policy is framed so that objective
recruitmentis made. Our officers and soldiers
havegiventheirbest performance issome of the
crises andwe areproudof them. But, since new
amaments are coming and since new strategy
isbeingintroducedinthe wariare, waneedtopay
greatsratientionioourtraining. |amsorrylosay
thatinourammedforces, we donothave enough
trainer aircrafis to train them. While other

moneyshouldnotbe allowed; kwill demagethe
preparation of our defence capability. Iwillaleo
saythetdelence is a very expensive aftairtoday.
A very large amount of money is spent on
delence.

Sometimaes there are rumours, somestimes
thers are reports; we have read certsin reports
incertainmagazines. itis unfortunate that this
kind of reportis there. { am notsaying that they
arebaseiess repoits. ‘india Today’ came out
with & news item saying that some higher up
officers in the Army, because of their
temperamental differences and because of
oeriainprejudices, hadtofightagainsteach other.
There were certain complications. Even it
appearedihat therewerecharges ofcommunal
riotsincertain matters”. So, | thinkthatenough
caraghouldbetaken insuch matters; andif any
officer of high rank induiges insuch things, he
mustbetakento task and no scope shouldbe
theretolet people doubtthem. y

Iwilnothkomuehtumeofh)‘otm.So.
lastly | would say that the Standing Committee
onDefence veryquicily hadbeen abletoproduce
areport. Thisis a very major decision and inthat
report, ithas been mentionedthatcertain steps
weratobeteken toeffecteconomyinour Army.
Theyhavesuggested thatthey shoukibe ableto
make a thousand crores of rupees savings.
Therelore, inventory control in army is an
importantthingbecause itis one area where not
only sorfiecrores butseveralthousands ofcrores
of projects areinvoived, There shouldatieastbe
some elementary control. The whole system
shouldbe computerised.

My last point is bout th ex-servicemen
problem. Theformer Defence Ministerwas able
toformahigh-powered Committes. | happened
to be a member of that committee. Our ex-
sericemen have many genuine and justitied
demands. We wénted to meet their maximum
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numberofdemandsbecause they were genuine
demands butthe Finance Minister atthattime
saidthatthe economy isingreattroublq andthat
heis notina positiontosanction fundto meet
their demands. We atthattime made a kind of
compromise saying that forthe moment about
hundred crores of rupees maybe giventothe ex-
servicemen's is cause. Though there was
dissatisafaction amongthe Membersbutthe
Committee submittedaunanimous reportonthe
understanding that as soon as the economic
situation of the Govemmnet willimprove, the
Govemmentwillpay necessary attentiontothe
ex-servicemen’s problems. | requestthe Prime
Ministertohaveafreshlooktowardsthedemand
ofthe ex-servicemen. ltis notavery bigamount
whichthey are asking; maybe another Rs.50-60
crores will be required. It is a very genuine
demand. They arethe people who givetheirives
forthe nation. They fight forthe countryinthe
most challenging and difficult situations. We
find that certain State Governments are very
unresponsive towards theirdemands. These
peoplearefightinginthefront. They arelivingin
the most difficult areas. Under these
circumstances if these people are troubledfor
small things; like their children not getting
admission in the school or there is no proper
health care and so on, it disturb them a lot.
Therefore, it is our national duty to see that
properattentionis paidbothbythe Stateandthe
Central Government and also by the non-
governmental organisations.

Withthese words | conclude my speech,

MR. CHAIRMAN: Mr. Datta, thetime allotted
for your party is only 18 minutes and there are
two speakers inthe listfrom your party. Please
adjustwithin this time.

SHRI AMAL DATTA (Diamond Harbour):
Sir, | appreciatethefigure. | will notaskforany

special privilege.

Thisisanoccasionwhichis made possible
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by the fact that the makers of the indian
Constitution did not see fit to ordain that the
Defence Budget will not be debated for the
purpose of giving grantto the Defence Ministry
andthe Services. | saythisbecause | feel that
giventhe present attitude of the Government,
which | have been observingforthe last 12 years
that | have been aMember of this Parfiament, it
thesame sétof peoplewoukdhavebesnincharge
of framing the Indian Constitution they would
have surely putaprovisionthatthe grants foralt
departments have to be passed by the
Parliament but not the Defence. The whole
attitude ofthe Defence Ministryandthe Services
appear to me to regard this occasion as an
unmitigated but unavoidable evil when
Parliamentarians must perforce talk about
Defence.

|am also forcedto speak aboutthe Defence
Budgetalthoughtwish | havenotbeencompelled
to do so because there is very little to speak
aboutitwhich s relevantto the subject. It lhave
toconfinemyseifto thetopics which are relevant
to thedebate, | really have.very very little
information onwhich i wish to speak. lwishto
opposetius Demand. Buteventhen, theremust
be proper matenal to do so. Where is that
matenal? Isthat matenal availableinthis book?
Thisis the only an authorised publication ofthe
Govemment fromwhichwe, MPs, aresupposed
to denve all information. The rest are the
magazines andthe newspapers which play this
side orthat side. Andsometimetimesthey say
that Pakistan is acquiring this weapon or that
weaponsystem and then, onthe wake of that,
some paople come to India andtrytofoistsome
planes orsome submannes or ships. And we
makeapurchaseafterthat. Everythinghasbeen
pre-arranged. Now, therefore, | wishthatthe
Government would make available the
information, in which an informed debate is
possible. Thisis my nineth participationinthe
debate onthe Defence Budget. | have startedto
partictapte right from 1984. | think, inthe year
1992, therewasnodebate onthisdemand. Even
|feel whatis there to speak on. Fromthis book,
itappears thatthere has beennochange inthe
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theworldhaschanged Accordingto thisbook,
there i1s nochange in our region, and therefore,
wehavetogoonwith thesame kind of defence
preparedness

Nowicometothethreatassessmentaspect
Wefind, fromthis annual Report, that tis really
very general and very vague and to my mind,
quite amateunst Idonotknowonwhatbasis,
whatintelligence, they made the assessment
Whatistheirbasis apparatus, their organisation,
theirmethod, their system, theirinstruments to
gathertheintelligence? Wedonotknowthat Are
we notsupposedto know atleast whetherthey
possessthe latestequipmentby whichtogather
information and whether they understand and
applythe lates procedurefordoingso? Weare
notto know anything ofthis kind inthis book, in
an amateurist way, they descnbe what has
happenedinthe world, they said thatthe nuclear
armshasbeen reducedby onethirdandis going
tobe reducedby another onethird Anditgoes
upto2000A D andatthattimeitwillbe onlyone
third of whatitwas usedtobein 1990, andsoon
But in this part of the world, Pakistan 1s not
playingthegame Thatisthetune Thatisthe
messagesoughttobeconveyedtous Butwhat
havewedonetoseethat Pakistan alsoplaysthe
game? Have we tried anything of that nature?
Since the entire world is changing, can we not
make an effort? There is nothing in this toshow
that we have even made an effort which will
enable us to reduce our defence expenditure
We have notdoneanything Now, weareonly
toidthat Pakistan has been acquinngarms and
they have given statistics from 1980 From
1980, Pakistan has been acquiring so much
arms Therefore, we mustgearup ourdefence
preparedness furtherandfurther Butwhathave
we been acquinng from 19807 if they want to
drawany conclusion, they should alsogive the
otherside of the picture astowhatwe havebeen
doing We have acquired jaguar, mirage
submagpne, Migplanes, German submarines
and Russiansubmannes They are notsaying
that They are only saying that Pakistan has
acqured F16andsomeotherplanes Theyhave
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notmentionedabouttheships |think, Pakistan
hasnotacquiredships Anyway, thepointisthat
whenwesay thatthere s amms race betweenthis
countryand Palsstan, whichis asmallercountry,
thenwe shouldbe carefultosee thatweare not
the inthators of that arms race Have we got
anything here to show that we have the peace
inihative? They must be afraid | would have
beenafraidotbigneighbour {amnothoidingany
bneffor Pakistan But, we in ourown interest
shouldseethatthereisnoarmsrace We should
trytoallay any apprehensionthatthey mayhave
thatwe are startingan arms race everytime we
goforacquisiion of newweapons

With great credttowards we sayinthechapter
on Navythatwe have the builders Navy Fifty
four of our naval vessels havebeenbuiit inthis
country Wedidnothavetoacquirethem from
abroadas wehavethefacility tobuldthem We
havegotthatstrength We havegotsubmannes,
the German submannes we have gotfour Then
we have got 9 or 10 Russian submannes and
nuclear submannes and we also got a nuclear
submanneforsome period We are holdingup
apicture to our neighbounng countnes thatwe
areabigpowerand even USA andsome other
countnes ofthe West startedsayingthatindiais
aregional superpower itdoesnotmeanthatwe
have got to go on spending more and more
moneyondefence

Idonotunderstandthelamentofsomepeople
why the Budgetis no morethanwhatitis fyou
compare with lastyear, itis notmuchmore But,
if youcompare with 1984 whenitwas Rs 3000
croresandnowthe Defence Budgetis Rs 18000
crores Infact, {otal expenditure onDefence s
muchmorethanthat Rs 18,000/-croresisthe
expenditure only onthethree servicesbutif you
takethe DefencaMinistry and defence pensions,
thetotalexperdituregoesuptoRs 24,000crores
Thatisthe total Defence Budget becausethatis
the amountwhich goes outofthe exchequerfor
the purposeof ensunngthe secunty andintegnty
ofthe country Even, if we haveto have abig
budget, wecan minimisetinmanyways |have
already spoken about one ofthe ways namely
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the economy measures. But, there are other
ways too. if we are able to assess the real
strength of Pakistanin which alithe services and
inwhich alithe areas, withinthe services itis
strongandcapable of assultir®y us thenwecan
comespondingly acquire strength nthose areas
which are to putup defence aganstthem.

Now, there is a unipotar world. Naturally,
Palustan is notgetting the attentionwhichitwas
gettingearher. inthecontext, of defence Pakistan
and no other country, not even China is
consxiered tobetheenemy. Thevafore, wehave
to gather intelligence about Paxastan andif we
have that then only we can concentrate on
certain areas for geanngup anddonothaveto
spread ourresources thoughout the gamutof all
the three services that is Army, Navy and Air
Force.

Thenwecanorganiseourseivesto repelthesr
attack f andwhenitcomes atamuchlowercost.
We have to have a special emphasis on
electronics because wartare has now become
electronic warfare.

17.00Hrs.

Today the world has gone mto eiectronics.
There s nospecial emphasis onelectronics n
thisbudget 1amnotseeing, onwhatevericould
gather from out of this Budget. | cannot do
anything | cannotdecipherthis Budgetatall.

The Budget s not self-explanatory. it does not
say anything from which { could gather

information. lfthey are doing k. very well. itdoes
not seem to me because the Budget is in the
same pattern as of ali these yews Budgets. If
there 1s any expenditure lugoen under some
head, | donotknow.

Whatlcansayisthatthe Govemmenthasnot
gwen special push to electronics. lf youhave
donet, tellus thatyou are doingit; becausethen
wewillknowthatthe Govemmentisin the right

communication and intelligence. This is the
arsainwhichthe Govemmentmustconcentrate,
Onceitdoes o, it willknowwhetherandhowto
beet up the strength of the army. Now we are
trying to develop a Main Battie Tank. We are
trying to develop it from 1972, it is still under
development, itis still being developed. There
isclaiminthis Annual Reportthatthere hasbean
asuccessfultrial. |am glad thatthese trials are
successful. if you are going into production and
ifthathassless over, itis goodand nothing else
needtobe done. Butl do notbelievethatthisis
thecase Itremainsforthe Govemmenttosay
clearly ishere they stand regardingthe M.B.T. |
bekeve s notfully cleared and acceptedby the
Amyyet

We have been developing again onthe Air
Forcesidethe Light Combat Aircraft. Why dowe
need t? | do not know. Nobody has explained
althoughthere has been demandafterdemand
everyyeardunngthe Budgetspeechesbysome
Memberorthe otherthat we mustcarry on; we
mustexpedite developmentof L.C.A. etc.

We purchased the Jaguar. When we
purchasedtheJaguartappearedthat wedidnot
needany otherplane. We neededa piane with
whichwewouldbe ableto penetrate the defence
of Pakistan andfly atatree top level andbomb
their sargodha. Air Force base of Pakistan
Immediately afterthat purchase dealwas over
planes startedto amve andthe planes are sitll
coming; they are stillbeingbuiit, the ones which
couldflyin peace justsometime ago.

After that deal was over, immediately we
said: No, no this wili notdo; we haveto go and
getsome plane whichcan play amulti-role. And
for this multi-role we got Mirage. And now
Paldstan is trying to buy Mirages and we are
crying wolf because Pakistan is going to buy
them. Weboughtthemin 1982. Weboughtthem
withoutthe weapon system. Everybodyinthe
country knows we gotthem withoutthe weapon
eystam; onlyweinthis Pariamentdidnotknow.
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We wentonbuying various types of planes.
Atthattime we were buyingMiG-21. We started
buying MiG-27 and MiG-29 and we are still
carryingonbuying themorbuilding them here.
We do notknow whichwaytogo.

We do not know which line to pursue.
Therefore, whetheritis armyornavy, thequestion
is whereto give emphsis. Because we do not
know exactly howthe snemyis gearingitself and
howthe enemy if at altis going to attack. Wedo
notknow the capabilities of the enemy properly
and, therefore, aliroundthe gamut we aretrying
todevelop andwe are wasting ourmoney.

The other sphere in which we are failing
althoughthere is come may of hope now adays
nR&D. Foriong yearand i thinkevery year, we
have beenboth criticising and demanding more
moneyfor R&D. Thisyearaisoidoso. R&Dhas
notbeen able to serve the country as it should
have been able to. The self-reliance of the
countryis far-off because of the failure ihthat
front. Thefailure inthatfrontis more afailure of
management. The top management of this
particular vital organisation of the Defence
Ministry has been lacking. | havebroughtittothe
attention of the Governmentonthese salutary
occasions thatwe get year after year. Butthey
had nottaken anysteps. Butfortunately somé
changehastakenpiace now. |hope thatchange
is sustained. That means, they have been
following a wrong personnel policy, they have
beenpromoting people whodidnotdeserve any
promotion, they have been demoating or denying
promotion to people who deserve promotion,
they have been destroying the morale of the
soientists, they havebeeninductingpeoplewho
did not deservetobe inducted through allkinds
ol favouritiem, thopethatthaterais overandthey
will be able to take some steps of rectification
now.

There have been singular failures one of
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themis MBT. And we have given reports from
the public Accounts Committee regarding the
MBT theirfailureto it. IneveryDRDO
projectinthe Eighties, wh happeningwas
thatthey would give an estimate formoney and
time and when the time maybe three years or
fouryearsis goingto expire, they will come for
further extension of time and further funds. it
happens inrespectofevery projectandthey say,
we are monitoring. When we asked for the
monitoring details, wefoundthatnoteven once
ayearthe Monitoring Committee sits and what
theydiscuss is not recorded. Thatis the kind of
monitoringthat was goingon.

Sir, there is an apprehension, as has been
expressed already here and also outside the
Parliament, thatthe Defence Budgetis notbeing
increased andthatis going against the needs of
modemistipn of the Army. [tmaybe so, butitis
notthatmodemisation has stoppedbecause of
that. On the other hand, the fact is that large
increases are notbeing given to the Defence
budgetas was being givenin 1985, 1986, 1987
and 1988. Inthesefouryears the Budgethas
gone up from Rs. 3000 crores In 1984 it was
Rs.3000crorestomorethanRs. 1000crores. So
has happendis, because of the financialcrunch
whichis common with other Departments of the
Governmentof india, ithas toface, thas started
thinking howto make savings, andithas made
savings as Mr. Yadavsaidthatitmade asaving
of, asweunderstand, aboutathousandcrores of
rupees. Very good, butmorecanbedone. infact,
Mr. Jaswant Singhmentionedthe report of the
ArunSingh Committee whichwas constitutedin
1990 and gave its reportin January 1991 and
made several recommendations. In fact, i
understand, itis quite a voluminous report, itis
in six volumes, and some of the
recommendations may have beenimplemented,
whichhavemadeasaving of thousand crores of
rupees andquite alot of the recommendations
are still tobe implemented. If they are
implemented, | am sure thatfurther savings of
Rs. 1000 crores or Rs. 2000 crores canbe made.
This is essential. In a country like India, we
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cannotafford the luxury of havingfor Defence,
thesamekind of setupasweusedtohaveearlier
which, tous, is a giftfrom the British days. That
cannotbe done. Onehastobe alwaystightening
the belt. Thatis one thing and the type of thing
whichhadnotbeendoneearlierhasbeendone
now, subsequenttothereport, maybeimespective
ofthe Report, | do notknow, as they were using
Sir, just an example, Nissan Jongas which go
only 4 kilometresforaliter of petrol. They have
now replaced them by Maruti Jipsies, whose
consumption s onelitrefor 12 kilometres. Soit
is three times. Similar i1s the case with other
vehicles. ifthey dollike this, lventureto think that
alot of savings canbe made andin many other
directionthey canbe made. One goodthingifind
is thateven the diet has caught their attention.
Because of the increase in food prices, they
have now to give abalanced diettothe Jawans
and Officers. And that is a very good thing. |
leamtlong agothatin Britain, duringthe Second
World War, because of the food crisisthere they
had gone on rationing food for their people. In
.fact, they were forced togive balancedfoodto
their citizens. whichimprovedthe heaith of the
recruits. Between 1939 and 1945, the height of
the young recruits in the Britsh Army had
become taller by two inches because of the
balanced food. | am sure, if we continue the
balanced food here aliso, it will improve the
health ofthe youngpeople onthedefenceforces.

Now, we have to understand the nature of
warfareandthe nature of warthatwe have toface
now and possibly we have to face that for all
times to come. It is no longer a war of high
technology only. lt is also a low cost war, low
intensity warwhich we havetofightandwe have

toarmourselves accordingly. Have wearmed .

ourselves forthat? | see no reference tothatin
this reportthatwe have been gettingourselves
readyto fightthat kind of war. Forthat, similarly
inthe sea, we haveto prepare ourselves. We will
havetodependmoreonthe CoastGuardbecause
ofthekind of dangersthatwe havetoavert. The
latestdangerthatwe have seenistheentryinto
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ourcountry the high potential explosives like
RDX ete. This has come not through ordinary
ports, butthrough unauthorized vessels which
havelandedin remoteparts of the coastal line.
This canbe guarded only by the Coast Guard.
Arewe givingthatemphasistothe Coast Guard
or are we foliowing the plan which we have
chalkedoutfive years ago? We arenotchanging-
accordingtothe needsthatare arising now. We
are still going to build big ships forthe Navy to
givefurtherimpetusto Pakistantogoandacquire
suchships, whereas we shouldbespendingthat
moneyonanumberof vesselsfor Coast Guard.
Thatiswhy, | say thatthe direction of the Armed
Forces should change. Itis notchanging.

On the other hand, wehave given some
emphasis to our Air Force and therefore, out of
the total expenditure of our Defence Forces,
about25 or26 percentgoestothe Air Force, but
stillitislessthanwhatgoestothe Army. In 1991,
wehave witnessedthewarbetween Iragandthe
United States leadingalliedforces. Thatwas an
electronic war. What lessons have we taken
fromthatwar? The command control system
was not locatedin the place of the wai station. |
am tald, the command control system was in
Washington, wasinthe Pentagoanheadquarters.
When the Skud missiles were launched the
sensorssensedandtoldthemthattheyhadbeen
launchedinone. particular direction. Thenthe
intimationwas sentto America. itwas processed
there and the command came directly to the
patriotmissile as to in which directionithasto
be launched andhow ithastobelaunched. This
is whattoday's warfare hasbecome and what
havewe doneto progressinthatdirection?iam
notsayingweshall attain thatlevelimmediately.
Butwemust make an effortand wemustchange
ourdirection. Then, coupledwiththatidea, there
should notbe avery large standing Army. Then,
yougetintothe whole matter of Army. Thefigure
must be secret. But | am told about 13 lakh
peopleareinthe Amy. Qutof thatabout 35per
centorsoare non-combatant. We do not need
thatmany. Wehaveatraditionotkeepingstanding
Army because the Britishers did it was
convenient forthemto have standing Army in
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andknowledge of theirown Parliament. Thatis
why, theyhadalargestanding Army in Indiaand
very smallstanding Ammy in Britain. With large
reservists. All European countries have small
standing armjes with abig reserve.

We have a system here of Teritorial Army.
Inthose days whenthe Army strength mightbe
notevenone lakh, the Territorial Army was fixed
atone lakh. Nowthestanding Amystrengthhas
gone up to 13 lakh and the Territorial Army
strength has gone downto40,000. So, wehave
notunderstood how to make the savings. We
have got flabby Army. So, it gives us another
opportunity, if we have a reserve Amy by which
wetakein new recruits every year, trainthemfor
ayearortwoandafterthat, they goouttopursue
someavocationinlife. They remain attachedas
reservists of the Army for the next five or 10
years. What| am suggestingis, if thathappens,
wewill have disciplined citizens who gothrough
Army training for one or two years and then
pursue theri avocation of life. They become
disciplined force. That will have qualitatively
different kind of effect on their fellow-citizens.
We have notbeen doingthat. Thatis why, you
findin Europe, mostofthemare inthe reservists
category. | do not say thatin India everybody
should be areservist. Butevery year, youtake
30,000 people hereinthe standing Army and
discard them at the end of 17 years of their
service. After 17 years of serviceinthe Army,
arethey notfitforany service onthecwvilianside,
exceptingsecurityguards, ifthey are nottrained
inanyothertradeinthe Army. Otherwise, finding
jobsforsuchalargenumberof ex-Amyperonnel
isaheadache. You canfindasolutiontothis. At
theage of 18or 190r20years, you recruitpeople
andgivethemtrainingfortwoyears. ifthey are
trained along with a craft, they willbe an asset
tothesociety, aftertheirtwo years of training,
whenthey gooutthey can getjobs onthecivilian
side. Inthe presentsystem, you recruitpeople
inthe Army arid they remaintilithe age of 38to
40years. Whenhegoestothefieldafter 35 years
ofage, howcan hetake arducustaskwhichaboy
of 18 years or 20 years can take? | think, the
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Armmycanbe madeyoungerandthe Amycanbe
made more dynamic with the reservists.

- The question is, whether we can call the
reservists quickly. Today with the facility of
telecommunication, youcancallthemata very
shortnotice. Youcantryit. Youhavetochange
the systam. if yousend aletterby post, itwilitake
15 days to reach. Thatis notthe way. You can
doit, if youhavethewill. For survival, you have
todoit.

| recommend tothe Government that you
have to think aboutit very seriously tohave a
smallstanding Armmy with large reservists. The
reservists canbetrainedforone ortwoyearsand
thenthey canbesent outto havetheirjobs. That
willhave adisciplinedcitizenry. Perhaps someof
the criminal activities canbe thereby curbed.

Inthe Defence, anew directionis necessary.
ltis notonly becuase of the changedsituationin
the world not only in the changed situation
regarding the availability of and cost of
amaments andthe new powerbalance of the
world but also the position in which India is
placed today economically. | would urge the
Governmentto start re-thinking now andbnng
about maximum amount of economy that is

possble.

lamquiteconvincedbecause of thediscussion
thatwe hadinthe Defence Standing Commiittee
of the Defence Ministry, that it is possible to
make more economies by rationalising the
systems.

[Transiation]

SHRIAYUBKHAN (Jhunjunnu): Mr. Deputy
Speaker, Sir, atthe outset, | takethe opportunity
toextend my congratulationstothearmy ofour
nationthrough this House. We are much proud
of our army and its role in protecting our
motherland. We are participating in the
discussion on Demands for Grants for the
Ministry of Defence. Inthe Demandsfor grants,
mycolieague has mentioned Vijyantatank and
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have askéd for certain information. | would
wpedmmdoalmdvmbyax_m
aremore thansufficientas Defence is asubject
which requires to be dealt with in a secret
manner. Beng averysensitiveissuewe should
not disclosed the information which can be
musused by others. The peopie, who areinthis
feld, know aboutthe equipments they have and
how to use them. Itis something very strange
thatthe peopié who have beento warfronts or
evennothaveseenships, aircrafts andtanks are
directing us as to how we shouldlead our armvy
andwhatequipments dowenesd.

ittakes atleasttento eleven years time to
develop atank asitrequires alot of hardwork.
Nocountry inthe woridhave developedtankin
less period. We are proudofour Arjuntank which
isthe pride of our nation. We extend ourheartiest
felicitations to the officials of D.R.D.O. and
Ministrytoproduce suchafinetank. ithasbeen
testedsuccessiully. Thisisone ofthebesttanks
inthe world. We fully rely onit. | would appeal,
through you andthis House, thatits production
should be started immediately and the same
shouldbe handed overtothe army at an early
date. if there are any miner shortcomings like
finng controietc. These canberemovediateron
but its production should be launched
immediately andit shoukd verysoonbe handed
overtotheamy.

T-72 Russiantank also figures amongthe
tanks which we produce. we had anagresment
with the then U.S.S.R. not to make any
modification in this tank. Buttoday the situation
has changed and while producing itas perthe
need of our country, if it requires to make any
modificationthenwemustgoforkt, sothat, these
tanks can aiso match our Arjunatank. Vijyarta
tank is an idigenousty produced tank but its
suspensionisabitweakandnsedsimproverment.
thave every hopethatwewillbe ableto improve
it

Oursis a very vastcountry. Atpressntwe do

nead of our vestborders. in orderto protectour
country we need an armed regiment butwe do
nothaveone atpresent. The reason stated for
thisis paucity of funds. lwould appeaithe House
that nothing can be more important than the
security of the country. We have born here,
thereforeMembers of Parfiament should donate
therionemonthsalaryfordefence budgetduring
this budget as a token 8o that paople get
inspiration. The amount providedfor defencein
this budgetis very nominal. Therefore | appesl
the Defence Minister as well as the Prime
Ministerthatwe shouldincrease this amountin
orderto meet our defence requirements so that
we willbe able to buy tanks and equipments for
Navyand Airforce to protect ourborders.

Mr. Deputy Speaker, Sir, whenihappenedto
meetthe three chiefs of the foroes in connection
with defence requirement, laskedthemwhether
they were satisfied with the provisions made in
ourdefence budgetthey coukd notsay anything
as they have a good many requirements and
infactthese requirements belongto our nation.
I we are unable tq meetthe requirement of our
nation thenitis we who are atfault. We should
notietthsback offinance or anything obstructthe
fulfilment of our requirements. We are well
capable of answering anybody’s chalienge and
ifwedonotanswerachallenge posedbyasmall
country then it is very shameful for us. We
should prepare our defencebudgetinsucha
mannerthatevenabigger nationcannotdareto
attackus. Shewill have tothinka hndredtimes
before attacking us and this is only possibleifwe
prepareourdefencein aperfectmanner. Butit
will require an increasae in ourdefence budget.

Mr. Deputy Speaker, Sir, we will have to
strengthen our armed regiment. More tanks
shouldbe produced and numberof such units
shouldbe raised. Onemayfindthatwe eventak
smallitemns of ourrequirement. inorderto boost
up the morale of our jawans we will have to
providethemmore facities ke firs proof dangare
s0 that if the tank catches fire he can save
himself. Gun cleaning is veing dona by using
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ash. Now it can be replaced by the latest  evoivedthatrecruitmenttothe Aredforcesis

technology. Wecan replacethebrassbackof  madewithout any consideration Recruitments

the ammunition with aplasticone. Wecangofor
a technique which can done away with the
tiresome job of loading and unloading
ammunition 8o that our jawans can fire more
easily and more efficiently.

Mr. Deputy Speaker, Sir, we have tank
regiment fieet, forwhich Railway isto play a vital
role for transportation. A provision for special
clase of M.B.F.U. shouldbe made sothat tanks
canclimb orascend easily on it. Better bogies
forthe crews shouldbe provided sothatthey can
performtheir train joumey withcomfort. Thisis
agenuine demand of jawans. The Govemment
should meetthis demand.

So far as the question of recruitment is
concemed, thecreamyilayer do notprefertojoin
army rather they want tojoin civil services. |
would appeal you thatthis creamy !ayer should
be encouragedtobecome amyofficers. Butthis
is possible only when they are guided by such
feelingbutitis happening the other way round.
We shouid incaiculate suchfeeling thatindia is
ourmotheriand and every indian has a duty to
protectitandthis he candoby joiningamy and
forthis we will have to implement compuisory
military service. Alithe persons of 18 year's age
should be imparted training and dunng such
training as per the ability of the individuals they
should be sent either to military orto the civil
side. if we are ableto do ke thisthenwe cangive
astrongammy fothe nation. Offand onyoumust
have come acrossto the news of accidents of
fighter aircrafts. The reasoncannotbe otherthan
thatof mistakes committedby the pilots. lf we do
not provide a better army such accidents wil
keep onraising. We cannotafford such national
wastage. Any individual is nottobe blamedfor
it as our selection is not fare. if a jawan gets

recruited after payingabribe of Rupeestwenty

thousand then how can he serve his country?
Corruptions persists inour recruitment procees.
Ifwe are unable to remove itthenhow canwe
make our army astrongone? iwould askyouto
implement it strictly. Such a procedure be

shoukibe made accordingtothe physicalfitness
ofthe candidates. We should keep oursoidiers
inhigh esteem who serve ourmotheriand and
they are the pride of our nation.

init. We shoukihave avery high regardforthe
awardnes and their widows who have made
great sacrifices for the nation otherwise who
wouidlike to go toguard ourcheckposts atthe
peak of Siachin. There is no one to see him
whether he is performing his duty honestily or
not. Only his Godandhismotheriandcanseeas
tohow heis gurardingourborders. He thinks that
a slightest negligence on his part will not be
forgiven by his Godand his motherland. Heis
asoldierof this country. fwecannotmaintaintus
dignity how we can pay respect to him. | would
like to say thatwe should respect our soldiers.
The Government should prepare the Budget
afterconsultingthe Chiefs of all the three forces
about their requirements. f asmall country like
Paldstan, | am calling Pakistan asmall country
because itis too small as comparedto india,
dareto attack us, | am confident that Pakistan
willbe eliminated from the woridmap. I believe
thatoursis sucha vastcountry that thousands
of countries like Pakistan can dono harmtous
butthatwill be poesible only when we set aside
ourpetty differences. We bind ourselves to the
petty considorations ke castensm. Wehave to
rise above such petty considerations only then
we can produce good solders for our Armed
forces and can have respect for them. The
Govemment should consult Army officers
regarding their requirements from country’s
security point of view as to how many guns,
submarines, ships, aircrafts, tanks and other
weapons are required for them. You will be
amazedthatwe arestilusing pistols giventous
by the Britishers during Second World War.
Why we cannot provide those weapons to our
soldiars which are being ussdby the terrorists”
Weshouidprovide mostsophisticatedweapons
Sooursoldiers o defend ourboders. ifwe provide
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[Sh. AyubKhan] tolook aftertheir children properly. it should be

the responsibiiity of the Govemment to provide

modem weapons to the soldiers, take care of
their welfare and give themattractive salaries
we will have also goodresultsfromthem.

Iwouldliketo appealthe Govemmenttohave
second look on the Budget allocationbecause
thealiocation madeinthe Budgetis notsufficient.

Now | wouldlike to make submission about
thefoodbeing provided and supply madeto our
Jawans. We invite tenders for the supply of
ration. | think Major General Khandun canthrow
hight on it in a better way bacause this work is
done by the ASC and Ordinance corps. The
contracts are awarded for the supply of best
quality of ration but | regret to say that poorand
sub-standard quaitty of ration 1s supphedtoour
ArmyJawans. | woulddemandthatbest quality
fo rationshould be suppliedto the Jawans and
the dishonestpersons whosevermaybeshould
not be spared and be given examplary
punishment If we make cutin the rationof our
Jawanordoany dishonestyinsuppluing ration,
howwe candefend ourcountry. Sir, | alsowould
hketo demandthrough youthatthere shouldbe
onescale of rationto the officers as wellasto the
Jawans. f we are abletodothat, that willbea
remarkable achievementdn our part.

Inthe end | would like to say something about
ourex-servicemen, They have beendemanding
same rank same pensionsincequite alongtime
butiregretto say thattill now we are not ableto
give same rank same pension to our ex-
servicemenonwhomweshouldbe proudofand
should have greatrespectforthem. Mr. Deputy
Speaker, Sir,whenlwasinthe Ary thadsome
Senorofficers whoalsometmehhere. | hadgreat
regard forthembut when they cameto meand
talkedto meforhalf anhourabouttherrproblems,
the regardwhich | had forthemwashed away.
Whydidthappenbecauseoftherrhelplessness.
Theyare notfindinganythingtodo afterretirement
andare notableto adjustthemseves Arewe
ableto adjust our ex-servicemen so thatthey
may notchoose awrong pathandmaybeable

aparaliel job to the ex-servicemen. If a soldier
retires from the Army he shouldbe givenjobin
civll, police force or in BSFso that he may
continue his job uptothe age of 58years.. Amy
service is an active service and the Jawanis
retired atthe age of 35 or 40 so how he will lead
restof his iife. f we provided him paraliel service
hewillhave ahopethatafter retirement he will
begivenotherjob. Thenhewill notthink of going
‘onawrongpath. Wrong path is notchosen by
‘everyonebutwhen any onedoes sohedoes so
under some compulsion. Supposethereisa
widoe andwe do nothelpherorprovide assitance
toher, fromwhere she willeam herlivelihood?

Therefore, lwouldkike to demandthatbesides
providing same rank same pension to the ex-
servicemen, the Central Government should
talkto the State Government forextending all
cooperationin providing re-employmenttothe
exservicemen as perthe quota and that should
done without any corruption.

Onemorepointwould e tosubmit, through
you, that a now a days our Army is not given
sufficienttime for its exercises and trainings.
Earlier two to three months trainings and
exercises were undertaken by the Armybutnow
dueto financial constraints we are not able to
provide sufficient training to our Army. If the
Army does not undertake exercises ortrainings
itwould become anidie Army and would notbe
able toperformits duty. Army should always be
ready todefend our long bordersfrom Eastto
West and from North to South. Andthatwillbe
possible only if we provide them sufficient
tramingand othertnningequipments. Thatcan

- bedone onlywhenwe provide sufficient Budget
tothem and does not saythat due to financial
constraint, soandsotraining orexercise cannot
beundertaken inthemodemtime, itdoesnot
behove us tosay ke that.

Intheend Iwouldlike say onethingthatbeing
Members of Parhamentwe shouldgive sucha
signaliothepeople of ourcountry thatwe afthave
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to come forward unitedly to fight against the
dangerthatisioominglarge onourcountryand
forthatif we havetosacrifice ourone time meal
we wili do that. if we haveto sacrifice our one
month's salaryforthe defence of ourcountrywe
would certain do that. We havetokeepupthe
morale of our Aredforces. Theirmoraleshould
always behigh.

Mr. Deputy Speaker, Sir, inthe end | would
like to say one more point. Army should notbe
usedforinteral disturbances inthe countrybut
itshouldbe usedfor defendingthe country only.
The use of Army in place of Police force is not
goodandthat demoralises our Ary. Weshouid
have high regardforthe Army.

Sir, alithe officers particularly Abdul Kalam
Sahab of DRDO ofthe Defence Ministrydeserve
congratulation for providing us a good missile.
Defence Secretary and other officers have full
knowledge aboutit. ShriAmal Dattahasinformed
us that the documents provided to us are not
complete. In this regard | would like to say that
the documents relatingtodefence should notbe
putup more than requirements because security
ofthe countryis involvedinit. There is always
apprehensiontotake undue advantage ofthose
informations. Sir, inthe end I wouldlike tothank
you for giving me time to express my views.

[Transiation)

MAJ.GEN.(RETD.) BHUWANCHANDRA
KHANDURI (Garhwal): Mr. Deputy Speaker,

Sir, Iwouldlike tothank you. Attheoutsetiwould .

like tocorrect Shri Ayub Khanthat | am notfrom
ASC but from crops of Engineers

[English)

Mr. Deputy Speaker, Sir, | riseto speakon
the Defence Budget with acontinued sense of
sadness, dismay and amazement. This
Govemmentis nowpresentingthethirdDefence
Budget. In this fast changing international,
Political, geo-political scenario, | thought that
this Government and the Ministry of Defence
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would also awaken from slumber. Regrettably,
nothingseemstohavechanged; andifatalithere
is any change, it is only for the worse. The
Govemmentandthe Ministry of Defence seems
tohavebeentruly andcompletety overtakenby
inertia and inefficiency. These people have
becomethechampions of status quo ante.

Duringthe lastfewyears, there have been
tremendousintemationalchanges; andonehad
expectedthat this Govermmentwhich has now
been therefor abouttwo years, presentingthe
third Budget would show some different
directionsinthe Defence Budget, intheinterst
ofthe national security. One expectedthatsome
fresh, something new, ideas would come out.
But, whatwehaveherenowisaroutine, mandane
document being produced which has no
credibility and it is just an ordinary babu's
budget.

My senior colleague Shri Jaswant Singh
has giventhe salientissues and majorpoints. |
willnot repeatthose; but! willtouch uponsome
issues which according to me are crying for
attention.

Let me briefly just racaptulate the type of
burden that armed forces are today facing or
having. We have a land border of 16,500
kilometres long, out of which 7,000 kilometres
arewith Pakistanand China. Wehave acoastifine
of 7600 kms. We have an exclusive economic
zone (FEZ) of 25 lakh square Kms. In addition
we have off shore island and hydrocarbon
installation totalling to approximately 500.
Pakistan continuesto occuythesocalled‘Asad
Kashmir’; having given 10,000 square Kms as
agifttoChina. China occupies about 38,000sq.
Km. of ourcountry and claiming another 90,000
Km. China is already a major nuclear power.
Pakistan has already acquired thecapability of
nucleardelivery. in addition, Sir, Pakistan has
1should say efficiently and capably involvedour
countryinaproxywar. Inthis lowintensive battie
which they have been waging for many years
nowhas keptnotonly the armedforces buteven
the country tied down in a situation where they
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m.mmammm supportthatthe Governmenthasgivenorthe
bureaucracy has giventhatthey have delivered

havetopay akimostnoprice andthiscountry has
to continuously pay a very heavy price. | said
efficiantly, because from their point of view it
maybe very goodsituation but from ourpointof
view particularly from the point of view of our
armed forces, itis very difficult and sad state.

Added to this gentiemen, is the prepetual
misuse of the army and the ammedforces. lcan
undevstandthe occasions which would demand
this buttoday we have gotinto the habit of calling
the ammed forces, particularly the army onthe
slightest pretext. it has become justlike a fire
brigade; notevenafirebrigadbutike ataxi. You
just whistie across and send it wherever you
want. This tendency has completely destroyed
andis destroying the armedforces, particularty
the army and it needs serious addition. Every
speaker has highlighted this problem and yet
thisgoes on. Iwould ke to knowwhy thereis no
check on this; why there is no thinking with
regardto this. | can understandthatfor some
reasons of national security army is to be
deployedbutwhy amyis.coninuously depioyed
for flood relief? Why after 45-46 years of
independence army is called for flood relief
measures every year? Why do not the State
Government gets gearsd up fortheirown fiood
relief measures. This canbe easily done by the
States butbecause ofthe incifferent attitude of
the Government andiieMinistry of Defence we
findthat ammy is being sentto the troubled spot.
Nobody has everbotheredio see this. | suggest
thatthe time has come; rather we are already
tate, anduniess wetackle this problemouramy
is goingtobe destroyed.

Havingtoldyoaboutthe typaof respansibility;
thetype of burden that this country has givento
ourarmedforcesletmealsotellyo thatwe have
averyfine setofarmedforces. They will rise to
the occasion. They have done so Inthe past.
Thereis noneedtoworry. Theyare afine setof
people. inspite of the organisational hurdies
which are putin theirway, they have delivered
thegoods. i repeatthatthisis notbecause ofthe

the goods. | assure you that they wilt deliverthe
goods. Butthatis noconsolation. We shoukdbe
perturbed that here is an organisation which
givenproper respact and proper support would
bethe best fighting machine inthe worid yetwe
are notutilising this in-buiit strength.

Whatis the response ofthe Govemment or
there sponse of MOD tothe responsibility which
has been givento the armed forces? Whatis
theircontribution? Should their contribution not
be to see that their problems get sorted out?
What is their contribution? | will illustrate this
pointby giving afew examples.

Theattitude of the Government towards the
armedforces is very peculiar. As | said, this is
the third Budget. The second Budgetfor period
endedon31stMarchthis year. The Budgetwas
nottobe allowedtobe discussedin this House.
At best of time the defence Budget has been
madea holy cow. Allthese years onthe pretext
of secrecy almost nothing is given. My friend,
Shri Ayub Khan saidthat so many documents
have been given. | entirely disagree withhum.
There is nothing that is not known to outside
people which is being supplied here. We are
tryingtofoolthis country by mvoking the clause
of secrecy. There arecertainissues which are
secret, and they need not be tokd. No citizen
wouldevenaskthem. Buttoday on thepretext
of secrecy the Defence Budget does not get
discussedproperly. Last yearitwas guiliotined.
This Govemmenthas created adubious history,
anexample which willprobably be mis-utiised
infuture. Aimost 13 percentofthe Budget, which
isalmost equalitototal pian outlay, thatis Rs.
17,500 crores of rupees was not afiewedtobe
discussed. Forwhatreason, Godinows. Onthe
firstBudget presentedby the Govemment, |had
thahonourof openingthe Delence Budget. iwas
newto Parliament . | did not know much about
delivering the speech atthat time. Butsince |
was given this responsiblity, | worked hard, |
toiled hard toget alithe details, andtriedtobring
as much strength as possible by various
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suggestions. | didthat. Whatdidthis Govemment
do? Gentiemen, notawordonanythinghasbeen
donetosuggestions madein thatspeech. This
sthetypeofresponsethathadbeengiventothe
opening speech deliveredonthe Demandsfor
Grants of this Ministry. No responsible officiat
from the Ministry or the Minister mentioned
whetherthese suggestions are relevantornotor
notagreed. Theyjustputitinthefile anddumped
itin the waste paper basket. We do not make
political speeches. We make speeches which
sincerely one feels towards betterment of the
nation and nation's security. We do not make
vote bank speeches. Atleast ! cannot. Whatis
the response? Why is this sort of indifferent
attitude? Gentiemen, this reflects the attitude of
the Governmenttowards defence.

Mynext pointis aboutthepostofthe Defence
Minister. Intheinitial stages, forsometime we
did nothave the Defence Minister. Now, again
we have no Defence Minister. For solvingthe
mtemalparty bickerings, andproblerns, you had
justmovedthe Defence Mmnisterovernight. The
Defenceis notthe subject where youcanhave
passengers coming and going. ittakes timefor
people to settie down. Shri Pawar had hardly
settied down when the Party necessity moved
him. | request the Prime Minister to have a
proper Defence Minister, wholastlonghere at
least as long as your Government lasts. This
postis notbe pushed around like this. Please

give itdue sanctity.

Now |cometothe docuament produced ysarly
bythe Ministry of Defencei.e. the Annual Report.
When we had discussedthe first Report, some
comments were made. Well, Gentiemen, one
expected this document to be enumerating
imponrtant policies, lessons ieamt during last
year; achievements; mistake made; whatwe
arewe goingto doforthefuture; an enlightened
perceptionof eventsthathadtaken place around
the woridandinthecountry. Whatdowe have?
Itis a classical document and extracted from
Reports. by a Babu. | wouldiike to give afew
examples. Except jingoistic jargonism, this
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you cannotgetin athird rate magazine outside.
Iwiligive youthe examples of howjingoismhas
beentried out. | quotefromthefirstpage:

*Forthe firsttimein nearly half acentury, the
emergingintemational politicalarchitecture has
provided some opportunities to bring about
fundamental changes in the global security
calculus.”

Now, youaretalking ofpolitical architecture.
Wearetalking of security calculus. For Heaven
sake, talk aboutsecurity, notonjingoism, What
doesitconvey? liconveyes nothing. The people
who really read this book are not going tobe
impressedbythis. t amreally sorry to say this.

Inpage 7 of the book, itis said:

“Takingadvantage ofthe opporturities thrown
upbythe endofthe ColdWar, we have pursued,
with renewed vigour, ourpolicy of improvingand
strengthening our relations both with our
neighbours and countries outside our region..”

Gentlemen, itis very fine totalkabout this,
Areysubosting? What are our relationswithour
neighbouring countries? Are they better or
worse? Withwhichcountry, have youachieved?
Every country today looks towards us with
suspicion. No country is willing to helpus when
we are in need. And you talk this sort of seif-
praisingjingoism. Now, there is one otherpoint.
Hereitis said thatthe leasing of the Tin Bigha
coridorwas resolved. How? By givingitaway,
byjustsurrendenngit. Youtake prideinthat. if

* then | wouid have understood. Whatdoes this

documentsay? itsay s

“inregardtootherbilateralissues, suchas
sharing of waters of common rivers between
india and Bangladesh, llegalimmigration, land
boudary agreement 1974, etc. the ongoing
dialogues are beingpursued.”

When it comes to our interest, you are
pussuing, but, whenitis comingto ourcountry'’s
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interest, you are surrendering.

You are talking of ilegal immigration. The
Prime Minister of Bangladesh was herein Delhi.
She said thatnot a single Bangladeshiis here
andyouaretryingtotake thecreditforsomething
which does notevenexist.

This is another aspect of misrepresenting
statistics. At page 17, you have said that the
satisfaction level is for married accomodation
64 percentfor officers; 78 percentforJCOs and
69 per cent for other ranks. You have very
convinientlyignoredthatonly 14 percentofthe
soldiers are authorised for Government
accommodation. 1think thisalsoincludes those
people who getathingcalled CILO thatis the
compensationin lieuof quarters. The soldiers
arelivingingarages and servant quarters and
jhuggis. Asfarastheofficers are concemed, the
waiting periodin mostplaces is 18 monthsto24
months. In Delhi, where the tenureis 2.5to 3
years, the accommodation s made available
aftertwo years when the officeris about to go.
You claim credit for this. Why could not the
Govemment saythatwehave acute shortage of
money? Wearenothavingmoney. Weneedso
many thousand crores of rupees fro
accommodation. The Governmentshouldbe
frank about the problems rather than giving
fictious figures and claiming false
achievements.

However, thereis one good thing aboutthe
report-ittruly refiectsthethinking and working of
the Ministry of Defence secrecy being misused
tohideincompetence andwaste highsounding
plattitudes with no substance to confuse and
finally perfectioninthe “art of lookingbusy” lots
and lots of inputs, tremendous amount of

throughputandno output.

Thetendency of “analysisto paralysis” had
beenmasteredby the Ministry of Defence. | will
give only one exampletosay howdecisions are
notbeingmadeintime. The Westem Command,
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which is the premier command of the Indian
Army, did nothave the Army commanderwhen
the previous incumbent retired. We knew about
theretirementmanyyearsinadvance andyetno
planning ordecisionwastakentoensurethatthe
new incumbentis postedintime.

_Now, | come tothe Budget. The declining
trendin Defence BudgetbothintheGOPandin
real terms is known to all. | will quote a few
figures which are avaifable with me relating to
the defence expenditure in percentage of GDP.
In 1987-88, itwas 4.06 percent. Every year it
came downfirstto 3.79percent, thento3.61 per
centandthento 3.33 percentandfinallyin 1992-
93, itwas only 2.75 percent. As comparedtothis,
Pakistan's expenditurein 1992-93was 7.14 per
centofthe GDP.

In terms of real value also, the amount

- allottedto Defence has gone downconsiderably.

It does not even cater for even inflation and
increase inpay and DA.

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCEAND TECHNOLOGY
(DEPARTMENT OF ELECTRONICS AND
DEPARTMENT OF OCEANE
DEVELOPMENT) MINISTER OF STATE IN
THE MINISTRY OF PARLIAMENTARY
AFFAIRS (SHRI RANGARAJAN
KUMARAMANGALAM): Sir, wehavefive hours
forthis Debate onthe Demands for Grants. We
started atabout2.35 P.M. orso. Itwas our hope
that we should be able to complete the debate
today and have replytomorrow. Otherwise, we
still have further Demands for grants in queus,
andwewillrunshort oftime becausethe guiliotine
hasbeenfixedonthe 3rd.

May | request thatwe situpto8 O'Clock and
complete allthe discussiontoday? | thinkwe wilt
beableto doitupto 8 o'clockandcompletethe
discussiontoday and then have the replyfirst
thingtomorrow moming. | hopethe hon. Members
would agree with me (Interruptions)

MR. DEPUTY SPEAKER: Isitthe pleasure
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SEVERALHON.MEMBERS: Yes,

[Transtaion

DR. LAXMINARAYAN PANDEYA
* (Mandsaur). Youhave proposed thatthe House
should sit up to 8 o' clock. This will provide an
opportunity toafi the hon. Memberstospeak.

SHRI RANGARAJAN KUMARA-
MANGALAM: All right, leteveryone putforth his
vIew,

[English]

MR.DEPUTY SPEAKER: Itis agreed.
ShriKumaramangalam, arethere any
arrangementsfordinner?

SHRI RANGARAJAN KUMARA-
MANGALAM: itis upto 8 o'clockinitially. Then
wewill see. itmay be that one ortwo speakers
willbe leftout.

MR.DEPUTY SPEAKER: Genl. Khanduri
may continue.

18.00Hrs.

MAJ.GEN. (RETD.) BHUWAN CHANDRA
KHANDURL: Sir, Iwastalking aboutthe Budget.
|was sayingthatinreal terms also, the Budget
hasgonedown. lonce againwishtoemphasise
the type of importance that is being given to
Defence Budget. In Part-l of the Finance
Minister's Budgetspeech which consists of 15
printedpages, howmuch has Defencegot? thas
got one sentence of two lines. That is all the
FinanceMinister hadfor Defence. Whatdoes he

say?lquote:

“For Defence expengliture the provisionhas
besn increasedfrom Rs.17,500 crores in the
currentyearto Rs.19, 180 crores nextyear™.

Thereisnoanalysis andno necessity totell
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the nationras to whathas been happening and
whyonlythis Rs. 19, 180 crores. Whatis the logic
behindthisamountof money? Nobodyfeelsthe
necessity of botheringover Defence. Thisis the
type of perception and attitude this Govemment
ishavingtowards Defence. itis notgoingtotake
usfar.

lunderstand, gentlemen, the paucity of funds.
|amalso one whois notasupporterof addingon
tothe Defence budget unnecessarily. | support
the view that we have got better avenues for
utilising ourmoneoy. We have got the health
problem; the education problem; the drinking
water problem; roads etc. and a variety of
problems which are there. Butwe also have to
maintain aforce. lf we have to maintain aforce,
we have to maintain itin a fighting fit state.

| can understandthe paucity of additional
funds for the Defence. But there is another
aspect. Whatevermoneyweget, whycanwenot
utilise it properly? Why can thatmoney notbe
expendedtothé fullest possibley by removing
internal lacunae, red-tapism and various
obstructions.

| will give a few illustrations. We have the
famous Arun Singh Committee’s report about
which people have mentioned. Now | do not
understand why this Governmnet is trying to
hide this report. | amtold this report has given
very. useful suggestion for proper utilisation of
finances within the services. | just do not
understand what is the problem with this
Govemement. Youwithholdonsomeotherissue.
But at least on financial aspects,
recommendationscanbe broughtinsothat you
couldsave money and proper utilisationcanbe
done. Thereisnoresponse.forthelasttiwoyears
| have asked a number of times, in terms of
pariiamentaryquestions, astowhatishappening.
Thereis noresponse. Whyisitso? We would
liketo know fromthis Government as towhatis
happeningto Arun Singh Commiittee’s report.
Why itis nottabled? Atleastitcoukibe placed
onthetableofthe House. Youcandisagree with
the Report. Butthen letus take alook atit. But
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| donotknow forwhat reasonitis kept a secret.
Only this Govemnment knows.

SHRIINDERJIT (Darjesling): Youmay use
the Standing Committee of Pariiamentioextract
this report.

MAJGEN. (RETD.) BHUWANCHANDRA
KHANDURI: iwiadvise because | amnotinthat
Committea now. But the factis why shouldwe
havetoextract? Is tforany individual's benefit?
isitfor B.J.P.'sbenefitthat | should extractit?
Is this Government not interested in making
rupee utilisedfor 100 paise? thatis my query;
thatis my pain; thatis my trouble.

{donotunderstandwhatig wrong. Whycan
we notatieastcome ontoacommonpointonthis
issuewherethe nationisinvoived? | donotknow
whatsort of politics is there.

Then there is the Estimates Committee
Report. This committee consisted of Members
of all parties. The last Report of the Committee
hadcome, Ithinkiitis now aboutsix months old.
Veryusefulsuggestions havebeengiveninthat
Report. Butwe cannoteven ask questions on
thatbecause the action Taken Reportis yetto
come. Why can'twe extract useful ideas from
that Estimates Committee’s Reportandstarn
implementing them, | do notunderstand.

The other thing, | wouldlike totelt is wish
Prime Minister hadbeen here | wouldfiketotelt
the hon. RRMthatthere are certain things which
arecausing us unnecessary escalationofcosts
andwastage of the Defence expenditure. | will
give you one example.. Once the Budget is
prepared, thenthethree Services are suthorised
to buy certain routine items such as items of
foodgrains. Though the quantities are laid down
andmoneyis mentionedinthe detalled Budget,
yetasverytimeforanythingtobe purchased very
monthoreverytime foranythingtobe purchased
verymonth orevety quanter, for sixmonths they
moveonfile. Foomrplo.hydvopnmolm

againandbythattime somebabuorsome Desk
Officer orsome Under Secretary has raised 20
queries, ithas gone up and down again, the price
hasshotupto Rs. 28or Re.30akilo. Whoisgoing
topayforthe additional cost? Notthatbabuwho
haddelayed, he has no accountability, he has
onlyanauthority. Ulsmately whatis happening?
Such price escalation is taking place and
eventually whatever litiemoney you havefor
the modemisation or capital works, itis being
divertedfromthere. | donotunderstandwhatthe
problemisinhanding overthis responsibility to
the Chiefs. A Chief of the Army staffwho handies
15lakhs of peopie, thousands and thousand of
crores of rupees equipment, cannotbe depended
upontohandieafewcrores of upeewhihchhave
already beenbudgetedfor anitemforwhichthe
quantityisfixed. Whatsort of sadisticlogicare
you following ? What sort of attitude are you
developing? Isthis not distressing tofindthata
Desk Officer or an Under Secretary has to
monitor the activities of the Chief of the Army
Staff? | don‘tunderstand why this sort of things
aregoingonandon, andthisisoneofthe things
which again has been said in the Estimates
Committee. They have saidthat an itegrated
financial system should go right down to the
corps level. Why can't we introduce it? Why
can'twe give the responsibiiity to those peeple
who are handling such things and make them
accountable? if they make mistakes or they
induige inwrong activities, take action against
them. But the national wealth is being wasteg.
Thescarce Defence Budgetis beingmisused at
the whims and fancies of Desk Officers and
Under Secretaries andnobodyis bothered about
it

Iwould like to pointout, Sir, thatthe money
requiredformodemisationisbecomingavery
critical igsue today in the services. That is
becoming a question of kife and death for the
nation. The Army which is manpowerintensive
needs tobe made a fire power and mobiity
oriented. The Army Aviation Corpa stillisinthe
same infantstage bocause there are nofunds.
inthe Alrforce alithe Aircrafts have become old,
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aged, theyhavetobereplaced. AWACStobe  beingallowed to decay and die. Notonly that,

intoduced, the sirdelence has tobemodemised.
ForNavy we have accepted, thatitistoa Blue
water Navy. Butwhathave we done? Ourtwo
Aircrafts carier have become old. What is the
Government thinking? Where is the money
goingtocome from? We cannotcollect all the
money from outside; atieastletusintemally do
some proper utilisation, evolve some idea
wherabythesame money willgoinalonger way.

With this, | would like to make a few

suggestions, nothing very original. But | would
like to convey them from my side.

First of all, about this National Volunteer
Service, | wouldlike this Government tokindly
think seriously. | would suggest that starting
from the officers level, IAS, IPS, all class |
officers should serve about five years in the
Army. Youcan reduce the size of the Army, you
canreducethemtothehardcoreandhave asort
of Amy which is needing short notice for
mobilisation andtostartwith, weshould goinfor
this officer class, from IAS, IPS, all Class |
officers, givethemathree to five-year period. it
will notonty reduce your financial burden, itwill
notonly give you astanding Armyfor whichyou
don'thavetospenddirect money, butitwill also
improve the character of this nation whichis
decaying very fast now. The same exercise
shouldgo down tothe level of other ranks. | do
notknowwhatsortorproblems arethere. lfthere
are anyproblems, atieastletthisbe opentothe
public debats.

The Government should appoint a
committee to go inta this matter, But nobody
wanteventotalkabout it. This idea will not only
give financial freedombut wilt also help you in
improving the fast-deteriorating national
discipline andcharacter. The nextthingiwantto
bringtothenaticacfthe Govemmentinthesame
comextistheside-sieppingolthe servicepersons
who ratire from the Service. Wetrain aperson
foraboit 20 years andwhenwe sendhimhome
atthe age of 30 or 35 years, till he dies doing
~athing. They arewell-trained and iaterthey are

overaperiod of time, they willalsobecome a
problem for the nation interms of discipline and
behaviour. Why can we not utilise this man
power? lkeep onsaying this also, butnobodyis
willing to get this examined very seriously.
Some paaple say, it will resultin unemployment.
Butyoucansave somuch money if you utilise
thisman powerandyoucancreatefreshavenues
for much more employment. Therefore, this
daa of utilisation of trained manpoweris inthe
interest of the nation. | do not know why such
issues where we do nothave tospend money,
wherewecanimprovethe society andwhichwil
gvebetterfinancialfreedom arenotbeinglooked
into very seriously. | would request the
Government to take it very seriously and if
required, letthem getitexamined andletthere
be anational debate so that the public can give
their opinion on this issue. May be, after a
detailed discussion this idea gets turned down
for valid reasons. Butletitbe examinedin detail
onceandietitnotbeleftto afewpeoplewhohave
got probably vested interests. itis too big an
issuetobeleft to anybody’s personalinterestto
comein.

Now, | willcometo afew specific point. The
firstpointsis aboutthe National Security Council
which was raised with great fanfare in 1990.
Whereisitnow? Today, peopletalk of security
problems andvarious otherissues. This National
nowitisbeingaliowedtowitheraway. Whyisthe
Govemment doinglike this? if you donot like it,
disbandit. Recently | asked a question onthis
andlwastryingtoelict some information from
the Government about this organisation. Fora
question of three-fourth of apage, as usuaithe
replywas 'Yes, Sir,''No', Sirand ‘Not applicable’
andthenthematterwasclosed. Whyareyounot
affowing it to function? You tell me that the
Council has met only oncaafter 5th October,
1990. Duringthelastthree anda halfyears, ithas
metonlyonce. Whatisitmeantfor? Isitmeant
only for decoration? It should have been an
activeorganisationinformingthe national polcy.
itshould have been activated vigorously.
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Then, Sir, about Arun Singh Committee
Repont, | have already spoken and | would
certainly like to know whatthe Governmentis
thinking about it. Next aboutthe OTl one time
increase we know under whatcircumstances
the Government was compelled to make the
promiseof ‘one rank-one pension’. Havingmade
thatpromise, thatpromise has notbeen keptup
bythe Govemment. Areportweighing about five
kilograms has been produced, butthere is nothing
init. Alarge number of people have been left out
some of which probably deliberately anditisa
mostunfair reportand most unfairdealing with
the Ex-Servicemen. | hadrequestedearlierthat
the Committee of Secretaries shouldcome out
withits report. Atleast please let us know what
they are giving or not giving.

Alargenumberofpeoplehavebeenremoved.
One of the mostridiculous thingis the concept
that if aman getsthe second pension, heis not
tobeincluded. For second re-employement,
 OTlisnottobegiven. One canunderstandifthe
manhasservedupto 58 years andafterthat you
do notgive himthe second OTI. Butiftheman
serves onlyfor fourmonths or sixmonths, they
havegotnobenefitfromthe secondemployment
eventhen, they havebeenremovediromthelist.
Whatsort ofreportis this? What sort of thinking
this Governmentis having? Itis such agross
blatantinjustice to the services. Whyare you
takingmonths andmonthstocorrectthe injustice?

lamsincerely telling you, nottofindfault with
anybody but there is tremendous amount of
discontentement. Youkeepongettingletters. |
keep on sending them to you. It is not only
creating discontentment amongst ex-
servicemen butaiso amongst ourservicemen
whofeelthat they are very unfairly dealt with. it
isalithroughpassingontothe soldiers whofeel
ifthis is the way the ex-servicemen are being
treated, tomorrow we will also become ex-
servicemenandthe sametreatmenwillbegiven
tous. Thisis avery wrongsignal and message
thatis going. | sincerely request youkindlytoget
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this corrected.

Nextpointis, man management. Thisisa
critical issue. There has been tremendous
upheavalinoursociety bothinterms of discipiine,
veluesystem andthings like that. Discipline has
gonedown. Individual demandshaveincreased.
Creature comforts have become more
paramount. Yetservices aresubjectedtocentain
rules and regulations in terms of restricting their
freedomwhich are probably pre-1947, something
based on 1935 Queen's regulations. | would
suggest, letustake arealistic view of the present
environment andthen letus evolvesome sortof
guidelines, rules and regulations which willbe
easytofoliow. Letus notplay anorstrich thatyou
putyourheadinsandhopingthatthings willbe
allright. Itis correctthat services should notbe
politicised. Butatthe sametime, youcannotgo
tothe otherextreme forexampietowhich people
who are vqting and you cannot hear the
politicians. You cannotdothis. You areputting
impracticairestrictions. My suggestionis, kindly
havealook atit. Examine thesethings andlet
us notbe guided by the British-time rules and
regulations. Next pointis a verysadthingis, a
verylarge number of menandamyofficersare
goingtocourt. We needto examine why thisis
happening. Again, in reply to parliamentary
questionwe aretoid: “Wearelookingintoit. We
are doing it; it is not very bad.” | think, the
situation is bad. Today the situation has come
where second highestrank inthe Services, Lt.
General has to go to the court. What sort of
organisation areyou running? Heis onlynextto
the Chief of Army Staff. if he has togo to count,
thereisa validreason, why heis going. Afterall,
with 30years or 35 years of service, Officers do
notgetintothis kind ofthinglightly. isthe system
forcing them to resort to such indiscipline
activities? Is there scope for improvement? |
think, it should be done siricerely, not by the
same people who are sitting on judgment. Let
some independent people carry out some
enquiry and letus see howwecanimprovethe

system.
The ideais nottobringin indiscipline but at
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1s notworkable.

| would quickly enumerate a problem
regardingsoldier being boarded and on medical
grounds. If aman putsin 10 or 150r20 years of
service andeven attheend of during this period,
heis found tobemedically unfit, whathappens?
Werecruitaman atthe young age, atthe age of
16-17 years. Havingused, misused and abused
him for 18 years or 20 years, then this
Government tells him, your iliness is not
attributable to military service. Itis very unfair.
Unlessillnessis self-inflicted, unless itiscaused
bedrinking, drugging orsomesuchthingsithas
tobe attributable. We know the type of life, the
service people, particularly the Army people are
putin. You keep themin Siachen. Whenthey
come here with some sickness, yousay, itis not
attributable to military service. It is very unfair.
Kindly look into this. Though it does not cost
much money to the Government, it certainly
causes agreat deal of ill-will.

Thereisthe othervery interestingthing. i do
notknowyoupeople areaware of itorhow many
peoplesittingonthe distingusshedboxareaware
ofit. There is a Medical Board of Army Medical
Corps. When a service person is medically
boarded out, Medicalexperts go throughitand
give acertificate for disability. Inthis Army of
ours, havingbeen given this certificate by the
Medical Board, of say 60 per cent disability,
some Babusittingin CDA (pension), Allahabad
had the arbitrary authority of makingitto even
zero per cent. When | asked this question in
terms of aletter, | wastolditis underrules. When
the Medical Board has givenyouthis certificate,
which Babuhas gotthe authority to over-rule this
Medical Board? Nextex-servicemenareentitied
tocertainfacilities, butthey are notbeing given
thosefacilities.

One exampleis about medical. This point
was also discussed in theother forum. The
medical facilities today to ex-servicemen are
virtually zero. Today no additional facility is
being giveninthe Army Medical Corps eitherto
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officers ortostaff or even interms of medicine.
|, beingaMajorGeneral, whenlwentformedicine
after retirement, | was told “Sorry. | have no
medicine because no medicine is catered for
retired officers.” Andyet | am supposedto get
free medical aid after my retirement. Why this
sort of thing? Why cannot Government take
responsibility of this? There are many lacunain
the Medicalcover.

Similarly, they hardly getthe reservationin
State Service.

Canteenfacilities are supposedtobe given,
but Governmenttakes no responsibility to give
anycanteensupport. ifitis available, yougoand
takeitfromthe available shop. ButGovemment
iIsnotgoingtotake anytrouble. If youdonotwant
togive them, the do nothavethe entitiement.

As|saidearlier, such activities are creating
discontentamongservice peoplebecausethey
do notknowwheretheycango.

Thelastpointis, inNDAthereisacaseofa
boy missing. He was the son of apoor soldier,
sent there to become an Officer. His son is
missing fromMay 11, 1992. Till today, aimost
ayear, thereis notrace. Atthatlevel, why cannot
aCBlinquiry be ordered? His fatheris a poor
soldier. He has evenidentified oneortwopeople,
amongthe cadets. Forone year, this man, this
poor soldier has notbeen able totrace his son.

Inmylastspeechinthe debate, | hadspoken
atiengthonthe Defence Research Development
Organisation. There were many grey areas,
many lacunaand many problem areasinthis. |
would not like to repeat this. As | said in the
beginning, the Defence Ministry didnotcareto
gothrough them. They may notcaretoreadit
now also. Butthere is a requirementto identify
certain areas of expenditure andidentify certain
issues which are causing great problemtothe
organisation.

| started by saying that for certain
development, weneed moremoney. But, atthe
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sametime, we have to ensure thatthismoney
is being usedproperly. Thereis animpression
thata lot of money isbeing used inthe name of
secrecy andis notbeing spent properly. This
aspect has to be gone into. But what causes
moreconcemtomeisthetthere are aimost 100
percenttime andcostover-runsinthe projects.
Assaid earlier, DRDO aloneis notresponsibie.
To some extent, even the Services are
responsible. | suggestedtothe Scientific Officer.
Heistakingactiononit. But! wanttoputittoyou
thattheremustbe asystern evolvedwherebywe
can have certain norms and guidance and
parameters. Weshouldnotkeep onchangingas
theprojectprogresses.

Aproject which is suppose to be completed
withinthree yearstekestenyearsbecauseofthe
changesin progress of the project. | am happy
tosaythatthe new Scientific Advisorto Defence
Mimister has done a lot of work on this and |
hopethat thetime and cost runs over-runs would
be controlled very shortly. But| think this also
needs to be noted atthe Ministry level.

1donotthink thereis much happinessinthe
Defence Budgetthatyou have produced.

|, therefore, cannot supportit.

THE -MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI
MALLIKARJUN): Mr. Deputy Speaker, Sir, while
the hon. Pnme Minister will address themacro
issues conceming the country’s security
environment and matters of basic policy related
to Defence, | would like to briefly highlight some
of the challenges which we are facingtoday.

Ihavecarefully heardthe cbservations made
by the hon. Members. They are all quite valid.
Some of them are validin the midst of invaliding
or invalidity in themidst of validity. But one
commonpointof appreciation of theroleplayed
by our Armed Forces is a common factor of
appreciationofthat reality. | congratulate them

a well-personified personality in matters of
Defenceand of courseinallother matters, with
his rationate, wisdom has, at the beginning
revealedthatindia has no Defencepolicy. Here,
I do notagree. Of courss, the Defence Policy
whichisinthe mindof the peronified personality
mightbe different. Butas a democratic india, we
havea Defence Policy. Because of the Policy,
today we are able to maintain our territorial
integrity and sovereignty. Infact, we salute our
Amned Forces who are certainly working inodd
situations with great patriotism and
professionalism. Of course, thisis notalarge
complicated matter | meanthe Defence Policy.
Defendingthe countryis the basic policy. While
defendingthe country, whatare the requirements
weneed?

Waeneedtoincalculate the required morale
among the Armed Forcas who rise up to the
occasion. Atthe same time, today, the Armed
Forces, as has beenrightly mentioned by the
hon.Members, are doingcvikanjob also. When
evernatural calamities and untowardincidents
happen, theyare being deployed for the
maintenance of intemal security andtomeet the
natural calamities and so on and so forth.
However, the basic point remains whenwe are
nowdeviatingfromthe cold-war scenario. How
tobuildourDefence? We have deviatedfromthe
cold-war scenario. But the position of our
neighbouring countries m relationto india s vital
forustothink about it. Constant attemps have
beenmadeonthe partof India that relationship
with our neighbouring countries would be
normalised. Nodoubt, the hon. Member, our
seniorMemberof Pariiament ShriChandra Jeet
Yadav referredto China.

Thereis certainly a positive developmentin
Indo-Sino relationship after the visits of our
Prime Minister and the Prime Minister from
China having a Indo-Sino Joint Commissionto
dealwiththeborder dispute. some development
istherewhichis quite satisfactory eitherwith Sn
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friend hon. Major General Khanduri has
mentioned about Tin Bigha. Buthowigthat we
will acceptthe reality when we are pursuing the
otherissues.? Sometimes inacountrytocountry
relationship, we havetotake the cognisance of
certain inherent factors of reality. We have
solvedthemwith mutualconsent. ShriChandra
Jeet Yadav has also mentioned about
Panchasheel. If | recollect correctly, in 1955,
afterthe Bandung Conference, Mr. Chau-en-lai,
when Pandit Jawaharial Nehruenunciatedthis
Panchasheel, fully accepted it, for mutual
respect, for each other’s territorial integrity,
sovereignty, mutual friendship, peaceful co-
exsstence, non-interference in each other's

tothe Panchasheel, wehadabadexperienceof *

1962 war. That is how, probably, after
emancipation whateverresources were there at
ourdisposal, defence hasneverbeenneglected.
Ithas been givenits dueimportance and after
that, of course, we certainly realised that our
defence preparedness needs much more
attention and also much more modemisation.
Accordingtothe advancement of science and
technology, the advantage of it should beused.
Thatis howwe have comeintoprodcution units.
I wili dealwith thatlater.

But so far as the main point of defence
expediture is concerned, defence needs are
concemed, weallagree and every hon. Member
including Shn Jaswant Singh has made an
emphasisthatdefence Budgetmustbeincreased
sothatwhateverprojects arethereinthe pipeline,
they will get a proper share. Unfortunately,
because of this resource crunch, defence ofthe
country has become more complex than ever
before. Withthe firmconviction of the peopie of
this country and the elected representatives.
{Interruptions)

[Transiation
SHRI SURYA NARAYAN YADAV

(Saharasa): Mr. Deputy Speaker, he has said
that thers was resource crunch. Are we not
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capable of even defending our country?
(Interruptions)

[Enghsh}

SHRIMALLIKARJUN: l donotknowwhether
heisablatounderstandme, whetherthetransiator
hasproperlytransiateditornot. | amashtonished
the way my hon. friend 15 asking aquestionin
ignorance/ This is a majorfactor. sofaras the
main emphasis is concerneditis about howto
reduce thewasteful expenditurewhenthereisa
resource crunch, how"to utilise better the
available assets and how to make amanpower
planning. These are alifactors onwhichweare
concentrating - manpower planning, better
utilisation of our assets.

They are concentrating on the reductionin
wasteful expenditure and about cost control
also. As a result of that, in the three Armed
Forces, thatis, Army, Navy and Air Force, we
in crores. This is how we have to utikse this.
Apartfromthat, we aretryingto getridof absolute
assets, surplus stores and inventory control.
These are all various things and by propery
attendingtothem, we will be abletosave afew
hundreds of crores. itwillbe vital forus inthe light
of resource crunch and aiso in order to give
strengthtothe Armed Forces onthe oneside and
togive strengthtothe Defence Research and
Development Organisation and also to the
defence productionunits.

Anumberof measures havebeenintiated
in the Army to secure visible economy and
generate resources for financing critical
maintenance andmodemisation. Forexample,
take the case of consumption of petroleum
products. This hasbeen reduced. Temporary
duty moves have been restricted. Action has
besninitiated to dispose of obsolete and surplus
stores. Simuiators have beenintroducedtosee
thatthetrainingis propery done. There will not
be much wastage on the traming. Now, | will
cometothe questionoffuel efficiency vehicles.
| havejustforgotten one of the points which the
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hon. members have mentioned. Itis aboutthe
Nishan and Zongra vehicles. These are being
Jproducedinourowndefencefactoriesat Jabalpur.
But, today, fuel sonsumptionis sohigh, we are
notableto afford even Shaktiman vehicles. It
has acapacitytoproducefourthousandvehicies.
But, we have togoinforsome modemisednew
technology sothatwe can have afuel efficiency
vehicles. Forthat, we aretryingtosee astohow
bestwe could achieve that. ‘

Sir,ourordnance depots andstorage points,
they have been modemised. These are all the
measures which are being taken tocontrol the
expenditure, inorderto saveitsothatitcanbe
utilised foraconstructive and abetter purpose.
Insofarasthe AirForceis concemed, because
oftheirmanpower planning. (/nterruptions)

[Translation)

SHRICHHEDI PASWAN (Sasaram): Mr.
Deputy Speaker, Sir, when hon. Minister is
sleeping hkethisinthe House then whatwillbe
the tate of ourquenes ? (Interruptions)

(English]

MR.DEPUTY SPEAKER: The hon. Minister
is deeply thinking about the Defence Budget.

SHRIMALLIKARJUN: Sofaras Air Force
is concerned, because of their manpower
planning, they were able to save nearly Rs.40
crore. Otcourse, whateverbethelevel force that
we have, we all believe that our defence
preparedness is such that we will face any
eventuality. Thereis nodoubtin that. Butitdoes
notmean thatwe should not equip properly our
Armed Forces. Sofaras Air Forceis concemed,
ShnJaswant Singhwas mentioning about the
Russiancoliaboration in production and other
things. ltistrue thatafterthe disintegration ofthe
U.S.S.R., and emergence of the Russian
federation, we hadcertain problemsinthe supply
of spares. Production support has been very

So, wecannotgobyit. Butstillwe havefirm
faith; we will certainly be ableto take the needtul
things. When President Yeltsin has visited,
thesethings havebeensortedout, asyouareall
consciousof.

If you come to Navy, we do require much
more sophistication, much moremodemisation,
in spite of our indigenous production. For
exampile, all our shipyards units, whether Goa
shipyard or Mazagoan Dock or Calcutta
Shipyard, are producing, manufacturingourown
indigenous ships which are going to be quite
sophisticated. They are producing frigates,
corvettes and all types of things; in fact, we .
should congratulate our production units for
producingindigenous submarines also. Already
one has been commissioned andthe otheris
goingtobe commissipned.

One of our friends has expressed some
inhibition aboutthe mainbattie tank, Arjun. Ido
not think that, that inhibition 1s really a worth
appreciation. Nodoubt, thas takensome time;
we havespentnotlessthan Rs.240croresonit.
Now this has been provedby the Army. Winter
trials have been successfully conducted; now
summertrials have also tobe conducted. This
mainbattietankis notlessthan any otherNATO
standards, particularly US made Ebrahim or
Leonardof Germany andsoonandsoforth. ithas
gotitsownpotential. Kanchan Armouryis unique.

There are so many otherintegratedthings
which, of course, much better scientists know
and production units know. But, ingeneral, itis
certainly a worth main battle tank which India
has produced. We should be proud of it; we
should congratulate all of themfrom DRDA, for
achievingthis.

Then, we havetostillequip ourselves. Now,
there is an apprehension that in spite of our
constant efforts to have friendly, normalised
with Pakistan, to have mutual understanding
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and cooperation, we are unable to achieve it
because of simplefactorthatthey aresponsoring
terrorism; and because of theirinvolvementin
ourinternal matters, in our Indian State, we are
notabletodothat. But, however, if Pakistan has
F-16s, if Pakistan is armoured with nuclear
weapons, | donotthink that indiashouldbe afraid
ofthese things. Indiahas gotits own conviction
and|canfully and confidently informthis august
House that any eventuality from any comer, for
anyreason, indian ArmedForces willfacethem.
We havefullfaith; and we will surmount alisuch
things. If China has a nuclear power, if some
neighbouring State in the Central Asiahas a
nuclearpower, India has alaid down policy; and
our nuclear power will be utilised for the
construcitve purposes. We shall not utilise our
nuclear powerforany destructive purposes. We
donothavetogoforit. Today, the whole scenario
inthe world has changed; thereis no concept of
anywar.

Butwe have to defend ourterritory and for
thatreasonweneedtostrengthenour defence.
Ourpreparedness of Defenceis neededforthis
purpose only and notfor aggression.

[Transiation)

SHRINITISH KUMAR (Barh): We should
getour land vacatedfeom others occupation.

[Enghsh)

SHRIMALLIKARJUN: Thisis the war. We
wanttpsettlethings with others by having bilateral
negotiations and with Pakistan underthe Simia
Agreement. |donotwanttowaste thetime ofthe
hon. Members who are going togive valuable

suggestions.

Everybodyhas gotappreciationfor DRDO.
You will be surprised to know that Prithvi and
Tnshularebeing producedthereandthey willbe
inducted shortly. These missiles are notless
than the patriots or any other missile. We have
already produce amissilewhichis equivalentto
thatof Scuds. So, inmissile technology alsowe
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donotlackbehindanyothercountry. DRDOhas
contributedto many otherthings; as forexample
ithas contributedforthe MBT.

Todayweare usingabout 5.56 MMinfantry
small army system. This as much more
potential. Now, the conceptisthatwe donothave
thatmuch sophisticated weapons which willbe
able to get rid of them. This 5.56 MM will not
merely be used by Army. We will also supply
this tothe paramilitary forces under the Ministry
of Home Affairs. So, thisis the outcome of the
Researchand Development.

Some hon. Member mentioned aboutthe
Scudtechnology. This is theelectronicwarfare
system. it seems thatwhen a patriot missile is
targetted foraparticularpiace, the Scuds missile
has the capabilityto destroy itonits way. itis all
advancedsophisticatedwarfare system. So, in
electronic warfare system also, we have
achieved results.

DRDO has sucessfully made the Pilotless
Target Aircraft. Its working has been
demonstrated successfully. These are ail our
achievements. These are all our indigenous
things. So, onthe one handbecause offoreign
exchangecrunchandontheotherhandbecause
ofthe methods andthe policies of Government
otindia, inourordnancefactorymorethan90per
centofthethings are produced indigenously. In
the public sector units also about 40-75 per cent
ofthe things are produced indigenously.

Oneofthehon. Members askedastowhether
DRDO has got any collaboration. itcertainly has
someMemorandum of Understandingwithsome
other private sector units within our country to
develop certian things and to assist them to
achievetheir objectivesina particularfield. Shn
Chandrajeet Yadavaskedwhetherthe private
sectoris involvedinresearchand Development
actwity. Yes, itis being involved. We wantto
utilise the full capacity of ourordnance factory.
Thatis how we wantto diversify our activities
and we wantto see thatthe civil sector is also
involved. This is the broad outlook of today's
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defence. Ofcourse, | appreciate thatthere are

Sir, without saying anything on ex-
servicement, | maybe doinginjustice. The plight
ol ex-servicemenis amajorconcemtous. They
have been given tacilities no doubt. Whatever

facilities that we had given, it appears, are.

inadequate. But within the parameters, we give
thefacilities. (/nfermuptions) About onerankone
So, we take care of the ex-servicemen. A
Committee has been constituted as the hon.
Member, ShriKhanduri, has mentioned. The
Committee is goinginto some lacunae, which
have been persisted on this OT| also. We will
say after the submission of the report.

Sir, with these few words, once again |
congratulatecur Armed Force for their bravery,
partiotism, professionalism, and disciplinein

defending the country fromexternal aggression

andalsohebngﬁ-necomﬁyam\euneofnmml K

calamities and internal security. | am really
happytonote thattheentire House is havingthe
samovnew& (Interruptions)

MA.J GEN (RETD.) BHUWANCHANDRA
KHANDURI (Garhwal): You have not said
anything about the delegation of financial
authorities to the Chiefs and also integrated
financialconcept.

SHRIMALLIKARJUN: Sofar as delegation
of powers tothe Chiefs andintegratedfinancial
concept are concemned, thse are matters of
examination. And one has to examine them
thorotighly and they easily cannotbe delegated.
Already sufficient powers had been

delegated..(infermuptions)

MAJ. GEN. (RETD.) BHUWANCHANDRA
KHANDURI: | hope, it will not be analysis to
paralysis..(Interruptions)

SHRIMALLIKARJUN: Paralysis can aiso

Itis ourmentai attitude..(Interruptions)

MAJ. GEN. (RETD.) BHUWAN CHANDRA
KHANDURI: Itis fine. You have said that the

Chisfs hadalready gotpowers. Asoftoday, they
do not have any financial powers.

SHRIMALLIKARJUN: Thatis what | have
clearty mentioned. They have been sufficiently
delegated powers. Sofaras delegationofthese

SHRI YAIMA SINGH YUMNAM-(inner
Manipur): | also claim to be one of the hon.
Ministers who are proud of our Armmed Forces.
1agree withthe hon. Members when he praises
the achievements andthe heroic deeds of our
AmedForces. Weheard aboutthe heroic deeds
of our Armed Forces when we fought backthe
Pakistaniforcesin the past. Although we had
sufferedatemprory defeatatthe hands of the
Chinese forces when itcommitted aggressionin
1962 against India, stilll amproud of our Ammed
Forces. So, | am very much convinced after
hearingthespeech ofthe hon. Minister justnow.

Although | haveto praise the achivement of
our armed forces, yet | have to raise certain
methods relating tothe special powers of the
armed forces. | rise to raise before this august
House how the people suffered on account of
delegationof these special powers tothe armed
forces. We have experienced it. Many hon.
Mermbers might have theirimaginationbut not
experienced. But, wehave experienced, it. This
special power to the armed forces is so
dangerous, if it is misused and if it falls in the
hands of iresponsible officers. Itis horrible if it
is applied wrongly. This special power to the
amedforces was experiencedin Manipurwhen
the army was deployed to curb the activities of
theinsurgents. Atpresent, we are usingthe army
to flush out the extremists and underground
organisations of Kukis and Nagas who are
fighting against each other, to eliminate each
other. But, itis paradoxicalto think overitthatthe
peaple in Manipur and the Govemment were



Demandsfor

Grants (General), .
asking the Indian Government for deploying
these armedforcestofiush out these surgents,
extremists from the valley. We are expectinga
relief fromthe army. Butourwomenpopulation
inlarge numbers had protested againstit.

[ Transiation)

SHRISATYANARAYANJATIYA (Ujjain):
This matterpertains to Defence Ministry andwe
mustconsiderthe presentsijuationinthe House.
Suchanimponantissueisbeingdebatedinthe
House and there is no quoram.

{English)

MR. DEPUTY SPEAKER: Let the bell be
rung.

19.00Hrs.

Now the House enjoys quoram, Shri Yaima
Singhmay continue.

SHRI YAIMA SINGH YUMNAM: Sir, this
special powertothe armed forces becomesa
terrorwhenitalis inthe hands of irresponsible
officers. What happens then? Under the
provisions of this special power given to the
armedforces, the officers andthe jawans goand
shoot anybody evenwithout giving any reason.
ltwas experiencedin my State.

When the Govemment is asking for the
deployment of theammedforcesto flushoutthe
insurgents, thewomen populationofthe State,
in greatnumbers thousands and thousands of
them paraded in the State protesting not to
deploy the army. Why? Because it was
experiencedinthe pastthatthese amy officers
inthe districtof Urkhul misused the power and
committed atrocities on women. There have
been occasions when giris were defloweredby
jawans and even the matier was raisedinthe
highcourtagainstthe armedforces.

it istaken that under these special powers,
the army peopie and jawana cando anything
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whatthey like. ithas laso happened so when
amywesdeployedinAssam. Inthis Housealso
some of the hon. Memebers from that region
raised anissue how atrocities were committed
by the jawans by raping married woman andsa
on. So, the women population inthe State say
thatthey do not like these ammedforces.

Sir, we are proud of our armed forces. We
have to also think of giving such crucialpowers
to the armed forces for assisting the
administration. it is a dangerous pitfall in the
hands of personswho areirresponsible. So, Sir,
while raising this point, | am comingto the other
pointof givingtraining to the jawans of the Army.
While giving training to the jawans of the Army
inthe artof usingweapons or for combating, let
us also try to infuse the spirit of patritism and
nationalism inthe jawans. Thatwill givemoral
upiitmentaisotothemand they willconsider not
ftomisuse theirpoweranditwill, \oagreatextent,
resirain them from committing such offences.
So, Sir, while giving training tothejawans, letus
trytoinfuseinthemthe spiritof patriotism so that
theycanfightbetterfortheir Motheriand. A battie
iswonnotonly bythestrengthof thearmy orthe
number of armed forces or bythe whole
combination, but also by the spirit of the Army.

18.07 Hre.
(SHRI TARA SINGH in the Chair)

Sir, lwill nottake muchtime. | only saythat
letusencourage our Armed Forces by ourgiving
social recognitiontothe families of thosejawans
whofoughtbravely, whodiedbravely, whofought
fortheirMotheriand, I we givesocial i
to their family members, it will boost up their
morale and their spirit of sacrifice for their
Motherand.

Lastly, Sir, even thoughmy proposalmay not
beaccepied, imaybe the onlyMemberwhomay
proposa this, still | have to propose thatlet us
have nuclear weapons. My idea is that without
strengthening our hands, we cannotdeal with
others. We must convicne the world, we must
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tell theworid that we are not using nuclear
weapons. Wemusthavethatcouragetoconvince
the worldthat indiais apeace-lovingcountry, so
we may not use them. We must have the
restrainingpowernottousethem, butietushave
thenuclearweapons atleastsothatwecandeal
with other countries at par. |mean, when USA
has got nuclear weapons, it deals with other
countries. Likewise let us have our nuclear
weapons, letus manufacture nuclearbombs
andothereffectivewsaponssothatwecanhave
agoodcommandin dealingwith other nations.

Sir, withthese fewwords, | joinin praisingour
Ammed Forces.

SHRI SARAT CHANDRA PATTANAYAK
{Bolangir): Mr. Deputy Speaker, Sir, | wantto
makeonlyonepoint. When late Mrs. Gandhihad
beento Bolangir, she hadannouncedin apublic
meeting that one person from each family of
displaced persons, that is, those who have
sacnificed their land, would get a job in the
ordinancefactory. Buttilltoday they have notgot
ajobinthe Defence Services. Secondly, she
had announced also in that meeting thatone
Engineenng School or [Tl willbe established in
this area, but till today, it also has not been
established Then, thedisplacedpersonswho
have sacnficedthenland, they have notgottheir
compensation amount from the State
Govermnment. So, | requestthe hon. Ministerto
interfereinthis matterandtake necessary steps
inthis matter.

SHRI A . ASOKARAJ (Perambalur): Mr.
Deputy Speaker, Sir, onbehalf of my party All
India Anna D.M.K., | would like to say a few
words. |am nothappy over the Budgetestimate,
but at the outset | want to congratulate our
scientists in the Ministry of Defence for their
dramatic success with projects such as main
battie tank, light combat aircraft and various
missiles during this decade. lfeel sincerely that
it will instill confidence as it is an indigenous
research and developmentwork. Thatiswhy, |
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congratulate ourscientists.

In the budget estimate for research and
development, the revisad estimatefor 1992-93
was Rs.11.75 crores, butthe budgetestimate for
theyear 1993-94is Rs.11.23 crores. Whenwe
congratulate ourscientists we shouid alsotryto
help those scientists who are producing
indigenous missiles forourcountry. So, lwould
requestthe hon. Prime Ministertoenhance the
allocation for research and developmentwork.

Now, lwould like tosay atewwords aboutthe
andthe Indian Military College are preparingthe
students for the National Defence Academy In
theirownway. | feel that since educationis not
like inthe past, we should try toimprove it not
only academically, but the discipline should
alsobe maintained. | am afraid, as the discipline
isfalling, the standard also willfal automahcaity.
InTamil Nadu, we have alongcoast. Thereare
three regional headquarters of Coast Guard at
Bombay, Madras and Port Blair. The coast
Guardpersonnelare requiredtohandie delicate
situation atsea. We are providingsome shipsto
the CoastGuard. Butl amafraid, these ships of
CoastGuard cannotfight out LTTE whenthey
are comingby sea-shore. | amtold thatthese
shipscansailonlyon highseaandwhentheyare
neanngthe coastal area, itis very difficult for
themtoapproach. ButLTTEis alsohavingvery
fastboats withtwinengines. Itis quite naturalfor
the peaple of Tamil Nadu to worry about the
situation. 8o, small and mini boats fitted with
superiortype of engines and other things shoukd
be made available to the Coast Guard. They
musthave very sophisticated and fast moving
boats. So, | request the hon. Ministerto see that
things shouid bedone.

Next thing lwould ke totell youaboutKatcha
Theevu. itis animportant thingfor Tamil Nadu
. We had given to Sri Lanka Katcha
Theevueardier. Butourfishermenwhoaregoing
for fishing are almost kidnapped by the Sri
Lankan Navy, sometimes they are also shot
deadbythe Sri Lankan Navy. Theirboats are



seizedand the families of fishermenarevery
muchsuffering. Hence I requestthehon. Defence
Minister to take necessary steps to get back
Katcha Theevu from Sri Lanka. Evenin Tamil
Nadu Assembly, our respected leader Dr.
Puratchi Thalaviannouncedthatwe must get
backKatchaTheewvu. if Katcha Theevuis notgot
back to us, from Sri Lanka, | think, the Tamil
Nadu people will agitate for it andthey wil even
come out openly for their demand. | would
request the hor.. Minister to take up this matter
very seriously andtheisland of Katcha Theevu
should be got back from Sri Lanka as it is
importantnotonly fromthe Defence pointof view
butalso fromthe point of providing protectionto
ourfishermen, since theirlife is also indanger.

Regarding ordnancefactones, it should be
taken senously andsee thateverythingmustbe
doneaccordingtothestandardnoms. Regarding
re-settiement of ex-servicemen, we are given
somefigures. But actually their lives are notso
satisfactory. So, | request the hon. Ministerto
seethatthereis Director General of Resettlernert *
(second career)totake care of the interests of
theex-servicemen, ThatDirectorateis thenodal
agencyforre-settlement. We mustaisoprovide

thememployment.

Weare giving some suggestions and also
telling that such and such reservations are
made. But | remember one thing. When
advertisements are madeinthe newspapers, it
is said: “Scheduled Castes and Scheduled
Tribes people canapplyforthese posts.” Butat
the endofthe advertisement, therewas alsoone
sentence. If the suitable candidates are not
available, then the postwill be given to others.
So, naturally whenthese advertisements are
made, eventhoughtheywereeligible, they were
madeineligible andthose posts were notgiven
to the SC-ST. | would like to point out this
particularly because we are saying something
only in words that we are trying to help these
peopiebutunfortunately the hands ofthe officiais
ortheconcem authorities who aretheretotake
them, they do nothave thatmind or the heartto
take them. | would like toemphasise that when
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youare making reservations, itshouldbe seen
thatitis done. | am pointingoutbecause SC/ST
eventhoughthey are givensomuchsupport, but
actually they are nottaken. So, inthe Defence
also, the instructions of the Department of
Personnel and Training, aspecial recruitment
was launched. In one pamphilet, itis stated:-

. “Inaccordance with the instructions of the

Departmentof Personnel and Training, aspecial
recruitmentdrivewaslaunchedinthe Department
of Defence. As a result of this drive, 156
vacancies have beenfilled.”

| was wondering in such a very big
organisation, whentheyare sayingthatonly 156
vacancies are filled up, they did not say how
many vacancies arethere. We are not ableto
know how many vacancets were notthereand
how many people were not taken. it was not
actually saidinthe pambiet. Butthey are very
muchproud of sayingthat 156 vacancies were
filled.

lalsorequesttheMinisterthatthe grievances
of the es-servicemen should be redressed. |
remember once when | was in the Defence
Committeein 1979in Lok Sabha, we wentto
Jodhpurand actually some officials cametous
and told us with all fear that they did not have
housing and other facilities. | asked for more
particulars butbecause oftheirfear, they didnot
wantto give moreparticulars. Butitis still nmy
mind that we must try to give them
accommodation. Wemusttrytomake as much
funds as possible to be reserved for
accommodation so that they can do their duty
with all their capacity.

Finally | would like that regarding going to
court by the military personnel, theyare
approaching the cwil court. One of the hon.
Members who spokeralready has also pointed
outthis. lamreallyconcemedtosaythat,in 1982
twasonly 29 cases whereas in 1991, itis said
thatsome 1,064 cases were referredtothe civil
court. | am afraid that this may lead to much
confusion. So, | requestthata special committee
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shouldbe appointedtoseethatthe grievances
are eliminated as eary as possible. The 40
years old Army Actforcefully urges thatatieast
onewritof appealshoulibe available toservice
personnelbefore an courtconsisting
ofindependentjudges. lhope the hon. Minister
wilt reply on this point.

Iwanttotell about Pakistan. itistrying its best
todestabilise India andto affectits economic
development.Palustan now openly admits that
ithas the nuclear capability which means that
Indiais not likely to goto warwith Pakistan no
matterwhat Pakistan does to India. The latest
bomb explosions in Bombay andCalcuttashould
be seenin this context. also, Palustan s likely
toincreaseits activities to strike india in future
foritis surethatindais notliketytohitbackin
any meanigful manner. i the Government of
India continues to give lowest priority to the
country’s Defence preparedness, it will only
encourage Pakistan to induige in more
dangerous acts of abotage in this country to
affecttheforeigninvestmenthere. Therefore, it
istimewe realisedthatwithoutadequate security,
there could be no worthwhile economic
development. The Prime Ministermusthavea
look atthe security scenario in South Asia with
great care and take necessacy measures to
ensure the combat effectiveness of our Armed
Forces.

Withthese words, |conclude.
{Translation}

SHRIJAGAT VIRSINGH DRONA (Kanpur):
Mr. Chairman, Sir, we are discussing the
Demandsfor Grants petainingtothe Ministry of
Defence. Had wetakenthe matterseriousiywe
wouldnothave been satisfiedwith the allocation

made for itin the Budget. | am not personaly
satisfiedwithit. Therefore, | cannotsupport it.

Every country needs Armed Forces for
defendingits borders, to raise the morale ot the

However, we are proud of our Armed Forces,
Ammed Forpes have done india proud in the
recentpast. However, inview oftheriseinprices
“and the need for strengthening Detence
preparedness proper allocation has notbeen
madeinthe Central Budget. Lastyearasum of
Rs. 17,500 crores was allocated while in this
year's Budgetasumof Rs. 19,180 croreshas
beenallocated. Ontheface ofitthere seems to
be substantial increase of Rs.1680 crores.
Overalithereis anincrease of 9.6 percentbut
we should have taken care of the impact of
infiation, devaluation of rupee and total
convertibility of rupee. Tomeet the requirements
of Armed Forces we must make adequate
allocation. I think this increase is not sufficient
inview of the higher rates of full convertibiiity of
rupee.

Dunngthe discussionitwas mentionedthat
with full convenrtibility of rupee there will an
additional burden of Rs. 1500 crores on the
country onaccountof imports of arms.

Out of thetotal amount of Rs. 1680crore it
we deduct Rs. 1500 crore, we are left with only
Rs. 180crore. Besides, there are many other
problems. After the disintegration of Soveit
Russia we purchased most of the defence
materialfrom Russia and Ulaaine. Anagreement
was signed and | was told that after the rupee-
rubal compromise takes place we would not
haveany additionalburden onus. | have also
beentold by the officers in the meeting of the
StandingCommittee that wehave beenprovided
repaymentfaciity. | dobelieve them, butdespite
that, paucity of funds as compared to our
requirements, inadequate facilities for our
defenceforces, Government's neglegenceto
their service conditions and their needs and
inability tokeeptheirmorale high-asethematiers
ofgreatconcem. Our Defence matters aremore
important primarily from thepoint of view of our
relations with the neighbouring countries. Just
as we have to be quite careful regarding our
neighbour at aplace where we live, wehaveto
seewhether they are reliabie or not. We areto
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see lest he may ot use any opportunity for
causing anyharmtous Similaristhe position
regardingthe neighbounng countnes Wehave
aneighbounngcountry about which l would not
hesitatetosay-that tincreases about 12percent
expenditure on defence purposes every year
Officially they have announced several imes
thatthey have attainedweapononentednuclear
power and made sophusticated weapons
available to their armed forces This makes
evidentthatthey do nothaveasoftcomerfor us
as aneighbounngcountry The whole country
knows this fact In such circumstances it
becomes necessary for all of us-no matterwe
belongtothe oppositionorthetreasurybenches-
to ensurethe protection of ourcountry andmake
defence arrangements to give them abefiting
reply Likethem, we should also make available
sophisticated weapons to ourarmedforces so
thatthey may usethembravelytomaintainthe
dignity ofthe country

Itistruethat we badly needto boost upthe
morale of the armed forces | foundthe living
example ofitduringthewarof 1965 Pakistan
had patton tanks, sabutjets whereas ourarmed
forces were equiped with only Centunan and
shermantanks used during the Second World
War Butsince our soldiers had a high morale
theydestroyedthe Pattantanks withthesetanks
and converted Khemkaran into a graveyard of
Pattantanks Ifweexpectourarmedforcesto
work with thesame spint, we will certainly have
toequip themwith mostsophisticatedweapons
toenablethemto give abefittingreply toPakistan
if we do this, only then we would succeed in
protecting our country but this would require
adequate additonalfunds

Whenthe General Budgetisprepared, allthe
aspectshavetobegiven adequateconsideration
The Governmentclaims thatthere s paucity of
funds But at time when our existence 1s In
danger, our neighbouring countryhas anill-will
against us and 1s invoived in what i1s called a
‘proxy war’ in Punjab andJJammuand Kashmir
by notonly providing arms and ammunition to
the anti social elements but also by imparting
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and giving protection to them, we must curtail
expenditure on other items to increase our
expenditure on defence so much so that we
shouldbe ready to skip one time mealto equip
our armed forces with most sophisticated
weapons, thisis my opinion

| have not been able to understand why
despite everythingbeingclear, the Government
does not take the matter seriously Onething
moreisof concern Iwouldtry notto waste my
time on the matters which have already been
taken up bythe previous Members | remember
when | was a child | saw people were very
anxioustojoin defence

[English]

ltusedtobe considered as a lucrative job
/

[Translation)

People working in armed forces had job
satisfaction, they lived with dignity Whenever
an officer passedthrough away peoplepaida
great respecttohim The mostbnliantpersons
eagerly wantedto join the army Every Army
ofticerwanted hissontojom his regimentwhen
hischildsucceed init, he was very proudofhim
I would like to know whether same situation
persistsevennow?

[Enghsh)

Dowe getthebestenough? The answeris
no

[ Translation)

Thereasonisthatwearenotabletotake care
of them Neither we are able to meet their
requiremtns nor we give thempropertreatment
When our soldters fight on the borders and
sacrifice their lives for the sake of the country
and win the battle, we are proud of them, we
appreciate them and also give them awards
However, after a shortime when the crisis is
over, we adoptanegligent atttude towardsthem
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The motto of Army has been
{Enghish]
Justto keep army young and efficient
[ Translation)

The age of retirement forthe soldiers is just
35years tknowthe hardshipsthroughwhichan
army soldier has to pass when he retires after
spending his youthinthe service of his country
| have been associated with a number of
organisations of Ex-Servicemen andengage
myself in the welfare activities pertaining to
themwhen aperson of high character having
lived alife of sincenty and self-respect retires,
hemeetsaveryinddferentattitude in Government
offices, heis askedto give bnbe andis harassed
whenever he goes He s unable to get legal
assistance If his house has been occupied
Hlegallybysomeone He runsfrompiliarto post
but even the ‘Special Soldier Boards’ fail to
provide any assistance tohim He s unableto
findmany means of ivelihood andis unable to
settlehisfamily The Governmenthave made
efforts in this direction but these efforts are
inadequate My submissions thatwe should
createsuchanatmospherewhereinthepersons
w~homwe havetaughttoive with dignity andwho
has sacrificed everything for the sake of his
country can lead a respectful Iife even after
retirement We would certainly have to make
provisions for their rehabilitation since the
existing provisions are inadequate ifwe want
thatthese things are actually matenalsed then
the provisions made inthe present Budgetwould
be inadequate

Iwouldalso like to make anothersubmission
inbnefthat the assistance of army shouldbe
takenasanaidtocivilauthonty Armyshouldbe
called only whenthere fs no other alternative
Recently | have been observingthat ourfaithin
paramiltary forces has reduced, as a resultof
which whenever there s a bit problem army
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troopsaredeployedatvanous points However,
tinvolvestwofactors-firstthat these troops are
trained witha motive of ‘shoot-to-kill' atborders
Butwhenthey are deployedon civilianjob, they
are not to work with this motive In those
circumstances theyare supposedto fire justto
frighten the people and not to kill them This
paradox would have an adverse effect on their
capabilityandthisis notgoodforthem Secondly,
public holds amned forces in high esteem, this
isanundisputedfact whereverasoldierpasses
through away, people give a great respectto
him Butifthe army continuestobe deployedfor
civihan purposes the role of the soldiers may
becomecontroversial Itwilldemoralisethem
Therefore, mysubmissioniisthatthe Govemment
shouldimmediately check the extensive use of
army They should be deployed for civiian
purpose only whenthere is no other alternative
andnotasageneral phenomenon Mr Chairman,
Sir,we areboundtopurchase allthe equipments
today on cash paymentandthis will adversely
affectourpresentbudget So ifwewanttoequip
our forces with the modern weapons, we will
havetomake more provisioninthe Budgetinthis
regard The allocation made for Researchand
DevelopmentOrganisation has beenincreased
onlyby Rs 40crores Tosomeextentitiscorrect
andthis organisation s working satisfactonly

Sir, everybody admits that the latest Main
Battle Tankis anachievement Butsome doubts
havealso been expressedaboutitand i would
like todraw the attention ofthe Housetowards
them Ithasbeensardthatthereissomeproblem
withitsengine and when itstorete isbrought at
aparticularangle, the crewfaces alot of froblem
incomingoutofthetank 1would requestthe hon
Ministerto pay attentioninthisregard Lastyear,
there was noincreasein theallocationmade in
the Revised Budget for Research and
Development Organisation butitis good thatit
hasbeenincreasedthis year

The Light Combat Aircraft Schemeis lying
pendinginthe R&DOforthelast 10yearsanda
lototarmount has already beenspentonit itis
being heard now that there 1s a hunt for a
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collaboratorforproducingthe aircraft Onlythe
Godknowsthetruth Attentionshouldbe pardin
this regard also | have gotanother disturbing
information Itisthat we are collaboratingwith
the South Eastern countries for production of
defenceequipments There aretwofimsnamed
1D P A inSingaporeand! T P M inindonesia
withwhom we are goingtocollaborate lfweare
goingtohavecollaborationwiththese countines
what will be the use of our research and
development and from where the foreign
exchange willbe made available as there is no
suchprovisioninthe Budget Willthisprojectbe
funded by some private parties? If itis so the
Govemmentcan wellimaginetheconsequences
ofit TheMaruti YdyogLtd 1s manufactunngand
selinghundredpercentJapanese Maruticars
etc Maybethiscollaborationwillhavethesame
consequences | want that the hon Minister
shouldclarify allthese doubts in his reply

Mr Chairman Sir Iwoulditke make another
requesttothe Govemmentthroughyou thatitis
necessary to keep the morale of ourarmy high
andforthatwe haveto equipthemwiththe latest
weapons because we do nothave very good
relations with out neighbouring countries and
they are always in search of opportunities to
usurpouriand Tofightbackthem ttisnecessary
that our forces should be as well equipped as
theirs Untiithisisdone ourcountry willaiways
remain In a situation of uncertainty So |
wouldlike to request the Government thatthe
defence expenditure shouldbe increased even
ifthe expenditure on some othersources hasto
be cuartailled Some suggestions such as
disposal of old obsolete equipments disposalof
surpluslandetc forgenerating resources for
meeting the Defence expenditure were also
giveninthisregard Suchschemes shouldbe
welcome and moneycanbeearnedfromthem
The installed capcity of our ordinance factones
1sworth appreciable, butitis not being utiised
properly Most of the work should have been
undertaken intheordinancefactones, butwe are
getting itdone in the private sector This sortof
disease of privatisation in the field has been
adversely affectingus forthelast 10to 12years
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Although, we are paying full salaries to the
employees and other expenditure s alsoborme
bythe Govemmentyetthe capacity of ordinance
factories I1s not utilised to the maximum It
should be utiised for the production of our
defence equipments and if possible we can
produce goods for our pnivate sector, and their
products can aisobe exported We have to
mobilise our resources The revolver
manutactured by the Small Arms Factory i1s
given to the public at a price of Rs 42000/-,
whereas its actual pnceis nearabout Rs 1lakh
Oneandahalfyearsago thisrevolverwasgiven
at a price of Rs 12000/- only Through this
procedure, therewillbeacheckonillegal arms
andwe can eam moneyby selling our produce
All such sources should be tapped and the
Government should curtail the unnecessary
expenditure andshouldinvanablyincreasethe
budgetary allocation fordefence expenditure It
isinadequate at presentanditwillnotbe ableto
equip ourforcestothatextentaswewant So |
opposethisbudget

SHR! KRISHAN DUTT SULTANPURI
(Shimia) Mr Chairman Sir I nsetosupportthe
demands of the Defence Ministry Sofarasthe
defence of ourcountryisconcemed oursoldiers
officials and employees shouldbe praised and
thanked | would express a few points here
Firstly 1would like to give some suggestions
aboutourretiredsoldiers Aforestforce should
be raised with them sothatthey can save the
environment as well as getemploymentalso
Theyareadisciplinediot 1hopethe Govemment
will pay attentioninthisregard and wiliraise a
forest force with these retired soldiers and
maximum fund, providedforenvironment should
begiventothisforce and anewfundshouldalso
besetupiort, sothatplantationworkintheentire
countrycanbe undertaken properly Secondly
nooneis allowedtoconstructshops orhousen
the cantonmentareas onhisown Everyyear an
auctionis held inthis regard Thecivihans iving
there suffer due to it Those who live in the
cantonmentareasshouldatleastbegivenregular
allotments Inthe elected cantonmentboards
the s an objective officer and a Vice President
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whoworks underthe Objective Officer Itisthe
discretionary power of the Objective Officer
whether itagrees to the decision taken by the
Members of the Board or not inthis regard |
would like to say that as far as the powers
regardingthe work relating tocantonment area
shouldbe vested inthe cantonmentboard and
the Objective Officer who 1s an army personnel
should have hisfinal say onitbutas faras the
powers regarding the work relating to civiian
areashouldbe vestedinthe representatives of
cviians Thesecantonments were setupdunng
the Bntish period and there i1s no proper
arrangements for roads and electricity
Therefore Iwouldsaythatinthe Budgetmore
allocation shouldbe given fortheimprovement
ofthecantonmentareas

(MR DEPUTY SPEAKER in the Chai)

Ihave been elected from Shimlawhere there
are 6cantonmentboards The representatives
are electedthereinademocraticway Itdepends
upon the board to accept or reject their
suggestions A large number of people from
Kangrahadjoinedthe defenceforces andspent
theirhves inthearmy Theirregimentis known
as Dogra Regiment Mostofthe soldiers ofthis
regimentbelongedtoUna Hamirpur Mand
Kuliuetc Buttoday theirnumberhaslessened
due to withdrawal of the quota fixed for their
recruitment This s causing unemploymentin
thesaidareas Theyare patrioticpeople So,!
would like to request that this quota should be
restored sothatthe DograRegimentcanhave
the maximum benefit oftherr services

There are several army schools inthe entire
country andin Himachal Pradeshtoo Anarmy
schoolissituatedin DakshaiCantonment where
wards of retired defence employees andofficials
study but they have to pay more fees The
schoolswhich havebeenopenedforthe children
of defence personnel should notcharge more
fees evenifthe defence personnelis retired The
retired employee should not be taken as a
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civthan one | would hike to submit that the
inteligent wards of civilians should also be
allowedto studyin these schools, whetherthey
belong to villages or ciies Particularly, the
children of scheduled castes and scheduled
tribes should be given admussion in these
schools andnofee shouldbschargedfromthem
as itisdone in otherschools and colleges

The opposttion Members were saying that
theallocation made forthe defence personnelin
the Budgetis inadequate {would hketosubmit
thatthis Govemmenthasnevergiven less funds
forthemandnoritwilldoso Ithas always given
adequatefundsforthe Defence purposes There
had neverbeen suchinadequate provisionas
has made us unable to pay the salanes of
soldiers andofficials Ourforcestookpartinthe
Bangladeshwarandtorcedthe enemycountry
tosurrender Atthattime indiraj didnotallowto
create any shortage of commodities for the
soldiers The work done by oursoldiers atthat
timeis praisworthy Our Government always
takesgoodstepsinthisdirection Solamunable
to understand as to how It can neglect our
defencepersonnel itisourbeliefthatitwill never
gveinadequatefundsforthe defecne personnel
ShrniNarasimhaRao s our Pnme Minister Our
Defence Ministerand Home Minister are also
quite experienced persons Theywillmakeall
out efforts to fulfit the requirements of defence
personnel Butthis effort whichis beingmadeto
defameand weaken thecountryisnotnght itis
alsobeingsaidthatnothingis beinggiventothe
defence personnel Thisis notnght We may
remainhungry butwe cannottoleratethatthe
Defence personnel maynot gettheirsalaries
The country can only be saved if all the people
workwithhonesty Whenpeopletaketoagtations
orcreate mandir-masjid dispute the Army had
tobecalledtomaintanpeace Ourpopuiationis
90crores andthere are 13 lakh soldiers tofulfil
tsneeds Anyway you have the onlyslogan-
‘Goonstrike There arefrequentstnkshereand
there and police have to be deployedin large
number Our elected representatives should
avoidorganisingstnkes They shouldactually
keep interests of the nation above evervthing
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andnotinthe mannerthe peopleofthe B.J.P.are
congcerned by raising the Mandir-Masijid issue.
The game of the B.J.P. is over. Thanks God,
people of the country have now come to know
that neitherthesepeople areconcernedwiththe
temple nor with the masjid. They just wantto
make everybody fight.

Mr. Deputy Speaker, Sir, sofaras ourstand
towards our neighbouring countries and
particlarly towards Pakistanisconcerned, we
are all united. Dur army is always wigilent to
combat any situation thatmay springupinthe
background ofthefactthattrainingcampsforthe
terrorists of Kashmirand Punjab are being run
by Pakistan. Thecredit goes tomilitary personnel
only who have sofarbeendefeatingthe design
of Pakistan. Subsequently, peaceis retumingto
Punjab and it will also be soin Kashmir. 1 think
thatourcountry canbe savedif untedefforts are
made by all, Change inthe attitude I1s essential
if we want prospenty of the country. Withthese
words, | conclude andextendmy thanksto you.

[Enghish)

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCEAND TECHNOLOGY
(DEPARTMENT OF ELECTRONICS AND
DEPARTMENT OF OCEAN DEVELOPMENT)
AND THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
(SHR! RANGARAJAN KUMARA-
MANGALAM): Mr. Deputy Speaker, Sir, the
time allotte:d for this discussion was five hours.
Iltended at 7.35 p.m.{ had made arequestthat
upto 8 o'cliack, the House should be extended.
The basic: 1dea 1s that, all those who wish to
speakorparticipateinthe debate may complete
thewrspeechestoday.

The Prime Minister will start his reply
tomorrow andthereafter, we have a numberof
Ministries tobe covered. Atleast, we mustbe
capable of doing it at least three, this week.
Otherwise, wewon'tbe abletodomuchjustice
to the Demands for Grants. If, there are any
Membrers whowishto speak inthe Opposition,
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they may indicatetheirnamessothat, the Prime
Minister'sreply couldbe started earty tomorrow.
Otherwise, itwill be dragged again and we will
losetime in other Demands for Grants like the
Home andthe External Affairs. Tomorrow, also,
we willbe having discussion.

[Translation)

SHRI CHHEDI PASWAN: Mr. Deputy
Speaker, Sir, as peryourinstruction the sitting
oftheHousewas extendedupto 8p.m. Youmay
nowbepleasedto adjournthe Housetoday and
may allow the remaining Members to speak
tomorrow. That will be followed by the
Governmentreply.

[English)

MR. DEPUTY SPEAKER: Afew more hon.
Members wanttospeak. if you all cooperate, we
wili be able to fimish the business. | hope, the
House agrees with this proposal.

SEVERAL HON.MEMBERS: Yes.

SHRI JAGAT VIR SINGH DRONA: Sur, |
suggestthatyoumayextendthe timeby another
thirty minutes. Let us finish the discussion so
thatthe Prime Minister can reply tomorrow.

MR. DEPUTY SPEAKER: This is a
reasonable approach tothe problem. ail nght.
Shn SuryaNarayan Yadav.

[Translation)

SHRI SURYA NARAYAN YADAV
(Saharasa): Mr. Deputy Speaker, Sir, today we
are discussing the demands of the Ministry of
Detence. The most neglected section in the
country, fthere s any, iIsthe armyandthenthe
farmers. Qurformer Prime Minister late Shn Lal
Bahadur Shastrigave the slogan- “JarJawan,
Jai Kishan". But | do not know as to what
happensthatallthe Governments thatcameto
power neglectboth army andthe farmers. That
iswhy | nse to oppose the demand.
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Sir we had a war with China which i1s a
neighbouring country Whenthe countrywas
facedwithsuch asttuation allthe mothers and
sisters of the country offeredtheirjewellenesto
supportthe country inthose moments of cnisis
Our country can display such kindofunity As
hasbeensaidby ourcolieaguejustnow people
have stilithe same respect and reveranceforthe
army Yet 1donotknow whythe hon Members
who participatedinthe discussions onbudget in
the pasthadurgedthe Governmenttobe liberal
In budgetary allocation for army We see at
times analysis in this regard on television and
dunngwar Attmeswegetthechancetoseethe
army personnel jymping out of a helicopter
climbingamountain throughbushes crossing
thenverandengagedinsuchotheracts Alithat
gives animpressionthatthey are the realsons
ofthe soil Butwhen they retire fromservice and
return their home they do not get the same
respect The Govemmentannouncednumberof
schemesforthe ex-servicemen vizissuance of
permits to openpetrol pumps gas agencies and
permits to run buses But | can say with
authenticity that not more than 7 percent ex
servicemenhavebeenbenefittedthroughsuch
schemes The Govemmentcanconductasurvey
to ascertainthe factsinthis regard Creditgoes
tothe army personnelthat inspite ofthe factthat
they ive a hardlife and that they are neglected
they sacrifice their lives for the prestige of the
country There areseveral examples of twhich
lwould notlike to cite here

Sir nthe existingcircumstances the children
of the country need to be educated through
military schools The need ofthe houristo open,
one miltary school in every district or
commussionary headquarters of everystateand
children of farmers and other rural people should
geteducation inthose schools sothatthey may
bedesciphned Iwouldtherefore liketosubmit
that the Government should consider these
points and should try tomake such provisions
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{believe that when a particular country makes
progress, whenaparhcualr person makes some
progress that is to say when he becomes a
billionaire from amilionaire then he aspires to
become a tnllionaire | am happy when the
Government says that the country 1s facing
economiccnsis Itgves metheimpressionthat
ourcountry is makingprogress | wouldhketo
support my view with the example thatwhen a
persons acquires wealth fairly enoughtomeet
his requirements he cannot make anyfurther
progress Nobody intheworldhasbeenableto
fulfilhisneedof wealth Thereisnosuchexample
Therewiltbe acnsis of money when demands
increase But we are required to assess its
importance And that 1s why | said that the
Government should try to fulfil the dreams of
former Pnime Minister late Shn Lal Bahadur
Shastn Therewasagreatthoughtwhenhegave
theslogan JaiJawanJatKisan Theyare now
the most neglected secitons of the country

Sir Iwould nottake muchtime andconclude
by raisingthreefourpoints Pakistanisengaged
inorganisingtnanings forterronststo sendthem
inindia Ihisakindofwar Inourlocaldialectwe
may call it mail Yuddh (wresthng) A war
between India and Pakistanisimminent this
cannotbedenied Wetolerate suchthings |have
madeademandeven inthepastthatourcountry
needs making nuciear bomb because our
neighbouring country has already made st
Through you | would ke to know as to what
measures have beentakenby India to counter
ifanuclearbombisusedfrom Lahore infuture
Itis all nghtthat we would not launch any attack
on Pakistan butwhatis wrongin making it for
the purpose of self-defence We will not of
course misuselt

| have submitted time and again that the
Government should be serious about this
question Notforawarbutevenforpeaceweare
required to make nuclear bomb | wish the
Govemment should make anannouncementin
thisregard Itdoes notmake any difference

Secondly 1wouid hke to say somethingin
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regardto China Areference of China-warhas
beenmadehere Agreatcommumicationproblem
had emergedwhen ourcountry was onwarwith
China Duetothatproblemwe were notableto
transport food and other things to the army
deployed onthe front There was aproblem of
roads in Bihar and Assam through which food
tems mightbe rushedto the border Realising
the needforsucharoad, the then Prime Minister
Pandit Jawahar Lal Nehru felt the need to
construct border road from Darbhanga to
Pharvisiganjinthe North Bihar Communication
uptothe Chinise borderwouldbe available if that
roadisconstructed | wouldlike to submitthat
keepinginview the importance ofthatroad and
also keeping in view thefactthatiffalls under
border area, the Government must construct
that road The Ministry of Defence has the
responsibihty of constructingthatroad and we
knowthere s no audit of defence budget Ifeel
thatwheneverthefunds allocated inthe budget
are notutiised fully, thattundis lapsed |ask,
whynotthatmoney Is utitsedto construct such
important roadsirrespective of the consideration
that those roads wili have to be constructed in
North Biharoronthe borderof Kashmirorinaay
otherplace The Governmentmustutiise that
money for constructingimportant roads

Now | would like to submit about honour of
soldiers Bnitishers made many regiments in
ourcountryi e Rajputregiment, Jatregiment,
Gorkha regiment and Sikh regiment Their
argumentwasthatthese werefighterandbrave
tnbes 1alsosaythatthesepeopleandregments
arebrave butare the other regiments notfighter
andbrave? Are Paswans weakfighters? There
were Kurmiand Ahirregiments dunngthe Brtish
time Whywere these regiments disbanded?
Youpleasethinkoverit lamnotintavourofany
regiment |thinkthatthere shouidbe nosuch
regiment Wehave many States inourcountry,
1 e Bihar, Uttar Pradesh, Himachal Pradesh,
Andhra Pradesh Youcan constitute separate
regimentinthe name ofthese States ltwillbe
thebestcourse Thentherewilino discnmination
andeverybodywillbe equal (Interruptions)
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Inconnnectionwith deserters | wouldsay that
even Sikh regiment deserted durning the
Operation Blue Star Thatisaseperatethingand
| do not want to go intoit Traitors should get
punishment, lhave noobjectiontoit iwouldsay
thatregimentsshouldbe constitutedinthe name
of patriotism, in the name of States and the
country instead of constituting it nthe name of
castes Then people will honour it andthatis
correctalso

Nowliwouldlike todiscuss a point regarding
ex-servicemen Youhavenotimpiementedthe
‘same rank, same pension” scheme even
though it has been discussed several times
here Youshouldnotdiscriminate inthismatter

Sir, | submitted a few important points before
you | hope that you will think over them and
make necessary improvements Inaddition)
would requestyouto provide maximumfacilties
toex-servicemenandtheir wards

Inthe end, I would like to raise another point
Ifasoldierisposted atthe borderand hiswife s
working atadistantplace, arrangements should
be made for transfer of wife to a place of her
chorce Thereare nulestothiseffectbutpractically
the State Goverments pay leastattentioninthis
direction So, | would request you to give
instructions to ex-servicemen cell constituted
n every State, fortaking immediate actionin
such cases | would request you to give
instructions to State Governments inthisregard

inthe end, Mr Deputy Speaker, Sir, Ithank
you for giving me an opportunity to speak

[English)

SHRIM V V S MURTHY (Visakhapatnam)
Mr Deputy Speaker, Sir, | rise to speak on
Defence Budget | donotwanttotakemuchtime
because severaleminentspeakers spoke about
the needforachon ontheside ofthe Govemment

Sir,youknow, ourcountryisoneofthelargest
countnes inthe world with lots of water areas
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exposed to the other countnes We got
mountamous areaontheborder, andthecostal
area on the border And because of the
vulnerability of the coastal area, a lot of
smugglingactivity isbeingnoticed |amsure,
thisaspectcouldalsobetackledbythe defence
personnel

Forinstance, | come fromthe coastal area,
Visakhapatnam, wherethe Eastem Naval Chief
1salsostationedthere Butunfortunately, many
activities of the smugglng nature are taking
place ButthesearetheareaswhichtheMinistry
has totake into account

Our country today 1s having one of the best
Armiesicansay Theyarethe realbravesons
ofthecountry Theydeserve everypaton their
back They are spendingtheir whole ifeforthe
country Butatthesametimewearenotgiving
theimportance thatis requiredforthis Ministry

lamsure, this is one of the largest Budgets
ofthe vanious Ministnes Eventhen, thereisno
responsible Cabinet Minister also for this
Ministry This aspect should be looked into
immediately by the hon Prnme Minister

Onthetrainingside also, we arenothaving
sufficientfacilities for attracting the youngmen
intothefoldofthe defence personneltosafeguard
ourborders There are Sainik schools allover
thecountry Theirconditionisdeplorable They
do not get the help that is required Near
Korukonda, andinmyconstituency, théreis one
Saintkschool | happenedtobeamemberonthe
Boardof Governors oftheschool The Defence
Minister and the other Members are on the
Board |amafraidthe Boarddoes notmeeteven
onceinayeartolook intothe needs ofthe Saintk
Schools (fthisisthe state of affairsforthe Sainik
Schools, how canwe rate into other aspects”?

Iwouldalso hketosayafewwords aboutthe
quality of the life of the defence personnel, those
who are working inthe defence services They
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are sacrfficing everything, their family, their
childrenand everything, andeventhenwe are
equating theirservices withthe services of the
white collaredjobs So, | suggestthat Defence
Services shouldbe given a prionty of treatment
whencomparedto otherservices inthevanous
categones

The eligible youngpeople mustalsobetaught
ofservinga certain tenure of theircareerin the
defenceforces Inothercountneseveryperson,
In case of emergency, is a trained person to
serveintheservices But, inourcountryitisnot
so Wereoruitpeopleonlyfromsomeareasand
majonty of the areas are not represented in
times of cnisis The services of the defence
personnel are not available tothe country

{donotwanttotake muchtime ofthe House
We are usingarmy as police personnel Army
1s aspeciahised category of service and their
services should be utilised in calamities only
Thepolice service 1s meantformaintaining law
andorderinthe State anditis a State service
But, we are using the armed forces for that
purposealso So, this makes an unnecessary
extraburdenonthepartofthe defence personnel,
forgettingthewractualneed

fwould ke to draw the attention of the hon
Defence Ministerthat defence productiontsso
muchchangedall overthe world butnotinour
country Somany countnes are havingsomany
sophisticated weaponry, whereas ourcountryis
using obsolete models like tankersetc Asa
resultof that, the production costis sohighand
the performance s sonil The Government's
policyts notto encourage the obsolete industry
itthatisthe case, inthe defence preductionalso,
itshouldnotbe encouragedso that ourmoney
canbe utiisedforbetter purposes, because our
resources are limited and our needs are very
high ifthatis the case then we should think of
utiising to the maximum extent possible the
available resources sothat resource crunchwill
notbethereforthis Mimistry Inthe procurement
of and other equipment things, a very high
degree ofspecialisation, efficiency andhonesty
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etc arerequired. it1s notlike acquiringsome
machinery for some other thing, and if it do
notwork, wecanthrowitout But, hereindefence,
it involves the country's safety, safety of the
personnel working inthe defence services

We must have a sophisticated weaponry
system We should also think of providing our
personnel withthe iatest weaponry systern We
should cut down the wasteful expenditure
whenever possible The Budget should be
utilsedforthe purspose of efficientmanagement
of the defence personnel

[ Translation)

*SHRIR JEEVARATHINAM (Arakkonam)
Ithank you for extending me an opportunity to
speakonthe Demands for Grants pertainingto
the Ministry of Defence for the year 1993-94 |
extend my supporttothe Defence Budgetand!

would like to share some of my views in this

regard

Our country faces a serious crisis today
because of thethreat perceptionwe getontwo
counts Onone side Pakistanis givingtraining
andproviding armstotheterronsts whoinfiltrate
and cause havoc both in Jammu and Kashmir
andinPunjab Thiswas quite evidentfromthe
bomb blasts that have occured in the city of
Bombay Likewise the LTTE militants from S
Lanka are infiltrating into Tamil Nadu and go
aboutwiththeir activiies We must have toput
onanendtoit Hence we needtorevampand
strengthen our Armed Forces

Hence | would hike to suggest to the
Governmentto go inforconscription atleast in
theseproblemStates Studentsfromthecolleges
should be roped in and they should be given
traming Aftertheir studies are over, they should
be given military training for about ayear and
they should be enrolled inthe Armed Forces
This kindof trainingbased onthe principle catch
themyoung would instil confidence inthe minds
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of people anditcould be atrainingin discipline
tooforthe young. Suchyouthafter propertraining
could be enlisted in Army, Navy and Air Force
aspertherr aptitude andtraining

twould ike to empasise apointhereinthis
regard AtArakkonam, inthe expanse of about
five thousand acres of land an Air-Base has
beensetup AsitisaniniandNaval base and
asitisanewly estblishedone it couldbe further
expanded to rope In more youth around the
place You can recruit talented and efficient
studentsaroundtheplace andyoucangvethem
training It 1s a strategically and logistically
importantiocationfromthe country s defence
point of view Hence, thenew Air-Base over
there shouldbe expanded and modemised with
sophisticatedwar-machines foranefficientwar-
prepaedness Evendunngthetime of Britishers
there used to be an Air Base located there
Hence | request the Hon'ble Pnme Mimisterto
gwvethedueconsiderationtosetup afull-fledged
Air Station

You can even contemplate setting up of
plantstomanufacturethe spare parts neededfor
our fighter planes in the Air Force and other
Armed Forcesunits

In the event of your going in for recruiting
trainees at Arakkonam fromamongthe student
communicty, you must ensure that they get
adequate andimprovisedmoderntrainingwhile
they are senttodifferentparts of the country In
orderto expandthe AirBase at Arakkonam you
should go in for enhancing the number of
personneloverthere The staff andmenshould
increaseinstrength Theofficials ofthe AirBase
shouldbutidarapportwiththepeople andpeople s
representatives ike MPs aroundtheplace This
wouldhelpthepeople’'s representativestotake
tothe notice ofthe Govermentthe felt needs of
theemerging Air Base 1wouldliketodrawthe
attention of our Hon'ble Pnime Minister ¢

The Air Base at Arakkonam was set up

*Translation of the speech oniginally deliveredin Tamil



409  Demandsfor
Grants (General)

|Sh R Jeevarathinam}

during our earher regime and it was our late
leader Shn Rajiv Gandhiwholaid thefoundation
stone for the same He came there and
commenced the setting up an Air Base over
there Hencelrequestthe presentPnmeMiruster
Shrn P V Narasimha Pao to pay a visit to our
Arakkonam Air Base On your visit you must
alsoconsidernamingthe Air Base afterlate Shn
Rajiv Gandhi which would be an appropnate
commemorative tributeto his visionary zeal

itis also noteworthy to consider the fact that
North Arcotand Ambedkar Distncts have sent
mote mentoourarmed Forces Theyeventook
partin IPKE operations in Sn Lanka Many of
themwhohave diedtheredunngthoseoperations
were fromthese twodistricts

I would request the ministry concerned and
thereby the Government to set up a Sainik
Schoolalongside the AirBase Youhaveenough
ofland avallable overtherenthe vicinty Bearng
alithesefactors youmustallocatemoreiberally
to expand and modernise the Air Base over
there |feelthefundsallottedfor ArakkonamAir
Basesnotsufficient Itis less this yearthanthat
oflastyear Henceyoumay kindlyenhancethe
allocationfurther irequestyoutogive aserious
thought to it to make the new Air Base a
sophisticatedinstitution

Nowthatthere are reports aboutthe increased
presence of L | TEmiltantsirthecoastal areas
of Tamil Nadu, the situation calles for an
increasedattentionfromthe Ministry of Detence
WenowhearthatLTTE militants are smuggling
out petroleum products from our coastal area
Hence itis needless to emphasise the needto
strengthen our Coastal Guard operations
espoctally onthe shores of TamilNadu and the
South eastofit

Sophisticated small Patrol Boats can be
inchiginously manufacturedin a targe numberto
step up the Coastal vigil day in and day out
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1993-94 460
Mirustry of Defence
Efficientand talentedsailors and ranks should
be gwventrainingin Naval AirBaseat Arakkonam

Govemmentshouldcomeoutwithappropnate
measurestotake propercare ofex-servicemen
Thechildren of Armed Forces personnel andex-
servicemen should be given prionty to get
admitted in professional colleges and other
educationalinstitutions Such studentsfromthe
families of miiitary personnei should be given
5% reservation while seeking admission In
Engineenng andMedical Colleges Thesame
maybe extended while they gofor employment
opportunites Retired Armed Forcespersonnel
basedontheir educationalqualifications should
be given priority in appointment made inboth
Central and State Civil Services Theyshould
get5% reservation inemploymentopportunities
in Bank Recruitments and other public sector
undertakings

Many countiies possess nucleal weapons
and nuclearcapability Thoughwe have made
advanceresearchesandarehamessingnuclear
energy for peaceful purposes inaconstructive
way, iwouldrequestthe Hon ble Pnme Minister
toreconstderournuclearoption QOurcapability
needs tobe proved Ifneedbe we mayhaveto
change our policy We should go in for
manufacturing submannes with advanced
technology Sophisticated small arms
manufactunng should be taken up tomeet our
ownrequirements and evento make ourselves
aimsdealers Piotless fighterplanesshouldbe
developedby us and the needed infrastructure
shouldbe built-up Our technicians should be
exposed to advanced professional trainingin
this ragard

iforonewhofeeithatthis year's allocationfor
the Defence Budgef s sufficient and it isnot
directly proportionatetothethreat perceptionwe
have as of today Commanders of our Army,
Navyand AirForce are commendable soldiers..!
Congratulate them onthis occasion gnd 1 aiso
want to put on record my appreciation to the
officers and men and the whole staff of our
Amed Forces,
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Evenbefore ourcountry could winfreedom
Madras Regiment was set up in the erstwhile
Madras Province Bntishers were ably assisted
bythis Regimentandthey were able to capture
Burmaandthethen Ceylon Madras Regiment
carvedanameforitself Likewiseyoumayraise
new regiments inevery State | requestyouto
consider thisoptionagain Withthis Iconclude
my speech supportingthe Demands for Grants
pertaining to Ministry of Defence

MR DEPUTY SPEAKER Now Mr
Khanona

SHRI CHHEDI PASWAN (Sasaram) Sir

VAISAKHA 7, 1915 (SAKA)
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there s no quoruminthe House

MR DEPUTYSPEAKER Thebellisbeing
ung

Ifind, theres noquoruminthe House Hence
the House stands adjourned to meet again
tomorrowat11 00am

20.35Hrs.
The Lok Sabhathen adjourned till Eleven of

the Clock on Wednesday. Apni28 1993/
Vaisakha8 1915(Saka)
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